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A

ABDUS SAMAD KHAN, KHAN—
Election Petition from — of British
Baluchistan. 2.
ADDRESS (ES)—
Chairman’s Inaugural—. 2—7.
AGARMANDAS, GURU AGAMDAS—
Presentation of Credentials and Signing of the
Register. 13.
AIMS AND OBJECTS—
Resolution re — of the Assembly. 53-54, 55-
68, 89-106. 109-26, 163.
AIMS AND OBJECTIVES—

Statement by President Postponing
Consideration of Resolution on — . 158-
59.

AJIT PRASAD JAIN, SHRI—
Presentation of Credentials and Signing of the
Register. 11.
Report of the Committee on Rules of
Procedure. 177.
Resolution 7e Election of Constituent Assembly
Negotiating Committee. 155.
ALAGESAN, SRI O. V.—
Presentation of Credentials and Signing of the
Register. 9.
Report of the Committee on Rules of
Procedure. 237
AMBEDKAR. DR. B. R.—
Presentation of Credentials and Signing of the
Register. 10.
Resolution re Aims and Objects of the
Assembly. 97-101.
AMRIT KAUR, RAJKUMARI—
Election of — on the Finance and Staff
Committee. 249
Presentation of Credentials and signing of the
Register. 149.
ANTHONY, MR. F. R.—
Congratulations to the Permanent Chairman.
40-41.

Election of — on the Committee for Rules of
Procedure. 52.

Election of — on the Credentials Committee.
248

Nomination of Deputy Chairman, — 7

ANTHONY, MR. F. R.—contd.

Presentation of Credentials and Signing of the
Register. 10.

Programme of Business. 128.

Resolution r7e Aims and Objects of the
Assembly. 92.

Committee on Rules of Procedure. 31.

ARUN CHANDRA GUHA, MR.—

Presentation of Credentials and Signing of the
Register. 10.

ASAF ALIL, THE HON’BLE MR. M.

Presentation of Credentials and Signing of the
Register. 13.

Resolution re Confirmation of Existing
Organisation of Constituent Assembly
Office. 21.

ASSEMBLY—

Resolution on Aims and Objects of the —. 53-
54, 55-68, 89-106, 109-26.

AYYANGAR, SRI M. ANANTHASAYANAM—

Consideration of the Report of the Committee on
Rules of Procedure. 162.

Motion re Election of Credentials Committee.
247.

Presentation of Credentials and Signing of the
Register. 8.

Procedure for Election of Permanent Chairman.
16, 17.

Programme of Business. 107-109.

Report of the Committee on Rules of
Procedure. 167, 170, 172, 174, 177, 181,
183, 187, 192, 193, 195. 198. 201, 211,
216, 222, 242, 243,

Rules of Procedure. 245, 246, 247.

AYYANGAR, THE HON’BLE DIWAN
BAHADUR SIR N. GOPALASWAMI1—

Congratulation on the Permanent Chairman.
38-40.

Election of — on the Committee for Rules of
Procedure. 52.

Presentation of Credentials and Signing of the
Register. 8.

Report of the Committee on Rules of
Procedure. 169, 183, 187, 188, 208, 213,
215, 216, 220, 221-22, 227-28, 230, 241,
243, 244.
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AYYANGAR, THE HON’BLE DIWAN
BAHADUR SIR N. GOPALASWAMI—
contd.

Resolution re Aims and Objects of the
Assembly. 120-126.

Election of — on the Constituent Assembly
Negotiating Committee. 158.

AYYAR, DIWAN BAHADUR SIR ALLADI
KRISHNASWAMI—

Election of — on the Committee for Rules of
Procedure. 52.

Election of — on the Credentials Committee. 248.

Presentation of Credentials and Signing of the
Register. 8.

Report of the Committee on Rules of
Procedure. 175, 176, 181, 189, 193, 200, 201,
206, 207, 212, 220, 222, 234, 242-43.

Resolution re Aims and Objects of the
Assembly. 136-38.

AZAD, MAULANA ABUL KALAM—

Presentation of Credentials and Signing of the
Register. 13

Resolution re Election of — on the Constituent
A R 3

y 2
B

BAKSI, MR. SATYA RANJAN—
Presentation of Credentials and Signing of the
Register. 10.
BALUCHISTAN—
Election Petition from Khan Abdus Samad Khan
of British — 2.
Presentation of Credentials and Signing of the
Register. 10.
Report of the Committee on Rules of
Procedure. 171, 172, 185, 232.
Resolution re Aims and Objects of the
Assembly. 75, 141.
Committee on Rules of Procedure. 23.
BANERIJI, MRS. PURNIMA—
Presentation of Credentials and Signing of the
Register. 10.
BARDOLOI, THE HONOURABLE SRIJUT
GOPINATH—
Election of — on the Committee for Rules of
Procedure. 52.
Presentation of Credentials and Signing of the
Register. 13.
Report of the Committee on Rules of
Procedure. 245.
BASU MATARI, SRIJUT DHARANIDHAR—
Presentation of Credentials and Signing of the
Register. 13
BHAGAT, SHRI DAYAL DAS—
Presentation of Credentials and Signing of the
Register. 11.

BHAGWAN DIN, SHR1—
Presentation of Credentials and Signing of the
Register. 10.
BHAGWAT PRASAD. MR.—
Presentation of Credentials and Signing of the
Register. 12.
BHARGAVA, DR. GOPI CHAND—
PreseStation of Credentials and Signing of the
Register. 11.
Report of the Committee on Rules of
Procedure. 214.
BHATKAR, MR. L.S.—
Presentation of Credentials and Signing of the
Register. 13.
BIYANI, THE HON'BLE MR. BRIJLAL
NANDLAL—
Presentation of Credentials and Signing of the
Register. 12.
BOBBILI, RAJA OF—
Presentation of Credentials and Signing of the
Register. 8.
BOSE, MR. SARAT CHANDRA—
A regarding N
Chairman and Committee. 33-34.
Election of — on the Committee for Rules of
Procedure. 52.
Election of — on the Credentials Committee. 248.
Presentation of Credentials and Signing of the
Register. 10.
BOSE, SRI RA] KRUSHNA—
Presentation of Credentials and Signing of the
Register. 13.
Report of the Committee on Rules of
Procedure. 172.
Resolution re Aims and Objects of the
Assembly. 131.
BRAJESHWAR PRASAD, MR.—
Presentation of Credentials and Signing of the
Register. 12. 2
BRITISH BALUCHISTAN—
See “Baluchistan”.
BUSINESS—
Programme of — 107-09, 127-29.
C
CENTRAL LEGISLATIVE ASSEMBLY—
See “Legislative Assembly, Central”.
CHAIRMAN—
A garding Ni
Committee. 33-34.
—'s Inaugural Address. 2-7
Congratulations to the Permanent — 36-51.
Election of the Permanent — 35-36.
Election of Temporary — 1.
Procedure for Election of Permanent — 15-18.

ions for

for —and
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CHAKRAVARTY, MR. RAJKUMAR—
Presentation of Credentials and Signing of the
Register. 10.
CHAMAN LALL, DIWAN—
Presentation of Credentials and Signing of the
Register. 11
Report of the Committee on Rules of
Procedure. 185, 188, 189, 191, 197, 217,
229.

Resolution re Aims and Objects of the
Assembly. 79-87.
Committee on Rules of Procedure. 33.
Election of Constituent Assembly Negotiating
Committee. 156-57.
CHANDRAMOULI, SRI K.—
Presentation of Credentials and Signing of the
Register. 8.
CHANDRIKA RAM, MR.—
Presentation of Credentials and Signing of the
Register. 12.
CHAUDHRI, SHRIMATI KAMLA—
Presentation of Credentials and Signing of the
Register. 11,
CHAUDHURY, SRIJUT ROHINI KUMAR—
Presentation of Credentials and Signing of the
Register. 13
Report of the Committee on Rules of
Procedure. 170, 173, 229, 235-36.
CHETTIYAR, SRI T.A. RAMALINGAM—
Presentation of Credentials and Signing of the
Register. 8.
CHHEDILAL, THAKUR—
Presentation of Credentials and Signing of the
Register. 12
CHOWDHURY, MRS. MALAT1—
Presentation of Credentials and Signing of the
Register. 13.
COMMITTEE—
Announcement regarding Nominations for
Chairman and — 33-34.
Consideration of the Report of the — on Rules
of Procedure. 159. 245.
Election of Credentials — 247.
Election of Finance and Staff — 248-49.
Election of House — 248.
Election of the — for Rules of Procedure.
51-52.
Election to — 223-24.
Report of the — on Rules of Procedure
163-245.
Resolution re — on Rules of Procedure.
21-33.
Election of Consti A bly Negotiating —
149-58.
CONFIRMATION—
Resolution re — of existing organisation of
Constituent Assembly Office. 21.

CONGRATULATION(S)—

— to the Permanent Chairman. 36-51.
CONSTITUENT ASSEMBLY—

Reply to messages of greetings to the — 35.

Resolution re Election of Constituent Assembly
Negotiating Committee. 149-58.

CONSTITUENT ASSEMBLY OFFICE—

Resolution re Confirmation of existing
organisation of — 21.

CREDENTIALS COMM ITTEE—
Election of — 247.

CREDENTIAL(S), PRESENTATION OF—
— and Signing of the Register. 7-14, 149.

D

DAS, BABU AKSHAY KUMAR —
Election of — on the House Committee. 248.

Presentation of Credentials and Signing of the
Register. 13.

DAS, MR. B.—

Presentation of Credentials and Signing of the
Register. 13.

Report of the Committee on Rules of
Procedure. 178, 196, 201, 207, 209-10, 211,
217, 220-21, 225, 226.

DAS, MR. RADHANATH—
Election of — on the House Committee. 248.

Presentation of Credentials and Signing of the
Register. 10.

DAS, SRI BISWANATH—

Presentation of Credentials and Signing of the
Register. 13.

Resolution re Aims and Objects of the
Assembly. 115-17.

Provisional Adoption of Central Legislative
Assembly Rules and Standing Orders. 19-20.

DAS, SRI NANDKISHORE—
Election of — on the House Committee, 248.
Presentation of Credentials and Signing of the
Register. 13.
DAS, SRI SANTANU KUMAR—
Presentation of Credentials and Signing of the
Register. 13.
DAS, SRIJUT OMEO KUMAR—

Presentation of Credentials and Signing of the
Register. 13.
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DAS, THE HON’BLE SRIJUT BASANTA
KUMAR—
Presentation of Credentials and Signing of the
Register. 13.
Report of the Committee on Rules of
Procedure. 168.
Resolution re Committee on Rules of
Procedure. 25.
DAULATRAM, MR. JAIRAMDAS—
Election of — on the House Committee. 248.
Presentation of Credentials and Signing of the
Register. 13.
Resolution re Committee on Rules of
Procedure. 29.
DEATH(S)—
— of Mr. Prasanna Deb Raikut. 7.
DEO, MR. SHANKAR DATTATRAYA—
Presentation of Credentials and Signing of the
Register. 9.
Resolution re Election of— on the Constituent
A bly Negotiati i 158.

¢ AE e ) =3

DEPUTY CHAIRMAN—
Nomination of — 7.

DESAIL, MR. KANAYA LAL NANABHAI—

Presentation of Credentials and Signing of the
Register. 9.

DESAI, MR. KHANDUBHAI KASANJI—

Presentation of Credentials and Signing of the
Register. 9.

DESHMUKH, DR. PUNJABRAO SHAMRAO—

Presentation of Credentials and Signing of the
Register. 13.

Procedure for Election for Permanent Chairman.
16, 17.

Report of the Committee on Rules of
Procedure. 228.

Resolution re Election of Constituent Assembly
Negotiating Committee. 155-56.
DHARAM DAS, SHRI A.—
Presentation of Credentials and Signing of the
Register. 11.
DHARAM PRAKASH, SHRI—
Presentation of Credentidls and Signing of the
Register. 11.

DHARMADHIKARI, MR. SHANKAR
TRYAMBAK—

Presentation of Credentials and Signing of the
Register. 12.

DHIRENDRA NATH DATTA, MR.—

Presentation of Credentials and Signing of the
Register. 10.

Programme of Business. 107-08.

DHIRENDRA NATH DATTA, MR. —Contd.
Report of the Committee on Rules of
Procedure. 168, 170, 173, 174, 178, 188, 191,
198, 202, 209, 225, 227, 229.
Resolution re Aims and Objects of the
Assembly. 122.
Election of Consti A bly Ni
Committee. 152,
DHULEKAR, SHRI R.V—
Presentation of Credentials and Signing of the
Register. 11.
Report of the Committee on Rules of
Procedure. 179, 226, 229.
Resolution re Committee on Rules of
Procedure. 26, 27.
DIWAKAR, MR. R.R.—
Election of — on the House Committee, 248.
Presentation of Credentials and Signing of the
Register. 9.
Report of the Committee on Rules of
Procedure. 170.
D’SOUZA, DR. J.A—
Congratulations to the Permanent Chairman.
42-43.

Election of — on the Committee for Rules of
Procedure. 52.
Presentation of Credentials and Signing of the
Register. 9.
D’SOUZA, REV. JEROME, S.J.—
Presentation of Credentials and Signing of the
Register. 8.
DUBE, SHRI BODHRAM—
Presentation of Credentials and Signing of the
Register. 13.
DURGABAI, SHRIMATI G.—
Consideration of the Report of the Committee on
Rules of Procedure. 161.
Election of — on the Committee for Rules of
Procedure. 52.
Presentation of Credentials and Signing of the

Register. 8.
Report of the Committee on Rules of
Procedure. 166
E
ELECTION(S)—

— of Credentials Committee. 247.

— of Finance and Staff Committee. 248-49.

— of House Committee. 248.

— of Temporary Chairman. 1.

— of the C for Rules of Proced:
51-52.

— of the Permanent Chairman. 35-36.

— Petition from Khan Abdus Samad Khan of
British Baluchistan. 2.

— to Committee. 223-24.

Procedure for — of Permanent Chairman.
15-18.
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F
FEDERAL COURT—
President’s about to —.

The Statement of May 16 for interpretation.
249.

FINANCE AND STAFF COMMITTEE — Election
of—248-49.

G
GADGIL, MR. N. V.—

Election of — on the Finance and Staff
Committee. 249.

Presentation of Credentials and Signing of the
Register. 9

Resolution re Aims and Objects of the
Assembly. 73.

Provisional adoption of Central Legislative
Assembly Rules and Standing Orders. 21.

GANDHI. SHRI FEROZE—
Presentation of Credentials and Signing of the
Register. 11.

GHAFFAR KHAN, KHAN ABDUL—
Congratulations to the Permanent Chairman.
44,

Election of — on the House Committee. 248.

Presentation of Credentials and Signing of the
Register. 13.

GHOSE, MR. SURENDRA MOHAN—

Presentation of Credentials and Signing of the
Register. 10.

GHOSH, DR. PRAFULLA CHANDRA—

Presentation of Credentials and Signing of the
Register. 10.

Resolution re Committee on Rules of
Procedure. 32.

GHOSH, MR. A. K.—

Presentation of Credentials and Signing of the
Register. 12.

GIBBON, MR. C. E—

Election of — on the Finance and Staff
Committee. 249.

Presentation of Credentials and Signing of the
Register. 12.

Report of the Committee on Rules of
Procedure. 198, 202, 206, 212. °

GOENKA, SRI RAMANATH—
Presentation of Credentials and Signing of the
Register. 8.
Report of the Committee on Rules of
Procedure. 200, 203, 206, 216, 236.
GOODWILL—
Messages of —. 1-2.

GOPAL NARAIN, SHRI—
Presentation of Credentials and Signing of the
Register. 11.
GOUR, DR. SIR HARI SINGH—
Presentation of Credentials and Signing of the
Register. 12.
Resolution re Aims and Objects of the
Assembly. 54, 79, 144-46.
GOVIND DAS, SETH—
Election of — on the Finance and Staff
Committee. 249.
Presentation of Credentials and Signing of the
Register. 12.
Report of Committee on Rules of Procedure.
233, 235.
Resolution re Aims and Objects of the
Assembly. 105-06.
GOVINDA DOSS, SRI D.—
Presentation of Credentials and Signing of the
Register. 8.
GREETING(S)
Reply to messages of — to the Constituent
Assembly. 35.
GUPTA, MR. DESHBANDHU—
Presentation of Credentials and Signing of the
Register. 12.
GUPTA, SHRI RAM CHANDRA—
Presentation of Credentials and Signing of the
Register. 11.
GUPTE, MR. BM.—
Presentation of Credentials and Signing of the
Register. 9.
Report of the Committee on Rules of
Procedure. 212, 213.
GURUNG, MR. DAMBER SINGH—
Presentation of Credentials and Signing of the
Register. 10.

Resolution re Aims and Objects of the
Assembly. 142-43,

H

HARBHAJ RAM, CHAUDHRI—
Presentation of Credentials and Signing of the
Register. 11.
HOUSE COMMITTEE—
Election of—. 248.

IENGAR, MR. H. V. R—
Resolution re Committee on Rules of
Procedure. 32.
INAUGURAL ADDRESS—
See “Address(es)”.
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INTERPRETATION—
“President’s statement about reference to
Federal Court. The Statement of May 16
for— 249,

J

JAGANNATH BUKHSH SINGH RAJA
Presentation of Credentials and Signing of the
Register. 11.
JAGAT NARAIN LAL MR.—
Presentation of Credentials and Signing of the
Register. 12.
Report of the Committee on Rules of
Procedure. 234.
JAGJIVAN RAM, THE HON'BLE MR.—
Election of — on the Committee for Rules of
Procedure. 52.
Presentation of Credentials and Signing of the
Register. 12
JASPAT ROY KAPOOR, SHRI—
Presentation of Credentials and Signing of the
Register. 11.
Report of the Committee on Rules of
Procedure. 212, 213, 222, 231, 240, 242, 243.
JAYAKAR, THE RIGHT HON’BLE DR. MR.—
Presentation of Credentials and Signing of the
Register. 9.
Resolution re Aims and Objects of the
Assembly. 69-78.
Committee on Rules of Procedure. 27.
JEDHE, MR. K. M.—
Presentation of Credentials and Signing of the
Register. 9.
JHUNJHUNWALA, MR.
PRASAD—
Presentation of Credentials and Signing of the
Register. 12.
JOGENDRA SINGH, SARDAR—
Presentation of Credentials and Signing of the
Register. 10.
JUGAL KISHORE, ACHARYA—
Presentation of Credentials and Signing of the

BANARSI

Register. 10.
I
KAKKAN, SRI P—
Presentation of Credentials and Signing of the
Register. 9.

KAMATH, MR. H.V—
Congratulations to the Permanent Chairman

Election of — on the House Committee.
248.

KAMATH. MR. H.V.—contd.
Presentation of Credentials and Signing of the
Register. 12
Prolcsedure for Election of Permanent Chairman.

Report of the Committee on Rules of
Procedure. 169, 170, 171, 174. 177, 180, 182,
191, 195, 198. 202, 203-04. 205, 227, 228,
242,

Resolution re Aims and Objects of the
Assembly. 133.

Committee on Rules of Procedure. 23, 32.

KHAITAN, MR. DEBI PROSAD—

Presentation of Credentials and Signing of the
Register. 10

Programme of Business. 108.

Report of the Committee on Rules of
Procedure. 182, 186, 187, 195, 197, 199, 202,
217, 218, 226, 229.

Resolution re Aims and Objects of the
Assembly. 141-42.

Committee on Rules of Procedure. 27, 28.
KHANDEKAR, MR. H. J.—

Presentation of Credentials and Signing of the
Register. 13.

Resolution re Committee on Rules of

edure. 33.
KHANNA, THE HONOURABLE MR. MEHR
CHAND-—

Election of — on the Committee for Rules of
Procedure. 5.
Presentation of Credenuals and Signing of the
Register. 11.
KHER, THE HON'BLE MR. B. G.—
Presentation of Credentials and Signing of the
Register. 9.
Programme of Business. 128-29.
Report of the Committee on Rules of
Procedure. 170.
Resolution re Committee on Rules of
edure. 28-29,
Election of Consti A bly N
Committee. 153.
KHURSHED LAL, SHRI—
Presentation of Credentials and Signing of the
Register. 11.
KIDWAI, THE HONOURABLE MR. RAFI
AHMAD—

Election of — on the Committee for Rules of
Procedure. 52.

Presentation of Credentials and Signing of the
Register. 11.
KRIPALANI, ACHARYA, J. B.—
Congratulations to the Permanent Chairman.
48-49.

Election of Temporary Chairman. 1.

Elections to Committees, 223.

Presentation of Credentials and Signing of the
Register. 10.

Procedure for Election of Permanent Chairman.
15-16, 17, 18,
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KRIPALANI, ACHARYA, .J. B.—contd.
Resolution re Committee on Rules of
Procedure. 21-22, 23, 24, 26, 27, 29-30, 31.
KRIPALANI, SHRIMATI SUCHETA—
Presentation of Credentials and Signing of the
Register. 10.
KRISHNAMACHARI, SRI T. T—
Presentation of Credentials and Signing of the
Register. 8.
KRISHNASWAMI BHARATHI, SRI L.—
Presentation of Credentials and Signing of the
Register. 9.
Report of the Committee on Rules of
Procedure. 180, 181, 182, 185, 186, 192, 197,
199, 202, 204, 206, 208, 212, 215, 216, 228.
230, 243.
KUNHIRAMAN. SHRI P—
Presentation of Credentials and Signing of the
Register. 8.
KUNZRU, THE HONOURABLE PANDIT
HIRDAY NATH—
Presentation of Credentials and Signing of the
Register. 10.
Programme of Business. 107.
Resolution re Aims and Objects of the
Assembly. 54, 117-20.

L

LAHIRI, MR. SOMNATH—
Congratulations to the permanent Chairman.
45-46
Consideration of the Report of the Committee on
Rules of Procedure. 159, 162.
Presentation of Credentials and Signing of the
Register. 10.
Report of the Committee on Rules of
Procedure. 163, 167, 184, 187.
Resolution re Aims and Objects of the
Assembly. 80. 129-33.
Election of Constituent Assembly Negotiating
Committee. 149, 150-51. 154, 158.
LAKRA, BONIFACE MR.—
Presentation of Credentials and Signing of the
Register. 12.
LEGISLATIVE ASSEMBLY, CENTRAL
Resolution re Provisional adoption of — Rules
and Standing Orders. 18-21.

M

MAHTAB, SIR  UDAY CHAND,
MAHARAJADHIRAJ OF BURDWAN—
Presentation of Credentials and Signing of the
Register. 10.
Resolution re Aims and Objects of the
Assembly. 84.

MAHTAB, THE HONOURABLE SRI HARE
KRUSHNA—
Presentation of Credentials and Signing of the
Register. 13.
MAHTHA, THE HONOURABLE RAI
BAHADUR SRI NARAIN—
Presentation of Credentials and Signing of the
Register. 12.
MAJUMDAR, MR. J. C.—
Presentation of Credentials and Signing of the
Register. 10.
MALAVIYA, SHRI GOVIND—
Presentation of Credentials and Signing of the
Register. 10.
Report of the Committee on Rules of
Procedure. 182.
MALLAYYA, SRI U. SRINIVASA—
Presentation of Credentials and Signing of the
Register. 8.
MALLICK, MR. ASHUTOSH—
Presentation of Credentials and Signing of the
Register. 10.
MANDLOI, MR. B. A.—
Presentation of Credentials and Signing of the
Register. 13.
MANE, MR. S. N.—
Presentation of Credentials and Signing of the
Register. 9.
MASANI, MR. M. R.—
Presentation of Credentials and Signing of the
Register. 9.
Resolution re Aims and Objects of the
Assembly. 98-92.
MASURIA DIN, SHRI—
Presentation of Credentials and Signing of the
Register. 11.
MEHTA, MRS. HANSA—
Presentation of Credentials and Signing of the
Register. 9.
Resolution re Aims and Objects of the
Assembly. 134.
MENON, SRI K. MADHAVA—
Presentation of Credentials and Signing of the
Register. 8.
Report of the Committee on Rules of
Procedure. 192, 219.
MESSAGE(S)—
— of Goodwill 1—2.
Reply to — of greetings to the Constituent
Assembly. 35.
MISRA, SHRI BANSHI DHAR—
Presentation of Credentials and Signing of the
Register. 10.
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MOOKHERJEE, DR. SYAMA PRASAD—

Presentation of Credentials and Signing of the
Register. 10.

Programme of Business. 129.

Report of the Committee on Rules of
Procedure. 169, 189.

Resolution re Aims and Objects of the
Assembly. 93-97.

Committee on Rules of Procedure. 23.
MUKUT BIHARI LAL BHARGAVA, PANDIT—

Presentation of Credentials and Signing of the
Register. 14.

MUNSHI, MR. K. M.—

Consideration of the Report of the Committee on
Rules of Procedure. 159—61. 162.

Election of — on the Committee for Rules of
Procedure. 52.

Election to Committees. 224.

Motion re Election of Credentials Committee.
243,

Presentation of Credentials and Signing of the
Register. 9.

Report of the Committee on Rules of
Procedure. 163-66, 167, 168, 170, 171, 173,
175, 176, 177, 178, 179, 180, 181, 182, 183,
184, 185, 186, 187, 188-89, 190, 191, 192,
193, 196, 197, 198, 199, 200, 201, 202, 203,
204, 205, 206, 207, 208, 209, 210, 211, 212,
213-14, 215, 216, 217, 218, 219, 220, 221,
222, 223, 225, 226, 227, 228, 229, 230-32,
238, 240, 241, 241, 242, 243, 244, 245.

Resolution re Committee on Rules of
Procedure. 24—25, 32.

Election of Consti Assembly Neg:
Committee. 149-50, 151, 157.

Rules of Procedure. 246, 247.

N

NADAR, SRI K. KAMARAJA—
Presentation of Credentials and Signing of the
Register. 8.
NAGAPPA, SRI S—
Presentation of Credentials and Signing of the
Register. 9.
NAIDU, MRS. SAROJINI—
Congratulations to the Permanent Chairman.
46-48

Presentation of Credentials and Signing of the
Register. 12.
NALAVADE, MR. R. M.—
Presentation of Credentials and Signing of the
Register. 9.
NASKER, MR. HEM CHANDRA—
Presentation of Credentials and Signing of the
Register. 10.

NEGOTIATING COMMITTEE—
See “Committee(s)”.
NEHRU, THE HONOURABLE PANDIT
JAWAHAR LAL—
Motion re Election of Constituent Assembly
Negotiating Committee. 154—55.

Presentation of Credentials and Signing of the
Register. 11.

Procedure for Election of Permanent Chairman.
16.

Programme of Business. 128.

Report of the Committee on Rules of
Procedure. 177, 180, 240.

Resolution re Aims and Objects of the
Assembly. 55-52, 139.
Ci ittee on Rules of Procedure. 25-26, 32, 33.

Confirmation of Existing Organisation of
Constituent Assembly Office. 21.

Election of — on the Constituent Assembly
Negotiating Committee. 158.

Provisional adoption of Central Legislative

Assembly Rules and Standing Orders. 19.

NICHOLS ROY, THE HONOURABLE REV. J.
I M—

Presentation of Credentials and Signing of the
Register. 13.

Programme of Business. 108.

Resolution re Aims and Objects of the
Assembly. 109-13.

NIJALINGAPPA, MR. S.—

Presentation of Credentials and Signing of the
Register. 9.

NOMINATION(S)—

Announcement regarding — for Chairman and
Committee. 33-34.

— of Deputy Chairman. 7.
o

ORGANISATION—
Resolution 7e Confirmation of existing — of
Constituent Assembly Office. 21.

P.

PALIWAL, PT. SHRI KRISHNA DUTT—
Presentation of Credentials and Signing of the
Register. 10.
PANT, SHRI, HAR GOVIND—
Presentation of Credentials and Signing of the
Register. 11.
PANT, THE HONOURABLE PANDIT
GOVIND BALLABH—
Presentation of Credentials and Signing of the
Register. 10.
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PANT, THE HONOURABLE PANDIT
GOVIND BALLABH—contd.
Resolution re Aims and Objects of the
Assembly. 76.
Provisional adoption of Central Legislative
Assembly Rules and Standing Orders. 19.
PATASKAR, MR. H. V.—
Presentation of Credentials and Signing of the
Register. 9.
PATEL, THE HONOURABLE SARDAR
VALLABHABHAI J—
Presentation of Credentials and Signing of the
Register. 9.
Programme of Business. 109.
Resolution re Aims and Objects of the
Assembly. 74, 89.
Election of — on the Constituent Assembly
Negotiating Committee. 158.
PATIL, MR. S. K.—
Presentation of Credentials and Signing of the
Register. 9.
PERMANENT CHAIRMAN—
See “Chairman”,
PETITION(S)—
Election — from Khan Abdus Samad Khan of
British Baluchistan. 2.
PHOOL SINGH, SHRI—
Presentation of Credentials and Signing of the
Register. 11.
PILLAI, SRI M.C. VEERABAHU—
Presentation of Credentials and Signing of the
Register. 9.
PILLAIL SRI V. I. MUNISWAMI
Congratulations to the Permanent Chairman.

Election of — on the Finance and Staff
Committee. 249,
Presentation of Credential and Signing of the
Register. 8.
Report of the Committee on Rules of
Procedure. 174, 184.
Resolution re Election of Constituent Assembly
Negotiation Committee. 156.
PILLAI, SRI V. NADIMUTHU—
Presentation of Credentials and Signing of the
Register. 9.
POONACHA, MR. C. M.—
Congratulations to the Permanent Chairman.

Presentation of Credentials and Signing of the
Register. 14.
Report of the Committee on Rules of
Procedure. 176.
PRAGI LAL, SHRI—
Presentation of Credentials and Signing of the
Register. 11.

PRAKASA, SHRI SRI—
Presentation of Credentials and Signing of the
Register. 10.
PRAKASAM, THE HONOURABLE SRI T.—
Presentation of Credentials and Signing of the
Register. 8.
PRATER, MR. S. H—
Presentation of Credentials and Signing of the
Register. 8.
Resolution re Committee on Rules of
Procedure. 28.
PRESENTATION OF CREDENTIALS AND
SIGNING OF THE REGISTER—
Agarmandas, Guru Agamdas, M.L.A. 13.
Ajit Prasad Jain, Shri. 11.
Alagesan, Sri O. V. 9.
Ambedkar, Dr. B. R. 10.
Amrit Kaur, Rajkumari, 149.
Anthony, Frank Reginald, M.L.A. (Central). 10.
Asaf Ali, The Hon’ble Mr. M. 13.
Ayyangar, Sri M. Ananthasayanam, M.L.A.
(Central). 8.
Ayyangar, The Hon’ble Sir N. Gopalaswami, 8.
Ayyar, Diwan Bahadur, Sir Alladi
Krishnaswami, 8.
Azad, Maulana Abul Kalam. 13.
Baksi, Mr. Satya Ranjan. 10.
Banerjee, Dr. Suresh Chandra, M.L.A. 10.
Banerji, Mrs. Purnima, M.L.A. 10.
Bardoloi, The Hon’ble Srijut Gopinath, 13.
Basu Matari, Srijut Dharanidhar, M.L.A. 13.
Bhagat. Shri Dayal Das. M.L.A. 11.
Bhagwan Din, Shri, M.L.A. 10.
Bhagwat Prasad, Mr. 12.
Bhargava, Dr. Gopi Chand, M.L.A. 11.
Bhatkar, Mr. L. S., M.L.A. 13.
Biyani, The Hon’ble Mr. Brijlal Nandlal 12.
Bobbili, Raja of. 8.
Bose, Mr. Sarat Chandra. 10.
Bose. Sri Raj Krushna, M.L.A. 13.
Brajeshwar Prasad, Mr. 12.
Chakravarty, Mr. Rajkumar. 10.
Chaman Lall, Diwan, M.L.A. (Central). 11.
Chandramouli, Sri K., M.LA. 8.
Chandrika Ram, Mr., M.L.C. 12.
Chaudhri, Shrimati Kamla. 11.
Chaudhury, Srijut Rohini Kumar, M.L.A.
(Central). 13.
Chttiyar, Sri T.A. Ramalingam, M.L.A.
(Central). 8.
Chhedilal, Thakur, L.L.A. 12.
Chowdhury, Mrs. Malati. 13.
Das, Babu Akshay Kumar, M.L.A. 13.
Das, Mr. B. 13.
Das, Mr. Radhanath, M.L.A. 10.
Das, Sri Biswanath. 13.
Das, Sri Nandakishore. 13.
Das, Sri Santanu Kumar, M.L.A. 13.
Das. Srijut Omeo Kumar, M.L.A. 13.
Das, The Hon’ble Srijut Basanta Kumar. 13.
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PRESENTATION OF CREDENTIALS AND

SIGNING OF THE REGISTER—contd.

Daulatram. Mr. Jairamdas. 13.

Deo, Mr. Shankar Dattatraya. 9.

Desai, Mr. Kanayalal Nanabhai, M.L.A. 9.

Desai, Mr. Khanduhhai Kasanji. 9.

Deshmukh, Dr. Punjabrao Shamrao. 13.

Dharam Das, Shri A., M.L.A. 11.

Dharam Prakash, Shri. 11.

Dharmadhikari, Mr. Shankar Tryambak. 12.

Dhirendra Nath Datta, Mr., M.L.A. 10.

Dhulekar, Shri R. V., M.L.A. 11.

Diwakar, Mr. RR. 9.

D’Souza, Dr. Joseph Alban, M.L.A. 9.

D’Souza, Rev. Jerome. 8.

Dube, Sri Bodhram, M.L.A. 13.

Durgabai Shrimati, G. 8.

Gadgil, Mr. Narhar Vishnu. 9.

Gandhi, Shri Feroze. 11.

Ghaffar Khan, Khan Abdul. 13.

Ghose, Mr. Surendra Mohan. 10.

Ghosh, Dr. Prafulla Chandra. 10.

Ghosh, Mr. AK., M.L.A. 12.

Gibbon, Mr. Cecil Edward, M.L.A. 12.

Goenka, Sri Ramanath. 8.

Gopal Narain, Shri, M.L.A. 11.

Gour, Dr. Sir Hari Singh. 12.

Govinda, Doss Sri D., M.L.A. 8.

Govind Das, Seth, M.L.A. (Cemral). 12

Guha, Mr. Arun Chandra. 10.

Gupta, Mr. Deshbandhu, M.L.A. (Central) 12

Gupta, Sri Ram Chandra, M.L.C.

Gupte, Mr. B. M., ML A. 9.

Gurung, Mr. Damber Singh, M.L.A. 10.

Harbhaj Ram, Chaudhri. M.L.A. 11.

Jagannath Bakhsh Singh, Raja, M.L.A. 11.

Jagat Narain Lal, Mr., M.L.A. 12.

Jagjivan Ram, The Hon’ble Mr. 12.

Jain, Shri Ajit Prasad, M.L.A. 11.

Jaspat Roy Kapoor, Shri. 11.

Jayakar, The Rt. Hon’ble Dr. M. R. 9.

Jedhe, Mr. K. M. 9.

Jhunjhunwala, Mr. Banarsi Prasad, M.L.A.
(Central). 12.

Jogendra Singh, Sardar. 10.

Jugal Kishore Acharya, M.L.A. 10.

Kakkan, Sri P, M.L.A. 9.

Kamath, Mr. Hari Vishnu. 12.

Khaitan, Mr. Debi Prosad, M.L.A. 10.

Khandekar, Mr. H. J. 13.

Khanna, The Hon’ble Mr. Mehr Chand. 11.

Kher, The Hon’ble Mr. B. G. 9.

Khurshed Lal, Shri. 11.

Kidwai, The Hon’ble Mr. Rafi Ahmad. 11.

Kripalani, Acharya J. B. 10. 4]

Kripalani, Shrimati Sucheta. 10.

Krishnamachari, Sri T. T. 8.

Krishnaswami Bharathi, Sri L. 9.

Kunhiraman, Sri P. 8.

Kunzru, The Hon'ble Pt. Hirday Nath. 10.

Lahiri, Mr. Somnath. 10.

Lakra, Mr. Boniface, M.L.C. 12.

Mahtab, Sir, Uday Chand, K.C.LE., M.L.A.
10.

PRESENTATION OF CREDENTIALS AND
SIGNING OF THE REGISTER—contd.
Mahtab, The Hon’hle Sri. Hare—Krushna. 13.
Mahzlha, The Hon’ble Rai Bahadur Sri Narain.
1

Majumder, Mr. J. C. 10.

Malaviya, Shri Govind, M.L.A. (Central). 10.

Mallaya, Sri U. Srinivasa. 8.

Mallick, Mr. Ashutosh, M.L.A. 10.

Mandloi, Mr. B. A., M.L.A. 13.

Mane, Mr. S. N., M.L.A. 9.

Masani, Mr. M. R., M.L.A. (Central). 9.

Masuria Din, Shri, M.L.A. 11.

Mehra, Mrs. Hansa, M.L.C. 9

Menon, Sri K. Madhava, M.L.C, 8.

Misra, Shri Banshi Dhar, M.L.A. 10.

Mookherjee, Dr. Syama Prasad, M.L.A. 10.

Mukut Bihari Lal Bhargava, Pt., M.L.A.
(Central). 14.

Munshi, Mr. KM. 9.

Nadar, Sn K. Kawaraja, M.L.A. 8.

Nagappa, Sri S., M.L.A. 9.

Naidu, Mrs. Sarojini. 12.

Nalavade, Mr. R. M., M.L.A. 9.

Nasker, Mr. Hem Chandra, M.L.A. 10.

Nehru, The Hon’ble Pt. Jawahar Lal. 11.

Nichols Roy, The Hon’ble Rev. J. J. M. 13.

Nijalingappa, Mr. S. 9.

Paliwal, Pt. Shri Krishna Dull,
(Central). 10.

Pant, Shri Har Govind, M.L:A. 11.

Pant, The Hon’ble Pt. Govind Ballabh. 10.

Pataskar, Mr. H. V., M.L.A. 9.

Patel, The Hon’ble Sardar Vallabhbhai J. 8.

Patil, Mr. S. K. 9.

Phool Singh, Shri. 11.

Pillai, Sri M. C. Veerabahu. 9.

Pillai, Sri V. I. Muniswami, M.L.A. 8.

Pillai, Sri V. Nadimuthu. 9.

Poonacha, Mr. CM., M.LA. 14.

Pragi Lal, Shri. M.L.A. 11.

Prakasam, The Hon’ble Sri T. 8.

Prater, Mr. S. H., M.L.A. (Bombay). 8.

Prithvi Singh Azad, Sardar, M.L.A. 11.

Radhakrishnan, Sir S. 11.

Rajagopalachariar. The Hon’ble Sri C. 8.

Rajendra Prasad. The Hon'ble Dr. 12.

Raju, Sri P.L. Narasimha, M.L.A. 9.

Ranga, Professor N. G., M.L.A. (Central). 8.

Rao, Sri B. Shiva. 8.

Rao, Sri Kala Venkata, M.L.A. 8.

Rao, Sri V. C. Kesava. 9.

Reddi, Sri B. Gopala, M.L.A. 8.

Reddi, Sri C. Perumalswami, M.L.C. 9.

Reddi. Sri H. Sitrama, M.L.A. 8.

Reddi, Sri N. Sanjeeva, M.L.A. 9.

Reddiyar, Sri O. P. Ramaswami, M.L.C. 9.

Roy, Mr. Dhananjoy, M.L.A. 10.

Roy, Mr. Kiran Shankar, M.L.A. 10.

Roy, Mrs. Leela. 10.

Sahay, Mr. Jadubans, M.L.A. 12.

M.L.A.
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PRESENTATION OF CREDENTIALS AND
SIGNING OF THE REGISTER—contd.
Sahaya, Rai Bahadur Syamanandan, M.L.A.,
LB 12,

Sahu, Sri Lakshminarayan, M.L.A. 13.

Saksena, Shri Mohan Lal, M.L.A. (Central). 10.

Saksena, Shri Shibban Lal. 11.

Samanta, Mr. Devendra Nath, M.L.C. 12,

Santhanam, Sri K. 8.

Sen, Dr. P. K. 12.

Sen, Mr. Prafulla Chandra. 10

Sen, Mr. Priyaranjan. 10.

Sem6 Shri Damodar Swarup, M.L.A. (Central).
10.

Sharma, Pandit Shri Ram M.L.A. 11.

Shastri, Shri Algu Rai, M.L.A. 10.

Shastri, Shri Harihar Nath, M.L.A. 11.

Shukla, The Hon’ble Pt. Ravi Shankar. 12.

Sidhwa, Mr. Rustam Khurshedji, M.L.A. 12.

Singh, Mr. Guptanath, M.L.A. 12

Singh, Mr. Jaipal. 12.

Singh, Mr. Ramnarayan, M.L.A. (Central). 12.

Singh, Sardar Harnam. 11.

Singh, Sardar Jogendra, M.L.A. (Central). 10.

Singh, Sardar Kartar, M.L.A. 11.

Singh, Sardar Pratap. M.L.A. 11.

Singh, Sardar Ujjal, M.L.A. 11.

Singh, Shri Phool, M.L.A. 11.

Singh, The Hon’ble Maharajadhiraja, Sir
Kameshwara. 12.

Singhania, Sir. Padampat. 149.

Sinha, Dr. Sachchidananda. M.L.A. 12.

Sinha, Mr. Dip Narayan, M.L.A. 12.

Sinha, Mr. Mahesh Prasad, M.L.A. 12.

Sinha, Mr. Rameshwar Prasad, M.L.A. 12.

Sinha, Mr. Sarandhar. M.L.A. 12.

Sinha, Mr. Satyanarayan, M.L.A. (Central). 12.

Sinha, The Hon’ble Mr. Anugrahnarayan. 12.

Sinha, The Hon’ble Mr. Shri Krishna. 12.

Sinha, Mr. Sitaramayya, Dr, B. Pattabhi. 8.

Sri Prakasa, Shri, M.L.A. (Central). 10.

Srivastava, Shri Gopi Nath. 11.

Subbarayan, Dr. P. 8.

Subrahmanyam, Dr. V. 9.

Subrahmanyam, Sri C. 9.

Sunder Lall, Shri. 11.

Suraj Mal, Rao Bahadur Chaudhri, M.L.A. 11.

Swammathan Shrimati Ammu, M L.A.
(Central). 8

Tandon, The Hon’ble Shri Purushottam Das.
10.

Tek Chand, Bakhshi Sir. 11.

Thakur, Mr. Promatha Ranjan, M.L.A. 10.
Tiwari, Shri Kamalapati, M.L.A. 11.
Tivary, Shri Venkatesh Narayan. M.L.A. 11.
Tripathi, Shri Vishwambhar Dayal, M.L.A. 11.
Varma, Mr. Phulan Prasad, M.L.A. 12.

Velayudan, Shrimati Dakshayani, M.L.C.
(Cochin). 8
Wilson, Mr. T. J. M., M.L.A. 9.
Yadav, Mr. Kamleshwari Prasad, M.L.A. 12
PRESIDENT—

—.’s statement about reference to Federal
Court. The Statement of May 16 for
interpretation. 249.

PRESIDENT, THE HONOURABLE MR.—

S by — ideration of

Resolution on Aims and Objectives. 158—59.
PRITHVI SINGH AZAD, SARDAR—

Presentation of Credentials and Signing of the
Register. 11.

PROCEDURE, RULES OF—

Adopting of —. 247.

PROGRAMME—
— of Business. 107-09. 127-29.

R

RADHAKRISHNAN, SIR S.—
Congratulations to the Permanent Chairman. 36-
38, 47.
Presentation of Credentials and Signing of the
Register. 11.
RAIKUT, MR. PRASANNA DEB—
Death of —. 7.
RAJAGOPALACHARIAR, THE HONOURABLE
SRI C.—
Presentation of Credentials and Signing of the
Register. 8.
Procedure for Election of Permanent Chairman.
17¢
RAJENDRA PRASAD, THE HONOURABLE
DR.—
Presentation of Credentials and Signing of the
Register. 12.
RAJU, SRI P.L. NARASIMHA—
Presentation of Credentials and Signing of the
Register. 9.
RANGA, PROF. N. G.—
Presentation of Credentials and Signing of the
Register. 8.
Resolution re Aims and Objects of the
Assembly. 83.
RAO, SRI B. SHIVA—
Consideration of the Report of the Committee on
Rules of Procedure. 161-62.
Presentation of Credentials and Signing of the
Register. 8.
Report of the Committee on Rules of
Procedure. 167.
RAO, SRI KALA VENKATA—
Presentation of Credentials and Signing of the
Register. 8.
Report of the C
171, 214.

4

on Rules of P
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RAO, SRI V. C. KESAVA—
Presentation of Credentials and Signing of the
Register. 9.
RAU, SIR B. N—
Resolution re Committee on Rules of
Procedure. 21-33.
REDDI, SRI B. GOPALA—
Presentation of Credentials and Signing of the
Register. 8.
Report of the Committee on Rules of
Procedure. 175, 201, 214, 227.
REDDI, SRI C. PERUMALSWAMI—
Presentation of Credentials and Signing of the
Register. 9.
REDDI, SRI H. SITARAMA—
Presentation of Credentials and Signing of the
Register. 8.
REDDI, SRI N. SANJEEVA—
Presentation of Credentials and Signing of the
Register. 9.
REDDIYAR, SRI O. P. RAMASWAMI—
Presentation of Credentials and Signing of the
Register. 9.
REGISTER—
Presentation of Credentials and Signing of the
—. 7-14, 149.
REPORT(S)—
Consideration of the — of the Committee on
Rules of Procedure. 159-62.
— of the Committee on Rules of Procedure.
163-245.
RESOLUTION(S) RE—
— Aims and Objects of the Assembly. 53-54,

ROY, MRS. LEELA—
Presentation of Credentials and Signing of the
Register. 10.
RULES—
Resolution re Provisi doption of Central
Legislative Assembly — " and Standing
Orders. 18-21.
RULES OF PROCEDURE—
Election of the Committee for —. 51-52.
Report of the Committee on —. 159-62, 163-
245,
—. 245-46.
—, Adopted. 246, 247.
Resolution re Committee on Rules of
Procedure. 21-33.

S

SAHAY, MR. JADUBANS—
Presentation of Credentials and Signing of the
Register. 12.
Report of the Committee on Rules of
Procedure. 211.

SAHAYA, R AL BAHADUR
SYAMANANDAN—
Motion re Election of Credentials C
248.

Presentation of Credentials and Signing of the
Register. 12.

Report of the Committee on Rules of
Procedure. 190, 198, 199, 206, 209, 210, 236,
241, 242, 244, 245,

Resolution regading Aims and Objects of the
Assembly. 81-84.

C ittee on Rules of Procedure. 23.

55-68, 69-88, 89-106, 109-26. Di
postponed. 163.

— Committee on Rules of Procedure. 21-23.
Adopted. 33.

Conﬁrmanon of existing organisation of
C A bly Office—Adopted. 21.
— Election of Consmuem Assembly

Negotiating Committee. 149-58.

— Provisional adoption of Central Legislative
Assembly Rules and Standing Orders.
18-21. Adopted. 23

Statement by President postponing
consideration of — Aims and Objectives.
158-59.

ROY, MR. DHANANJOY—

Presentation of Credentials and Signing of the
Register. 10.

ROY, MR. KIRAN SHANKAR—

Presentation of Credentials and Signing of the
Register. 10.

Programme of Business. 128.

Resolution re Aims and Objects of the
Assembly. 70.

Rules of Procedure. 246, 247.
SAHU, SRI LAKSHMINARAYAN—
Presentation of Credentials and Signing of the
Register. 13.
SAKSENA, SHRI MOHANLAL—
Election of — on the House Committee. 248.
Presentation of Credentials and Signing of the
Register. 10.
Programme of Business. 108.
Report of the Committee on Rules of
Procedure. 183, 191, 197, 199, 206, 208.
Resolution e Aims and Objects of the
Assembly. 71.
Committee on Rules of Procedure. 30.
SAKSENA, SHRI SHIBBAN LAL—
Presentation of Credentials and Signing of the
Register. 11.
Report of the Committee on Rules of
Procedure. 199.
SAMANTA, MR. DEVENDRA NATH—
Presentation of Credentials and Slgnmg of the
Register. 12.
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SANTHANAM, SRI K.—

Presentation of Credentials and Signing of the
Register. 8.

Procedure for Election of permanent Chairman.
16.

Programme of Business. 109.

Report of the Committee on Rules of
Procedure. 172, 178, 181, 183, 184, 186,
189, 204, 205-06, 207, 210, 212, 214, 215,
219, 220, 227, 228, 230, 234, 237, 241, 242,
244,

Resolution re Aims and Objects of the
Assembly. 72.

Election of Constituent Assembly Negotiating
Committee. 151, 152, 153.

SEN, DR. P. K.—

Election of — on the Credentials Committee. 248.

Presentation of Credentials and Signing of the
Register. 12.

SEN, MR. PRAFULLA CHANDRA—

Presentation of Credentials and Signing of the
Register. 10.

SEN, MR. PRIYARANJAN—

Presentation of Credentials and Signing of the
Register. 10.

SETH, SHRI DAMODAR SWARUP—

Presentation of Credentials and Signing of the
Register. 10.

SHARMA, PANDIT SHRI RAM—

Election of — on the House Committee. 248.

Presentation of Credentials and Signing of the
Register. 11.

SHASTRI, SHRI ALGU RAI—

Presentation of Credentials and Signing of the
Register. 10.

SHASTRI, SHRI HARIHAR NATH—

Presentation of Credentials and Signing of the
Register. 11.

SHUKLA, THE HONOURABLE PANDIT
RAVI SHANKAR—

Presentation of Credentials and Signing of the
Register. 12.

Report of the Committee on Rules of
Procedure. 172, 241.

SIDHWA, MR. RUSTOM KHURSHEDJI—

Presentation of Credentials and Signing of the
Register. 12.

Programme of Business. 108.

Report of the Committee on Rules of
Procedure. 171-72, 173-74, 177, 182-83, 187,
188, 191, 192, 193-94, 196, 198, 199, 200,
203, 204, 205, 207, 209, 216, 218, 219.

Resolution re Aims and Objects of the
Assembly. 73, 113-15.

SINGH, MR. GUPTANATH—

Presentation of Credentials and Signing of the

Register. 12.

SINGH, MR. JAIPAL—
Congratulations to the Permanent Chairman.
46.

Election of — on the Finance and Staff
Committee. 249.
Presentation of Credentials and Signing of the
Register. 12.
Report of the Committee on Rules of
Procedure. 197, 205, 211.
Resolution re aims and Objects of the
Assembly. 138-41.
Election of Consti A Lo N
Committee. 152-53. REiT
SINGH, MR. RAMNARAYAN—
Presentation of Credentials and Signing of the
Register. 12.
Report of the Committee on Rules of
Procedure. 148.
SINGH, SARDAR HARNAM—
Election of — on the Committee for Rules of
Procedure. 52.
Election of — on the Finance and Staff
Committee. 249.
Presentation of Credentials and Signing of the
Register. 11.
Report of the Committee on Rules of
Procedure. 210, 219, 239, 243.
Resolution re Aims and Objects of the
Assembly. 139.
C ittee on Rules of Procedure. 24.
SINGH, SARDAR KARTAR—
Presentation of Credentials and Signing of the
Register. 11.
SINGH, SARDAR PRATAP—
Presentation of Credentials and Signing of the
Register. 11.
SINGH, SARDAR UJJAL—
Presentation of Credentials and Signing of the
Register. 11.
Report of the Committee on Rules of
Procedure. 205, 238-39.
SINGH, THE HONOURABLE MAHARAJA
DHIRAJA SIR KAMESHWARA—
Congratulations to the Permanent Chairman.
41-42.
Presentation of Credentials and Signing of the
Register. 12.
SINGHANIA, SIR PADAMPAT—
Presentation of Credentials and Signing of the
Register. 149.
SINHA, DR. SACHCHIDANANDA—
Chairman’s — Inaugural Address. 2-7.

Election of Temporary Chairman. —. 1.
Presentation of Credentials and Signing of the
Register. 12.

Resolution re Election of Constituent Assembly
Negotiating Committee. 150.
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SINHA, MR. DIP NARAYAN—
Election of — on the House C: i 248.

SRI PRAKASA, SHRI—contd.

Presentation of Credentials and Signing of the
Register. 12.
SINHA, MR. MAHESH PRASAD—
Presentation of Credentials and Signing of the
Register. 12.
SINHA, MR. RAMESHWAR PRASAD—
Presentation of Credentials and Signing of the
Register. 12.
SINHA, MR. SARANGDHAR—
Presentation of Credentials and Signing of the
Register. 12.
SINHA, MR. SATYANARAYAN—
Election of — on the Finance and Staff
Committee. 249.
Presentation of Credentials and Signing of the
Register. 12.
Report of the Committee on Rules of
Procedure. 182.
Resolution re Aims and Objects of the
Assembly. 54.
SINHA, THE HONOURABLE MR.
ANUGRAHNARAYAN—
Presentation of Credentials and Signing of the
Register. 12.
SINHA, THE HONOURABLE MR. SHRI
KRISHANA—
Presentation of Credentials and Signing of the
Register. 12.
Resolution re Aims and Objects of the
Assembly. 84-88.
SITARAMAYYA, DR. B. PATTABHI—
Election of — on the Committee for Rules of
Procedure. 52.
Election of Committees. 223.
Presentation of Credentials and Signing of the
Register. 8.
Report of the Committee on Rules of
Procedure. 208, 216.
Resolution re Aims and Objects of the
Assembly. 71, 72, 79.
Election of — on the Constituent Assembly
Negotiating Committee. 158.
SRI PRAKASA, SHRI—
lations to the P Chai 38.
Elecnon of — on the Finance and Staff
Committee. 249.
Presentation of Credentials and Signing of the
Register. 10.
Report of the Committee on Rules of
Procedure. 186, 191.
Resolution re Aims and Objects of the
Assembly. 54.
Election of C
Committee. 149.

A Llv N, ok
Y g

Resolution re Provisional adoption of Central
Legislative Assembly Rules and Standing
Orders. 20.

SRIVASTAVA, SHRI GOPI NATH—

Presentation of Credentials and Signing of the
Register. 11.

STANDING ORDER(S)—

Reaalt 1

of Central
Leglslauve Assembly Rules and —. 18—
21

STATEMENT(S)—
President’s — about reference to Federal Court.
The — of May 16 for mtcrpre!atlon 249.
— by idi ideration of
Rcsolutmn on alms ‘and Objeclwes 158-59.
SUBBARAYAN, DR. P.—
Presentation of Credentials and Signing of the
Register. 8.
Rules of Procedure. 246, 247.
SUBRAHMANYAM. DR. V.—

Presentation of Credentials and Signing of the
Register. 9.

SUBRAHMANYAM, SRI C.—

Presentation of Credentials and Signing of the
Register. 9.

Report of the Committee on Rules of
Procedure, 169, 196, 200, 201, 203.

SUNDER LALL, SHRI—

Presentation of Credentials and Signing of the
Register. 11.

SURAJ MAL, RAO BAHADUR CHAUDHRI—

Presentation of Credentials and Signing of the
Register. 11.

SWAMINATHAN, SHRIMATI AMMU—
Election of — on the House Committee. 248.

Presentation of Creden ials and Signing of the
Register. 8.

I

TANDON, THE HONOURABLE SHRI
PURSHOTTAM DAS—

Election of — on the Committee for Rules
of Procedure. 52.

Presentation of Credentials and Signing of the
Register. 10.

Programme of Business. 108, 109.

Resolution re Aims and Objects of the
Assembly. 63-67.

Committee on Rules of Procedure. 23.
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TEK CHAND, BAKHSHI SIR—
Announcement regarding Nominations for
Chairman and Committee. 34.
Election of—on the Committee for Rules of
Procedure. 52.
Election of — on the Credentials Committee. 248.
Presentation of Credentials and Signing of the
Register. 11.
TEMPORARY CHAIRMAN—
See “Chairman”.
THAKUR, MR. PROMATHA RANJAN—
Presentation of Credentials and Signing of the
Register. 10.
Report of the Committee on Rules of
Procedure. 175, 180.
Resolution re Aims and Objects of the
Assembly. 134-36.
Election of Consti A bly
Committee. 150, 158.
TIWARI, SHRT KAMLAPATI—
Presentation of Credentials and Signing of the
Register. 11.
TIVARY, SHRI VENKATESH NARAYAN—
Presentation of Credentials and Signing of the
Register. 11.
TRIPATHI, SHRI VISHWAMBHAR DAYAL—
Presentation of Credentials and Signing of the
Register. 11.
Report of the Committee on Rules of
Procedure. 234-35.
Resolution re Aims and Objects of the
Assembly. 131.

U

UJJAL SINGH, SARDAR—
Congratulations to the Permanent Chairman. 41.

Resolution re Aims and Objects of the
Assembly. 101-05.

C ittee on Rules of Procedure. 30.

v

VERMA, MR. PHULAN PRASAD—

Presentation of Credentials and Signing of the
Register. 12.

VELAYUDAN, SHRIMATI DAKSHAYANI—

Presentation of Credentials and Signing of the
Register. 8.

Resolution re Aims and Objects of the
Assembly. 146-48.

w

WILSON. MR. T J. M—
Presentation of Credentials and Signing of the
Register. 9.
Y

YADAV, MR. KAMLESHWARI PRASAD—

Presentation of Credentials and Signing of the
Register. 12.
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A
ABDUS SAMAD KHAN, KHAN—

Election of —on the Advisory Committee.
326-27.

ADJOURNMENT(S)

Motion for — of the January, 1947 Session of
the Constituent Assembly of India. 336-38.

ADVISORY COMMITTEE—

Motion re Election of the —. 308-27. Adopted as
amended. 327.

AIMS & OBJECTS—

Resolution re —. 253-71, 173-76, 277-294,
295-303.

Adopted. 304.
AMBEDKAR, DR. B. R—

Election of — on the Advisory Committee.
326-27

AMRIT KAUR, RAJKUMARI—

Budget Estimates of the Constituent Assembly.
Page 11 of Vol. II, No. 4(a)—Confidential.

Election of — on the Advisory Committee 326-
27

ANTHONY, MR. F. R.—

Motion re Election of the Advisory Committee.
319-20.

Election of — on the Advisory Committee. 326-
27.

AYYANGAR. SRI M. ANANTHASAYANAM—

Election of — on the Steering Committee. 273,
271.

AYYANGAR, THE HON’BLE SIR N.
GOPALASWAMI—

Election of — on the Business Committee.
329-30.

AYYANGAR, THE HON’BLE SIR N.
GOPALASWAMI—contd.

Election of — on the Committee on subjects
assigned to the Union Centre. 331-36.

Motion for Adjournment of the January, 1947.
Session of the Constituent Assembly of India.
338.

Motion re Election of the Advisory Committee.
318.

AYYAR, DIWAN BAHADUR SIR ALLADI
KRISHNASWAMI.—

Election of — on the Advisory Committee. 326-
27.

Election of — on the Committee on subjects
assigned to the Union Centre. 331-36.

AZAD, THE HON’BLE MAULANA ABUL
KALAM:

Election of — on the Advisory Committee.
326-27.

Election of — on the Steering Committee 273,
277

B

BALDEV SINGH. THE HONOURABLE
SARDAR.—

Election of — on the Advisory Committee.
326-27.

BANERIJEE, DR. S. C—

Budget of the Consti A bly.
Pages 10-11 of Vol. II. No. 4(a)—
Confidential.

BARDOLOI, THE HON’BLE SRIJUT
GOPINATH.—

Election of — on the Advisory Committee.
326-27.

BHARGAVA, DR. GOPI CHAND.—

Election of — on the Advisory Committee.
325-27.
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BHUTAN—

Resolution to include — and Sikkim within the
scope of the Negotiating Committee. 304-05.

BOSE, MR. SARAT CHANDRA.—

Election of — on the Committee on subjects
assigned to the Union Centre. 331-36.

BRAHMA, SHRI RUP NATH—

Election of — on the Advisory Committee. 326-
27.

BUDGET ESTIMATES—

— of the Constituent Assembly. 305-306, 327.
BUSINESS COMMITTEE—

See “Committee(s)”.

C

CABINET MISSION’S STATEMENT—

Statement by President re the Discrepancy
between the — of May 16, 1946, as
published in India and the printed Pamphlet
circulated to Members. 252.

CHAMAN LALL, DIWAN.—

Election of — on the Steering Committee. 273,
275.

COLLINS, MR. M. V. H—

Election of — on the Advisory Committee.
326-27.

COMMITTEE(S)—

— on subjects assigned to the Union Centre.
330-36

COMMITTEE(S)—

Election of the Steering —. 273, 277.
COMMITTEE(S)—

Motion re Election of the Advisory —. 30A-27.

Adopted as amended. 327.

Election of Business —. 329-30.

Adopted. 330.

Resolution re Steering —. 252-53.

Resolution re Steering Committee. 252-53.

Resolution to include Bhutan and Sikkim within
the scope of the Negotiating —. 304-05.

CONGRATULATIONS(S)

— to Vice President. 339-40.
CONSTITUENT ASSEMBLY—

Budget Estimates of the —. 305-06. 327.

Statement by President re Allegations in
i about the R ive Character
of the —. 251,

CONSTITUENT ASSEMBLY OF INDIA—

Motion for Adjournment of the January. 1947
Session of the —. 336-38.

CREDENTIALS—
Presentation of - and Signing of the Register. 251.
D
DAS, MR. B—

Motion re Election of the Advisory Committee.
323-24.

Resolution re Aims and Objects. 274-75.
DAS. SRI BISWANATH—

Budget E of the C A bly
305, Page 1 of Vol. II, No. 4(8)—C0nﬁdermal
C lations to Vice-President. 330-40.

Election of — on the Business Committee.
329-30.

Election of — on the Committee on subjects
assigned to the Union Centre. 331-36.

DHIRENDRA NATH DATTA, MR.—

Budget E: of the Consti A bly
Page 12 of Vol. 11, No. 4(a)- Conﬁdenual

DAULATRAM. MR. JAIRAM DAS.—

Election of — on the Advisory Committee.
325-27.

Election of — on the Committee on subjects
assigned to the Union Centre. 331-36.

Motion re Election of the Advisory Committee.
322

DESHMUKH, DR. P S.—
Resolution re Aims and Objects. 290.
DHARAM PRAKASH, SHRIL.—

Election of — on the Advisory Committee.
325-27.

DHULEKAR, SHRI R. V—

Budget of the Ci
Page 14 of Vol. 11, No. 4(&)—Conﬁdentxal

Resolution re Aims and Objects. 282-85.

DISCREPANCY—

Statement by President re the — between the
Cabinet Mission’s Statement of May 16. 1946.
as published in India and the printed Pamphlet
circulated to Members. 252.

D’SOUZA DR. JOSEPH ALBAN.—

Congratulations to Vice-President. 339-40.
Election of — on the Advisory Committee.
326-27.

A 1




INDEX TO THE CONSTITUENT ASSEMBLY DEBATES 3

D’SOUZA REV, JEROME.—
C lati to Vice-Presid 339-40.
Resolution re Aims and Objects. 277-80.
DURGABAI, SHRIMATI G.—

Election of — on the Steering Committee.
2731277

E

ELECTIONS(S)—
— of the Steering Committee. 273. 277.
— of Vice-President. 329.

Motion re — of the Advisory Committee.
308-27.

Adopted as amended. 327.
— of Business Committee, 329-30.
Adopted as amended. 330.
— of Vice President. 307.
Adopted. 307.

G

GADGIL, MR. N. V.—

Budget estimates of the Constituent Assembly
305, Pages 1-4, and 16 of Vol. II, No. 4(a)—
Confidential, 327.

Resolution re Aims and Objects. 258-60.
GHAFFAR KHAN, KHAN ABDUL.—

Election of — on the Advisory Committee.
326-27.

GHOSE, MR. SURENDRA MOHAN.—

Election of — on the Advisory Committee.
325-27.

GHOSH, DR. PRAFULLA CHANDRA.—

Election of — on the Advisory Committee.
325-27.

GIBBON, MR. C. E—

Motion re Committee on subjects assigned to the
Union Centre. 331, 334

GOVIND DAS, SETH.—

Motion for Adjournment of the January, 1947
Session of the Constituent Assembly of India.
337, 338.

GUPTA, MR. DESHBANDHU.—
Budget Estimates of the Constituent Assembly.
Page 16 of Vol. II. No. 4(a)—Confidential.
Resolution 7e Aims and Objects. 282.
CURLING, MR. DAMBER SINGH.—

Motion 7e Election of the Advisory Committee.
313. 320.

J

JAGAT NARAIN LAL, MR.—
Resolution 7e Aims and Objects. 268-69.
JAGIIVAN RAM, THE HON’BLE MR.—

Election of — on the Advisory Committee.
326-27.

JAYAKAR, THE RIGHT HON'BLE DR. M. R.—
Resolution re Aims and Objects. 289, 290.
JOGENDRA SINGH, SARDAR—
Election of — on the Advisory Committee.
326-27
K

KAMATH. MR. H. V—

Motion for Adjournment of the January, 1947,
Session of the Constituent Assembly of India.
337, 338.

Mr. S, Lahiri’s letter to the President re privileges.
340.

KHAITAN, MR. D. P—

Election of — on the Committee on subjects
assigned to the Union Centre. 331-36.

KHANDEKAR, MR. H. J.—
C lati

ident. 339-40.

Election of — on the Advisory Committee.
325-27.

Resolution re Aims and Objects. 280-82, 295.
KHANNA, THE HON’BLE MR. MEHR
CHAND.

to Vice-P:

Election of — on the Advisory Committee.
325-27.

KHER, THE HON'BLE MR. B. G—

Budget Esti of the Consti A bl
306, Page 1 of Vol. II, No. 4(a)—
Confidential.

KRIPALANI, ACHARYA J. B.—
Budget E: of the Consti A bl

Page 14, of Vol. II. No. 4(5)—Cnnudemml

Election of — on the Advisory Committee.
326-27.

Motion re Election of the Advisory Committee
315.

KRISHNASWAMI BHARATHI, SRI L.—

Budget Esti of the Consti bly
Page 2-3. of Vol. 1. No. 4(a)—Conﬁdennal
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L

LAHIRI, MR. SOMNATH.—

Budget Estimates of the Constituent Assembly.
305, Pages 7-10 and 15 of Vol. 1. No. 4(a)—
Confidential.

—'s letter to the President re the privileges.
340-41.

LETTER—

Mr. S. Lahiri’s — to the President re Privileges.
340-41.

M

MANE, MR. S. N.—

Election of — on the Steering Committee. 273,
277.

MASANI, MR. M. R—

Election of — on the Advisory Committee.
326-27.

Election of — on the Committee on subjects
assigned to the Union Centre. 331-36.

MAYANG MOKCHA, SHRI.—

Election of — on the Advisory Committee.
326-27.

MEHTA, MRS. HANSA.—

Election of — on the Advisory Committee.
326-27.

MEMBER(S)—

Statement by President re the Discrepancy
between the Cabinet Mission’s Statement of
May 16, 1946, as published in India and the
printed Pamphlet circulated to —. 252.

MENON, SRI K. MADHAVA.—
Resolution re Aims and Objects. 273-74.
MODY, SIR HOMI.—

Election of — on the Advisory Committee.
326-27,

MOOKHERJEE, DR. H. C.—
Ci lations to Vice-Presids 339-40.
Election of — as Vice-President. 329.

Election of — on the Advisory Committee.
326-27.

Presentation of Credentials and Signing of the
Register. 251.

Resolution re Aims and Objects, 285-86.
MOOKHRIJEE, DR. SYAMA PRASAD.—

Election of — on the Advisory Committee.
325-27.

MUNSHI, MR. K. M.—

Election of — on the Advisory Committee.
326-27.

Election of — on the Business Committee.
329-30.

Election of — on the Committee, on Subjects
assigned to the Union Centre. 331-36.

Election of — on the Steering Committee. 273,
271.

Motion re Election of the Advisory Committee.
314-15, 318-19, 320, 321.

N

NAGAPPA, SRI S.—

Motion 7e Election of the Advisory Committee.
322-23.

Resolution re Aims and Objects. 267-68.
NEGOTIATING COMMITTEE—

Resolution to include Bhutan and Sikkim within
the scope of the —. 304-05.

NEHRU, THE HON’BLE
JAWAHARLAL—

Election of — on the Committee on subjects
assigned to the Union Centre, 331-36.

Resolution re Aims and Objects. 296-303.
Resolution to include Bhutan and Sikkim
within the scope of the Negotiating
Committee. 304-05.
NICHOLS ROY, THE HON'BLE REV. J. J. M.—
Election of — on the Advisory Committee.
326-27.

Motion re Election of the Advisory Committee.
314, 316, 323.

PANDIT

PAMPHLET(S).—

S by President re the Discrepancy
between the Cabinet Mission’s Statement of
May 1946. as published in India and the
printed — circulated to members. 252.

PANDIT, THE HON’BLE

VIJAYALAKSHMI.—

Resolution e Aims and Objects. 260-62.

PANT, THE HON'BLE PANDIT GOVIND
BALLABH.—

Election of — on the Advisory Committee.
326-27.

Election of — on the Committee on subjects
assigned to the Union Centre. 331-36.

MRS.
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PANT, THE HON’BLE PANDIT GOVIND
BALLABH—contd.

Motion 7e Election of the Advisory Committee.
308-13, 316, 317, 324-25.

Election of Vice-President. 307.

Resolution re Aims and Objects. 289-90.

Resolution to include Bhutan and Sikkim
within the scope of the Negotiating
Committee. 308.

PARLIAMENT—

Statement by President re Allegations in —
about the Representative Character of the
Constituent Assembly. 251.

PATASKAR, MR. H. V—
Resolution re Aims and Objects. 286-87.
PATEL, THE HONOURABLE SARDAR
VALLABHBHAIL—

Election of — on the Advisory Committee.
326-27.

Election of — on the Steering Committee. 273,
277.

PILLAL SRI V. I. MUNISWAMI.—

Election of — on the Advisory Committee.
326-27.

POINT(S) OF ORDER—

— raised by Sri K. Santanam whether under
Rule 21 of the Rules of Procedure the
Session of the Constituent Assembly can be
adjourned by the President for more than 3
days and without fixing a particular day for
the next meeting. 337.

POONACHA, MR. C. M-—
Resolution re Aims and Objects. 290-91.
PRATER, MR. S. H—

Election of — on the Advisory Committee.
326-27.

Election of — on the Steering Committee. 273,
277.

Resolution re Aims and Objects. 287-89.
PRESENTATION OF CREDENTIALS AND
SIGNING OF THE REGISTER—
MOOKHERIEE, DR. H. C. 251.
SHARMA, SHRI BALKRISHNA. 251.
PRESIDENT—

Statement by — re Allegations in Parliament
about the Representative Character of the
Constituent Assembly. 251.

Statement by — re the Discrepancy, between the
Cabinet Mission’s Statement of May 16. 1946,-
as published in India and the printed Pamphlet
circulated to Members.

PRESIDENT MR. (THE HON’BLE DR.
RAJENDRA PRASAD).—

Adjournment of the Session—

Rules that Rule 21 of the Rules of procedure
of the Constituent Assembly does not
specifically say that the — should be a
particular date. All that it lays down is that
if the House is to be adjourned for more
than 3 days, the consent of the House is to
be taken, 337.

PRESIDENT, THE—

Mr. S. Lahiri’s letter to — re privileges.
340-41.

PRITHVI SINGH AZAD, SARDAR.—

Election of — on the Advisory Committee.
325-27.

PRIVILEGES—

Mr. S. Lahiri’s letter to the President re —.
340-41.

R
RADHAKRISHNAN, SIR S.—
Resolution 7e Aims and Objects. 253-57.
RAJAGOPALACHARIAR, THE HON’BLE SRI

Election of — on the Advisory Committee.
326-27.

Motion for Adjournment of the January, 1947,
Session of the Constituent Assembly of India.
338.

Motion re C on subjects
Union Centre. 330-34, 335, 336.

RANGA, PROF. N. G—

Budget Estimates of the Constituent Assembly.
305, Page 1 of Vol. II, No. 4(a)—Confidential.

d to the

d to the

Motion re C
Union Centre. 336.

Resolution e Aims and Objects. 262-66.
REDDI, SRI B. GOPALA—

on subjects

Motion re Election of Business Committee. 329.
REGISTER(S)—
Presentation of Credentials and Signing of the

REPRESENTATIVE CHARACTER—

Statement by President re allegations in
Parliament about the — of the Constituent
Assembly. 251.
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RESOLUTION(S)—

— re Aims and Objects. 253-71, 273-76, 277-94,
295-303.

Steering Committee. 252-53.

— to include Bhutan and Sikkim with the scope
of the Negotiating Committee. 304-05.

Adopted, 305.
ROCHE VICTORIA, SHRI—

Election of — on the Advisory Committee.
326-27.
ROY. MR. KIRAN SANKAR—
Election of — on the Steering Committee. 273,
271,
Motion re Election of the Advisory Committee.
316.
RULING(S)—BY MR. PRESIDENT (THE
HON’BLE DR. RAJENDRA PRASAD)—

Rule 21 of the Rules of Procedure of the
Constituent Assembly of India does not
specifically say that the adjournment of the
Session should be to a particular date. All
that it lays down is that if the house is to be
adjourned for more than 3 days, the consent
of the House is to be taken. 337.

S
SAHAYA, RAI BAHADUR SYAMANAN-
DAN—

Motion re Election of the Advisory Committee.
316, 321.

Resolution re Aims and Objects. 295.
SAHU, SRI LAKSHMINARAYAN—

Motion re Election of the Advisory Committee.
321-22.

SAKSENA, SHRI MOHANLAL—

Motion for Adjournment of the January, 1947,
Session of the Constituent Assembly of India.
337.

Resolution re Steering Committee. 522-53.
SALVE, SHRI P. K.—

Election of — on the Advisory Committee.
326-27.

SAMANTA, MR. DEVENDRANATH—

Election of — on the Advisory Committee.
326-27.

Resolution 7e Aims and Objects. 275-76.
SANTHANAM. SRI K.—

Budget Estimates of the Constituent Assembly.
305, 306, Page 1 of Vol. II. No. 4(a)—
Confidential.

SANTHANAM, SRI K.—Contd.

Motion re Election of the Advisory Committee.
314, 320.

POINT OF ORDER—

— raised by — whether under Rule 21 of the
Rules of Procedure the Session of the
Constituent Assembly can be adjourned by
the President for more than 3 days and
without fixing a particular day for the next
meeting, 337.

SEN, DR. P. K—
Resolution 7e Aims and Objects. 266-67.
SESSION—

Motion for Adjournment of the January, 1947,
— of the Constituent Assembly of India.
336-38.

SHAH, SRI K. T—

Election of — on the Advisory Committee.
326-27.

SHAHA, SHRI PHOOL BHAN—

Election of — on the Advisory Committee.
326-27.

SHARMA, SHRI BALKRISHNA—

Presentation of Credentials and Signing of the
Register. 251.

Resolution re Aims and Objects. 286.
SHASTRI, SHRI ALGU RAI—

Resolution 7e Aims and Objects. 269-72.
SIDHWA, MR. R. K.—

Budget Estimates of the Constituent Assembly.
Pages 12-14 of Vol. II, No. 4(a)—
Confidential.

Motion re Election of the Advisory Committee.
324, 326-27.

Resolution re Aims and Objects. 290,
SIKKIM—

Resolution to include Bhutan and — within the
scope of the Negotiating Committee. 304-05.

SINGH, GYANI, KARTAR—

Election of — on the Advisory Committee.
326-27.

SINGH, MR. JAIPAL—

Budget Estimates of the Constituent Assembly.
Pages 4-5 and 6 of Vol. II, No. 4(a)—
Confidential.

Election of — on the Advisory Committee.
326-27.

Motion re C
Union Centre. 335.

Election of the Advisory Committee. 316-17.

d to the

on subjects
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SINGH, SARDAR HARNAM—

Election of — on the Advisory Committee.
312-13, 326-27.

Motion e Committee on subjects assignéd to the
Union Centre. 335-36.

Mr. S. Lahiri’s letter to the President, re privileges.
340.

SINGH, SARDAR, PRATAP—

Election of — on the Advisory Committee.
326-27.

SINGH, SARDAR UJJAL—

Election of — on the Steering Committee. 273,
277.

SINHA, MR. SATYANARAYAN—

Election of — on the Steering Committee. 273,
277

Motion for Adjournment of the January, 1947,
Session of the Constituent Assembly of India.
336, 338.

Motion re Cc
Union Centre. 334.

Election of the Advisory Committee. 324.

Election of Business Committee. 330.

Election of Vice-President. 307.

Resol re Steering C 252-53.

SITARAMAYYA, DR. B. PATTABHI—

Election of — on the Committee on subjects
Assigned to the Union Centre. 331-36.

Motion re Election of Business Committee, 329,
330.

STATEMENT(S)—

— by President re Allegations in Parliament about
the Representative Character of the Constituent
Assembly. 251.

— by President re the Discrepancy between the
Cabinet Mission’s — of May 16, 1946, as
published in India and the printed Pamphlet
circulated to Members. 252.

d to the

on subjects

STEERING COMMITTEE—
Election of the —. 273, 277.
Resolution re —. 252-53.
SUBJECT(S)—
Committee on — assigned to the Union Centre.
330-36.

T

TANDON, THE HON’BLE
SHRI PURUSHOTTAMDAS—
Election of — on the Advisory Committee.
326-27.
TEK CHAND, BAKSHI SIR—
Election of — on the Advisory Committee.
325-27.
Election of — on the Committee on subjects
assigned to the Union Centre. 331-36.
THAKUR, MR. P. R—
Election of — on the Advisory Committee.
326-27.
Motion re C on subjects assign
Union Centre. 334-35.
Resolution re Aims and Objects. 276.
TRIPATHI, SHRI VISHWAMBHAR DAYAL—
Resolution re Aims and Objects. 291-94.

U

d to the

UNION CENTRE—
Committee on subjects assigned to the —.
330-36.
v

VELAYUDAN, SHRIMATI DAKSHYANI—
Motion re Election of the Advisory Committee.
321.
VICE-PRESIDENT—
Congratulation to —. 339-40.
Election of —. 329.
Motion re Election of —. 307.
Adopted. 307.
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A

ADDRESS—
President’s —. 343-45.
AMBEDKAR, DR. B. R—

Interim Report on Fundamental Rights. 383, 470,
474-75, 494, 501, 527.

ANTHONY, MR. F. R—

Interim Report on Fundamental Rights. 381,
481-82.

AYYANGAR, SRI M.
SAYANAM—

Interim Report on Fundamental Rights. 397, 402,
403, 404, 405-06, 415-16, 467, 473-74, 478,
479, 487-88, 523, 525.

AYYANGAR, THE HONOURABLE SIR N.
GOPALASWAMI—

Report of the Committee on Union Subjects.
359-62.

AYYAR, DIWAN BAHADUR SIR ALLADI
KRISHNASWAM1—

Interim Report on Fundamental Rights. 401-02,
403-04, 404-05, 406, 409, 473, 479, 524-25,
525-26.

AZAD, SARDAR PRITHVI SINGH—
Interim Report on Fundamental Rights. 436-37.

ANANTHA-

B

BANERIEE, DR. S. C.—

Interim Report on Fundamental Rights. 395, 452,
498, 508.

BHARATHI, SRI L. KRISHNASWAMY—

Interim Report on Fundamental Rights. 381, 393,
468, 477.

BOSE, SRI RAJKRUSHNA—
Interim Report on Fundamental Rights. 500-01,

BURMAN, MR. UPENDERA NATH—

Presentation of Credentials and Signing of the
Register. 343.

BUSINESS COMMITTEE—
Report of the Order of —. 458-63.

C

CHAUDHURY, SRIJUT ROHINI KUMAR—
Interim Report on Fundamental Rights. 391, 395,
396, 397, 408, 413, 415, 416, 453-54, 481,
500, 519.
COMMITTEE—

Extension of the Time Limit for the Report of
the Advisory Committee —. 379.

Report on the — on Union Subjects. 358-62.
Report of the States —. 350-57.

D

DAS, MR. B.—

Interim Report on Fundamental Rights. 399, 400,
433, 471-72.

DAS, SRI BISWANATH—
Interim Report on Fundamental Rights. 530.
DATTA, MR. DHIRENDRA NATH—

Interim Report on Fundamental Rights. 396, 413,
447, 479, 486, 488, 497, 498, 499-500.

DESAI, MR. GOPALDAS AMBAIDAS—

Presentation of Credentials and Signing of the
Register. 343.

DESHMUKH, MR. P. S.—

Interim Report on Fundamental Rights. 411-12,
452-53.

DHULEKAR, SHRI R. V.—

Interim Report on Fundamental Rights. 404, 409,
442-43
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DIWAKAR, MR. R. R—

Interim Report on Fundamental Rights. 414-I5.
DOSS, SRI D. GOVINDA—

Interim Report on Fundamental Rights. 413,
DURGABAI, SHRIMATI G.—

Election of Additional Members to Steering
Committee. 358.

ELECTION—

— of Additional Members to Steering
Committee. 358-59.

— to Steering Committee. 431.
EXTENSION—

— of Time Limit for the Report of the Advisory
Committee. 379.

FUNDAMENTAL RIGHT(S)—

Interim Report on —. 379-421, 431-53,
465-504, 505-30.

G

GADGIL, MR. N. V.—

Interim Report on Fundamental Rights. 397.
GIBBON, MR. C. E—

Interim Report on Fundamental Rights. 485.
GOENKA, SRI RAMANATH—

Interim Report on Fundamental Rights. 486-87,
487.

GOVINDDAS, SETH—
Interim Report on Fundamental Rights. 440,
499, 528.
J

JAIN, SHR1 AJIT PRASAD—

Interim Report on Fundamental Rights. 414,
446, 508-09.

K

KAMATH, MR. H. V—

Election of Additional Members to Steering
Committee. 359.

Interim Report on Fundamental Rights. 394, 412,
413, 418, 419, 420, 434, 440, 443, 469-70,
476, 479, 519, 530.

Report of the Committee on Union Subjects.
859!

Report of the Order of Business Committee. 460.

KATJU, THE HONOURABLE DR. KAILAS
NATH—

Interim Report on Fundamental Rights. 407.

Presentation of Credentials and Signing of the
Register. 343.

Report of the States Committee. 357.
KHANDEKAR, MR. H. J.—

Interim Report on Fundamental Rights. 477.
KHER, THE HONOURABLE MR. B. G.—

Reply to President’s Remarks. 532.
KRIPALAN1, ACHARYA J. B—

Interim Report on Fundamental Rights. 498.
KRISHNAMACHARI, SIR V. T—

Presentation of Credentials and Signing of the
Register. 343.

KUNHIRAMAN, SRI P—
Interim Report on Fundamental Rights. 419, 420.

KUNZRU, THE HONOURABLE PANDIT
HIRDAY NATH—

Interim Report on Fundamental Rights. 380-81,
381-82, 383.

LAHIRI, MR. SOMNATH—

Interim Report on Fundamental Rights. 384-86,
412, 433, 446, 447, 448. 453,

Report of the States Committee. 356.
LAL, MR. JAGAT NARAIN—
Interim Report on Fundamental Rights. 405.
LAL, SHRI KHURSHED—

Interim Report on Fundamental Rights. 452.
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M

MASANI, MR. M. R.—

Interim Report on Fundamental Rights. 439-40,
469, 470.

MENON, MR. P. GOVINDA—
Answer to President’s Address. 347-48.

Presentation of Credentials and Signing of the
Register. 343.

MESSAGE—
— of Good Wishes from Coorg. 350.
MITTER, SIR BROJENDRA LAL—
Answer to President’s Address. 345-46.
Interim Report on Fundamental Rights. 520.
Presentation of Credentials and Signing of the
Register. 343.
MOOKHERIJEE, DR. SYAMA PRASAD—
Interim Report on Fundamental Rights. 394.
MUNSHI, MR. K. M.—
Interim Report on Fundamental Rights. 392,
393, 394-95, 395-96, 400, 401, 408, 409, 411,
415, 432, 435, 447, 452, 455, 457, 465-66,
468, 469, 473, 476, 478, 480-81, 841, 487,
497, 498, 520, 522, 526-27, 528.

PATEL, THE HONOURABLE SARDAR
VALLABHBHAI—

Extension of Time Limit for the Report of the
Advisory Committee. 379.

Interim Report on Fundamental Rights. 379-80,
390-91, 391-92, 393, 397, 398, 399, 400, 407,
408, 410, 416, 417, 419-20, 431-32, 437-38,
443-44, 445, 446, 455-56, 465, 466-67, 468,
469, 475, 476, 477, 478, 480, 496, 497, 504,
505, 518, 519, 520, 521-22, 522, 523, 529.

POONACHA, MR. C. M—
Report of the Order of Business Committee. 461-
62.

PRAKASA, SHRI SRI—
Interim Report on Fundamental Rights. 440, 441-
42, 443,
PRESENTATION OF CREDENTIALS AND
SIGNING OF THE REGISTER—

Burman, Mr. Upendra Nath, 343.

Desai, Mr. Gopaldas Ambaidas. 343.

Katju, The Honourable Dr. Kailas Nath. 343.
Krishnamachari, Sir T. T. 343.

Menon, Mr. P. Govinda. 343.

Mitter, Sir Brojendra Lal. 343.

Panikkar. Sardar K. M. 343.

Report of the Order of Busi Ci 458-

59, 461, 462.

NAGAPPA, SRI P.—
Interim Report on Fundamental Rights. 419, 506-
08.

NEHRU, THE HONOURABLE PANDIT
JAWAHARLAL—

Election of Additional Members to Steering
Committee. 359.

Interim Report on Fundamental Rights. 409, 454.
Report of the States Committee. 350-56.
NICHOLS ROY, THE HONOURABLE REV. J. J.

Interim Report on Fundamental Rights. 398-99,
449-50, 483-84.

j 2

PANIKKAR, SARDAR K. M.—
Answer to President’s Address. 346-47.

Presentation of Credentials and Signing of the
Register. 343.

R la, Sardar Gian Singh. 343.
Shah, Professor K. T. 343.
Shastri, Pandit Hira Lal. 343.
Singh, Raja Lal Shiva Bahadur, 343.
Singh, Sardar Jaidev. 343.
Singh, Mr. Lal Yadhendra. 343.
Tyagi Mr. Mahavir. 343.
Velayudapani, Mr. P. M. 343,
Venkatachar, Mr. C. S. 343.
Vijayaraghavacharya, Sir T. 343.
Vyas, Mr. Jainarayan. 343.
PRESIDENT—
—'s Address. 343-45.
—'s Remarks. 530-32.

R

RAJAGOPALACHARIAR, THE HONOUR-
ABLE SRI C.—

Interim Report on Fundamental Rights. 407, 408,
409, 433, 468, 478, 479, 523-24, 526.

Report of the Order of Business Committee.

RAM, THE HONOURABLE MR. JAGJIIVAN—

Interim Report on Fundamental Rights. 469,
481, 498.
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RANGA, PROFESSOR N. G.—
Interim Report on Fundamental Rights.

SHAH, PROFESSOR K. T.—
Interim Report on Fundamental Rights. 450, 466,

388-90. 506.
Report of the Order of i Ci Py ion of Credentials and Signing of the
463. Register. 343.

RAO, SRI V. C. KESAVA—

Interim Report on Fundamental Rights. 413, 498,
513-14.

RAREWALA, SARDAR GIAN SINGH—

Presentation of Credentials and Signing of the
Register. 343.

REMARK(S)—
President’s —. 530-32.
REPORT(S)—

Extension of Time Limit for the — of the
Advisory Committee. 379.

— of the Committee on Union Subjects.
359-62.

— of the States Committee. 350-57.

Interim — on Fundamental Rights. 379, 421,
431-58, 465-504, 505-30.

— of the Order of Business Committee.
548- 63.

S

SAHAY, MR. JADUBANS—
Interim Report on Fundamental Rights. 453.
SAHAYA, RAI BAHADUR SYAMANANDAN—

Interim Report on Fundamental Rights. 421, 446,
514-16.

SAHU, SRI LAKSHMINARAYAN—

Interim Report on Fundamental Rights. 502-03,
516-17.

SAKSENA, SHRI MOHAN LAL—
Interim Report on Fundamental Rights. 497, 503.
SANTHANAM, SRI K.—

Interim Report on Fundamental Rights. 393, 397,
398, 440, 447, 466, 478, 498, 520, 520-21,
522-23.

Reply to President’s Remarks, 533.

Report of the Order of Business Committee. 459,
460.

SEN, DR. P. K.—
Interim Report on Fundamental Rights. 472,
473.

SHARMA, SHRI BALKRISHAN—

Interim Report on Fundamental Rights. 440-41,
448. 486.

Reply to President’s Remarks. 532.
SHASTRI, PANDIT HIRALAL—

Presentation of Credentials and Signing of the
Register. 343.

SHASTRI, SHRI ALGU RAI—
Interim Report on Fundamental Rights. 498.
SIDHWA, MR. R. K.—

Interim Report on Fundamental Rights. 386-88,
405, 411, 416, 435, 440, 443, 447, 449, 475,
476, 481, 498, 409-10; 510, 524, 528, 529.

Reply to President’s Remarks. 533.

Report of the Committee on Union Subjects.
362.

Report of the Order of Business Committee. 460.
SINGH, MR. JAIPAL—
Interim Report on Fundamental Rights. 450-51,
456.

SINGH, MR. LAL YADHENDRA—

Presentation of Credentials and Signing of the
Register. 343.

SINGH, RAJA JAGANNATH BAKHSH—

Interim Report on Fundamental Rights. 505-06,
516.

SINGH, RAJA LAL SHIVA BAHADUR—
Answer to President’s Address. 349.

SINGH, RAJA LAL SHIVA BAHADUR, RAO
OF CHURHAT—

Presentation of Credentials and Signing of the
Register. 343.

SINGH, SARDAR JAIDEV—

Presentation of Credentials and Signing of the
Register. 343.

SINGH, SHRI PHOOL—

Interim Report on Fundamental Rights. 481,
498, 517-18.

SINHA, MR. SATYANARAYAN—
Interim Report on Fundamental Rights. 517.
Reply to President’s Remarks. 533.
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SITARAMAYYA, DR. B. PATTABHI—
Interim Report on Fundamental Rights. 383, 386,
390, 409.

TYAGI, SHRI MAHAVIR—
Interim Report on Fundamental Rights. 410-11,
420, 434-35, 449, 498-99.

Report of the Order of Busi Ci 460,
STEERING COMMITTEE—
Election of Additional members to 358-59.
Election to —. 431.
SURAJ MAL, RAO BAHADUR CHAUDHRI—
Interim Report on Fundamental Rights.
435-36.

4

TANDON, THE HON’BLE
PURSHOTTAMDAS—
Interim Report on Fundamental Rights. 410, 484-
85, 485, 486.
THAKUR, MR. PROMATHA RANJAN—
Interim Report on Fundamental Rights. 383-84,
393, 398, 400, 469, 483.
TRIPATHI, SHRI VISHWAMBHAR DAYAL—
Interim Report on Fundamental Rights. 510-13.
Reply to President’s Remarks. 532, 533.

SHRI

P ion of Credentials and Signing of the
Register.

N

VELAYUDAN, SHRIMATI DAKSHAYANI—
Interim Report on Fundamental Rights. 470-71.
VELAYUDAPANI, MR. P. M.—
Presentation of Credentials and Signing of the
Register. 343.
VENKATACHAR, MR. C. S.—
Presentation of Credentials and Signing of the
Register. 343.
VIJAYABARGHAVACHARIAR, SIR T.—
Answer to President’s Address. 348-49.
Presentation of Credentials and Signing of the
Register. 343.
VYAS, MR. JAINARAYAN.—
Answer to President’s Address. 349.
Presentation of Credentials and Signing of the
Register. 343.
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A

ADDRESS—
— By President. 540-41.
AHMAD, DR. NAZIRUDDIN—

Report of the Order of Business Committee. 548.

Presentation of Credentials and Signing of the
Register. 536.

Report on the Principles of a Model Provincial
Constitution. 586-87, 590, 591, 609, 610,
613-14, 622-23, 623, 660-61, 669, 690, 702,
703, 708.

ANTHONY, MR. F. R—
Presentation of Credentials and Signing of the
Register. 699.
Motion re National Flag. 780.
ASSASSINATION—
Condolence over the — of Gen. Aung San and
his Colleagues in Burma. 699-700.
AUGUST SESSION—
Duration of —. 979-80.
AUNG SAN, GEN.—
dol over the A
(‘ 11 in Burma. 699-700.

of—and His

Report of the Union Constitution C
822, 855, 865, 873-74, 876, 927, 937, 975-
76, 981, 983, 1013, 1027, 1032, 1041.
Amcndmcnt of the Rules. 869, 869-71.
AHMED, MR. JASIMUDDIN—
Presentation of Credentials and Signing of the
Register. 536.
AHSAN, MR. RAGHIB—
Presentation of Credentials and Signing of the
Register. 536.
ALLAH, MR. S. M. RIZWAN—
Presentation of Credentials and Signing of the
Register. 536.
AMBEDKAR, DR. B. R—
Presentation of Credentials and Signing of the
Register. 535.
Report on the Principles of a Model Provincial
Constitution. 710, 728.
Report of the Union Constitution Committee.
973-74.
AMENDMENT—
— of the Rules. 554, 563-79, 867-72, 1011-12.
ANEY, MR. M. S.—
Presentation of Credentials and Signing of the
Register. 538.
Amendment of the Rules. 570, 576.
Report on the Principles of a Model Provincial
Constitution. 621, 621-22, 658, 695, 700, 728,
729, 806. 816.
Report of the Union Constitution Committee.
860-61, 900-91, 961, 993, 1022, 1039.
A by the President. 1044.
ANNOUNCEMENT(S)—
— by the President. 1043-47.

AYYANGAR, THE HON'BLE SIR N.
GOPALASWAMI—

Report on the Principles of a Model Provincial
Constitution. 694.

Report of the Union Constitution Committee.
819, 832, 833, 858, 865-66, 880, 883, 884,
886, 887, 901-03, 906, 910-11, 921, 922, 923,
927-28, 928-29, 929, 932, 933, 937-38, 938,
946, 954-57, 959, 961, 962, 963, 963-64, 964-
65, 968-70, 970, 971, 976, 980, 981, 982-83,
983, 984-85, 987-88, 993, 993-94, 997, 998,
999, 1004, 1008-10, 1010, 1013, 1014-15,
1016, 1016-18, 1022, 1028, 1029-31, 1039,
1040, 1041, 1042, 1043.

AYYANGAR, SHRI M. ANANTHASAYANAM—
Report of the Order of Business Committee, 550.
Report on the Principles of a Model Provincial

Constitution. 609, 615, 619, 623, 624, 635,
657, 663, 669, 695, 703, 705, 715-17, 722,
724-25.

Report of the Union Constitution Committee.
832, 833, 862-63, 881-82, 886, 930-31, 932,
935-36, 941, 946, 946-47, 947-48, 948-51,
958, 960, 961-62, 965-67, 970, 987, 1008,
1018-20, 1043.

Duration of August Session. 980.

AYYAR, SIR, ALLADI KRISHNASWAMI—
Report on the Principles of a Model Provincial

Constitution. 626, 627, 628-629, 660,
660-61, 689, 690, 694-95, 711-12.

Report of the Union Constitution Committee.
884, 885-86, 896-97, 906, 921, 939, 94144,
945, 946, 947, 952-954, 959, 960, 964, 1006,
1025, 1026, 1026-27, 1040, 1042-43.
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B
BAIG, SAHIB BAHADUR MR. MAHBOOB
Al

Presentation of Credentials and Signing of the
Register. 535
Report on the Principles of a Model Provincial
Constitution. 643-44, 659, 708-09.
Report of the Union Constitution Committee.
919-20.
BARDOLOI, THE HON’BLE MR. GOPINATH—
Report on the Principles of a Model Provincial
Constitution. 678-79.
BARMAN, MR. UPENDRA NATH—
Presentation of Credentials and Signing of the
Register. 536.
Election of — to House Committee. 604.
BHARATHI, SHRI L. KRISHNASWAMI—
Report on the Principles of a Model Provincial
Constitution. 608, 719, 720.
BHARGAVA, PANDIT MUKUT BIHARI LAL—

CHAUDHURY, SRIJUT ROHINI KUMAR—
Report on the Principles of a Model Provincial
Constitution. 616.
Regon of the Union Constitution Committee.
CHATTOPADHYAYA, MR. MIHIR LAL—
Presentation of Credentials and Signing of the
Register. 867.
CHETTIYAR, KUMARARAJA SIR M. A.
MUTHIAH—
Presentation of Credentials and Signing of the
Register. 699.
Report on the Principles of a Model Provincial
Constitution. 707-08.
CHETTIYAR, SHRI T. A. RAMALINGAM—
Report on the Principles of a Model Provincial
Constitution. 589, 722.
Reggg of the Union Constitution Committee.

CHUNDRIGAR, THE HON’BLE MR. ISMAIL
IBRAHIM—

Report of the Union Consti C P ion of Credentials and Signing of the
1001-02 Register. 535.
BHARGAVA, PANDIT THAKUR DAS— COMMITTEE(S)—
Report of the Union Constitution Ci i lection of Members to —. 555-56.

877, 907-08, 1003-04.
Presentation of Credentials and Signing of the
Register. 563.
BHATT, SHRI GOKULBHAI D.—

Report on the Principles of a Model Proyincial
Constitution. 627

Presentation of Credentials and Signing of the
Register. 538.

Report of the Union Constitution Committee.
819, 821. 825-26, 910, 921, 998.

BOSE, SHRI RAJ KRUSHNA—

Report on the Principles of a Model Provincial
Constitution. 662, 683-84.

chon of the Union Constitution Committee.

BUSINESS COMMITTEE—
Report of the Order of —. 543-54.

C

CHAMAN LAL, DIWAN—
Election of — to Steering Committee. 604.
Amendment of the Rules. 576.
Presentation of Credenuals and Signing of the
Register. 536.
CHANDRASEKHARAIYA, MR. D. H—
Report of the Union Constitution Committee.
g%g 828-29, 850-51, 874, 875, 876, 887-88,

Presentation of Credentials and Signing of the
Register. 537.
CHANNIAH, MR. T—
Presentation of Credentials and Signing of the
Register. 537.
Report of the Union Constitution Committee.
821, 822, 886.

Election of Vice-President and of Members
of —. 603-04
Report of the Union Constitution —. 730-36,
818-29, 832-66, 872-904, 905-39, 941-77,
980-1010 1013-43.
Election of Members of Steering —. 831—905.
COMMUNIQUE—
—re Allotment of Armed Forces. 539.
CONDOLENCE—
—Over the Assassination of Gen. Aung San and
His Colleagues in Burma. 699, 700.

D

DAS, MR. B—
A by the Presid 1044.
Report of the Union Constitution Committee.
988-90, 990-91, 993-94, 1002-03.
DAS, MR. BASANTA KUMAR—
Presentation of Credentials and Signing of the
Register. 536.
DAS, MR. SARANGDHAR—
Report on the Principles of a Model Provincial
Constitution. 681-82.
Presentation of Credentials and Signing of the
Register. 538.
Amendment of the Rules. 554.
DAS, SHRI BISWANATH—
Co;r;x;mnjque re Allotment of Armed Forces.

Report of the Union Constitution Committee.
974-75.
Report on the Principles of a Model Provincial
Constitution. 613, 624, 725-26.
DAS, SHRIYUT OMEO KUMAR—

Report of the Union Constitution Committee.
988, 991.
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Report on the Principles of a Model Provincial
Constitution. 673-74. 687.

DEO, MR. SHANKAR DATTATRAYA—
A by the Presid 1045.
Report of the Union Constitution Committee.

Report on the Principles of a Model Provincial
Constitution. 653, 816.
DEV, RAO RAJA JAYENDRA SINGH JU—
Presentation of Credentials and Signing of the
Register. 563.
DESAI, SHRI KHANDUBHAI K.—
Report on the Principles of a Model Provincial
Constitution. 673, 686.
DESHMUKH, DR. P. S.—
Motion re National Flag. 768.
Report of the Union Constitution Committee.
833, 842, 960-61.
Report on the Principles of a Model Provincial
Constitution. 589, 607, 613, 621, 659, 726.
DHULEKAR, SHRI R. V.—
Report of the order of Business Committee.
548-49, 549
Report of the Union Constitution Committee.
844-45.
D’SOUZA, DR. JOSEPH ALBAN—
Motion re National Flag. 786-87.
D’SOUZA, REV. JEROME—
Motion re National Flag. 789-90.
DURATION—
— of August Session. 979-80.
DURGABAI, SHARIMATI G.—
Report of the Union Constitution Committee.
939, 947. 954, 958, 959, 960, 962.
Report on the Principles of a Model Provincial
Constitution. 712-14.

E

ELECTION—
— of Members to Steering C 831, 905.
— of Vice-Presidents and of Members of
Committee. 603-04.
— of Members to Committees. 555-56.
— Changes from Bengal and Punjab. 541-43.
— of Vice-Presidents. 556-59.

G

Presentation of Credentials and Signing of the
Register. 356.
GHOSH, MR. A. K.—
Reg;p;t of the Union Constitution Committee.

GOVINDDAS, SETH—
Motion re National Flag. 769-70.
Report on the Principles of a Model Provincial
Costitution. 636-38, 693, 816.
GUHA, MR. G. S.—
Presentation of Credentials and Signing of the
Register. 537.
GUHA, MR. ARUN CHANDRA—
Presentation of Credentials and Signing of the
Register. 536.
GUPTA, MR. DESHBANDHU—
Report of the Union Constitution Committee.
998-99.
Amendment of the Rules. 578, 1011-12.
GUPTE, MR. B. M.—
Report on the Principles of a Model Provincial
Constitution. 666, 668. 728, 795-97.
Report of the Union Constitution Committee.
875, 906, 1007, 1007-08, 1010.
DURUNG, MR. DAMBER SINGH—
Presentation of Credentials and Signing of the
Register. 636.

H

HAMID, MR. ABDUL—
Presentation of Credentials and Signing of the
Register. 536.
HASSAN, CH. MOHD.—
Election of — to House Committee. 604
Presentation of Credentials and Signing of the
Register. 536.
HATHI, MR. JAT SUKH LAL—
Presentation of Credentials and Signing of the
Register. 761.
HUSAIN, MR. TAJAMUL—
A by the President. 1046.
Motion re National Flag. 775, 786.
Amendment of the Rules. 578, 579.
Election of Vice-Presidents. 558.
Presentation of Credentials and Signing of the
Register. 536.
Report of the Union Constitution Committee.
835, 835-36, 877, 877-78, 881, 905, 906,
911-13, 913-14, 982.

GADGIL, MR. N. V.— Repon of the Principles of a Model Provincial
Report on the Principles of a Model Provincial ion. 705-06, 718-19.
Constitution. 630, 640-41, 705.
GHAZAVI, MAULANA DAUD— 1
Presentation of Credentials and Signing of the | [BRAHIM SAHIB BAHADUR, MR. K. T. M.
Register. 536. AHMED—

GHOSE, SHRI SURENDRA MOHAN—
Election of — to Steering Committee. 604.

Presentation of Credentials and Signing of the
Register. 535.
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Report on the Principles of a Model Provincial
Constitution. 634-35, 709.
Report of the Union Constitution Committee.
856-57.
ILAHI, SHEIKH MAHBOOB—
Presentation of Credentials and Signing of the
Register, 536.
IMAM, THE HON’BLE MR. HUSSAIN—
Amendment of the Rules. 572, 872.
Report on the Principles of a Model Provincial
Constitution. 706-07, 812-14.
Report of the Union Constitution Committee.
880-81, 884, 886, 891-92, 916-17, 917-18.
Presentation of Credentials and Signing of the
Register. 563.
IMAM, MR. SATYID JAFAR—
Presentation of Credentials and Signing of the
Register. 536.
ISMAIL KHAN, NAWAB MUHAMMAD—
Report on the Principles of a Model Provincial
Constitution. 591.
Report of the Union Constitution Committee.
855.
Presentation of Credentials and Signing of the
Register. 536.
J

JAGAT NARAIN LAL, SHRI—
Election of — to Steering Committee. 604.
Report of the Union Constitution C i

KAPOOR, SHRI JASPAT ROY—

Amendment of the Rules. 569, 574, 575, 576.
Report of the Union Constitution Committee.
1042.

KARIMUDDIN, KAZI SYED—

Report on the Principles of a Model Provincial
Constitution. 604, 641-43, 648.

Presentation of Credentials and Signing of the
Register. 537.

Report of the Union Constitution Committee.
834-35, 908-10, 913.

KHAITAN, MR. DEBI PROSAD—

Report of the Order of Business Committee. 553.

Presentation of Credentials and Signing of the
Register. 536.

Report on the Principles of a Model Provincial
Constitution. 616-17, 618, 619, 630.

Report of the Union Constitution Committee.
1014.

KHALIQUZZAMAN, CHAUDHRI—

Motion re National Flag. 771.

Presentation of Credentials and Signing of the
Register. 536.

Report on the Principles of a Model Provincial
Constitution. 629, 648, 649-50.

KHAN, MR. AZIZ AHMAD—
Report of the Order of Business Committee. 551
Presentation of Credentials and Signing of the

866, 879, 879-80, 880.
JAIN, SHRI AJIT PRASAD—
Report of the Union Constitution Committee.
840-42.

A by the Presid 1047.
Report on the Principles of a Model Provincial
Constitution. 624-25.
JANG, KUMAR SHAMSHER—
Presentation of Credentials and Signing of the
Register. 831.

K

KAKKAN, SHRI P—

Report on the Principles of a Model Provincial

Constitution. 683.
KAMATH, MR. H. V.—

Motion re National Flag. 767—68.

A by the President. 1046, 1047.

Duration of August Session. 979.

Election of Vice—Presidents and of Members
of Committees. 604.

Amendment of the Rules. 578.

Report on the Principles of a Model Provincial
Constitution. 605-06, 609, 618, 619, 620,
679-80, 693, 722-24, 726, 729.

Report of the Union Constitution Committee.
820, 821, 838-40, 852, 904, 905, 908,
914-15. 915, 934. 935, 936-37, 941, 1007.

Report on the Principles of a Model Provincial
Constitution. 632-34.
KHAN, SUFI ABDUL HAMID—
Presentation of Credentials and Signing of the
Register. 536.
KHANDEKAR, MR. H. J.—
Report on the Principles of a Model Provincial
Constitution. 665.
Motion re National Flag. 781.
Election changes from Bengal and Punjab. 543.
KHARE, DR. N. B—
Election of Vice—Presidents. 551.
Presentation of Credentials and Signing of the
Register. 537.
KHER, THE HON’BLE MR. B. G—
Report on the Principles of a Model Provincial
Constitution. 806, 806-07, 809, 812.
Duration of August Session. 980.
KHIMJI, SHRI BHAVANJI ARJAN—
Election of — to Staff and Finance Committee.
604.

Presentation of Credentials and Signing of the
Register. 538.

KOTHAWALA, KHAN BAHADUR PHEROZE—

Presentation of Credentials and Signing of the
Register. 538
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KRIPALANI, ACHARYA J. B—
Election of — to Steering Committee. 604.
KRISHNAMACHARI, SIR V. T—

Report of the Union Constitution Committee.
926, 994-96, 1032.

KUNZRU, THE HON’BLE PANDIT HIRDAY
NATH—

Report on the Principles of a Model Provincial
Constitution. 606, 607, 727, 728, 729,
798-801, 807.

Amendment of the Rules. 571, 572, 574.

M

MAHESHWARI, MR. HIMMAT SINGH K.

Presentation of Credentials and Signing of the
Register. 537.
Report of the Union Constitution Committee.
888-89, 1022, 1022-23, 1032.
MAITRA, PANDIT LAKSHMI KANTA—
Amendment of the Rules. 869.

Report on the Principles of a Model Provincial
Constitution. 704-05, 709, 710, 804—05

Report of the Union Constitution C

MEMBER(S)—

Election of Vice-Presidents and of — of
Committees. 603-04.

Election of — to Steering Committee. 831, 905.

MESSAGE(S)—

—from the Chairman of the Burma Constituent
Assembly. 543.

MISRA, MR. YUDHISTHIR—

Report of the Union Constitution Committee.
842-43

Presentation of Credentials and Signing of the
Register. 538.

MITTER, SIR, B. L.—

Report on the Principles of a Model Provincial
Constitution. 666, 668, 669-70.

Report of the Union Constitution Committee.
887, 901, 981, 1013-14, 1022, 1026.

MOHANI, MAULANA HASRAT—

Report on the Principles of a Model Provincial
Constitution. 581-82, 582-83, 591-93, 606,
688, 729-30.

Report of the Union Constitution Committee.
732-33.

MOOKERJEE DR. H. C—

838, 859.
Presentation of Credentials and Signing of the
Register. 536.
MAJUMDAR, MR. SURESH CHANDRA—
Election of — to Steering Committee. 905.

Presentation of Credentials and Signing of the
Register. 536.

MALAVIYA, PANDIT GOVIND—
A by the President. 1045, 1046.
Motion re National Flag. 775, 783-86.
Amendment of the Rules. 572, 578.

Election changes from Bengal and Punjab.
542-43.

Report on the Principles of a Model Provincial
Constitution. 587.
MEHTA, DR. MOHAN SINHA—
Presentation of Credentials and Signing of the
Register. 537.

P of Credentials and Signing of the
Register. 699.
Motion re National Flag. 777-78.
MOTION—
—re National Flag. 761-93.
MUDALIAR, DEWAN BAHADUR SIR A.
RAMASW, =
Amendment of the Rules. 554.
Report of the Union Constitution Committee.
893-96.
Presentation of Credentials and Signing of the
Register. 537.
MUNSHI, MR. K. M—
Report of the Order of Business Committee
543-47.
Amendment of the Rules 554, 563, 564, 565.
566, 567, 568, 569, 570, 571, 572, 573, 574,
575.
Report of the Union Constitution Committee.
920, 986, 1023-25.
Repon on the Principles of a Model Provincial
591, 615-16, 623, 628, 629,

Report of the Union Constitution Ci
1031.

Motion re National Flag. 773-74.

Report of the Order of Business Committee. 551.

MEHTA, MR. BALWANT RAIT GOPALJI—

Presentation of Credentials and Signing of the
Register. 538.

Election of — to Steering Committee. 604.

MEHTA, MR. GAGANVIHARI
LALLUBHAI—

Presentation of Credentials and Signing of the
Register. 538.

651 53, 693, 696, 717-18, 722, 728 729, 816.
MUNAVALLI, MR. B. N—
Presentation of Credentials and Signing of the
Register. 538.
MULLICK, MR. MUKUNDA BIHARI—
Presentation of Credentials and Signing of the
Register. 979.
MUSAFAR, GIANI GURMUKH SINGH—
Motion re National Flag. 780.
Election of — to Steering Committee. 604.
Presentation of Credentials and Signing of the
Register. 536.
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N

NAGAPPA, SHRI S.—
Motion re National flag, 787-88.
Report of the Union Constitution Committee.

Report on the Principles of a Model Provincial
Constitution. 644-46.
NAIDU, MRS. SAROJIN1—
Motion re National Flag. 790-92.
NALAVADE, MR. RAMCHANDRA
MANOHAR—
Election of — to Steering Committee. 905.
NARAIN, LT. COL. BRURAJ—
Presentation of Credentials and Signing of the
Register. 537.
NATIONAL FLAG—
Motion re —. 761-93.

NEHRU, THE HON’BLE PANDIT
JAWAHARLAL—
Report of the Union Constitution Ci

654-55, 656, 657, 662, 663, 668-69, 670-71,
686-87, 689, 690, 691-96, 701, 702, 709, 710,
710-11, 721, 719-20, 721-22, 726, 727, 806,
808, 817-18.

PATHAK, PANDIT CHATURABHUJ—

Presentation of Credentials and Signing of the
Register. 905.

PATTANI, MR. A.P—

Presentation of Credentials and Signing of the
Register. 538.

Report on the Principles of a Model Provincial
Constitution. 667.

PILLAI, SHRI V.I. MUNISWAMY—
Motion re National Flag. 770-71.

Report of the Union Constitution Committee.
963, 972, 1005.

Report on the Principles of a Model Provincial
Constitution. 631.

PLATEL, MR. R. E—
P ion of Credential

730-31, 733-35, 845-46, 847, 848-49, 852-
53, 854, 854-55, 855, 856, 857, 863-64, 865,
866, 872-73, 879, 907, 915-16, 981.

Report on the Principles of a Model Provincial
Constitution. 583-85, 696.

Report on the Order of Business Committee.
552.

Amendment of the Rules. 576, 577, 871-72.

Motion re National Flag. 761-67, 793.

NICHOLS—ROY, THE HON'BLE REV. J. J.

Report on the Principles of a Model Provincial

Constitution. 615, 674-75, 688.

P

PALIWAL, PANDIT SHRI KRISHNA DUTTA —
Duration of August Session. 980.
PANT, THE HON’BLE PANDIT GOVIND
BALLABH—
Report on the Principles of a Model Provincial
Constitution. 608-09, 610, 612-13, 628, 630,
809, 810-12.
PATASKAR, MR. H. V—
Report of the Union Constitution Committee.
849, 856, 907, 934, 963, 964, 971-72, 974.
Report on the Principles of a Model Provincial
Constitution. 609.
PATEL, @THE = HON’BLE
VALLABHBHAI—
Amendment of the Rules. 575.

SARDAR

and Signing of the
Register. 536.
POCKER, SAHIB BAHADUR B.—

Report on the Principles of a Model Provincial
Constitution. 591, 614-15, 639, 649, 657, 660,
663, 708, 714-15, 806, 807-08.

Report of the Order of Business Committee. 552-
53,553}

Election of — to Credentials Committee. 603.

Report of the Union Constitution Committee.
773, 874, 878-79.

Presentation of Credentials and Signing of the
Register. 535.

POONACHA, MR. C. M.—

Report of the Union Constitution Committee.
1000-01.

POTAI, MR. RAM PRASAD—

Presentation of Credentials and Signing of the
Register. 603.

PRAKASA, SHRI SRI—

Report of the Union Constitution Committee.
832, 861, 862, 904.

Amendment of the Rules. 564, 567. 569, 573, 576,
577, 578, 867-69, 872.

Report of the Order of Business Committee. 552.
Election changes from Bengal and Punjab. 541.
PRAKASAM, SHRI T.—

Report of the Union Constitution Committee.
972, 972-73.

Report on the Principles of a Model Provincial
Constitution. 8

Report on the Principles of a Model Provincial
Constitution. 579-81, 582, 587-88, 588-89,
606, 607, 608, 610-11, 611-12, 618, 619,
620-21, 624, 625, 625-26, 629, 631-32,

PRASAD, DR. RAGHUNANDAN—

Presentation of Credentials and Signing of the
Register. 665.
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PRATER, MR. S. H—
Report of the Order of Busi Ci i 550.

Lal, Diwan Chaman. 536.
Maheshwari, Mr. Himmat Singh K. 537.

PRESENTATION OF CREDENTIALS AND
SIGNING OF THE REGISTER—

Ahmed, Mr. Naziruddin. 536.

Ahmed, Mr. Jasimuddin. 563.

Ahsan, Mr. Raghib. 536.

Allah, Mr. S. M. Rizwan. 536.

Ambedkar, Dr. B. R. 535.

Aney, Mr. M. S. 538.

Anthony, Mr. E. R. 699.

Baig Sahib Bahadur, Mr. Mahboob Ali. 535.
Barman, Mr. Upendra Nath. 536.

Bhargava, Pandit Thakur Das. 563.

Bhatt, Mr. Gokulbhai. 538.
Chandrasekharaiya, Mr. H. 537.

Channiah, Mr. T. 537.

Chattopadhyaya, Mr. Mihir Lal. 867.
Chettiar, Kumararaja Sir, M. A. Muthiah. 699.

Chundrigar, The Hon’ble Mr. Ismail Ibrahim.
535.

Das, Mr. Basanta Kumar. 536.
Das, Mr. Sarangdhar. 538.

Dev, Rao Raja Jayendra Singh Ju. 563.
Ghaznavi, Maulan Daud. 536
Ghose, Mr. Surendra Mohan. 536.
Guha, Mr. G. S. 537.

Guha, Mr. Arun Chandra. 536.
Gurung, Mr. Damber Singh. 536.
Hamid, Mr. Abdul. 536.

Hassan, Chaudhuri Mohd. 536.
Hathi, Mr. Jai Sukh Lal. 761.
Husain, Mr. Tajamul. 536.

Ibrahim Sahib Bahadur, Mr. K. T. M. Ahmed.
535

Tlahi, Sheikh Mahboob. 536.

Imam, Mr. Saiyid Jafar. 536.

Imam, The Hon’ble Mr. Hussain. 563.
Jang, Kunwar Shamsher. 831.
Karimuddin, Kazi Syed. 536.

Khaitan, Mr. Debi Prosad. 536.

Khan, Mr. Aziz Ahmad, 536.
Khaliquzzaman, Chaudhri. 536.

Khan, Nawab Muhammad Ismail. 536.
Khan, Suffi Abdul Hamid. 536.
Khare, Dr. N. B. 537.

Khimji, Mr. Bhawanji Arjan. 538.
Kothawala, Khan Bahadur Pheroze. 538.

Maitra, Pandit Lakshmi Kanta. 536.

Majumdar, Mr. Suresh Chandra. 536.

Mehta, Mr. Balwant Rai Gopalji. 538.

Mehta, Dr. Mohan Sinha. 537.

Mehta, Mr. Gaganvihari Lallubhai. 538.

Misra, Mr. Yudhisthir. 538.

Mookerjee, Dr. H. C. 699.

Mudaliar, Dewan Bahadur Sir. A. R
537.

Mullick, Mr. Mukunda Bihari. 979.

Munavalli, Mr. B. N. 538.

Musafar, Gyani Gurmukh Singh. 536.

Narain, Lt. Col. Brijraj. 537.

Pattani, Mr. A. P. 538.

Pathak, Pandit Chaturbhuj. 905

Platel, Mr. R. E. 536.

Pocker, Sahib Bahadur B. 535.

Potai, Mr. Ram Prasad. 603.

Prasad, Dr. Raghunandan. 665.

Rahman, Mr. Latifur. 536.

Rai, Prof. Yashwant. 536.

Rajkanwar, Rai Bahadur Lala. 538.

Rao, Mr. N. Madhava, 563.

Rao, Mr. S. V. Krishnamurthi. 537.

Rasul, Begam Aizaz. 536.

Ray, Mrs. Renuka. 536.

Reddy, Mr. K. Chengalaraya. 537.

Reddy, Mr. H. R. Guruv. 537.

Saadulla, Saiyid Muhammad. 537.

Sahai, Shri Ram. 537.

Sait, Haji Abdul Sathar Haji Ishaq. 535.

Samanta, Mr. Satish Chandra. 536.

Sen, Mr. Prafulla Chandra. 536.

Shah, Mr. Chunilal Purshottamdas. 537.

Shaikh, Mr. Abdul Kadar Mohammad. 535.

Sheriff, Mr. Mahomed. 537.

Singh, Chaudhuri Ranbir. 536.

Singh, Maharaja Mandata. 538.

Singh, Maharaja Nagendra. 538.

Singh, Sardar Jaidev. 537.

Singh, The Hon’ble Sardar Baldev. 536.

Singh, Rai Sahib Raghuraj. 538.

Singhji Bahadur, Raja Sardar (of Khetri). 537.

Singhji, Col. Shri Maharaja Himmat. 538.

Singhji, Lt. Col. Kunwar Dalel. 537.

. 4.

Singhji, Major Maharaj Kunwar Pushp a
905.

Sondhi, Shri Bikramlal. 536.
Sreenivasan, Mr. M. A. 537.
Srivastava, Sir Jwala Prasad. 905.
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Tahir, Mr. Mohd. 536.
Tripathi, Mr. Kishori Mohan. 603.
Vaidya, Mr. Vinayakrao B. 538.
Varma, Mr. A. Manikyalal. 537.
Vijayavargia, Shri Gopikrishna. 537.
Zaidi, Mr. B. H. 537.
PRESIDENT— .
Message from the Chairman of the Burma
Constituent Assembly. 543.
Announcements by the—. 1043-47.
PROVINCIAL CONSTITUTION—
Report on the Principles of a Model. 579-94,
604-30, 631-63, 665-96, 700-30, 795-818.

R

RADHAKRISHNAN, SIR S.—
Motion re National Flag. 772—73.
RAHMAN, MR. LATIFUR—
Presentation of Credentials and Signing of the

Register. 536.

RAI PROF. YASHWANT—

Presentation of Credentials and Signing of the
Register. 536.

RAJKANWAR, RAI BAHADUR LALA—

Report of the Union Constitution Committee.
981, 982, 983, 984.

Presentation of Credentials and Signing of the
Register. 538.

RANGA, PROF. N. G.—

Duration of August Session. 979.

Report on the Principles of a Model Provincial
Constitution. 814-16.

Report of the Union Constitution Committee.
967-68.

RAO, MR. N. MADHAVA—

Presentation of Credentials and Signing of the
Register. 563.

RAO, MR. S. V. KRISHNAMURTHI—

Presentation of Credentials and Signing of the
Register. 537.

Report on the Principles of a Model Provincial
Constitution. 630.

Report of the Union Constitution Committee.
893, 926, 1041.

RAO, SHRI V. C. KESHAVA—

Report on the Principles of a Model Provincial
Constitution. 619.

RASUL, BEGUM AIZAZ—

Election of Vice-Presidents. 558. Presentation
of Credentials and Signing of the Register.
536.

Report on the Principles of a Model Provincial
Constitution. 635-36.

Report of the Union Constitution C

RAY, MRS. RENUKA—

Presentation of Credentials and Signing of the
Register. 536.

Report on the Principles of a Model Provincial
Constitution. 680-81.

REDDY, MR. H. R. GURUV—

Report of the Union Constitution Committee.
836-38, 985-86, 987, 1026.

Presentation of Credentials and Signing of the
Register. 537.

REDDY, MR. K. CHENGALARAYA—

Presentation of Credentials and Signing of the
Register. 537.

Report of the Union Constitution Committee.
824-25, 1014, 1021-22.

Amendment of the Rules, 566.

Election of — to Steering Committee. 604.

REPORT(S)—

— of the Union Constitution Committee.
730-36, 818-29, 832-66, 872-904, 905-39,
941-77, 980-1010. 1013-43.

—S%f the Order of Business Committee. 543-

— on the Principles of a Model Provincial
Constitution. 579-94, 604-30, 631-63, 665-
96, 700-30, 795-818.

RESOLUTION—
—re National Flag. 761-93.
RULE(S)—
Amendment of the — 563-79, 867-72, 1011-12,

S

SAADULLAH, SAIYID MOHD.—
Election of — to Steering Committee. 604.

Report on the Principles of a Model Provincial
Constitution. 671-72, 682-83, 687.

Motion re National Flag. 775-77.

Presentation of Credentials and Signing of the
Register. 537.

SAHAI, SRI RAM—
Election of — to Credentials Committee. 603.

Report of the Union Constitution Committee.
972, 984

Presentation of Ckedentials and Signing of the
Register. 537.

SAHAYA, RAI BAHADUR SYAMANANDAN—
Motion re National Flag. 775.

Report on the Principles of a Model Provincial
Constitution. 660, 715.

Report of the Union Constitution Committee.
822-24, 852, 853.

SAHU, MR. LAKSHMINARAYAN—

Report on the Principles of a Model Provincial
Constitution. 675-77, 688.

Motion re National Flag. 788-89.
SAIT, HAJI ABDUL SATHAR HAIJI ISHAQ—

1033-34, 1034.

of Credentials and Signing of the
Register. 535.
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Report of the Order of Business Committee. 549.
Amendment of the Rules. 871.

Report on the Principles of a Model Provincial
Constitution. 657-58.

Report of the Union Constitution Committee.
732. 907.

SAKSENA, PROF. SHIBBAN LAL—

Report on the Principles of a Model Provincial
Constitution. 661.

Report of the Union Constitution Committee.
819, 826-27, 849-50, 926-27, 933, 934, 935,
963, 1033.

SAMANTA, MR. SATISH CHANDRA—

Presentation of Credentials and Signing of the
Register. 536.

SANTHANAM, SRI K.—
Report of the Order of Busi Ci i 547.

SHERIFF, MR. MAHOMED—
Presentation of Credentials and Signing of the
Register. 537.

Motion re National Flag. 774.

Report of the Order of Business Committee. 552.

Report of the Union Constitution Committee.
835, 846, 847, 850. 878, 992, 1020-21.

Report on the Principles of a Model Provincial
Constitution. 629, 639, 639-40.

SIDHWA, MR. R. K.—

Motion re National Flag. 775, 778-79.

Amendment of the Rules. 569.

Report of the Union Constitution Committee.
843-44, 877, 899-900, 922-23, 923, 997, 999-
1000, 1008.

Report on the Principles of a Model Provincial
Constitution. 608, 621, 656, 672-73, 673, 677,

Amendment of the Rules. 564, 565, 569, 573.

Election of — to Staff and Finance Committee.
604.

Report on the Principles of a Model Provincial
Constitution. 608, 613, 626-27, 688, 692, 701,
704, 709, 721, 722, 806.

Report of the Union Constitution Committee.
821, 926, 996. 832, 858-59, 862, 874, 875,
879-98, 929-30, 938-39, 944-45, 959, 965,
974, 1004, 1006-07, 1007, 1010, 1040.

SEN, DR. P. K.—

Report on the Principles of a Model Provincial
Constitution. 808-809.

SEN, MR. PRAFULLA CHANDRA—

Presentation of Credentials and Signing of the
Register. 536.

SHAH, MR.
PURSHOTTAMDAS—

Presentation of Credentials and Signing of the

Register. 537.
SHAIKH, = MR.
MOHAMMAD—

Presentation of Credentials and Signing of the
Register. 535.

Election of — to Steering Committee. 604.

SHARMA, SHRI BALKRISHNA—

Motion re National Flag. 775, 781-83.

Election Changes from Bengal and Punjab. 542.

A by the P 1044.

Report on the Principles of a Model Provincial
Constitution. 585-86, 684.

Report of the Union Constitution Committee.
861.

SHASTRI, PANDIT HIRALAL—

CHUNNILAL

ABDUL KADAR

678.
SINGH, THE HON’BLE MR. JAIPAL—
Motion re National Flag. 779.
Report of the Order of Business Committee.
550-51.
Report of the Union Constitution Committee.
967, 1004, 1005.
Report on the Principles of a Model Provincial
Constitution. 638-39, 684-86, 715, 816.
SINGH, CHAUDHURI RANBIR—
Presentation of Credentials and Signing of the
Register. 536.
SINGH, THE HON’BLE SARDAR BALDEV—
Presentation of Credentials and Signing of the
Register. 536.
SINGH, MAHARAJA NAGENDRA—
Presentation of Credentials and Signing of the
Register. 538.
Report of the Union Constitution Committee.
1032.
SINGH, RAI SAHIB RAGHURAJ—
Presentation of Credentials and Signing of the
Register. 538.
Report of the Union Constitution Committee.
967, 982, 984.
SINGH, MR. RAMNARAIN—
Report of the Union Constitution Committee.
857, 858, 864.
Report on the Principles of a Model Provincial
Constitution. 649, 706.
SINGH, SHRI PHOOL—
Report on the Principles of a Model Provincial
Constitution. 653.
SINGH, SARDAR JAIDEV—

Report of .the Union Constitution Ci
1036-37.

I ion of Credentials and Signing of the
Register. 537.
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SINGH, MAHARAJA MANDATA—
Presentation of Credentials and Signing of the
Register. 538.
SINGHII, LT. COL. KUNWAR DALEL—
Presentation of Credentials and Signing of the
Register. 537.
SINGHJI, COL. SHRI MAHARAJ HIMMAT—
Report of the Union Constitution Committee.

Presentation of Credentials and Signing of the
Register. 538.
SINGHJI, MAJOR MAHARAJ KUMAR
PUSHPENDRA—
Presentation of Credentials and Signing of the
Register. 905.
SINGHJI BAHADUR, RAJA SARDAR (OF
KHETRI)—
Presentation of Credentials and Signing of the
Register. 537.
SINHA, MR. SATYANARAYAN—
Report of the Union Constitution Committee.
975, 1027. 1037.
Election of Members to Steering Committee.

Motion re National Flag. 774.
Election of Vice—Presidents. 557.
Election of Members to Committees. 555, 556.
SITARAMAYYA, DR. B. PATTABHI—
Election of Members to Committees. 555.
Report on the Principles of a Model P:

Report on the Principles of a Model Provincial
Constitution. 585.
Report of the Union Constitution Committee.
924-26.
TANDON, THE HON’BLE SHRI PURSHOT-
TAMDAS—

Report of the Union Constitution Committee.
833.

TEK CHAND, BAKSHI SIR—
Election of — to Credentials Committee. 603.
TRIPATHI, MR. KISHORI MOHAN—
Presentation of Credentials and Signing of the
Register. 603.
TRIPATHI, SHRI VISHWAMBHAR DAYAL—
Rellzggtzof the Union Constitution Committee.

TYAGI, SHRI MAHAVIR—

Announcements by the President. 1045, 1046,
1047.

Report on the Principles of a Model Provincial
Constitution. 590, 661,

Report of the Union Consntuuon Committee.
889-91.

U

UNION CONSTITUTION COMMITTEE—
Report of the —.
See “Committee”

V:
VAIDYA, MR. VINAYAKRAO B.—

Constitution. 646-48, 648, 720.

Report of the Union Constitution Committee.
855. 1026.
SONDHI, SHRI BIKRAMLAL—
Presentation of Credentials and Signing of the
Register. 536.
SREENIVASAN, MR. M. A.—
Presentation of Credentials and Signing of the
Register. 537.
SRIVASTAVA, SIR JWALA PRASAD—
Presentation of Credentials and Signing of the
Register. 905.
STEERING COMMITTEE—
Election of Members to —.
See “Committee”.
SUBRAHMANAYAM, SHRI C.—
Report on the Principles of a Model Provincial
Constitution. 726.
Report of the Union Constitution Committee.

T

TAHIR, MR. MOHD.—
Presentation of Credentials and Signing of the
Register. 536.

P ion of Credentials and Signing of the
Register. 538.
VARMA, MR. A. MANIKYALAL—
Presentation of Credentials and Signing of the
Register. 537.
VICE-PRESIDENT(S)—

Election of — and of Members of Committees.
603-04.

VIJAYAVARGIYA, SHRI GOPIKRISHNA—
Announcements by the President. 1045.
Presentation of Credent‘als and Signing of the

Register. 537.

Report on the Principles of a Model Provincial
Constitution. 627.

Report of the Union Constitution Committee.

819-20, 898-99, 986-87, 1021.
VYAS, MR. JAINARAIN—

Report of the Union Constitution Committee.
733, 892-93, 1034-35.

Election of — to House Committee. 804.

Motion re National Flag. 787.

z

ZAIDI, COL. B. H—
Report of the Union Constitution Committee.
1031.

Presentation of Credentials and Signing of the
Register. 537.
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A

ADAPTAT[ON RULES—
re P 1 of C ittee to
consider the Independence Act, —, etc. 59.
ADDITIONAL—
— Messages. 19-20
ADDRESS—

President’s —, 1-3.

— of H.E. the Governor-General. 15-18.

— of the Honourable the President, 20-23.

AHMAD, MR. NAZIRUDDIN—

Report of the Union Powers Committee. 50, 51,
106, 107, 111, 112, 116, 120-21, 138, 149,
151-52, 162-63, 167, 169, 179, 181, 187, 190,
199, 201, 205, 206.

Report on Minority Rights. 215, 280-81, 294-
95.

Report of the Constituent Assembly Functions
Committee. 341-358.

ALLAH, MR. S. M. RIZWAN—
Report on Minority Rights. 263, 310.
AMBEDKAR, THE HON’BLE DR. B. R_—

Report of the Consti A bly F

Committee. 337-39, 355-56, 357~58 358.
ANEY, MR. M. S.—

Report of the Union Powers Committee. 44, 105,
108, 132-133, 142, 158-59, 159.

Report on Minority Rights. 226, 303.

Committee to scrutinise Draft Constitution.
323

S y Report on Fund; I Rights.
378 388, 399-400
ANNOUNCEMENT(S)

—re 1 of C i to ider the

Independence Act, Adaptation Rules, etc. 59.
— by the President. 143-44.
ANTHONY, MR. F. R—
Report on Minority Rights. 219-20.
ASSUMPTION OF POWER—
Intimation to the Viceroy about the — by the
Constituent Assembly and Assembly’s
endorsement of Lord Mountbatten’s

appointment as Governor-General of India.
10.

AYYANGAR, SHRI M. ANANTHASAYANAM—

Report of the Union Powers Committee. 88,
112, 114-15, 164-66, 171, 184-85, 186, 192-
93, 207-08, 208.

Committee to scrutinise Draft Constitution.
321-22.

Supplementary Report on Fundamental Rights,
394,

Report on Minority Rights. 232-35, 235-36.
AYYANGAR, MR. N. GOPALASWAMI—
Report of the Union Powers Committee. 35, 35-
40, 40-42, 48, 53, 58, 102-04, 104, 105, 107,
108, 112, 116-17, 118, 124-25, 127, 130, 135,
135-36, 139-40, 141, 148, 149, 150, 160-61,
166, 167-68,168, 169-70, 170, 171, 173, 174-
75, 179-80, 181-82, 185-86, 186, 187, 195,
196-98, 198, 199, 200, 203-05, 205, 208.
Report on Minority Rights. 256, 304.
Supplementary Report on Fundamental
Rights. 391.
AYYAR, SHRI ALLADI KRISHNASWAMY—
Report of the Union Powers Committee. 73-76,
87, 136-37, 139, 163-64, 182, 187.
Committee to scrutinise Draft Constitution. 327-
28.

I y Report on Fund | Rights.
391-92.
B

BAIG SAHIB BAHADUR, MR. MAHBOOB

Report of the Union Powers Committee. 123-
24,128-29, 138-39, 139.
Report on Minority Rights. 215.

to inise Draft C 330,
331.
Suppl v Report on Fund: I Rights.
382-83.
BANERJI, MRS. PURNIMA—
Report on Fund | Rights.

379.80, 397.
BARDOLOI, THE HON'BLE SRUUT
GOPINATH—
Presentation of Credentials and Signing of the
Register. 25.
Report on Minority Rights. 259.
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BARMAN, SHRI UPENDRA NATH—
Report on Minority Rights. 281-82.
BHARATHI, SHRI L. KRISHNASWAMI—
Report on Minority Rights. 289.
BHARGAVA, PANDIT THAKUR DAS—
Report on Minority Rights. 248, 263.
BIYANI, THE HON’BLE MR. BRIJLAL
NANDLAL—
Taking of the Pledge. 143.
BOSE, SHRI RAJ KRUSHNA—
Report of the Union Powers Committee. 160.
Committee to scrutinise Draft Constitution.
331--33.

¢,

CHAND, H. H. RAJA ANAND—
Presentation of Credentials and Signing of the
Register. 71.
CHANDRASEKHARAIYA, SHRI H—
Report of the Union Powers Committee. 114.
Report on Minority Rights. 299-301, 302-03,
303.

Report of the C i A
Committee. 344.
CHANNIAH, MR. T—
Report of the Union Powers Committee. 159,

ly Fi

CHAUDHURY, SRIJUT ROHINI KUMAR—
Report on Minority Rxghts 220-21, 278.
y Report on Fund: | Rights.

383.
COMMITTEE—
Report of the Union Powers —. 35-59, 71-109,
111-42, 146-75, 178-209.
—to scrutinise Draft Constitution. 319.
Election of Members to the House —. 319

Report of the Constituent Assembly
Functions —. 337-60.

D

DAS, MR. B—
Report of the Union Powers Committee. 90-92.
Report on Minority Rights. 235, 251, 277.
Suppls y Report on Fund | Rights.
366-68.
DAS, SHRI BISWANATH—
Incidents connected with the Flag Hoisting
Ceremony in certain parts of India. 34
Report of the Consti A bly F
Comnmittee. 346-47, 347-48.
DAS, SHRI SANTANU KUMAR—
Incidents connected with the Flag Hoisting
Ceremony in certain parts of India. 35.

DAS, SHRIJUT OMEO KUMAR—

Report of the Union Powers Committee. 99-101.
Report on Minority Rights. 259.

DEO, MR. SHANKAR DATTATRAYA—
Report of the Union Powers Committee. 159.
Report on Minority Rights. 310.

to inise Draft Constitution. 334.

DESMUKH, DR. P. S—

Announcement re Personnel of Committee to

ider the Independ Act, Adaptati

Rules etc. 59.

Report of the Union Powers Committee. 146.

Report on Minority Rights. 215-17, 260-61, 261.

Committee to scrutinise Draft Constitution.
328-29, 336.

Report of the i A bly Fi
Committee. 340, 344-46.

Supplementary Report on Fundamental Right
368-72, 393.

DHULEKAR, SHRI R. V—

Incidents connected with the Flag Hoisting
Ceremony in certain parts of India. 31.
Report of the Union Powers Committee. 187.

Report on Minority Rights. 264, 310-11.
Report of the Constituent Assembly Functions
Committee. 351-53.
Supplementary Report on Fundamental Rights.
378-79, 388, 394-95, 396.
DRAFT CONSTITUTION—
Committee to scrutinise—. 319.
D’SOUZA, REV. JEROME (8. J.—
Report on Minority Rights. 253—54.

E
ELECTION—
— of Members to the House Committee. 319.
F

FLAG HOISTING—
Incidents connected with the — Ceremony in
certain parts of India 26-35.
FUNCTIONS COMMITTEE—
Report. of the Constituent Assembly — See
“Committee”.
FUNDAMENTAL RIGHT(S)
Supplementary Report on361-405.

G

GHOSH. MR. SURENDRA MOHAN—
Presentation of Credentials and Signing of the
Register. 71.
GOENKA, SHRI RAM NATH—
Committee to scrutinise Draft Constitution. 335.
GOVERNOR-GENERAL, H. E. THE—
Address of15-18.
Hoisting of the National Flag. 23.
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GOVINDDAS, SHRI SETH—
Incidents connected with the Flag Hoisting
Ceremony in certain parts of India. 27.
Report on Minority Rights. 264, 277.

K

KAMATH, MR. H. V—
Motion re Pledge by Members. 10.

o 4

Committee to scrutinise Draft C 322-
23}
H
HOISTING—
— of the national Flag. 23.
HOUSE COMMITTEE—
Election of Members to the —. See

“Committee”.
HUSAIN, MR. TAJAMUL—

Incidents connected with the Flag Hoisting
Ceremony in certain parts of India 30-31.

Report of the Union Powers Committee. 45, 53,
115-16, 117, 118, 123.

Committee to scrutinise Draft Constitution. 329-
30.

Report of the C Assembly Fi
Committee. 353-54.

Suppl! y Report on Fund I Rights.
392, 403.

IBRAHIM SAHIB BAHADUR, MR. K. T. M.
AHMED—

Report of the Union Powers Committee. 133-
34,

Report on Minority Rights. 283, 285-88.
S y Report on Fund: | Rights.

396.
IMAN, MR. HUSSAIN—

Incidents connected with the Flag Hoisting
Ceremony in certain parts of India. 28.

Report of the Union Powers Committee. 53-55,
105, 114, 121, 183-84.

Committee to scrutinise Draft Constitution. 333-
34,

Report of the C:
Committee. 348-51.

1 y Report on Fi
393, 395-96, 399.
INCIDENT(S)—

— connected with the Flag Hoisting Ceremony

in certain parts of India. 26-35.

— in West Punjab. 144-45.
INDEPENDENCE ACT—

Announcement re Personnel of Committee to

consider the —. Adaptation Rules etc. 59.
INTIMATION—

— to the Viceroy about the Assumption of Power
by the Constituent Assembly and the
Assembly’s endorsement of Lord
Mountbatten’s appointment as Governor—
General of India. 10.

J

JAIN, SHRI AJIT PRASAD—
Report on Minority Rights. 301-02.

Assembly F

Q

d I Rights.

I with the Flag Hoisting
Ceremony in certain parts of India. 29, 35.

Report of the Union Powers Committee. 40, 71,
83, 159.

Report on Minority Rights. 211, 256, 261.

Presentation and Unveiling of the Portrait of
Mahatma Gandhi. 314.

Committee to scrutinise Draft Constitution. 320.

Report of the Constituent Assembly Functions
Committee. 347.

KAPOOR, SHRI JASPAL ROY—
Report of the Union Powers Committee.
48.

KARIMUDDIN, KAZI SYED—
Report on Minority Rights. 290, 290-91.
KHAITAN, SHRI D. P—
Report of the Union Powers Committee. 53, 96-
99, 106.
Report on Minority Rights. 278, 279.
S y Report on Fund 1

Rights. 386.
KHALIQUZZAMAN, CHAUDHURI—
Motion re Pledge by Members. 5-6.
Report on Minority Rights. 241-42.

KHANDEKAR, MR. H. J.—

Report on Minority Rights. 249-50, 255, 257.
278, 284, 291-93.

KHER, THE HON’BLE MR. B. G—
Report of the Union Powers Committee. 160.
Report on Minority Rights. 284.

Ci to Draft Cs
21.

KRISHNAMACHARI, SIR V. T—

Report of the Union Powers Committee. 111,
113, 117, 126, 136, 150, 151, 152, 162, 167,
170, 188.

KRISHNAMACHARI, SHRI T. T—
Report of the Union Powers Committee, 203.
Report of the Consti A bly Fi
Committee. 342, 342-44,
KUNZRU, PANDIT HIRDAY NATH—

Incidents connected with the Flag Hoisting
Ceremony in certain parts of India. 30.

Report of the Union Powers Committee. 154-
56.

320-

Q

Report on Fund

ppl y 1 Rights.
386-87, 390, 391, 393. 400-01.
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L

LAL, DIWAN CHAMAN—
Report of the Union Powers Committee. 46,
51-52, 159, 160.
LORD MOUNTBATTEN’S APPOINTMENT—
Intimation to the Viceroy about the assumption
of Power by the Constituent Assembly and
the Assembly’s endorsement of — as
Governor—General of India. 10.
LASKAR, PROF. NIBARAN CHANDRA—
Presentation of Credentials and Signing of the
Register. 25.
LATTHI, SHRI A. B.—
Presentation of Credentials and Signing of the
Register. 25.

M

MAHATMA GANDHI—
Presentation and Unveiling of the Portrait of—
312-14.
MAHESHWARI, MR. HIMMAT SINGH K.—
Report of the Union Powers Committee. 47, 48,
113-14, 118-19, 137, 140, 140-41, 141, 150,
167, 168, 168-69, 170, 171-72, 174, 175, 179,
181, 190-91.
MAITRA, PANDIT LAKSHMI KANTA—
Incidents Connected with the Flag Hoisting
Ceremony in certain part of India. 28.
Report of the Union Powers Committee. 121-
22
Report on Minority Rights. 379-80, 308.
Committee to scrutinise Draft Constitution. 325-
27.
Report of the Consti A bly F
Committee. 357.
MEHTA, MRS. HANSA—
Presentation of the National Flag. 11.
MEHTA, DR. MOHAN SINHA—
Suppl y Report on Fund | Rights.
389, 390.
MEHTA, MR. G. L—
Report of the Union Powers Committee. 79-82,
82-83, 83-84, 202-03, 206.
MEMBERS (S)—
Election of — to the House Committee. 319.
MESSAGE (S)—
— from the Prime Minister of Canada. 13.
— from General Isimo Chiang Kaishek,
President of the Republic of China. 13.
— from His Grace the Archbishop of Canterbury.
13.
— from the Prime Minister of the United
Kingdom. 13.

— from Dr. Soedarsono on behalf of the
Republic of Indonesia. 14.

— from the Prime Minister of Australia. 14.

— from the President of the Executive Yuan,
Nanking. 14.

— from His Majesty’s Minister in Nepal. 14.

— from the Prime Minister and Acting Minister
of Foreign Affairs, Oslo. 15.

— from the French Minister of Foreign Affairs.
19.

— from the President of the United States of
America. 19-20.

Additional —. 19-20.
MISRA, SHRI YUDHISTHIR—
Report of the Union Powers Committee. 127-
28.

MITTER, SIR B, L—
Report of the Union Powers Committee. 101-
02, 119-20, 157-58.
MINORITY RIGHT(S)—
Report on —. 211-75, 277-311.
MOHANI, MAULANA HASRAT—
Report of the Union Powers Committee. 35, 42-
44, 44, 45, 46, 105.
Report on Minority Rights. 277, 278, 303, 307,
308, 309.
MOOKHERIEE, DR. H. C—
Report on Minority Rights. 224.
MOTION—
— re Pledge by Members. 3-10.
MUDALIAR, SIR A. RAMASWAMY—
Report of the Union Powers Committee. 84-87,
87-88, 88-89.
MUNSHI, MR. K. M.—
Report of the Union Powers Committee. 113,
152, 152-54.
Report on Minority Rights. 248-49, 250, 251,
258, 259-60, 263, 279, 284, 303, 307-08, 308.
Report of the Constil A bly Fi i
Committee. 340, 341-42, 360.
Supplementary Report on Fundamental Rights.
379, 383-84, 384-85, 385, 386, 387, 389, 390-
91, 391, 397-99.

N

NADAR, SHRI K. KAMARAJA—
Taking of the Pledge. 277.
NAGAPPA, SHRI S.—

Report on Minority Rights. 221-24, 250, 251,
283-84, 284-85, 298.

NARAIN, LT—COL. BRIURAJ—
Taking of the Pledge. 319.
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NATIONAL FLAG—
Presentation of the —. 11.
Hoisting of the —. 23.
NATIONAL SONGS—
Singing of —. 12.
NEHRU, THE HON’BLE
JAWAHARLAL.—
Motion re Pledge by Members. 3-5.
Incidents connected with the Flag Hoisting
Ceremony in certain parts of India. 32-33.
NICHOLS—ROY, THE HONOURABLE REV. J.
L M—
Presentation of Credentials and Signing of the
Register. 25.
Report on Minority Rights. 260.

P

PANIKAR. SARDAR K. M.—

Report of the Union Powers Committee. 156-
57;

PANT, THE HONOURABLE PANDIT GOVIND
BALLABH—

Taking of Pledge. 11.

Report on Minority Rights. 242-45.
PATASKAR, MR. H. V—

Report of the Union Powers Ci 126-

PANDIT

PILLAI, SHRI V. I. MUNISWAMI—

Report on Minority Rights. 217-19, 250, 257.
PLEDGE—

Taking of the —. 25, 111, 143, 177, 277, 319.
POCKER. SAHIB BHADUR B.—

Report of the Union Powers Committee. 108,
115, 129, 130, 130-31.

Supplementary Report on Fundamental Rights.
382.

Report on Minority Rights. 211, 219, 228-32,
236, 236-39.

PORTRAIT—

Presentation and Unveiling of the — Mahatma
Gandhi. 312-14.

PRAKASAM, SHRI T—

Incidents connected with the Flag Hoisting
Ceremony in certain part’s of India. 31.

Report of the Union Powers Committee. 104.
Report on Minority Rights. 239-41.
PRESENTATION—
— of the National Flag. 11.
— and Unveiling of the Portrait of Mahatma
Gandhi. 312-14.
PRESENTATION OF CREDENTIALS AND
SIGNING OF THE REGISTER—

27, 127, 130, 131-32, 178-79, 182, 200.
Report on Fund 1 Rights.

381, 386.
PATEL, THE HONOURABLE SARDAR
VALLABHBHAI—

Report on Minority Rights. 212-15, 227, 245-
47, 248, 255-56, 256, 257, 258, 259, 261,
261-62, 262, 263, 264, 265, 282-83, 283, 284,
289, 295-98, 298-99, 302, 303, 303-04, 304,
305 305-06, 306, 307, 311.

y Report on Fund: 1 Rights.
361—62 378 386, 388, 389, 392. 393, 394,
395, 396, 401, 402.
PATHAK, PANDIT CHATURBHUJ—

Report on Minority Rights. 254-55, 255.
PATIL, MR. S. K.—

Taking of the Pledge. 177.

PATTANI, MR. AP—
Report of the Union Powers Committee. 48, 129,
167, 172-73, 188-89, 195, 201, 205.
Presentation and Unveiling of the Portrait of
Mahatma Gandhi. 312-13.

Committee to scrutinise Draft Constitution. 321.

PERSONNEL OF COMMITTEE—

Announcement re — to consider the
Independence Act, Adaptation Rules, etc. 59.

Bardoloi, the Hon’ble Srijut Gopinath. 25.
Chand, H. H. Raja Anand. 71.

Ghosh, Mr. Surendra Mohan. 71.

Laskar, Prof. Nibaran Chandra. 25.
Latthe, Shri A. B. 25.

Nichols—Roy. The H ble Rev. J. J. M.
25.
Taxak, Chaudhri Nihal Singh.
PRESIDENT—

— President’s Address. 1-3.
Address of the Honourable the — 20-23.
Announcements by the —. 143-44.

R

RADHAKRISHNAN, DR. S.—
Motion re Pledge by Members. 6-9.
Report on Minority Rights. 309-10.
Supplementary Report on Fundamental Rights.
386, 387-88.
RAM, SHRI CHANDRIKA—
Report on Minority Rights. 304, 304-05.
RANGA, PROE. N. G—
Taking of the Pledge. 277.
RAO, THE HONOURABLE SHRI VENKATA—
Taking of the Pledge. 143.
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RAO, SHRI S. V. KRISHNAMOORTHY—

Report of the Union Powers Committee. 115,
127, 193-94.

RASUL, BEGUM AIZAZ—
Committee to scrutinise Draft Constitution. 320.
RAU, MR. N. MODHAVA—
Report of the Union Powers Committee. 138,
151, 162, 167, 182-83, 186, 189-90, 199.
RAY, SHRIMATI RENUKA—
Report on Minority Rights. 293-94.
Supplementary Report on Fundamental Rights.
378, 380-81.
Report of the Union Powers Committee. 181.
REDDY, SHRI B. GOPALA—
Report on Minority Rights. 262.
REGISTER—
Signing of the —. 143,
REPORT(S)—
— of the Union Powers Committee. 35-59,
71-109, 111-42, 146-175, 178-209,
— on Minority Rights. 211-75, 277, 311.
— of the Constituent Assembly Functions
Committee. 337-60.
Supplementary — on Fundamental Rights.
361-405.
ROUF, MR. SYED ABDUL—
Signing of the Register. 143.
Taking of the Pledge. 143.

S

SAHAI, SHRI RAM—
Report of the Union Powers Committee. 127.
SAHU, SHRI LAKSHMINARAYAN—

Report of the Union Powers Committee.
201-02.

Report on Minority Rights. 258, 259.
SAKSENA, SHRI MOHANLAL—

Report of the Union Powers Committee. 159.

Report on Minority Rights. 248.

Supplementary Report on Fundamental Rights.
396-97, 401, 403.

SAKSENA, PROF. SHIBBANLAL—

Report of the Union Powers Committee.
191-92.

Report on Minority Rights. 252, 257-58, 264.
SANTHANAM, SHRI K.—

Incidents connected with the Flag Hoisting
Ceremony in certain parts of India. 30.

Report of the Union Powers Committee. 55-58,
58-59, 82, 108, 118, 125, 126, 135, 178, 188,
195, 198, 200, 207.

Report on Minority Rights. 251-52, 256, 262,
299, 302, 310.

Committee to scrutinise Draft Constitution. 322.

Supplementary Report on Fundamental Rights.
381, 385, 392.

SEN, MR. PRAFULLA CHANDRA—
Taking of the Pledge. 111.
SHARMA, SHRI BALKRISHNA—

Incidents connected with the Flag Hoisting
Ceremony in certain parts of India. 26, 27,
33

Report of the Union Powers Committee. 46,
76-79.

SHASTRI, SHRI ALGU RAI—
Report of the Union Powers Committee. 51.
Incidents in West Punjab. 144-45.

SHASTRI, PANDIT HIRA LAL—
Report of the Union Powers Committee. 94-96.

Report of the Constituent Assembly Function
Committee. 354-55.

SHERIFF, MR. MAHOMED—
Report of the Union Powers Committee. 45,
50-51, 71, 72.
SIDHWA, MR. R. K.—

Incidents connected with the Flag Hoisting
Ceremony in certain parts of India 26.

Report of the Union Powers Committee. 89, 90,
141, 142, 147-48, 200-01.

Report on Minority Rights. 225-26, 308-09.

Committee to scrutinise Draft Constitution.
323-24.

Supplementary Report on Fundamental Rights.
362-65, 365-66, 403.

SIGNING—
— of the Register. 143,
SINHA, SHRI SATYANARAYAN—

Election of Members to the House Committee.
319.

Committee to scrutinise Draft Constitution. 319,
32155335

Supplementary Report on Fundamental Rights.
337

SINGH, SHRI NARAYAN—
Report of the Union Powers Committee. 92-94.
SINGH, MR. JAIPAL—

Report on Minority Rights. 226, 227, 259.
SINGING—

— of Vande Matram. 1.
— of National Songs 12.
SITARAMAYYA, DR. B. PATTABHI—

Committee to scrutinise Draft Constitution.
324-25.
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Supplementary Report on Fundamental Rights.
388, 389.

SUBRAHMANYAM, SHRI C.—

Committee to scrutinise Draft Constitution. 331.
SUPPLEMENTARY REPORT—

— on Fundamental Rights. See “Report”.
TAHIR, MR. MOHD.—

Report of the Union Powers Committee. 172,
173.

TAXAK, CHAUDHRI NIHAL SINGH—

Report of the Union Powers Committee.
194-95.,

Presentation of Credentials and Signing of the
Register. 25.

TRIPATHI, SHRI VISHWAMBHAR DAYAL—

Supplementary Report on Fundamental Rights.
372-77.

TYAGI, SHRI MAHABIR—

Incidents connected with the Flag Hoisting
Ceremony in certain parts of India. 29.

Report of the Union Powers Committee. 46,
47.

Report on Minority Rights. 236, 304.
U

UNION POWERS COMMITTEE—
Report of the —. See “Committee”.
UNVEILING OF THE PORTRAIT—
Presentation and — of Mahatma Gandhi. See
“Portrait”.
v
VANDE MATRAM—
SINGING OF —. 1.
VELAYUDAN, SHRIMATI DAKSHAYANI—
Report on Minority Rights. 288-89.
VIJAYAVARGIYA, SHRI GOPIKRISHNA—

Report of the Union Powers Committee. 49, 119,
194, 195.

Report on Minority Rights. 277.
W

WEST PUNJAB—
Incidents in —. 144-45.
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A

ADDITIONAL REPRESENTATION—
—to East Punjab.
See “Representation”.
—West Bengal.
See “Representation”.
ADDMON(S)—
Amendments and—to Rules, etc. 13-54.
AHMAD, MR. NAZIRUDDIN—
Additional Representation to West Bengal. 4.

Amendments and Additions to Rules, etc. 14,
17, 18, 25-26, 32, 33, 34, 36, 42, 43, 44, 45,
46, 47, 48, 49, 50, 51, 52, 53.

AMBEDKAR, THE HONOURABLE DR. B. R—

Amendments and Additions to Rules, etc.
27-28, 28-29, 30-34.

AMENDMENT(S)—
— and Additions to Rules, etc. 13-54.
ANNOUNCEMENT—
— by President re next Session. 54-55.
AYYANGAR, SHRI M. ANANTHASAYANAM—
Additional Representation to West Bengal. 3-4,
4.

Amendments and Additions to Rules, etc. 30,
31, 32, 36, 52, 53-54.

B

BHARGAVA, PANDIT THAKUR DAS—

Additional Representation to East Punjab.
10-11.

Amendments and Additions to Rules, etc.
22-24.

BOSE, SHRI RAJ KRUSHNA—
Point of Order. 3.

(o)

CHAMAN LALL, DIWAN—
Additional Representation to East Punjab. 7, 8,
Amendments and Additions to Rules, etc. 35,
36.

CHATTOPADHYAYA, SHRI MIHIR LAL—
Additional Representation to East Punjab. 11.

CHAUDHURY, SHRI ROHINI KUMAR—
Additional Representation to East Punjab. 9-10.

D

DAS, SHRI B.—
Additional Representation to East Punjab. 6—7.
DURGABAI, SHRIMATI G.—
Amendments and Additions to Rules, etc. 18-
21, 31, 32, 33, 42, 43, 44, 45, 46, 47, 48, 49,
50, 51, 52, 53.

EAST PUNJAB—
Additional Representation to—. 5-13.

G

GOVINDDAS, SETH—
Point of Order. 2.

HANUMANTHIAH, SHRI K.—
Presentation of Credentials and Signing of the
Register. 1.
HUSAIN, MR. TAJAMUL—
Amendments and Additions to Rules, etc.
14-15, 15, 16.
Point of Order. 3.

I

ISMAIL KHAN, NAWAB MOHD.—
Additional Representation to East Punjab.
11, 12.

K

KAMATH, SHRI H. V.—
Amendments and Additions to Rules, etc.
29-30, 49, 53, 54.
Arrest of Shri V. D. Tripathi. 1, 2.
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M

MEHTA, SHRI BALWANT RAI GOPALJI—
Amendments and Additions to Rules, etc.
13-14, 16
MENON, SHRI P. GOVINDA—
Amendments and Additions to Rules, etc.
16-17, 17-18, 36, 37, 37-38.
MISRA, SHRI YUDHISTHIR—
Point of Order. 2.
MOHANI, MAULANA HASRAT—
Amendments and Additions to Rules, etc. 25,
30.
MUSAFAR, GIANI GURMUKH SINGH—
Additional Representation to East Punjab. 5-6,

12, 13.
o
ORDER—
Point of —. 2-3.
P
POINT—
—of Order. 2-3.

PRESENTATION OF CREDENTIALS AND
SIGNING OF THE REGISTER—

Hanumanthiah, Shri K. 1.
Sarvate, Shri V. S. 1.
Sharma, Shri Krishna Chandra. 25
Siddalingaiah, Shri T. 1.

PRESIDENT—
Announcement by—re next Session. 54, 55.

R

RASUL, BEGUM AIZAZ—
Additional Representation to East Punjab. 10.
REPRESENTATION—
Additional—to East Punjab. 5-13.
Additional—to West Bengal. 3-4.
RULE(S)
Amendments and Additions to—, etc. 21.

S

SAIT, HAJI ABDUL SATTAR HAIJI ISHAQ—
Amendments and Additions to Rules, etc. 33.
SANTHANAM, SHRI K.—

Amendments and Additions to Rules, etc. 17,
21, 21-22, 36.

SARVATE, SHRI V. S§.—

Presentation of Credentials and Signing of the
Register. 1.

SESSION—
Announcement by President, re next—. 54-55.

SHARMA, PANDIT BALKRISHNA—
Additional Representation to West Bengal. 4.
Arrest of Shri V. D. Tripathi. 1.

SHARMA, SHRI KRISHNA CHANDRA—

Presentation of Credentials and Signing of the
Register. 25.

SIDDALINGAIAH, SHRI T.—

Presentation of Credentials and Signing of the
Register. 1.

SIDHWA, MR. R. K—
Amendments and Additions to Rules, etc. 25.
SINGH, SHRI JAIPAL—
Additional Representation to East Punjab. 7. 8.
5

TRIPATHI, SHRI V. D.—
Arrest of—. 1, 2.

V.

VARMA, SHRI PHULAN PRASAD—

Amendments and Additions to Rules, etc.
53-54.

w

WEST BENGAL
Additional Representation to —. 3, 4.
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A

ABDUR ROUF, SYED—
Draft Constitution—
Article 7. 608.
Article 9. 650-51.
Article 13. 740, 742, 745.
Article 20. 860.
Article 21. 864.
Article 31. 512-13.
ACT—
Government of India —, 1935 (Amendment
Bill). 565, 1267-1302.
Statement re Eire —. 613-15, 793.
ADDITION—
Motion re — of Sub-Rules to Rule 38-P.
615-40.
— of New Rule 38-V. 15-17.
AIZAZ RASUL, BEGUM—
Draft Constitution—
Article 23. 903-904.
Article 39. 582.
Article 44. 1005.
Article 66. 1196.
Article 149. 1325-26.
Motion [General discussion]. 47, 305-07.
ALGESAN, SHRI O.V.—
Draft Constitution—
Article 23. 912-13.
Article 148. 1311, 1312, 1313, 1313-14.
AMBEDKAR, THE HONOURABLE DR. BR.—
Draft Constitution—
Article 1. 401-02, 404, 412, 413, 418, 421, 422,
423, 424, 426, 430, 431, 432.
Article 2. 435, 436.
Article 3. 437, 439-40, 458-59.
Article 4. 467-68, 468.
Article 7. 607, 610.
Article 8-A. 649.
Article 8. 640, 642.
Article 9. 653-54, 600, 660-61, 661-62, 662.
Article 10. 664, 678, 684, 699-700, 700-02, 702.
Article 11-A & B. 672.
Article 11. 669.
Article 12. 706, 708-09.

Article 13. 735, 738, 740, 740-41, 741-42, 744,
746, 779, 779-80, 780, 780-81, 781, 781-83.

Article 14. 795-96, 796.

Article 15. 859, 999-1001.

Article 16. 802-03, 803.

Article 17. 812-13, 813.

Article 18. 815.

Article 19. 826, 838, 839.

Article 20. 859.

Article 21. 866.

Article 22. 871, 882-84, 884, 885, 885-86.

Article 23. 895, 922-24.

Article 24. 930.

Article 25. 921, 933, 941, 950-51, 951, 952,
952-54, 954.

Article 26. 955.

Article 27. 956, 957, 958.

Article 28. 476, 477-78.

Article 30. 488, 494-95, 495.

Article 31. 504 512, 518-19.

Article 31-A. 520, 527.

Article 32. 529.

Article 34. 535.

Article 35. 538, 550-52.

Article 36. 540.

Article 37. 553.

Article 38. 563, 566, 566-67.

Article 38-A. 580.

Article 39. 581.

Article 39-A. 582, 585-87, 594.

Article 40. 595, 605.

Article 41. 973, 974.

Article 42. 986.

Article 43. 994, 997-98.

Article 44. 1001-03, 1016, 1016-17, 1017, 1018.

Article 45. 1019, 1020, 1022.

Article 46. 1024.

Anicl}e 47. 1027, 1031, 1034-35, 1035, 1036,
1037.

Article 48. 1040-41, 1042, 1044, 1045,
1045-46.

Article 49. 1047, 1060, 1061.

Article 50. 1065, 1067, 1079-82, 1082, 1084.

Article 51. 1087.

Article 53. 1088, 1089.

Article 54. 1090, 1091, 1091-92, 1092.

Article 55. 1095, 1096, 1098, 1100-01.

Article 56. 1113, 1113-14, 1114, 1114-15.

Article 57. 1117.

Article 59. 1119-20.
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Ambedkar, The Honourable Dr. B.R—(contd.)

Article 60. 1136, 1137, 1137-38, 1138, 1138-40.

Article 61. 1156-58, 1158-60. 1161.

Article 62. 1167, 1184, 1185-87, 1187-88, 1188,
1189.

Article 63. 1349.
Article 64. 1352.
Article 65. 1354
Article 66. 1199
Article 67. 1200, 1202, 1205, 1211,

Article 148. 1309, 1317.

Article 149. 1323, 1324, 1387-88,
1388-89.

Motion [General discussion]. 31-44.

New Article 22-A. 890, 891.

New Article 30-A. 501, 504.

New Article 40-A. 967-68.

New Article 47-A. 1040.

New Article 147-A. 1304.

Motion re Preparation of Electoral Rolls. 1370,
1383-84.

1377, 1382, 1382-83, 1383,
1384-85, 1385, 1385-86, 1386.
AMENDMENT(S)—

— to Constituent Assembly Rules 5-A & 5-B.
2-12.

Government of India Act, 1935

(—Bill). 565, 1267-1302.

—to the Annexure to the Schedule. 12-15.
ANNEXURE—

Amendment to the — to the Schedule, 12-15.
ANTHONY, MR. FRANK—

Draft Constitution—

Motion [General discussion]. 227-29
ARTICLE(S)—

Draft Constitution—

— 1. 398-424, 425-32.

— 2.432-37.

— 3. 437-52, 453-65.

— 4. 465-72

— 7. 606-11
- — 8. 611-12, 640-42, 643, 644-46.

— 8-A. 646-49.

— 9. 650-64.

— 10. 664, 672-674.

— 11. 664-69.

— 11-A & B. 669-70, 671-72.

— 12. 704-09. 711.

— 13. 711-747, 749-89.

— 14. 789-92, 794-97, 840-42.

— 15. 797, 842-57, 859, 999-1001.

— 15-A. 798.

— 16. 798-803.

— 17. 803-14.

— 18. 814-15.

— 18-A. 815-16.

— 19. 817-22, 823-40.

1225-26,
1226-27, 1227-28, 1228, 1239, 1261-63, 1263,
1264.

1388,

— 20. 859-64.

— 21. 864-66.

— 22. 865-88.

— 23. 891-94, 895-927.

— 24. 930.

— 25. 930-55.

— 25-A. 955,

— 26. 955.

— 27. 955-58.

— 27-A. 959.

— 28,473, 78.

— 29, 478-86.

— 30. 486-96.

— 31. 504-20.

— 31-A. 520-27.

— 32. 529-30.

— 33. 530.

— 34. 530-36.

— 34-A. 536-37.

— 35. 538, 540-52.

— 36. 538-40.

— 37. 552-53.

— 38. 553-54, 555-64, 565-68.

— 38-A. 568-81.

— 39. 581-82,

— 39-A. 582-84, 58594,

— 40. 595-606.

— 41, 968-74.

— 42. 975-87.

— 43, 987-89, 991-99.

— 44, 1001-18.

— 45. 1018-23.

— 46, 1023-24.

— 47. 1025-37.

— 48, 1040-47.

— 49, 1047-62.

— 50. 1063-85.

— 51. 1085-87.

— 52. 1088.

— 53, 1088-89.

— 54. 1089-92.

— 55. 1093-98, 1099-1102.

— 56. 1102-16.

— 57. 1116-17.

=58 117.18:

— 59. 1118-20.

— 60. 1120-27, 1129-41.

— 61. 1141-62.

— 62. 1162-65, 1167-93.

— 62-A. 1193-94.

— 63. 1347-50.

— 64. 1350-53.

— 65. 1353-54.

— 66. 1195-99.

— 67. 1199-231, 1233-65.

— 148. 1304-18.

— 149. 1318-37, 1339-47, 1387-91.
ARTICLE(S), NEW—Draft Constitution—

— 1910 22. 817.

— 20-A. 864.

— 22-A. 88891

— 23-A. 929-30.

— 30-A. 496-500, 501-04.

— 40-A. 606-07, 959-68.
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ARTICLES(S), New—(contd.)
— 47-A. 1037-40.
— 48-A. 1047.
— 51-A. 1088.
— 147-A. 1303-04.
ASANA, SHRI GOKUL LAL—
Taking the Pledge and Signing the Register, 895.
AYYANGAR, SHRI M. ANANTHASAYA-
NAM—
Draft Constitution—
Article 1. 398-99, 399, 404, 416-17, 417, 420,
420-21, 428-29, 430.
Article 2. 435.
Article 3. 437, 448, 462.
Article 4. 465, 470, 471.
Article 10. 675, 676, 679.
Article 13. 726, 729, 742, 749, 777-18, 778.
Article 16. 801, 801-02, 802.
Article 21. 865-66.
Article 22. 881-82.
Article 23. 897.
Article 25. 940-41, 941-42.
Article 28. 474, 475.
Article 29. 481, 483, 486.
Article 31-A. 520, 520-21.
Article 34. 535.
Article 34-A. 536.
Article 35. 543.
Article 39-A. 594.
Article 40. 603-04, 604, 605.
Article 64. 1351, 1351-52.
Article 65. 1354.
Article 66. 1198-99.
Article 67. 1200, 1259, 1259-60, 1260-61,
1261.
Motion [General discussion]. 352-54, 354.
Part I11. 606, 607.
Government of India Act (Amendment) Bill.
1277.
Motion re Addition of Sub-Rules to Rule 38-P.
634, 635.
Motion re Preparation of Electoral Rolls. 1360,
1361.
AYYAR, SHRI ALLADI KRISHNASWAMI—
Draft Constitution—
Article 10. 677-78, 678.
Article 15. 853-54.
Article 35. 549-50.
Article 42. 985-86.
Motion [General discussion]. 334-37, 338.
AZIZ AHMAD KHAN, MR.—
Draft Constitution—
Article 10. 681-82.
New Article 38-A. 501.

B
BARDOLOI, THE HONOURABLE SHRI

GOPINATH—

Draft Constitution—
Article 149. 1323-24, 1344.

BHARATHI, SHRI I. KRISHNASWAMI—

Draft Constitution—
Article 3. 450.
Article 19. 833-34.
Article 30. 495.
Article 31-A. 525-26, 526-27.
Article 34. 535.
Article 35. 543, 544.
Article 38. 563.
Article 47. 1035.
Article 49. 1050.
Article 50. 1072.
Article 55. 1099-1100.
Article 60. 1121, 1131.

- Article 67. 1199, 1201, 1213, 1224, 1229,

1235, 1242, 1243-44, 1250, 1260.
Article 149. 1339-40, 1340-41, 1342.
Article 148. 1307-8, 1308-9, 1309, 1312,
1313.
Motion [General discussion]. 303, 365-67.
Motion re Preparation of Electoral Rolls 1372,
83.

BHARGAVA, PANDIT THAKUR DASS—
Draft Constitution—
Article 3. 444-46.
Article 13. 722, 726, 735, 735-36, 736, 737,
737-38, 738, 739-40, 741, 743, 766.
Article 14. 789, 790.
Article 15. 846-47, 847-48, 848, 855.
Article 23. 897, 897-98, 898, 898-99, 899,
919;

Article 31. 515.
Article 38-A. 568, 568-70, 570, 579, 780.
Article 50. 1074-76.
Article 54. 1090.
Article 56. 1104, 1113.
Article 61. 1143.
Article 62-A. 1194.
Article 67. 1246, 1245-47, 1261, 1263.
Article 149. 1326, 1327, 1327-28, 1344, 1389.
Motion [General discussion] 275-79.
New Article 22-A. 890.

Motion re Preparation of Electoral Rolls.
1356-57, 1357, 1360, 1375, 1375-77.

Programme of Business. 30.

BHARGAVA, PANDIT MUKUT BIHARI LAL.—

Draft Constitution—

Motion [General discussion] 379-81.

BHATT, SHRI GOKULBHAI DAULAT RAM—

Draft Constitution—

Motion [General discussion]. 315-17.
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BHOPINDER SINGH MAN, SARDAR—
Draft Constitution—
Article 38. 536-64.
Article 67. 1248, 1249.
Motion [General discussion]. 226, 226-27.
Motion re Preparation of Electoral Rolls. 1363.
BILL—
Government of India Act, 1935
(Amendment—). 565, 1267, 302.
BRAJESHWAR PRASAD, SHRI—
Draft Constitution—
Article 3. 462, 463, 463-64, 464.
Article 13. 760, 760-61.
Article 15. 842.
Article 28. 473.
Article 31. 518.
Article 148. 1304.
Motion [General discussion]. 371-72, 372-74.
BUSINESS—
Programme of — 17-31.
C

CHANDRIKA RAM, SHRI—
Draft Constitution—
Article 10. 687-88.
CHALIHA, SHRI KULADHAR—
Draft Constitution—
Article 50. 1076.
Article 148. 1310, 1310-11.
Article 149. 1341.
CHANNIAH, SHRI T.—
Draft Constitution—
Article 10. 689-90, 690.
Programme of Business. 30-31.
CHATTOPADHYAY, SHRI MIHIR LAL—
Draft Constitution—
Article 13. 713.
Article 23. 904-05.
Article 62. 1172.
Article 149. 1330.
CHAUDHARI, SHRI ROHINI KUMAR—
Draft Constitution—
Article 1. 409.
Article 3. 446-47, 464.
Article 4. 466-67, 467.
Article 13. 760, 762-63.
Article 17. 813.
Article 19. 835-36.
Article 25. 948, 948-50, 950.
Article 30. 492

Article 44. 1008-09, 1009.

Article 67. 1220.

Article 149. 1323, 1330-31, 1331.
Motion [General discussion]. 354-56, 356.
New Article 22-A. 891.

Government of India Act (Amendment) Bill.
1275-1276, 1276-77.

Motion re Preparation of Electoral Rolls. 1355,
1359-60, 1360, 1364-65, 1365, 1370,
1370-71, 1371.

CHETTIAR, SHRI T. A. RAMALINGAM—

Draft Constitution—

Article 34. 531-32, 532, 532-33, 535.
CONDOLENCE— 2

— on the Deaths of Quaid-e-Azam Mohammed
Ali Jinnah, Shri D. P. Khaitan and Shri D. S.
Gurung. 1-2.

— on the Death of Shri Kanyalal Manana. 555.

CONSTITUTION, DRAFT—
Article 1. 398-424, 425-32.
Article 2. 432-37.

Article 3. 437-52, 453-65.

Article 4. 465-72.

Article 7. 606-11.

Article 8. 611-12, 640-42, 643, 644-46.
Article 8-A. 646-49.

Article 9. 650-64.

Article 10. 664, 672-704.

Article 11. 664-69.

Article 11-A & B. 669-70, 671-72.
Article 12. 704-09, 711.

Article 13. 711-747, 749-89.
Article 14. 789-92, 794-97, 840-42.
Article 15. 797, 842-57, 859, 999-1001.
Article 15-A. 798.

Article 16. 798-803.

Article 17. 803-14.

Article 18. 814-15.

Article 18-A. 815-16.

Article 19. 817-22, 823-40.
Article 20. 859-64.

Article 21. 864-66.

Article 22. 866-88.

Article 23. 891-94, 895-927.
Article 24. 930.

Article 25. 930-55.

Article 25-A. 955.

Article 26. 955.

Article 27. 955-58.

Article 27-A. 959.

Article 28. 473-78.

Article 29. 478-86.

Article 30. 486-96.

Article 31. 504-20.

Article 31-A. 520-27.

Article 32. 529-30.

Article 33. 530.

Article 34. 530-36.

Article 34-A. 536-37.
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CONSTITUTION, DRAFT—(contd.)
Article 35. 538, 540-52.
Article 36. 538-40.
Article 37. 552-53.
Article 38. 553-54, 555-64, 565-68.
Article 38-A. 568-80.
Article 39. 581-82.
Article 39-A. 582-84, 585-94.
Article 40. 595-606.
Article 41. 968-74.
Article 42. 975-87.
Article 43. 987-89, 991-99.
Article 44. 1001-18.
Article 45. 1018-23.
Article 46. 1023-24.
Article 47. 1025-37.
Article 48. 1040-47.
Article 49. 1047-62.
Article 50. 1063-85.
Article 51. 1085-87.
Article 52. 1088.
Article 53. 1088-89.
Article 54. 1089-92.
Article 55. 1093-98, 1099-10.
Article 56. 1102-16.
Article 57. 1116-17.
Article 58. 1117-18.
Article 59. 1118-20.
Article 60. 1120-27, 1129-41
Article 61. 1141-62.
Article 62. 1162-65, 1167-93.
Article 62-A. 1193-94.
Article 63. 1347-50.
Article 64. 1350-53.
Article 65. 1153-54.
Article 66. 1195-99.
Article 67. 1199-231, 1233-66.
Article 148. 1304-18.
Article 149. 1318-37, 1339-47, 1387-91.
New Article 20-A. 864.
New Article 19 to 22. 817.
New Article 22-A. 888-91.
New Article 23-A. 929-30.
New Article 30-A. 496-500, 501-04.
New Article 40-A. 606-07, 959-68.
New Article 47-A. 1037-40.
New Article 48-A. 1047.
New Article 51-A. 1088.
New Article 147-A. 1303-04
Motion re — 31-47, 209-53, 255-83, 284-94,

295-344, 345-95.

D

DALEL SINGH, LT.-COL.—
Taking the Pledge and Signing the Register. 644.
DAS, DR. MONOMOHON—
Draft Constitution—
Article 149. 1330.
Motion [General discussion]. 307-08.
DAS, SHRI B.—
Draft Constitution—
Article 1. 412.

Article 17. 808-09, 809.
Article 36, 539-40.
Article 39-A, 584.
Article 50. 1076, 1077.
Motion [General discussion]. 44, 45, 47, 210,
239-40, 284, 386.
New Article 23-A. 929.
Government of India Act (Amendment) Bill.
1287.

Motion re Addition of Sub-Rules to Rule 38-P.
621.
DAS, SHRI BASANTA KUMAR—
Draft Constitution—
New Article 30-A. 501.
DAS, SHRI BISWANATH-
d to i A
5-A & 5-B. 8. 8-9.
Draft Constitution—
Article 23. 910-11, 911, 911-12, 912.
Article 29. 484.
Article 40. 602-03.
Article 43. 996-97.
Article 67. 1253-55.
Article 148. 1315-16.
New Article 30-A. 497-98.
Motion [General discussion]. 237-39, 387,
388.

bly Rules

Government of India Act (Amendment) Bill.
1279.

Motion re Addition of Sub-Rules to Rule 38-P.
621, 624-26, 637.
DASS, SHRI SANTANU KUMAR—
Draft Constitution-
Article 10. 690, 690-91.
Article 11. 666-67.
DAS, SHRI SARANGDHAR—
Draft Constitution—
Motion [General discussion], 286-88.
DEATH(S)—
Condolence on the — of Quaid-e-Azam
Mohammed Ali Jinnah, Shri D. P. Khaitan
and Shri D. S. Gurang. 1-2.
Condolence on the — of Shri Kanyalal Manana.

DEO, SHRI SHANKARRAO—
Draft Constitution—
Article 13. 721.
Article 50. 1064.
DESHMUKH, DR. P. S.—
Amendments to Constituent Assembly Rules
5-A & 5-B. 7-8.
Draft Constitution—
Motion [General discussion]. 250-52.
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DHARAM PRAKASH, DR.—
Draft Constitution—
Article 10. 686-87.
DHULEKAR, SHRI R. V.—
Draft Constitution—

Article 38-A. 573, 576-77.

Article 61. 1143,

Motion [General discussion]. 226.
Motion re Preparation of Electoral Rolls. 1356.
Programme of Business. 22, 29.

DIWAKAR, THE HONOURABLE SHRI R. R.—
Draft Constitution—
Motion [General discussion] 291-92.

DRAFT CONSTITUTION—

Article 1. 398-424, 425-32.

Article 2. 432-37.

Article 3..437-52, 453-65.

Article 4. 465-72.

Article 7. 606-11.

Article 8. 611-12, 640-42, 643, 644-46.

Article 8-A. 646-49.

Article 9. 650-64.

Article 10. 664, 672,-704.

Article 11. 664-69.

Article 11-A & B. 669-70, 671-72.

Article 12. 704-09, 711.

Article 13. 711-747, 749-89.

Article 14. 789-92, 794-97, 840-42.

Article 15. 797, 842-57, 859, 999, 1001.

Article 15-A. 798.

Article 16. 798-803.

Article 17. 803-14.

Article 18. 814-15.

Article 18-A. 815-16.

Article 19. 817-22, 823-40.

Article 20. 859-64.

Article 21. 864-66.

Article 22. 866-88.

Article 23. 891-94, 895-927.

Article 24. 930.

Article 25. 930-55.

Article 25-A. 955.

Article 26. 955.

Article 27. 955-58.

Article 27-A. 959.

Article 28. 473-78.

Article 29. 478-86.

Article 30. 486-96.

Article 31. 504-20.

Article 31-A. 520-27.

Article 32. 529-30.

Article 33. 530.

Article 34. 530-36.

Article 34-A. 536-37.

Article 35. 538, 540-52.

Article 36. 538-40.

Article 37. 552-53.

Article 38. 553-54, 555-64, 565-68.

Article 38-A. 568-81.
Article 39. 581-82.
Article 39-A. 582-84, 585-94
Article 40. 595-606, 968-74.
Article 42. 975-87.
Article 43. 987-89, 991-99.
Article 44. 1001-18.
Article 45. 1018-23.
Article 46. 1023-24.
Article 47. 1025-37.
Article 48. 1040-47.
Article 49. 1047-62.
Article 50. 1063-85.
Article 51. 1085-87.
Article 52. 1088.
Article 53. 1088-89.
Article 54. 1089-92.
Article 55. 1093-98, 1099-102.
Article 56. 1102-16.
Article 57. 1116-17.
Article 58. 1117-18.
Article 59. 1118-20.
Article 60. 1120-27, 1129-41.
Article 61. 1141-62.
Article 62. 1162-65, 1167-93.
Article 62-A. 1193-94.
Article 63. 1347-50.
Article 64. 1350-53.
Article 65. 1353-54.
Article 66. 1195-99.
Article 67. 1199-231, 1233-65.
Article 148. 1304-18.
Article 149. 1318-37, 1339-47, 1387-91.
Motion re - 31-47, 209-53, 255-83, 284-94,
295-343, 345-95.
New Articles 19 to 22. 817.
New Article 20-A. 864.
New Article 22-A. 888-91.
New Article 23-A. 929-30.
New Article 30-A. 496-500, 501-504.
New Article 40-A. 606-07. 959-68.
New Article 47-A. 1037-40,
New Article 48-A. 1047.
New Article 51-A. 1088.
New Article 147-A. 1303-04.
D’SOUZA, DR. JOSEPH ALBAN—
Draft Constitution—
Article 25. 938-40.
Article 31. 513-15.
Article 49. 1058-60.
Motion [General discussion]. 260-61.
DURGABAI, SHRIMATI G.—
Addmon of New Rule 38-V. 15-16, 16.
o the Schedul

A Assembly Rules
5-A & 5-B. 2-4, 11.

Draft Constitution—
Article 17. 808.
Article 19. 828-29.
Article 25. 937-38.

Motion re Addition of Sub-Rules to Rule 38-P
615-16., 618, 635, 637, 639.
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E
EIRE—
Statement re — Act. 613-15, 793.
ELECTORAL—
Motion re Preparation of — Rolls. 1355-87.
F

FATHER OF THE NATION—
Homage to the —. 1.

FUTURE—

Statement re — Programme. 643.

G

GAUTAM, SHRI MOHANLAL—
Amendments to Constituent Assembly Rules
5-A & 5-B. 6.
Draft Constitution—
Article 30, 490, 493.
GHOSE, SHRI SURENDRA MOHAN—
Draft Constitution—
Article 31-A. 523.
GHOSH, SHRI AMIYO KUMAR—
Draft Constitution—
Article 4. 470, 471.
Article 11-A & B. 671.
Article 13. 731, 769-70.
Article 29. 483.
Article 34. 532, 535.
Article 62. 1177.
GOPAL NARAIN, SHRI—
Draft Constitution—
New Article 40-A. 606.
GOVERNMENT—
— of India Act, 1935 (Amendment Bill). 656,
1267-302.
GOVIND DAS, SETH—
Draft Constitution—
Article 1. 401, 409-10, 432.
Article 4. 469.
Article 13. 750-52.
Article 31-A. 523-24.
Article 38-A. 568, 571-83, 780.
Article 38. 565.
Motion [General discussion]. 221-24.
New Article 30-A. 497.
Motion re Preparation of Electoral Rolls. 1357,
1357-58, 1378—79.
Programme of Business 19, 21.
GUHA. SHRI ARUN CHANDRA—
Draft Constitution—
Motion [General discussion]. 255-57.
GUPTA, SHRI DESHBANDHU—
Draft Constitution—
Article 13. 776-77.
Article 67. 1247.

Article 149. 1343, 1344.
Motion [General discussion]. 312-15.
Motion e Preparation of Electoral Rolls. 1366,
1382, 1385.
GUPTA, THE HONOURABLE
GHANSHYAM SINGH—
Draft Constitution—
Article 1. 406, 406-07, 412.
Article 3. 460, 461.
Article 10. 684.
Article 14. 841-42.
Article 19. 821-22, 839.
Motion [General discussion]. 358-59.
Motion re Preparation of Electoral Rolls. 1360.
Part I11. 607.
Programme of Business. 21.
GUPTE, SHRI B. M.—
Draft Constitution—
Article 40. 603.
Article 45. 1020.
Article 50. 1065.
GURUNG. SHRI ART BAHADUR—
Draft Constitution—
Article 10. 685-86.
GURUNG, SHRI D. S.
Condolence on the Deaths of Quaid-e-Azam
Mohammed Ali Jinnah; Shri D. P. Khaitan
and —. 1-2.

SHRI

H

HANUMANTHAIYA, SHRI K—

Draft Constitution—
Article 1. 403, 407.
Article 9. 658.
Articles 11-A & B. 671-72, 672.
Article 13, 754-56.
Article 29. 484.
Article 30. 489-90.
Article 43. 995-96.
Article 148, 1311, 1311-12, 1312.
Motion [General discussion]. 210, 338-40,

340, 354.

New Article 40-A 962-63.

Motion re Preparation of Electoral Rolls. 1371-
72, 1372, 1386.

HIMATSINGKA, SHRI PRABHUDAYAL—

Draft Constitution—
Article 1. 416.

Government of India Act (Amendment) Bill
1296.

HOMAGE—
— to the Father of the Nation. 1.
HUKAM SINGH, SARDAR—
Article 3. 464.
Article 10. 693-94.
Article 13. 732-34, 744-45.
Article 22. 870.
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HUKAM SINGH, SARDAR—(contd.)
Article 37. 552-53, 553.
Article 67. 1205, 1249-50, 1250.
Article 149. 1329-30.
HUSSAIN IMAM, MR.—
Amendments to Constituent Assembly Rules
5-A & 5-B. 6.
Draft Constitution—
Article 29. 482, 485.
Article 30. 490, 491-92, 495.
Article 35. 546.
Motion [General discussion]. 301-03, 303,
303-04.

Programme of Business. 24, 28, 28-29, 29.
1

IBRAHIM, K. T M. AHMAD—
Draft Constitution—
Article 60. 1120, 1120-21, 1121, 1121-22.
INDIA—
Government of — Act, 1935 (Amendment Bill).
565,1267-302.
ISMAIL KHAN. NAWAB MUHAMMAD—
Draft Constitution—
Article 29. 486.
ISMAIL SAHIB, MR. MOHAMED—
Draft Constitution—
Article 10. 692-93.
Article 13. 721, 721-22, 722, 723-24, 724-
25,7%728:
Article 19. 829, 830, 830-31.
Article 29. 485-86, 486.
Article 35. 540-41, 541.
Article 60. 1125-27, 1127.
Article 62. 1170-71, 1171.
Motion [General discussion]. 330-33.
New Article 30-A. 497.
Motion re. Preparation of Electoral Rolls.
1380-81, 1381, 1382.
Tal;lor:)g the Pledge and Signing the Register.

J

JAFAR IMAM, SAIYID—
Draft Constitution—
Article 62. 1168.
JAGAT NARAIN LAL, SHRI—
Draft Constitution—
Article 42. 983.
JAIPAL SINGH. SHRI—
Draft Constitution—
Article 13. 752-54.
Article 23. 907-08.
Article 38. 559-60, 560, 564.
JAJU, SHRI SITA RAM—
Tal]u(;1939 the Pledge and Signing the Register.

JINNAH, QUAID-E-AZAM MOHAMMED
ALI—
Condolence on the Deaths of —, Shri D.P.
Khaitan and Shri D.S. Gurung. 1-2.

K

KAKKAN, SHRI P—
Draft Constitution—
Article 10. 688.

Article 14. 794, 795.
KAMATH, SHRI H. V—
Addition of New Rule 38—V. 16.
Amendments to Constituent Assembly Rules
5-A & 5-B. 4, 4-5, 11, 12.
A

d to the A to the Schedul,

15.
Draft Constitution—

Article 1. 402-03, 404, 404-06. 412, 412-13,
413, 420, 421-22, 431, 432.

Article 2. 436.

Article 3. 440, 448, 449, 445-56, 460.

Article 4. 466.

Article 8. 611.

Article 9. 653.

Article 10. 673, 675, 678, 684, 685, 695, 696,
703.

Article 12. 706, 707, 707-08, 709, 711.

Article 13. 718-19, 719, 719-21, 729. 732,
740, 743, 749, 778, 780, 781.

Article 14. 789.

Article 17. 804, 806-07, 809, 813.

Article 19. 824-26

Article 22. 873-74, 884, 885.

Article 24. 930.

Article 25, 932- 33, 941, 951, 952, 954.

Article 27. 957, 957- 58,

Article 28. 474, 474-75, 476.

Article 30. 487-88, 495.

Article 31. 511-12.

Article 32. 529.

Article 34. 533-34, 534.

Article 39-A. 593.

Article 40. 595. 596, 596-97.

Article 41. 972-73 973, 974.

Article 42.

Article 44. lOlS 1015-16.

Article 45. 1020, 1021.

Article 46. 1023, 1024.

Article 47. 1029-31.

Article 48. 1042, 1042-43, 1046.

Article 49. 1047, 1048, 1048 50, 1062.

Article 50. 1069, 1072-74, 1074, 1082.

Article 52. 1088.

Article 53. 1088.

Article 54. 1090, 1091.

Article 56. 1106, 1106-07, 1107, 1112, 1114.

Article 61. 1141, 1149, 1149-50, 1150, 1160.

Article 62. 1173, 1176-77, 1180, 1184, 1187,
1188.

Article 65. 1353-54.

Article 67. 1238, 1239. 1240, 1240-41.

Article 148, 1316.

Article 149. 1333

o\
S
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KAMATH, SHRI H. V.—(contd.)

Motion [General discussion]. 210 2]8 218-20.
220-21, 279, 284, 389, 394, 3

Motion re Addition of Sub-| Rules to Rule 38-P.
622-24. 635, 636.

Motion re Preparation of Electoral Rolls. 1355,
1356, 1358, 1359, 1363, 1363-64, 1364, 1367,
1383, 1386.

New Article 22-A. 890.

New Article 30-A. 503-04.
Programme of Business. 25, 26.
Statement re Eire Act. 615.

KAPOOR. SHRI JASPAT ROY—

Draft Constitution—

Article 10. 676, 676-77. 691.

Article 20. 860-62.

Article 22. 874-75.

Article 67. 1259.

Article 149. 1324.

KARIMUDDIN, KAZI SYED—

Draft Constitution—

Article 2. 434, 436.

Article 4. 471.

Article 13. 754 756-57, 757.

Article 14. 7

Article 15. 842-43 483, 843-44.

Article 17. 804.

Article 22. 880-81.

Article 23. 903.

Article 24. 930-31, 931.

Article 25. 935-36, 951.

Article 28. 473-74, 474.

Article 49. 1051-52, 1052.

Article 50. 1063, 1065, 1066, 1071-72.

Article 61. 1153.

Article 62. 1162, 1163, 1163-64, 1164.

Article 67. 1233-35, 1235, 1236.

Motion [General discussion]. 242-44.

New Article 30-A. 496, 499.

New Article 40-A. 964-65.

KHAITAN, SHRI D. P—

Condolence on the Deaths of Quaid-e-Azam
Mohammed Ali Jinnah, — and Shri D. S.
Gurung. 1-2.

KHANDEKAR, SHRI H. J.—

Draft Constitution—

Article 10. 691, 691-92.

Article 13. 764-66, 766, 766-67.

Article 67. 1251-53, 1263.

Motion re Preparation of Electoral Rolls. 1370.
1373, 1374,

KHARDEKAR, SHRI B. H—

Draft Constitution—

Article 38. 556-59.

Article 40. 600-02.

Article 62. 1184-85.

Government of India Act (Amendment) Bill.
1274, 1274-1275.

Taking the Pledge and Signing the Reg|ster 425.

THER, THE HONOURABLE SHRI B. G—

Draft Constitution—

Article 8. 641. 642.

Article 9. 661.

Article 38. 561—62, 563.

Article 39-A. 591.

Motion [General discussion]. 333, 340, 394.
Golvggment of India Act (Amendment) Bill.

KRISHNAMACHARI, SHRI. T. T—
Draft Constitution—
Article 10. 664. 695, 597-98, 698-99, 699,
700.

Article 12. 704-06.

Article 13. 770-74, 790, 797.

Article 14. 795, 840.

Article 15. 797.

Article 17. 811-12.

Article 18-A. 816.

Article 19. 836-37.

Article 24. 930.

Article 26. 955.

Article 30. 490, 493.

Article 39-A. 582-84.

Article 40. 605.

Article 41. 971-72.

Article 43. 991.

Article 45. 1019, 1021.

Article 49. 1047.

Article 50. 1072.

Article 60. 1131-32, 1133-36. 1136.

Article 62. 1162, 1163, 1173, 1192

Article 148. 1314-15.

Article 149. 1321-22, 1322. 1324-25.

Mot;on [General discussion]. 309, 231-35,
395.

Government of India Act (Amendment) Bill.
1276, 1279, 1282, 1285, 1286, 1292, 1296,
1299, 1301.

KUNZRU, PANDIT HIRDAY NATH—
Draft Constitution—
Article 1. 413.
Article 3. 441-43, 461, 463.
Article 8. 643.
Article 10. 679-81, 697.
Article 13. 730.
Article 23. 919-20, 920, 920-21, 921, 921-
22

Article 39-A. 587, 587-88.
Article 60. 1122-23, 1123-25, 1133, 1136.
Article 62. 1193.
Article 67. 1204, 1206-07, 1224, 1224-25,
1225, 1227.

Government of India Act (Amendment) Bill.
1285, 1285-86, 1286-87.

Programme of Business. 22, 22-23, 23, 23-24.

L

LAL, SHRI JAGAT NARAIN—
Motion re Preparation of Electoral Rolls. 1356.
LARI, MR. Z. H—
Draft Constitution—
Articles 11-A & B. 669, 669-70, 670.
Article 15. 844, 854-55, 855-57.
Article 23. 893-94, 894, 900-01, 901,
901-03, 910, 913, 914, 915, 921, 925.
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LARI, MR. Z. H-—(contd.)
Article 24. 930.
Article 34-A. 537.
Article 38-A. 577-78.
Motion [General discussion]. 297-98, 298-

300, 300, 301.

New Article 22-A. 889, 890.

LETTER—

— from the President e inability to attend the

Session because of his illness. 1267.

M

MAHBOOB ALI BAIG SAHIB, MR.—

Draft Constitution—

Article 1. 403, 404.

Article 4. 466, 470.

Article 7. 608-10.

Article 13. 727, 727-28, 729, 734-35, 735.

Article 15. 844-46.

Article 29. 483,

Atrticle 30. 488-89.

Article 35. 543, 544.

Article 56. 1108-09.

Article 61. 1141, 1142, 1142-43, 1143.

Article 62. 1162.

Article 67. 1216, 1217-18, 1244-45, 1259.

Motion [General discussion). 295-97.

MAITRA, PANDIT LAKSHMI KANTA—

Draft Constitution—

Article 1. 407-08.

Article 3. 462.

Article 8. 611, 640.

Article 10. 679.

Article 17. 804.

Article 19. 831-32, 832, 833.

Article 22. 882, 884-85, 885.

Article 25. 950.

Article 31. 504.

Article 36. 538. 539.

Article 44. 1003, 1009-12, 1017.

Atticle 67. 1236. 1243.

Article 149. 1333, 1333-34, 1334, 1334-35,
1335, 1336-39, 1391.
Motion [General Discussion]. 208-10,
246-48, 248-49.
Motion re Preparation of Electoral Rolls.
1355-56, 1361, 1370.
MAJUMDAR, SHRI SURESH CHANDRA—
Draft Constitution—
Article 35, 541.
Motion [General discussion]. 334, 377-79.
Programme of Business. 22.
MALAVIYA, PANDIT GOVIND—
Draft Constitution—
Motion [General discussion]. 333, 334, 340,
340-43.

MALAVIYA, SHRI RATAN LAL—
Government of India Act (Amendment) Bill.
1297-98.
Taking the Pledge and Signing the Register. 284.
MAN, SARDAR BHOPINDER SINGH—
Draft Constitution—
Article 9. 658.
Article 17. 806, 813.
Article 22. 870-71.
Programme of Business. 28.
MANANA, SHRI KANYALAL—
Condolence on the Death of —, 555.
MANDLOI, SHRI B. A—
Draft Constitution—
Motion [General discussion]. 271—72.
MASCARENE, SHRIMATI ANNIE—
Taking the Pledge and Signing the Register.
1099.

MEETINGS—
Statement re time of — 644,
MEHTA. DR. JIVRAJ N.—
Draft Constitution—
Article 67. 1209.
Taking the Pledge and Signing the Register.
453.

MEHTA, SHRI BALWANT SINGH—
Taking the Pledge and Signing the Register. 643.
MENON, SHRI A. K.—
Draft Constitution—
Article 12. 704.
MISRA, SHRI LOKANATH—
Draft Constitution—
Atrticle 1. 399, 417-18, 432.
Article 3. 453.
Atticle 4. 470, 471.
Article 8. 611-12.
Article 8-A. 646-49. 649.
Article 10. 673, 682.
Article 12. 706.
Article 19. 822, 823, 823-24.
Article 20. 860.
Articles 19 to 22. 817.
Article 23. 892, 893.
Article 31. 505.
Article 39-A. 592-93, 593.
Article 62. 1188.
Atrticle 66. 1195-96.
Article 67. 1200, 1202-03, 1203, 1208-09,
1211-12. 1212.
Motion [General discussion]. 240-42.
MISRA, SHRI YUDHISTHIR—
Draft Constitution—
Motion [General discussion]. 282-83.

Government of India Act (Amendment) Bill.
1270-72.
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MODY, MR. HP—
Taking the Pledge and Signing the Register. 295.
MOHAMAD ISMAIL SAHIB, MR.—
Draft Constitution—
Article 22. 866, 875-76.
Article 67. 1223-24.
MOHAMMED, MR. K.A.—
Presentation of Credentials and Signing of the
Register. 1.
MOHANI, MAULANA HASRAT—
Draft Constitution—
Article 1. 146, 429-30.
Article 13. 721, 758-59, 759-60.
Arlgiclge 23. 892, 893, 914, 916, 917-18, 918,
19;
Article 44. 1012, 1017.
Article 67. 1225, 1255, 1255-56.
Motion [General discussion]. 44, 45, 46-47,
210, 267.
Government of India Act, 1935 (Amendment
Bill). 565, 1278-79, 1282.
Motion 7e Addition of Sub-Rules to Rule 38-P.
631, 635.
Programme of Business. 24.
MOHD. TAHIR MR.—
Draft Constitution—
Article 8. 640-41.
Article 9. 654, 654-55, 658-59.
Article 10. 673, 674.
Article 13. 742, 746, 746-47.
Article 42. 978.
Article 43. 993, 995.
Article 45. 1019, 1020.
Article 61. 1145-46, 1158.
Article 62. 1171, 1172-73.
Article 67. 1215, 1215-16, 1235.
MONOMOHAN DAS, DR.-—
Draft Constitution—
Atticle 111. 665-66.
MOTION re—
— Addition of Sub-Rules to Rule 38-P, 615-40.
— Draft Constitution. 31-47, 209-53, 255-83,
284-94, 295-343, 345-95.
— Preparation of Electoral Rolls. 1355-1387.
MUKERIJEE, THE HONOURABLE DR. SYAMA
PRASAD—

Government of India Act (Amendment) Bill.
1283-85.
MUNAVALLI, SHRI B. N.—
Motion re Addition of Sub-Rules to Rule 38-P,
630.
MUNSHI, SHRI K. M.—
Draft Constitution—
Article 10. 677, 694, 695-96, 696-97, 697,
699.
Article 13. 730, 731-32, 732.
Article 15. 851-53.

Article 19. 837-38.
Article 35. 546-48.
Article 42. 984-85.
Article 49. 1056-57.
MUSAFIR, GIANI GURMUKH SINGH—
Draft Constitution—
Article 13. 717, 743.
Article 17. 805, 806, 807-08.
Article 45. 1021.
Article 67. 1256-57.
Motion [General discussion]. 324-27.

N

NAGAPPA, SHRI S.—
Amendments to Constituent Assembly Rules
5-A & 5-B. 10, 10-11, 1
Draft Constitution—
Article 9. 657-58, 658, 662.
Article 17. 810-11.
Article 31. 518.
Article 38-A. 568.
Article 34. 534-35.
Article 67. 1251, 1255.
Article 148. 1309.
Article 149. 1340, 1341, 1342.
Motion [General d!scussmn] 211, 216-18,
252-53, 275.
Motion re Preparation of Electoral Rolls. 1369,
347

MALAVADE, SHRI R. N.—
Draft Constitution—
Article 10. 686.
NAND LAL, MASTER—
Draft Constitution—
Article 148. 1304.
NAZIRUDDIN AHMAD, MR —
Draft Constitution—
Article 1. 421, 422, 422-23, 423, 430-31.
Article 2. 433-34, 434, 434-35.
Article 4. 465-66, 468.
Article 7. 607-08.
Article 8. 641, 642, 644-45.
Article 10. 673, 677, 678, 685.
Article 11. 665.
Article 12. 706, 706-07, 707.
Article 13. 713, 717, 718, 730, 732.
Article 14. 789-90.
Article 14. 790, 791 791-92, 792, 796, 840.
Article 19. 818, 838.
Article 20. 859-60, 860.
Article 21. 864-65.
Article 22. 885.
Article 23. 895.
Article 25. 931-32, 932, 933, 934-35, 936-
37,937
Article 27. 956.
Article 28. 475-76, 476-71.
Article 29. 481
Article 30. 487.
Article 31. 504, 506, 511.
Article 35. 541-43.
Article 36. 538-39, 539.
Article 37. 553.
Article 42. 961-82.
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NAZIRUDDIN AHMAD, MR.—(Contd.)

Article 44. 1006, 1015, 1016, 1017.

Article 45. 1020-21, 1021.

Article 48. 1041,

Article 49. 1052, 1058.

Article 50. 1065, 1069. 1069-70, 1071, 1084.

Article 53. 1089.

Article 54. 1089, 1091, 1092.

Article 55. 1093-94, 1094-95, 1096, 1097,
1101.

Article 56. 1109.

Article 60. 1125, 1129.

Article 62. 1167-68, 1171, 1177, 1179-80,
1180-81, 1188, 1192, 1193.

Article 63. 1348-49, 1349.

Article 67. 1204, 1212, 1212-13, 1213-14,
1218, 1218-19, 1241, 1242.

Article 149. 1321, 1322, 1323, 1324.

Motion [General discussion]. 224-26.

New Article 23-A. 930.

Government of India Act (Amendment) Bill.
1277, 1277-78, 1282-93, 1285, 1292, 1292-
94, 1294, 1295, 1295-96, 1296, 1300.

Motion re Addition of Sub-Rules to Rule 38-P,
615, 615-18, 618, 619, 619-21, 621, 638-39,
639-40.

Motion re Preparation of Electoral Rolls. 1355.

NEHRU, THE HONOURABLE PANDIT
JAWAHARLAL—
Draft Constitution—
Article 1. 410-11, 412.
Article 14. 797.
Article 39-A. 588-90.
Motion [General discussion]. 317-23.

Motion re Preparation of Electoral Rolls. 1361-
63, 1363, 1367, 1367-68, 1368-69, 1369,
1370.

Statement re Eire Act. 613-15, 615, 793.

NICHOLS ROY, THE HONOURABLE REV. J. 1.

Draft Constitution.—

Motion [General discussion]. 327-30.

P

PANT, THE HONOURABLE PANDIT GOVIND
BALLABH—
Draft Constitution—
Article 1. 431.
Article 3. 459, 460.
Article 23. 913, 913-14, 914-15, 915-16.
Government of India Act (Amendment) Bill.
1287-90. 1291-92, 1292, 1299, 1299-300.
PARMAR, DR. Y. S.—
Presentation of Credentials and Signing of the
Register. 1.

PATASKAR, SHRI H. V—
Draft Constitution.—
Article 15. 851.

PATEL, THE HONOURABLE SARDAR
VALLABHBHAI J.—

Government of India Act, 1935 (Amendment
Bill). 565, 1267-70, 1279, 1279-82, 1282,
1290, 1292, 1295, 1296, 1298, 1302.

PILLAI, SHRI A. THANU—
Taking the Pledge and Signing the Register. 425.
PILLAI, SHRI P. S. NATARAJA—
Taking the Pledge and Signing the Register. 397.
PILLAI, SHRI V. I. MUNISWAMI—
Draft Constitution—
Article 10. 681, 688-89.
Article 11. 665.
Article 22. 879.
Article 31-A. 524-25.
Article 33. 530.
Article 38. 560-61.
Article 67. 1250, 1250-51.
Motion [General discussion]. 308-10.
POCKER SAHIB BAHADUR, B.—
Draft Constitution—
Article 4. 471, 472.
Article 25. 942-43.
Article 29. 483, 484, 484-85.
Article 35. 544-46, 446.
Article 60. 1129-31, 1131, 1136, 1137, 1138.
Article 62. 1168-70, 1170, 1171, 1192.
Motion [General discussion]. 362-65.
New Article 30-A. 499-500.
PRABHUDAYAL HIMATSINGKA, SHRI
Draft Constitution—
Article 63. 1349.
Article 67. 1214, 1247-48.
PRAKASAM, SHRI T.—
Draft Constitution—
Article 31-A. 521, 521-22,
M(;tion [General discussion]. 257-59, 259,
87.

PREPARATION—

Motion re — of Electoral Rolls. 1355-87.
PRESENTATION OF CREDENTIALS AND

SIGNING OF THE REGISTER—

Mohammed. Mr. K. A. 1.

Parmar, Dr. Y. S. 1.

Raj Bahadur, Shri. 1.

Ramaiah, Shri V. 1.

Shankar, Shri R. 1.
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PRESENTATION OF CREDENTIALS AND
SIGNING OF THE REGISTER—(contd.)

Siddaveerappa, Shri H. 1.

Singh, Thakar Krishna. 1.

Thakkar, Shri Amritlal Vithaldas. 1.

Upadhyaya, Shri Ram Chandra. 1.

Vijayavargiya, Shri Radhavallabh. 1.

Virulkar, Shri Kaluram. 1.

PRESIDENT—
Letter from the — re inability to attend the
Session because of his illness. 1267.
PROGRAMME—
Statement re Future —. 643.
PROGRAMME OF BUSINESS—

Statement re — by President for the procedure
to be followed in dealing with the Draft
Constitution. 17—19.

R

RAGHU VIRA, DR.—
Draft Constitution—
Article 38-A. 575-76, 576.
RAJ BAHADUR, SHRI—
Draft Constitution—
Article 3. 450-51, 464.
Article 9. 656, 656-57.
Article 17. 809-10.
Article 61. 1152.
Article 64. 1352.
Article 149. 1331-33.
Motion [General discussion]. 348, 348-49.
New Article 30-A. 501-03, 503.
Presentation of Credentials and Signing of the
Register. 1.
RAJ KANWAR, SHRI LALA—
Draft Constitution—
Motion [General discussion]. 279, 279-82.
SAHAI, SHRI RAM—
Amendments to Constituent Assembly Rules.
5-A & 5-B. 9.
Draft Constitution—
Article 29. 485.
Article 38-A. 573-74.
Article 39. 581, 582.
Motion [General discussion]. 267-69.
RAMAIAH, SHRI V—
Presentation of Credentials and Signing of the
Register. 1.
RANBIR SINGH, CHAUDHARI—
Draft Constitution—
Article 3. 451-52, 453-54.
Article 13. 757-58.
Article 34-A. 536, 537.
Article 38-A. 574.

Motion [General discussion]. 288-90.
RANGA, PROE. N. G—
Draft Constitution—
Article 25. 945-46, 946-47, 947, 947-48, 948.
Article 149. 1342-43,
Motion [General discussion]. 248, 260, 338,
349-52, 395.
RAO, SHRI KALLUR SUBBA—
Draft Constitution—
Article 149. 1344-45.
RAO, SHRI M. THIRUMALA—
Draft Constitution—
Article 30. 490.
Motion [General discussion]. 346-48.
RAO, SHRI S. V. KRISHNAMURTHY—
Draft Constitution—
Article 15. 1001.
Article 31. 513.
Article 67. 1204.
Motion [General discussion]. 382—84.
Statement re Eire Act. 793.
RAO, SHRI V. C. KESAVA—
Draft Constitution—
Atticle 31. 515.
RAU, SHRI N. MADHAVA—
Draft Constitution—
M(;tzi;%n [General discussion]. 384-85, 386-87,

RAU, SHRI P. S.—
Taking the Pledge and Signing the Register. 209.
RAY, SHRIMATI RENUKA—
Draft Constitution—
Article 17. 810.
Article 22. 878—79.
Article 30. 494.
Article 148. 1312.
Motion (General discussion]. 356-58.
ROLL(S)—
Motion re Preparation of Electoral—. 1355-87.
RULE(S)—
Addition of New — 38V. 15-17.
Amendments of Constituent Assembly — 5-A
& 5-B. 2-12.
Motion re Addition of Sub-Rules to — 38-P.
615-40.
S

SAHAYA, SHRI JADUBANS—
Draft Constitution—
Article 31. 516-18.
SAHAYA, SHRI SYAMANANDAN—
d to Consti A
5-A & 5-B. 6, 7.
Draft Constitution—
Article 3. 439, 443-44.
Article 9. 660.

bly Rules
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SAHAYA, SHRI SYAMANANDAN—(contd.)
Article 13. 743-44.
Article 32. 529.
Article 47. 1031, 1032.
Motion [General discussion]. 218.
Taking the Pledge. 1.
SAHAY, THE HONOURABLE SHRI KRISHNA -
BALLABH—
Taking the Pledge and Signing the Register. 671.
SAHU, SHRI LAKSHMINARAYAN—
Draft Constitution—
Article 3. 462.
Article 13. 717, 774-76.
Article 31. 512.
Article 38. 565-66.
Article 61. 1156.
Article 67. 1203, 1203-4, 1209.
Article 148. 1306-07.
SA’ADULLA SYED MUHAMMAD—
Draft Constitution—
Article 38-A. 578-79, 579, 780.
Motion [General discussion]. 388, 388-89,
389, 389-93, 393. 394.
New Article 23-A. 929.
SAKSENA, PROF. SHIBBAN LAL—
Draft Constitution—
Article 1. 415-16, 429.
Article 3. 448-49, 449-50, 462, 463.
Article 4. 466, 467.
Article 9. 659.
Article 13. 763-64.
Article 18. 814, 815.
Articles 19 to 22. 817.
Article 22. 867, 867-68, 885.
Article 25. 943-45.
Article 29. 481-82.
Article 31. 515-16.
Article 38. 555-56.
Article 38-A. 573, 574-75.
Article 39. 581.
Article 39-A. 586.
Article 40. 597.
Article 44. 1012-15.
- Article 62. 1173-74, 1188, 1189.
Article 62-A. 1194.
Article 67. 1207-08, 1257, 1257-59.
Article 149. 1326-27, 1390.
Motion [General discussion]. 215-16, 284,
284-86.
New Article 30-A. 496.
New Article 40-A. 963-64, 966.
Motion re Addition of Sub-Rules to Rule 38-P.
629-30.
Motion re Preparation of Electoral Rolls. 1374,
1374-75, 1385.
SANKAR, SHRI R—
Draft Constitution—
Motion [General discussion]. 345-46.
Presentation of Credentials and Signing of the
Register. 1.

SANTHANAM, THE HONOURABLE SHRI K.—
Draft Constitution—
Article 3. 437, 400.
Article 4. 469.
Article 13. 717.
Article 16. 800, 800-01
Article 19. 829, 830, 834-35.
Article 23. 901, 908, 909-10, 910.
Article 25. 931.
Article 28. 481.
Article 31. 510.
Article 31-A. 520, 526.
Article 41. 969-971.
Article 56. 1113.
Article 60. 1121, 1123.
Article 61. 1144, 1155-56.
Article 62. 1162. 1163.
Article 149. 1391.
Motion [General discussion]. 210, 261-65.
New Article 40-A. 965-66, 966, 966-67.
Motion re Preparation of Electoral Rolls. 1979-
80, 1385.
SARWATE, SHRI V. S.—
Draft Constitution—
Article 22. 879-80.
Article 25. 932, 934, 954.
Article 40. 595-96.
Article 48. 1041.
SATYANARAYANA, SHRI M.—
Draft Constitution—
Motion [General discussion]. 375—77.
SCHEDULE—
Amendment to the Annexure to the —12-15.
SETH, SHRI DAMODAR SWARUP—
Draft Constitution—
Atrticle 4. 470.
Article 10. 679.
Article 13. 712-13.
Article 17. 804.
Article 18. 814.
Article 23. 899-990.
Article 30. 486-87.
Article 40. 599-600.
Article 43. 988.
Motion [General discussion]. 211, 211-14.
New Article 22-A. 890.
Motion re Addition of Sub-Rules to Rule 38-P.
626.

SHAH. PROF. K.T.—
Draft Constitution—
Article 1. 339-401, 401, 418-20, 425-26,
426-28.

Article 3. 437-39.
Article 8-A. 646.
Article 9. 651, 651-53, 655-56.
Article 10. 674-75, 682-84.
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SHAH, PROF. K.T.—(contd.)

Article 11. 668-69.

Article 12, 706.

Article 13. 714-15, 715-17, 726-27.

Article 17. 804-05, 807.

Article 18-A. 815-16.

Article 19. 820-21, 826-27, 828.

Article 22. 868-69, 869-70, 872-73, 876-78.

Article 23. 895, 896, 900.

Article 27-A. 959,

Article 29. 478-81.

Article 31. 505-06, 506-10, 510-11.

Article 40. 597-99.

Article 41. 969-70, 970.

Article 42. 975-76, 976-98, 978-81.

Article 43. 989, 991, 991-93.

Article 44. 1006-08.

Article 47. 1025,
1028-29.

Article 48. 1043, 1043-44.

Article 49. 1053-54.

Article 50. 1063, 1064, 1066, 1066-67,
1068-69, 1069, 1071.

Article 51. 1086.

Article 55. 1093, 1095-96, 1096.

Article 56. 1102-04, 1105-06.

Article 57. 1116-17.

Article 61. 1144, 1144-45, 1146, 1147-48.

Article 62. 1164-65, 1171, 1173, 1175, 1175-
76, 1177, 1178-1179

Article 62-A. 1193-94, 1194.

Article 63. 1349,

Article 64. 1350-51, 1351.

Article 65. 1354.

Article 66. 1196-98.

Article 67. 1200-01, 1201, 1201-02, 1202,
1209, 1210-11, 1214-15, 1236-38, 1238-
39, 1239, 1240, 1241, 1242-43.

Article 148. 1305-06.

Article 149. 1319-21,

Motion [General discussion]. 244-46.

New Article 22-A. 888, 888-89, 889.

New Article 23-A. 929.

New Article 40-A. 959-62.

New Article 40-A. 606.

New Article 47-A. 1037-38, 1039.

New Article 51-A. 1088.

New Article 147-A. 1303, 1303-04.

Part III. 606-07, 607.

Motion re Addition of Sub-Rules to Rule 38-
P. 626-29.

SHAH, SHRI CHIMANLAL CHAKKUBHAI—
Draft Constitution—

Article 15. 848-50.

Taking the Pledge and Signing the Register. 453.
SHARMA, SHRI BALKRISHNA—
Draft Constitution—

Article 8-A. 646.

Article 38-A. 573.

Motion [General discussion]. 45, 214-15,
272-75.

1026-27, 1027-28,

Molt:i’x;r; re Preparation of Electoral Rolls. 1372,
Programme of Business. 19, 19-20, 21.
SHARMA, SHRI KRISHNA CHANDRA—
Draft Constitution—
Article 15. 850-51.
Article 46. 1023,
Motion [General discussion]. 229-31.
New Article 22-A. 888, 890-91.
SHASTRI, SHRI ALGU RAJ—
Draft Constitution—
Article 8-A. 649.
Article 12. 707.
Article 13. 767-69.
Article 38-A. 573. 3
Article 47. 1032-33.
Article 61. 1142, 1143.
Motion [General discussion]. 279, 333.
Motion re Addition of Sub-Rules to Rule 38-P.
631-33.
Motion re Preparation of Electoral Rolls. 1361,
1363, 1365-66.
Programme of Business. 25, 26-27, 27-28, 28.
SIDDAVEERAPPA, SHRI H—
Presentation of Credentials and Signing of the
Register. 1.
SIDHWA, SHRI R. K.—
Amendments to Constituent Assembly Rules
5-A & 5-B. 5.
Draft Constitution—
Article 1. 431-32
Article 3. 441, 456-57, 460, 461.
Article 4. 470.
Article 9. 659-60, 662.
Article 12. 708.
Article 23. 905-07.
Article 39-A. 586-87.
Article 42. 982-83.
Article 49. 1054-55, 1055.
Article 56. 1110-11.
Article 59. 1119.
Article 62. 1181-83.
Article 67. 1214, 1220-22, 1228.
Article 149. 1324, 1328-29.
Motion [General discussion], 210, 265-67, 267,
343, 395.
New Article 23-A. 929.
Mot}ion re Preparation of Electoral Rolls. 1355,
1369.
SINGH, SHRI GUPTANATH—
Draft Constitution—
Article 9. 653, 660.
Article 21. 865.
Article 34-A. 537.
SINGH, SHRI RAMNARAYAN—
Draft Constitution—
Motion [General discussion]. 249-50.
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SINGH, SHRI THAKAR KRISHNA—
Presentation of Credentials and Signing of the
Register. 1.
SINHA, THE HONOURABLE
SHRI SATYANARAYAN—
Draft Constitution—
Article 8. 642.
Article 13. 779.
Article 31-A. 525.
Article 149. 1391.
Motion [General discussion]. 46, 279.
Motion re Preparation of Electoral Rolls. 1382.
SITARAMAYYA, DR. B. PATTABHI—
Draft Constitution—
Article 149. 1345-47.
SONDHI, SHRI BIKRAMLAL—
Motion re Preparation of Electoral Rolls. 1369.
STATEMENT—
— re Eire Act. 613—15, 793.
— re Future Programme. 643.
— re Time of Meetings. 544.
SUBBARAYAN, DR. P.—
Draft Constitution—
Article 40. 605.
SUBRAMANIAM, DR. V—
Draft Constitution—
Article 31-A. 525.
SUBRAMANIAM, SHRI C.—
Draft Constitution—
Article 1. 404.
Article 9. 650.
Article 13. 721, 724.
Article 16. 798-99, 799-800, 800, 801, 802.
Article 31. 512.
SUB-RULE(S)
Motion re Addition of — to Rule 38-P. 615-40.

T

TAHIR, MR. MODH.—
Draft Constitution—
Article 39-A. 593-94.
Article 50. 1065, 1067, 1067-1068.
Article 51. 1085-86, 1086.
Article 53. 1088.
Article 54. 1089.
Article 55. 1093.
Article 56. 1107, 1108, 1109.
TAJAMUL HUSAIN, MR.—
Draft Constitution—
Article 19. 817, 817-18, 818, 819.
Article 20. 862-63, 863.
Article 22. 871-72.
Article 25. 935.
Article 43. 994.
Article 47. 1033-34.

Article 49. 1058.
Article 50. 1069, 1070-71, 1074, 1078, 1078~
79.
Article 55. 1097-98, 1098.
Article 56. 1111-12, 1112, 1112-13.
Article 57. 1117.
Article 59. 1118-19.
Article 61. 1144, 1150, 1151, 1152-53, 1153-
54, 1154, 1154-55.
New Article 47-A. 1039-40, 1040.
TAKING THE PLEDGE AND SIGNING THE
REGISTER—
— Asava, Shri Gokul Lal. 895.
Dalel Singh, Lt.—Col. 644.
Ismail Sahib, Mr. Mohammed. 209.
Jaju, Shri Sita Ram. 1099.
Khardekar, Shri B. H. 425.
Malaviya, Shri Ratna Lal. 284.
Mascarene. Shrimati Annie. 1099.
Mehta, Dr. Jivraj Narayan. 453,
Mehta, Shri Balwant Singh. 643.
Mody, Mr. H. P 295.
Pillai, Shri A. Thanu. 425.
Shri P. S. Nataraja. 397.
Rau, Shri P. S. 209.
Sahaya, Shri Syamandan. 1.
Sahay, The Honourable Shri Krishna Ballabh.
671.
Shah, Shri Chimanlal Chakkubhai. 453.
Verma, Shri Manikya Lal. 895.
TANDON, THE HONOURABLE SHRI
PURUSHOTTAM DAS—
Draft Constitution—
Article 3. 460-61.
Motion re preparation of Electoral Rolls. 1360.
TEK CHAND, DR. BAKSHI—
Draft Constitution—
Article 39-A. 590-91, 591-92.
THAKKAR, SHRI A. V—
Draft Constitution—
Article 37. 553.
Article 38. 564.
Article 44. 1008.
Article 49. 1060.
THAKICAR, SHRI AMRITLAL VITHALDAS—
Presentation of Credentials and Signing of the
Register. 1.
THIRUMALA RAO, SHRI M.—
Draft Constitution—
Article 49. 1055-56, 1056.
TIME—
Statement re — of Meetings. 644.
TRIPATHI, SHRI KISHORIMOHAN—
Draft Constitution—
Motion [General discussion]. 367-69, 369.
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TRIPATHI.
DAYAL—

Draft Constitution—
Article 13. 760.
Article 31-A. 521.

Motion [General discussion]. 259, 300, 301,
334, 369-71, 371.

TYAGI, SHRI MAHAVIR—
Draft Constitution—
Article 1. 413-14, 414, 417, 418.
Article 4. 471.
Article 9. 662. 663.
Article 13. 731.
Article 14. 797.
Article 17. 812.
Article 30. 492, 492-93, 496.
Article 31. 504.
Article 34. 530-31, 535.
Article 38. 554, 556, 561, 566, 567.
Article 40. 604, 604-05.
Article 41. 970, 971.
Article 44, 1003, 1003-04, 1004, 1004-05,
1016, 1018.

Article 46. 1023-24.
Article 47. 1035.
Article 49. 1050, 1050-51.
Article 61. 1050-51.
Article 62. 1164, 1183-84, 1184.
Article 67. 1216, 1218, 1222, 1222-23, 1223.
Article 148. 1308.
Motion re Preparation of Electoral Rolls.
1360, 1363, 1366, 1370, 1372, 1373, 1374,
1384, 1386.
New Article 30-A. 498, 498-99, 501.

Programme of Business. 19, 25.

SHRI VISHAWAMBHAR

U

UPADHYAYA, SHRI RAM CHANDRA—
Government of India Act (Amendment) Bill.
1272-1273, 1273-1274.

Presentation of Credentials and Signing of the
Register. 1.

A

VELAWUDHAN, SHRIMATI DAKSHAYANI—
Draft Constitution—
Article 11. 667, 668.
Motion [General discussion]. 310-12.
VERMA, SHRI MANIKYA LAL—
Taking the Pledge and Signing the Register. 895.
VIJAYAVARGIYA, SHRI GOPIKRISHNA—
Draft Constitution—
Article 1. 414.
Article 3. 447-48.
Article 50. 1063.
Government of India Act (Amendment) Bill.
1296-97.
VIJAYAVARGIYA, SHRI RADHAVALLABH—
Presentation of Credentials and Signing of the
Register. 1.
VIRULKAR. SHRI KALURAM—
Presentation of Credentials and Signing of the
Register. 1.
VYAS, SHRI JAINARAIN—
Draft Constitution—
Motion [General discussion]. 269-71.

Y

YASHWANT RAI, PROF.—
Draft Constitution—
Article 13. 761-62.
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A
ABDULLAH, SHEIKH MOHD.—

Taking the Pledge and Signing the Register.
915.

ACT—

Government of India — (Amendment) Bill.
73-71.

India —, 1946 (Amendment) Bill. 401-02.
ADDITION(S)—

—of Para. 4-A to Constituent Assembly Rules
(Schedule) 357-75.

—to Constituent Assembly Rules 38-A (3) and
61-A. 77-80.

ADJOURNMENT—

—of the House. 529-31, 960-61.
ADVISORY—

Sete—*"Committee”.
AIZAZ RASUL, BEGUM—

Draft Constitution—

Article 91. 192-93.
Ratification of Commonwealth Decision. 60-61.

Report of Advisory Committee on Minorities,
etc. 300-03.

ALAGESAN. SHR1 O. V.—
Draft Constitution—
Article 226, 802.
AMBEDKAR, THE HONOURABLE DR. B. R—
Draft Constitution—
Articles 68. 84, 85, 88.
Article 69. 104-05, 105, 105-07.
Article 71. 100.
Article 72. 113-14.

Article 73.
Article 76.
Article 77.
Article 80.
Article 81.
Article 82.
Article 83.
Article 86.
Article 88.
Article 89.
Article 90.
Article 91.
Article 92.
Article 93.
Article 94.
Article 95.
Article 96.
Article 97.
Article 98.

Article 101.
Article 102.
Article 103.
Article 104.
Article 106.
Article 107.
Article 108.

Article 109

119.

121.

123.

126, 128, 129.

130, 131-32, 132.

133, 136.

138, 142, 143.

172.

178, 183.

184-85.

191, 723, 723-26, 737, 738, 741.
192.

748, 750.

754,

754-55, 762-64.

765, 768—69. 770.

711, 772, 773. 774.

771.

780.

200, 201.

213-14, 214, 214-15, 215, 216.
230, 242-43, 244, 257-60, 260.
375.

371.

377.

379, 382.

to 114. 383-84.

Article 110. 595, 612-13, 613-14, 614.
Article 111. 617, 620, 621, 631-32.

Article 112.
Article 113.
Article 114.
Article 115.
Article 117.
Article 119.
Article 121.
Article 122.
Article 124.
Article 125.
Article 127.
Article 130.
Article 131.
Article 132.
Article 134.
Article 135.
Article 136.
Article 137.
Article 143.

640.

641.

642.

385.

386.

387.

645, 249-50.

388, 397-99.
407-08.

412, 414, 414-15.
415.

423,

467-69, 469.
470, 474.

475.

476.

484, 485.

487.

500, 500-01, 501, 501-02, 502.

Article 144. 503, 506, 507, 519, 520, 520-21.

Article 145

. 525, 521.
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AMBEDKAR, THE HONOURABLE DR.
B. R—(contd.)
Draft Constitution—(contd.)
Article 146. 532.
Article 147. 545, 545-46, 546-47.
Article 151. 548, 549, 550.
Article 152. 550, 553-54.
Article 153. 555, 557.
Article 164. 860.
Article 165. 566.
Article 166. 567, 568.
Article 167. 570, 571, 573-74.
Article 173. 782.
Article 174. 782-83, 784.
Article 177. 784.
Article 178, 785.
Article 179. 785-86.
Article 180. 786-87.
Article 181. 787.
Article 182. 788.
Article 183. 789.
Article 191. 656.
Article 192. 657.
Article 193. 661, 664-65, 665, 674, 678-79,
679.
Article 195. 680.
Article 196. 680, 685.
Article 197. 685.
Article 198. 685.
Article 200. 688. 693-94, 694.
Article 202. 697.
Article 203, 875.
Article 204. 669, 701, 703-04, 716-17,
717-19, 719.
Article 205. 720. 721.
Article 206. 723.
Article 217. 793. 794.
Article 224. 799.
Article 226. 799-800, 809.
Article 229. 811, 812.
Article 230. 813.
Article 231. 813, 814-15.
Article 232. 815.
Article 234. 816.
Article 238. 817.
Article 239. 817.
Article 240. 818.
Article 270. 877, 883-85, 885.
Article 271. 886.
Article 272. 893.
Article 273. 895, 898, 898-99.
Article 274. 900, 901-02, 902.
Article 289. 904, 905-07, 928-29, 929, 930,
952. :
Article 290. 932, 933.
Article 291. 934, 935, 936.
Article 297. 937.
Article 300. 942, 943.
Article 301. 945.
New Article 67-A. 82-83, 84, 197.
New Article 68-A. 89, 94.
New Article 75-A. 121.
New Article 79-A. 125.
New Article 98-A. 781.
New Article 102-A. 227,
New Article 103-A. 266.

0

0 0
O 00

New Article 111-A and 111B. 824, 840, 853,
854, 854-55, 855, 855-56, 856, 856-57.
New Article 112-A. 640, 641.
New Article 122-A. 654-55.
New Article 153-A. 558
New Article 163-A. 566.
New Article 167-A. 865, 865-66, 866, 867.
New Article 183-A. 790.
New Article 196-A. 685.
New Article 271-A. 687, 891, 891-92, 892.
New Article 274-A. 903.
New Article 289-A. 930, 931.
Part V—Chapter IV. 218.
Hindi Numerals on Car Number Plates. 746.
AMENDMENT—
Government of India Act (—) Bill. 73-77.
India Act. 1946 (—) Bill. 401-02.
India (Central Government and Legislature)
(—) Bill 269.
ANTHONY, MR. FRANK—
Draft Constitution—
Article 110, 601-02.
Article 298, 937.
Ratification of Commonwealth Decision. 62-65.
Report of Advisory Committee on Minorities,
ete. 326-29.
ARTICLE(S)—
Draft Constitution—
— 68. 84-89.
— 69. 94-108.
— 70. 109.
— 71. 109-11.
— 72. 111-14.
— 73. 117-19.
— 74. 119.
— 75. 119-20.
— 76. 121-22,
— 77. 122-24.
— 178. 124.
—79. 125,
— 80. 126-29.
— 81. 130-33.
— 82. 133-37.
— 83. 137-43.
— 84. 143.
— 85. 143-56.
— 86. 157-73.
— 87. 173-77.
— 88. 177-84.
— 89. 184-85.
— 90. 185-91, 723-42.
— 91. 191-96.
— 92. 742-44, 747-54.
— 94. 754-64.
— 95. 465-71.
— 96. 771-74.
— 97. 775-78.
— 98. 753-54, 778-81.
— 92 to 99. statement re. 197-99.
— 100. 199.
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ARTICLE(S)—(contd.)
Draft Constitution—(contd.)
— 101. 199-201.
— 102. 202-17.
— 103. 229-63.

108. 378-83.

109. 377-78, 588-91.

110. 591-615.

111. 615-17, 619-33.
. 634-40.

3. 641-42.
109 to 114. 383-84.
642.

131, 424-41, 443-69.

— 168. 57778

— 169. 578-84.
— 170. 584-85.

— 171,
— 173.
— 174
— 175.
— 177,
— 178,
— 179.
— 180.
— 181,
— 182.
— 183.
— 184.
— 185,
— 186.
— 187.
—19];
— 192. 65
— 193.
— 194. 6
— 195.
— 196.
— 197.
— 198,

— 199. 686

— 200.
— 201.
— 202.
— 203,
— 204.
— 205.
— 206.
— 208.
— 209.
— 216.
— 217.
— 218.
—219.
— 220.
— 221.
—222.
— 223,
—224. 7'
— 226.

695-97.

698. 873 875-77.
698-701, 703-19.
719-22.

— 227. 81

—228. 8
— 229.
— 230.
— 231.
— 232,
— 233.
— 234.
—.235;
— 238,
— 239.
— 240.
— 241.

— 242. 819

EEEN

— 246. 819

— 270.
— 271,
— 272.
— 273.

00

893-95.
895-99.

— 274. 900-0;

— 289.
— 290.
— 291.
— 297.
— 298.
— 300.

3.
903-13, 915-30, 948-60.
932-34.

934-37.
937.

937-41.
942-43.
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ARTICLE(S)—{(contd.) Government of India Act (Amendment) Bill. 74.
Draft Constitution—(contd.) 74-75.
—301. 943-48. Ratification of Commonwealth Decision. 24-26.
—316. 385-86. Report of Advisory Committee on Minorities,
ARTICLE, NEW— etc. 279.
DistiCotauituones AYYAR, SHRI ALLADI KRISHNASWAMI—
— 67-A. 82-84, 197. Draft Constitati
— 68-A. 89-94. raft Constitution—
— 69-A 108. Article 85. 148-49. 149.
— 72-A. B and C. 115-17. : T
— 75-A. 12021, Anfclc 110. 595-96.
— 78-A. 124-25. Article 111, 622-24.
— 79-A. 125. Article 112, 638-39.
— 82-A. 137. ;
— 98-A. 781. Article 121. 644-45.
— 102-A. 218-27. Article 122, 391-92.
— 103-A. 263-67, 858-59. Article 131. 430-33.
— 111-A and B. 820-58.
= ”2_}\‘3240.41_ Article 143. 495-96.
— 122-A, 651-55. Article 204, 709-11, 717.
— 124-A. 409-11. 3
— 127-A. 416. Article 270. 880.
— 135-A. 482-84. New article 102-A. 223-24.
— 144-A. 523, New article 111-A and 111-B. 821, 847-48.
=il N icle 122-A. 653, 653
— 153-A. 557-59. Gttt i,
— 159-A. 563. New article 271-A. 889-90.
— 162-A. 565-66. % : s %
— 163-A. 566. Ratification of Commonwealth Decision. 52-56.
— 167-A. 860-68. B
— 170-A. 585-88.
— 183-A. 790. BAIGRA, SHRI MOTIRAM—
A ;gg‘l’: gggv 872. Taking the Pledge and Signing the Register. 915.
—209-A. 873 BEG, MIRZA MOHD. AFZAL—
— 271-A. 887-93. Taking the Pledge and Signing the Register. 915
— 274-A. 903. &
__289.A. 930-32. BHAqwm ROY, SHRI KAKA :
AYYANGAR, THE HONOURABLE SHRI N. Taking the Pledge and Signing the Register. 1.
GOPALASWAMI— Draft Constitution—
Addition to Para. 4-A to Constituent Assembly Article 112. 636-37.
it Sched: 57-59, 3 -60,
Bueditoodoic) 307 a0 19 BHARATHI, SHRI L. KRISHNASWAMI
AYYANGAR, SHRIM ANANTHASAYANAM— Draft Constitution—
Draft Constitution— Article 90. 737, 738.
Article 85. 153-54, 155. ick
Article 86, 163-65. aricle 2155
Article 88. 181-82. Article 94. 761-62.
Article 90. 188-89, 189, 190. Article 150. 547.
Article 103. 252-55. >
Article 175. 869. Article 170. 584.
Article 122. 392-93. Article 204. 700,
23}’-‘{5 22 Zg; Aticle 217. 793, 794, 797.
icle 226. 809. g
Article 243 to 245. 819. Article 289..913.
Article 289. 929. Hindi Numerals on Car Number Plates 745, 746.
Article 290. 933. .
New Article 167-A. 867, 868. New am.cle 111-A and 111-B. 821, 852.
New Artice 271-A. 890-91, 891, 892. New article 122-A. 654.
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BHARAGAVA, PANDIT THAKUR DAS—
Draft Constitution—
Article 103, 245.
Article 108. 381-82.
Article 109. 590.
Article 110. 594. 598-99, 611.
Article 111. 617. 633, 633-34, 634.
Article 112. 638.
Article 122. 393-95.
Article 143. 496-97.
Article 144, 513-14, 519.
Article 169. 581-82.
Article 187. 872.
Article 193. 677.
Article 200. 690.
Article 204. 708-09.
Article 290. 932-33.
Article 298. 937-38.
Article 301. 945, 946, 946-97.
New Article 67-A. 84.
New Article 111-A and 111-B. 820, 821,
821-23, 823, 827, 840-42, 854, 857.
New Article 167-A. 865.
Government of India Act (Amendment) Bill.
74, 75-77.
Ratification of Commonwealth Decision.
33-36.
Report of Advisory Committee on Minorities,
etc. 290, 291.
BHATKAR, SHRI L. S.—
Report of Advisory Committee on Minorities,
etc. 338-39,
BILL—
Government of India Act (Amendment)—.
73-77.
India Act 1946 (Amendment) —. 401-02.
India (Central Government and Legislature)
(Amendment) —. 269.
BUSINESS—
Programme of— 1-2.
BANERIJI, SHRIMATI PURNIMA—
Draft Constitution—
Article 87. 175-76.
Article 109. 589.
Article 129. 417-18.
Article 131. 426.
Article 132. 470-71.
Article 135. 480. 481.
Article 137. 487.
Article 138. 487.
Article 143. 491-92.
Article 151. 547. 550.
Article 167. 573.
Article 193, 761.

Article 205. 720—21.

Article 226. 806.

New Article 289-A. 931.
C

CAR—
Hindi Numerals on—Number Plates. 745,
CENTRAL GOVERNMENT—
See “Government”
CHAUDHURI, SHRI ROHINI KUMAR—
Draft Constitution—
Article 83, 142.
Article 85. 150, 150-51.
Article 103, 251-52.
Article 110. 296-98.
Article 111. 628, 628-29.
Article 129. 420, 420-21, 421-22.
Article 131. 436, 436-38, 469.
Article 135. 479, 479-80.
Article 143. 498-500.
Article 144. 517, 517-18. 518.
Article 147. 543-44, 544, 544-45, 545,
Article 200. 688-89, 689-90.
Article 204. 711-12.
CHALIHA, SHRI KULADHAR—
Draft Constitution—
Article 289. 919-20.

Report of Advisory Committee on Minorities.
etc. 324-26, 326.

CHETTIAR, SHRI T.A. RAMALINGAM—

Addition of Para 4A to Constituent Assembly
(Schedule). 373.

Draft Constitution—
New article 69-A. 108.
COMMITTEE—

Report of Advisory—on Minorities etc. 269-309,
317-55.

COMMONWEALTH—

Resolution re Ratification of—Decision. 2-72.
CONDOLENCE—

— on the Death of Shrimati Sarojini Naidu. 1.
CONSTITUENT ASSEMBLY—

Addition to — Rules 38-A (3) and 61-A.
77-80.

CONSTITUTION, DRAFT—
Article 68. 84, 89.
Article 69 94-108.
Article 70. 109.
Article 71. 109-11.
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CONSTITUTION, DRAFT—contd.

Article 72.

Article

73.

Article 74.
Article 75.
Article 76.
Article 77.
Article 78.
Article 79,
Article 80.
Article 81.
Article 82.
Article 83.
Article 84. 143
Article 85.
Article 86.
Article 87,
Article 88.
Article 89.
Article 90.
Article 91.

Article 92

Article 92.
Article 94.
Article 95.
Article 96.
Article 97.
Article 98.
100. 199.

Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Article
Amcte

101.
102.
103,
104. 3
105.
106.
107.
108.

109

111-14.
117-19.

9.
119-29.
121-22,
122-24.

185-91. 723-42.
96.

to 99 statement re. 197-99.

742-44. 747-52.
754-64.
765-71.
771-74.
775-78.
753-54, 778-81.

199-201.
202-17.

.
togl 14, 383-84.

109. 5 8 91

125.
126.
127.
128.
129.
130.
131
132. 470:
337
134.
135.
136.
137.
138.

139

615,
% 615—17, 619-33.
. 634-40,
. 641-42.

487-88.
and 140. 488.

Article 141. 4
Article 142. 489

Article 143.
Article 144,

Article 145.
Article 146.
Article 147.
Article 150.
Article 151.
Article 152.
Article 153.
Article 154.
Article 155.
Article 156.
Article 157.
Article 158.

489-502.
502-23.

Article 159. 563

Atrticle 160.
Article 161.
Article 162.
Article 163.
Article 164. 8
Atrticle 165.
Article 166.
Article 167.
Article 168.
Article 169.

Article 170. 584-85.

Article 171.
Article 173.

Article 174,

Article 175.
Article 177.
Article 178.
Article 179.
Article 180.
Article 181.

Article 182. 78

Article 183.
Article 184.
Article 185.

Article 186. 79

Article 187.
Article 191.
Article 192, 6:
Article 193.

869-872.
655-57.

57-58.
658-59, 661-79.

Article 194. 679
Article 195. 680

Article 196.

680-85.

Article 197. 685

Article 198

Article 199.
Article 200.

685-86.
686.
686-95.

Article 201. 695

Article 202.
Article 203.
Article 203.

Article 203.
Article 204.
Article 204.
Article 205.

695-97.
698.
873.
875-77.
698-701.
703-19.
719-22.

Article 206. 723

Article 208.
Article 209.
Article 216.
Article 217.

Article 218. 7
Article 219.
Article 220.
Article 221.
Article 222,
Article 223.
Article 224. 7'
Article 226.

BCTEY

878.
793.
793-98.

799-810.
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CONSTITUTION, DRAFT—contd.
Article 227. 810.
Article 228. 810.
Article 229. 810-12.
Article 230. 813.
Article 231. 813-15.
Article 232. 815.
Article 233. 816.
Article 234. 816.
Article 235. 816-17.
Article 238. 817.
Article 239. 817.
Article 240. 818.
Article 241. 818.
Article 242. 819.
Article 243 to 245. 819.
Article 246. 819.
Article 270. 877-86.
Article 271. 887.
Article 272. 893-95.
Article 273. 895-99.

Article 274. 900-03, 915-30, 948-60.

Article 289. 903-13

Article 290. 932-34.

Article 291. 934-37.

Article 297. 937.

Article 298. 93741.

Article 300. 942-43.

Article 301. 943-48.

Article 316. 385-86.

New Article 67-A. 82-84, 197.
New Article 68-A. 89-94.
New Article 69-
New Article 72-.
New Article 75-A. 120-21

New Article 78-A. 124-25.

New Article 78-A. 781.

New Article 79-A. 125.

New Article 82-A. 137.

New Article 102-A. 218-27.

New Article 103-A. 263-67, 858-59.
New Article 111-A and B. 820-58.
New Article 112A. 640-41.

New Article 122-A. 651-55.

‘New Article 124-A. 409-11.

New Article 127-A. 416.

New Article 135-A. 482-84.

New Article 144-A. 523.

New Article 147-A. 547.

New Article 153-A. 557-59.

New Article 159-A. 563.

New Article 162-A. 565-66.

New Article 163-A. 566.

New Article 168-A. 577-78.

New Article 170-A. 585-88.

New Article 183-A. 790.

New Article 196-A. 685.

New Article 196-A. 872.

New Article 203-A. 698.

New Article 209-A. 873.

New Article 271-A. 887-93.

New Article 274-A. 903.

New Article 289-A. 930.

New Article 289-A. 930-32.

Part V-Chapter 111. 201-02.

Part V-Chapter IV. 217-18.

COUNCIL HOUSE—
Flying of Union Jack over—. 746.

108.
. B and C. 115-17.

D
DAS. SHRI B —
Draft Constitution—
Article 90. 735-37.
Article 111. 624-25,
Article 121. 645.
Article 124. 403, 405-06, 406.
Article 135. 477. 478.
Article 147. 535-36, 536.
Article 174. 783.
Article 185. 790.
Article 217. 795.
Article 270. 882, 885.
New article 103-A. 264-65.
Flying of Union Jack over Council House 746.
DAS, SHRI BISWANATH—
Draft Constitution—
Article 86. 165-66, 166-67.
Article 103. 249, 249-51.
Article 124. 406-07.
Article 131. 446-48.
Article 147. 53940, 542, 542-43.
DEATH—
Condolence on the — of Shrimati Sarojini
Naidu. 1.
DECISION—
Resolution re Ratification of Commonwealth
—. 2—-72.
DESAI, SHRI KHANDUBHAI K. —
Ratification of Commonwealth Decision 57-59.
DESHMUKH, DR. P. S. —
Draft Constitution—
Article 71. 110.
Article 83. 141,
Article 85. 147-48.
Article 86, 170-71.
Article 90. 726-28, 730, 733.
Article 91. 193-94.
Article 102. 210-11, 211.
Article 110. 604, 604-05.
Article 121. 645.
Article 125. 413-14.
Article 129. 418-20.
Article 131. 433-34, 434,
Article 143. 491.
Article 144. 511-12, 512-13, 518, 519.
Article 147. 534, 534-35, 535.
Article 169. 580-81, 582.
Article 193. 666-67.
Article 200. 691.
New Article 102-A. 224-25.
New Article 122-A. 654.
New Article 135-A. 483.
New Article 170-A. 787-88.
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DRAFT CONSTITUTION—

Article 68.
Article 69.
Article 70.
Article 71.
Article 72.
Article 73.
Article 74.
Article 75.
Article 76.
Article 77.
Article 78.
Article 79.
Article 80.
Article 81.
Article 82.
Article 83.
Article 84.
Article 85.
Article 86.
Article 87.
Article 88.
Article 89.
Article 90.
Article 91.
Article 92.
Article 94.
Article 95.
Article 96.
Article 97.
Article 98.
Articles 92
Article 100.

Aticle 101,
Article 102.
Article 103,
Article 104.
Article 105.
Article 106.
Article 107.
Article 108.
Article 109.
Article 110.

Article 111.

Article 112.

Article 113,

84-89
94-108
109
109-11.
111-14.
117, 19.
119.
119-20.
121-22.
122-24.
124.
125.
126-29.
130-33.
133-37.
137-43.
143.
143-56.
157-73.

s.
135-9(15, 723-42.
724-44, 747-52.

775-78.
753-54.
to 999‘) Statement re, 197-99.

199-201.

202-17.
229-63.

591~ 61'5

i&

-42.
Articles 109 to 114. 383-84.
Article 114. 642.

Article 115.
Article 117.
Article 118. 3
Article 119.
Article 120.
Article 121.
Article 122.
Article 123,
Article 124.
Article 125.
Article 126.
Article 127.
Article 128.
Article 129.
Article 130.
Article 131.
Article 132.
Article 133.
Article 134.
Article 135.
Article 136.

484-85.

Article 137.
Article 138.

487.
487-88.

Article 139 and 140. 488.

Article

41. 488
Article 142.
Article 143.
Article 144.
Article 145.
Article 146.
Article 147.
Article 150.
Article 151.
Article 152.
Article 153.
Article 154.
Article 155.
Article 156.
Article 157.
Article 158.

489,
489-502.
502-23.
523-28.
531-32.
533-47.

Article 159. 56.

Article 160.
Article 161.
Article 162.
Article 163.
Article 164.
Article 165.
Article 166.
Article 167.
Article 168.
Article 169.
Article 170.
Article 171.
Article 173.
Article 174,
Article 175.
Article 177.
Article 178.
Article 179.
Article 180.
Article 181.
Article 182.
Article 183.

Article 184. 790.

Article 185.
Article 186.
Article 187.
Article 191.
Article 192.
Article 193.
Article 194.
Article 195.
Article 196.
Article 197.
Article 198.
Article 199.
Article 200.
Article 201.
Article 202.
Article 203.
Article 204.
Article 205.
Article 206.
Article 208.
Article 209.
Article 216.
Article 217.
Article 218.
Article 219.
Article 220.

695-97.

698, 873, 875-877.
698-701, 703-19.
719-22.

723.

873.

878.

793.

793-98.

798.

798.

798.




INDEX TO THE CONSTITUENT ASSEMBLY DEBATES 9

DRAFT CONSTITUTION—contd.

Article 221. 799
Article 222. 799.
Article 223. 799.
Article 224. 799.
Article 226. 799-810.
Article 227. 810.
Article 228. 810.
Article 229. 810-12.
Article 230. 813.
Article 231. 813-15.
Article 232. 815.
Article 233. 816.
Article 234. 816.
Article 235. 816-17.
Article 238. 817.
Article 239. 818.
Article 240. 818.
Article 241. 819.
Article 242.
Article 243 to 245 819.

Article 246. 819.

Article 270. 877-86.

Article 271. 886.

Article 272 893-95.

Article 273. 895-99.

Article 274. 900-03.

Article 289. 903-13, 915-30, 948-60.
Article 290. 932-34.

Article 291. 934-37.

Article 297. 937.

Article 298. 937-41.

Article 300. 943-48.

Article 301. 943-48.

Article 316. 385-86.

New Article 67-A. 82-84, 197.
New Article 68-A. 89-94.

New Article 69-A. 108.

o
o

New Article 72-A. B and C. 115-117.

New Article 75-A. 120-21.
New Article 78-A. 124-25.
New Article 79-A. 125.
New Article 82-A. 137.
New Article 98-A.
New Article 102-A. 218-27.

New Article 103-A. 263-67, 658-59.
New Article 111-A and B. 320-58.
New Article 122-A. 409-11.

New Article 127-A. 416.

New Article 135-A. 482-84.

New Article 144-A. 523,

New Article 147-A. 547

New Article 153-A. 557-59.

New Article 159-A. 563.

New Article 162-A. 656-66.

New Article 163-A. 566.

New Article 167-A. 860-68.

New Article 170-A. 585-88.

New Article 183-A. 790.

New Article 196-A. 685, 872.

New Article 203-A. 698.

New Article 209-A. 873.

New Article 271-A. 887-93.

New Article 274-A. 903.

New Article 289-A. 930-32.

Part V—Chapter IV. 217-18.

Part V—Chapter III. 201-02.

~
o0

D’SOUZA, REV. JEROME—

Report of Advisory Committee on Minorities,
etc. 306-08.

DURGABAI, SHRIMATI G.—

Additions to Constituent Assembly Rules
38-A(3) and 61-A. 77-78, 80.

Draft Constitution—
Article 111. 615, 626-27.
Article 131. 448-50.
New article 68-A. 90

F

FLYING—
— of Union Jack over Council House. 746.

G

GADGIL, THE HONOURABLE SHRI N. V—

Government of India Act (Amendment) Bill.
73. 73-74. 77.

GAUTAM. SHRI MOHAN LAL—
Draft Constitution—
Article 103. 261.
Article 164. 859.
GOVERNMENT—

India (Central—and Legislature) (Amendment)
Bill. 269.

— of India Act (Amendment) Bill. 73-77.
GOVIND DAS, SETH—
Hindi Numerals on Car Number Plates. 745.
Programme of Business. 2.
Ratification of Commonwealth Decision. 31-33.
GOPAL NARAYAN, SHRI—
Article 153. 557.
GUPTE, SHRI B. M. —
Draft Constitution—
Article 95. 767-68.
Article 143. 495
Article 147. 536-37, 538.
Article 151. 548.
Article 173. 782.
Article 196. 683-84, 684.
Article 226. 806-07.
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GUPTA, THE HONOURABLE
GHANSHYAM SINGH—

Addition of Para, 4-A to Constituent Assembly
Rules (Schedule). 363.

Adjournment of the House. 960, 961.
Draft Constitution—

Article 83. 139.

Article 90. 185-86.

Article 151. 584.

Report of Advisory Committee on Minorities,
etc. 291.

SHRI

H
HANUMANTHAIYA, SHRI K.—
Draft Constitution—
New article 271-A. 893.
HASRAT MOHANI, MAULANA—

Addition of Para. 4-A to Constituent Assembly
Rules (Schedule). 370-71.

Flying of Union Jack over Council House. 746.

Ratification of Commonwealth Decision. 40-43,

Report of Adyisory Committee on Minorities,
etc. 341-43.

HIMATSINGKA, SHRI PRABHU DAYAL—
Draft Constitution—
Article 193. 667-68.
Article 196. 680, 684.
Ratification of Commonwealth Decision. 61-62.
HINDI—
— Numerals on Car Number Plates. 745.
HOUSE—
Adjournment of the —. 529-31, 960-61.
Adjournment of the —. 529-31, 960-61, 746.
HUKAM SINGH, SARDAR—
Draft Constitution—
Article 102. 209-10.
Article 131. 430.
Article 196. 680.
Article 204. 721-22.
Article 289. 952-53.
New article 135-A. 483-84.

Report of Advisory Committee on Minorities,
etc. 321-23, 323.

INDIA—

— (Central Government and Legislature)
(Amendment) Bill. 269.

Government of — Act (Amendment) Bill.
73-77.

ISMAIL KHAN, MR. MUHAMMAD—

Report of Advisory Committee, on Minorities,
etc. 273-74. 323. 323-24.

ISMAIL SAHIB, MR. MOHAMED—
Draft Constitution—
Article 144. 504-05.
Ratification of Commonwealth Decision. 56-57.

Report of Advisory Committee on Minorities,
etc. 274-75, 275, 276, 276-78, 279-81, 281,
281-82, 323.

J

JAGAT NARAIN LAL, SHRI—
Draft Constitution—

Article 85. 150,

Article 90. 732.

Report of Advisory Committee on Minorities,
etc. 308-09.

JAIPAL SINGH, SHRI—
Draft Constitution—
Article 144. 510-11.

JHA, THE HONOURABLE
BINODANAND—

Taking the Pledge and Signing the Register. 1.
JUGAL KISHORE, ACHARYA—
Draft Constitution—
Article 80.127.

SHRI

K

KAMATH, SHRI H. V.—

Addition of Para. 4-A to Constituent Assembly
Rules (Schedule). 367, 368, 369, 370.

Draft Constitution—
Article 69. 97-99.
Article 70. 109.
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KAMATH. SHRI H. V.—contd. KAPOOR, SHRI JASPAT ROY—
Article 72. 112-13. Draft Constitution—
Article 77. 122. Article 85. 144-45.
Article 80. 126, 126-27, 127, 129. Article 98. 778-79, 780, 781.
Article 81. 130-31. Article 103. 236-37, 237, 240-41, 261, 262.
Article 82. 134-35. Article 108. 379, 379-80.
Article 83. 138-39. Article 110. 608-09.
Article 85. 144. Article 122. 388, 395-96, 396.
Article 88. 177, 178, 183. Article 144. 518, 519, 520.
Article 89. 184, Article 145, 525.
Article 90. 187-88. Article 158. 561, 561-62.
Article 91. 194-95. Article 161. 564-65.
Article 92. 748, 752. Article 164. 860.
Article 97. 775. Article 169. 578-88, 694.
Article 98. 778. Article 187. 872.
Article 101. 109. Article 169. 578-79.
Article 101. 202, 202-03, 204, 205, 205-06. Article 187. 872.
214. 216. Article 200. 686, 687-88, 694.
Article 103. 241. 2 Article 205. 720.
Article 108. 378-79. Atticle 217. 794-95.
Article 117. 386. Article 289. 949, 949-52, 952.
Article 119. 387. New article 103-A. 266.
Article 131. 427. 428-30. New article 111-A and 111-B. 823, 825, 826,
Article 135. 476, 476-77. 830-33, 858.
Article 136. 485. Report of Advisory Committee on Minorities.
Article 143. 489-90. 502. etc. 274, 275.
Article 144. 507. 507-08. 520. 521. KARIMUDDIN, KAZI SYED—
Article 147. 533-34. 534, 534, 535, 537, 538, Draft Constitution—
542, 545, 546. Article 86. 167 68

Article 153. 555-56, 556, 556-57. New article 111-A and 111-B. 825. 826.
Atticle 165. 567. New article 167-A. 862.
Article 166. 567-68, 568. KHER, THE HONOURABLE SHRI B. G.—
Article 167. 570, 570-71, 571. Draft Constitution—
Article 169. 579-80. Article 131. 434-36, 439, 491.
Article 174. 783, 784. KUNZRU, PANDIT HIRDAY NATH—
Article 183. 789. Adjournment of the House. 530-31.
Article 193. 663-64, 677, 677-78, 679. Draft Constitution—
Article 196. 680-81. Article 102. 206-07, 208.
Article 200. 691, 691-92, 692, 692-93, 694. Article 125. 411-12.
Article 202. 695-96. 697. Article 131. 438-39, 439, 439-41, 441,
Article 203. 875-76. 443-44, 444
Article 204. 701, 704, 705, 719. Article 136. 485.
Article 270. 878, 878-79, 880. Article 143. 492-93.
Article 271. 886. Article 187. 869-70.
Article 272. 893, 893-94. Article 289. 904, 905, 920—23, 930.
Article 273. 896-97, 897, 897-98, 898. New article 209-A. 873.
Atticle 274. 900-01, 902. Ratification of Commonwealth Decision. 43-45
Article 289. 925, 930. KRISHNAMACHARI, SHRI T. T—
Article 289. 949, 954-56, 956, 957-58. Draft Constitution—
Article 291. 934-35. Article 68. 88.
Article 297. 937. Article 86. 162-63.
Article 301. 943-45. Article 89. 184.
New article 68-A. 90-91. Article 90. 738-41.
New article 72-A. B an;l C. 116-17. Article 94. 758, 759-60, 760.
New article 75-A. 120-21. icle 96. 773-74.
New article 102-A. 22(13-223, 222, 222-23. ﬁrr:;cle 32 776-77.
New article 170-A. 586. g . 779-80.
New article 271-A. 887, 887-88, 888. :ﬁ:ﬁ{: ?36‘7;76'

Ratification of Commonwealth Decision. 17, Article 107. 377.
17-20, 20, 20-23. Article 108. 380-81.

KAMESHWAR SINGH OF DARBHANGA, Article 109. 588-89, 591.

SHRI— Article 113. 641.

Ratification of Commonwealth Decision. 59-60 Article 119. 642.
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KRISHNAMACHARI. SHRI T. T.—contd.
Draft Constitution—contd.
Article 121. 643, 643-44, 645, 647.
Article 122. 388-90.
Article 123. 655.
Article 124. 403, 403-04, 404, 404-05.
Article 129. 422.
Article 131. 459-64.
Article 136 484.
Article 137. 487.
Article 142. 489.
Article 143. 490-91.
Article 144. 519, 522.
Article 164. 859.
Article 167. 571-72, 573, 575.
Article 168. 577.
Article 173. 781-82, 782.
Article 175. 869.
Article 184. 790.
Article 185. 790-91, 791.
Article 191. 655, 656.
Article 193. 662-63, 664.
Article 198. 685-86.
Article 203. 277.
Article 203. 873.
Article 204. 714-16.
Article 217. 793.
Article 218. 798.
Article 226. 802-06.
Article 228. 810.
Article 231. 813.
Article 243 to 245. 819.
Article 270. 880-81.
Article 273. 896.
Article 289. 903.
Article 289. 929, 930.
New Article 67-A. 84.
New Article 68-A. 93-94.
New Article 75-A. 120.
New Article 78-A. 124.
New Article 111-A. and 111-B. 824.
New Article 122-A. 652-53, 653.
New Article 124-A. 410-11.
New Article 163-A. 566.
New Article 167-A. 861-62.
New Article 170-A. 588.
New Article 274-A. 903.
New Article 289-A. 931.

L

LARI, MR. Z. H—
Draft Constitution—

Article 86. 157-61.

Article 121 643.

New Article 111-A. and 111-B. 827-29.
Ratification of Commonwealth Decision. 12.
Report of Advisory Committee on Minorities,

etc. 272, 275, 282, 282-85, 285-87, 287-89,

290.

LEGISLATURE—

India (Central Government and —
(Amendment) Bill, 269.

M

MAHBOOB ALI BAIG SAHIB, MR.—
Draft Constitution—
Article 94. 760-61.
Article 102. 212-13.
Article 103. 238.
Article 270. 881-82.
New article 68-A. 92-93.
MAITRA, PANDIT LAKSHMI KANT—
Draft Constitution—
Article 85. 151-53.
Article 110. 603, 605-06, 606, 607, 614.
Article 289. 956, 957.
New article 111-A and 111-B. 843-44, 845,
Report of Advisory Committee on Minorities,
etc. 273, 285.
MANDLOI, SHRI B. A. —
Draft Constitution—
Article 167-A. 860-61. 861.
MASCARENE, SHRIMATI ANNE—
Draft Constitution—
Article 289. 953-54.
MASOODI, MAULANA MOHD. SYEED
Taking the Pledge and Signing the Register. 915.
MENON, SHRI A. KARUNAKARA—
Draft Constitution—
New article 271-A. 890.
MISRA, SHRI LOKANATH—
Draft Constitution—
Article 91. 191-92.
Article 132. 473-74.
MISHRA, SHRI YUDHISTHIR—
Draft Constitution—
Article 111. 627—28.
MINORITIES—

Report of Advisory Committee on —, etc.
269-309, 317-55.

MOHD. TAHIR. MR.—
Draft Constitution—
Article 103. 241-42, 242, 244.
Article 130. 422-23.
Article 138. 487-88.
Article 144. 503-04, 505, 506-07.
Article 153. 555.
Article 158. 560, 561.
Article 166. 567.
Article 167. 570, 571.
Article 193. 665-66.
Article 204. 698-99.
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MOOKHERIJEE, DR. H. C—
Report of Advisory Committee on Minorities,
etc. 298-300.
MOOKERJEE, THE HONOURABLE DR.
SYAMA PRASAD—
India Act. 1946 (Amendment) Bill. 401-02, 402.
India (Central Government and Legislature)
(Amendment) Bill. 269.
MUNSHI, SHRI K. M —
Draft Constitution—
Article 98. 780.
Article 110. 607, 607-08.
Article 122. 390-91.
Article 131. 451-54.
Article 145. 525-26, 526.
Article 147. 541-42, 543.
Article 193. 670-71.
Article 204. 712-14.
Article 217. 794.
Article 272. 894.
Article 289. 924-25, 925-26, 926-27, 927-28,
930.

Article 298. 940-41.
Article 301. 948.
New article 102-A. 219-20.
Ratification of Commonwealth Decision 45-48.

N

NAGAPPA, SHRI S.—
Draft Constitution—
Article 88. 182-83.
Article 111. 620.
Report of Advisory Committee on Minorities.
etc. 291-93, 293, 294, 294-95.
NAIDU, SHRIMATI SAROJINI-—
Condolence on the Death of —. 1.
NAZIRUDDIN AHMAD, MR.—
Additions to Constituent Assembly Rules
38-A(3) and 61-A. 78-80.
Adjournment of the House. 529.
Draft Constitution—
Article 73. 118.
Article 76. 121.
Article 80. 128.
Article 82. 133-34.
Article 83. 138, 139-40.
Article 85. 147.
Article 86. 168-70.
Article 91. 192.
Article 94. 756-57, 757, 758.
Article 98. 778.
Article 101. 199.
Article 103. 256-57.

Article 110. 591-93, 593, 594.
Article 111. 617, 634.
Article 121. 647-48.
Article 130. 423.
Article 145. 523-25, 526.
Article 152. 552, 552-53.
Article 160. 563-64.
Article 169. 580.
Article 193. 671-72.
Article 204. 706-08.
Article 217. 793.
Article 270. 877.
Article 289. 923-24.
New Article 79-A. 125.
New Article 102-A. 225-26, 226-27.
New Article 111-A and 111-B. 820, 826,
826-27, 833-36, 836, 837-40, 853, 858.
New Article 122-A. 653.
Report of Advisory Committee on Minorities.
etc. 295-98.
NEHRU, THE HONOURABLE
JAWAHARLAL—
Draft Constitution—
Article 103. 246-47.
Article 131. 454-56.

Addition of Para. 4-A to Constituent Assembly
Rules (Schedule). 363, 367, 369, 371-72.
Ratification of Commonwealth Decision. 2-10,

11, 65-71.
Report of Advisory Committee on Minorities.
etc. 329-32.
NEW ARTICLE(S)—
Draft Constitution—
— 67-A. 82-84, 197.
— 68-A. 89-94.
— 69-A. 108.
— 72-A, B and C. 115-17.
— 75-A. 120-21.
— 78-A. 124-25.
— 79-A. 125.
— 82-A. 137.
— 98-A. 781.
— 102-A. 218-27.
— 103-A. 263-67, 858-59.
— 111-A and B. 820-58.
— 112-A. 640-41.
— 124-A. 409-11.
— 127-A. 416.
— 135-A. 482-84.
— 144-A. 523.
— 147-A. 547.
— 153-A. 557-59.
— 159-A. 563.
— 162-A. 565-66.
— 163-A. 566.
— 167-A. 860-66.
— 170-A. 585-88.
— 183-A. 790.
— 196-A. 685.

SHRI
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NEW ARTICLE(S)—(contd.)

Draft Constitution—(contd.)

— 196-A. 872.

— 203-A. 698.

— 209-A. 873.

— 271-A. 887-93.

— 274-A. 903.

— 298-A. 930-32.
NICHOLS ROY, THE HONOURABLE REV.

JIM—

Draft Constitution—

Article 90. 737, 737-38, 738.
NUMBER—

Hindi Numerals on Car — Plates. 745.
NUMERALS—

Hindi — on Car Number Plates. 745.

i

PATASKAR, SHRI H. V.—

Article 112. 639-40.

Article 226. 801-02.

Article 143 497-98.

Article 144. 515.

Article 289, 910-12, 913, 915-16.

Article 193. 672-74.

New article 111-A and 111-B. 824, 857, 858.
PATEL, THE HONOURABLE SARDAR

VALLABHBHAI J. —

Report of Advisory Committee on Minorities,
etc. 269-72. 349-54, 355.

PILLAI, SHRI A. THANU—
Draft Constitution—
Article 109. 589-90.
Article 231. 813-14.
Article 134. 475.
Article 291. 935.
New article 271-A. 888.
PLATES—
Hindi Numerals on car Number — 745.
POCKER SAHIB, MR. B. —

Report of Advisory Committee on Minorities,
etc. 274.

Draft Constitution—

Article 102. 203,
Article 103. 232-34.
Article 193. 658-59.
New Article 67-A. 197.
PRESIDENT, MR.—

S re P of by — for
taking up the election articles first. Speeding
up the work and deciding the time of the
House, etc. 1-2.

Draft Constitution—

Statement re. the translation of the Constitution
of India into Hindi by the Expert Translation
Committee 81-82, 82.

PROGRAMME OF BUSINESS—

Statement re. — by President for taking up the
election articles first speeding up work and
deciding the time of the House, etc. 1-2

PROGRAMME—
— of Business 1-2.

RAJ BAHADUR, SHRI—
Draft Constitution—
Article 110. 591.
Article 111. 615—16.
New Article 111-A and 111-B. 848-50.
RAO, SHRI M. THIRUMALA—
Draft Constitution—
Article 226. 809.
Article 270. 880.
RATIFICATION—

Resolution re. — of Commonwealth Decision.
2-72.

REPORT—

— of Advisory Committee on Minorities etc.
269-309. 317-55.

RESOLUTION—

— re. Ratification of Commonwealth Decision.
2-72.

RULE(S)—

Addition of Para 4-A. to Constituent
Assembly — (Schedule). 357-75.

Additions to Constituent Assembly — 38-A(3)
and 61-A 77-80.

SA’ADULLA, SYED MUHAMMAD—
Draft Constitution—
Article 131. 456, 456-58, 458, 458-59, 459.

Report of Advisory Committee on Minorities.
etc. 303, 303-05.
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SAHAIL, SHRI RAM—
Draft Constitution—
Article 112. 634-36.
SAHU, SHRI LAKSHMI NARAIN—
Draft Constitution—
Article 129. 416-17.
Article 131, 427.
New article 124-A. 411.

Ratification of Commonwealth Decision. 15-16.

16, 16-17, 71.

Article 68. 87, 88.
Atrticle 69. 103-04.
Article 77. 122-23.
Article 80. 128.

Article 83. 140-41, 143,
Article 85. 145-46.
Article 88. 179-80.
Article 90. 190, 190-91, 732-33, 733-35.
Article 92. 6750-51.
Article 94. 760.

Article 95. 766-67, 770.
Article 97. 775, 776.
Article 103. 230-32.
Article 110. 600-01.
Article 111. 619, 620.
Article 112. 636.

Article 121. 647.

Article 131. 450-51.
Article 132. 472-73.
Article 135. 480.

Article 143. 493-94.
Article 144 505-06, 506.
Article 145. 256.

Article 147. 537, 537-38.
Article 151. 548-49, 549.
Article 152. 553.

Article 167. 572-73.
Atrticle 187. 870-72.
Article 192. 657.

Article 193. 661-62, 663, 678.
Article 196. 681.

Article 200. 686, 693.
Article 203. 876.

Article 204. 706.

Article 217. 793, 794, 795-97.
Article 226. 800-01.
Article 229. 811.

Article 270. 879.

Article 271. 886.

Article 272. 894.

Article 273. 298.

Article 289. 907-08, 908, 908-10.
Atrticle 298. 934-39.
Article 300. 942.

Article 301. 947.

New Article 68-A. 91-92.

New Article 111-A and 111-B. 820, 827, 843.

New article 122-A. 654.
New Article 167-A. 863.
New article 170-A 586.
New article 271-A. 888-89.

Ratification of Commonwealth Decision. 11,
12-13, 13-14, 14-15.

Report of Advisory Committee on Minorities,
etc. 319-21.

SAN;HANAM, THE HONOURABLE SHRI

Draft Constitution—
Article 83. 139.
Article 86. 161.
Article 88. 178.
Article 94. 755-56, 756, 759, 760.
Article 95. 769. 770.
Article 96. 771, 772, 772-73, 773.
Article 101. 199, 200.
Article 103. 235, 244-45.
Article 121. 648-49.
Article 217. 794.
Article 226. 808.
Article 229. 812.
Article 241. 818.
Article 270. 877-78.
Article 279. 901.
Article 289. 929, 930.
New Article 111-A and 111-B. 855.
New article 167-A. 863-64.
New article 122-A. 652, 640-41, 641.
Report of Advisory Committee on Minorities,
etc. 285.
SARWATE. SHRI V. § —
Draft Constitution—
Article 111. 625, 625-26.
Article 131. 464. 464-65.
Article 226. 208.
Article 270. 882-83.
New Article 271-A. 890.
SATISH CHANDRA, SHRI—
Draft Constitution—
Article 103. 237-38, 261.
Article 171. 868.
SCHEDULE—
Addition of Para. 4-A to Constituent Assembly
Rules (—). 357-75.
SEN, SHRI P. K —
Draft Constitution—
Article 103. 238-39.
Article 110. 602-03, 604.
Article 111. 630-31.
Article 131. 44-46.
Article 145. 526-27.
Atrticle 193. 668-70.
Article 198. 686.
New Article 102-A. 221.
New Article 103-A. 263, 263-64, 264
Ratification of Commonwealth Decision. 26-30.
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SHAH PROF. K. T—

Addition of Para. 4-A to Constituent Assembly
Rules (Schedule). 360, 361-62, 363, 364,
364-65, 366, 366-67, 367.

Draft Constitution—

Article 68. 85-86, 86.

Article 69. 95, 95-97, 98-99, 99-100, 100,
100-01, 101.

Article 71. 109.

Article 72. 111-12.

Article 81. 130.

Article 82. 135.

Article 85. 145

Article 87. 173-74, 174, 174-75.

Article 90. 730-32, 186-87.

Article 92. 742-43, 743, 743-44, 744, 747,
747-48, 749-50.

Article 93. 753-54.

Article 97. 775-76.

Article 102. 208-09.

Article 103. 234-35, 235-36, 239-40.

Article 130. 422.

Article 132. 471, 472.

Article 143. 490.

Article 144. 508-09, 509-10.

Article 146. 531-32.

Article 152. 551-52.

Article 153. 554, 555.

Article 167. 569-70.

Article 191. 657.

Article 193. 662, 676-77.

Article 204. 698.

New articles 72-A. B and C. 115-16, 117.

New articles 102-A. 218-19.

New articles 124-A. 410.

New articles 135-A. 482-83.

New Article 153-A. 558

New article 170-A. 585-86, 588.

Part V—Chapter I11. 201-02.

Ratification of Commonwealth Decision. 48-50.

Article 143. 498.

Article 144. 515-16.

Article 193. 661.

Article 298. 941.

New article 111-A and 111-B, 844-45, 845,
845-46, 846-47.

SIDHVA, SHRI R. R—

Addition of Para 4—A to Constituent Assembly
Rules (Schedule). 366.
Adjournment of the House. 530, 531, 961.
Draft Constitution—
Article 68. 87.
Article 69. 101-03.
Article 82. 136.
Article 86. 171-72.
Article 90. 728-30, 730.
Article 94. 756.
Article 95. 765-66, 766.
Article 102. 210.
Article 103. 247-49.
Article 124. 405.
Article 125, 412-13.
Article 129. 420.
Article 131. 465, 466, 466-67.
Article 144. 516-17.
Article 147. 533, 538, 539, 545.
Article 166. 568.
Article 183. 789.
Article 185. 791.
Article 217. 794.
Article 270. 897.
Article 289, 913, 916-19, 949.
New Article 102-A. 220-21.
New Article 167-A. 863.
New Article 274-A. 903.
Report of Advisory Committee on Minorities,
etc. 317-19.

50-52. SINGH, SHRI RAMNARAYAN—
SHAH, SHRI CHIMANLAL CHAKUBHAI— Draft Constitution—
Draft Constitution— Article 86. 172.
Article 88. 180. 180—381. SINGH, SARDAR RANJTT—
SHARMA, SHRI BALKRISHNA— Taking the Pledge and Signing the Register, 443.
Addition of Para. 4-A to Constituent Assembly SINHA, THE HONOURABLE SHRI

Rules (Schedule). 363, 366.
Hindi Numerals on Car Number Plates. 745,
746.

Ratification of Commonwealth Decision. 11, 14,
20, 37-38, 38-40.
Report of Advisory Committee on Minorities,
etc. 275-76.
SHARMA, SHRI KRISHNA CHANDRA—
Draft Constitution—
Article 103. 230.
Article 110. 599-600.
Article 112. 637-38.
Article 122. 397.

SATYANARAYAN—
Adjournment of the House. 960, 961.
Draft Constitution—
Article 131. 467.
Article 289. 928.
Article 301. 947, 948.
Ratification of Commonwealth Decision. 65.
Report of Advisory Committee on Minorities,
etc. 349.

SITARAMAYYA, DR. B. PATTABHI—

Addition of para 4-A to Constituent Assembly
Rules (Schedule). 362.
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SOCHET SINGH, SARDAR—
Report of Advisory Committee on Minorities,
etc. 339-41.
Taking the Pledge and Signing the Register, 1.
SUBRAMANIAM, SHRI C.—
Draft Constitution—
New article 111-A and 111-B. 856.

T

TAJAMUL HUSAIN, MR. —
Draft Constitution—
Article 68. 86-87.
Article 69. 103.
Article 72. 113.
Article 73. 118-19.
Article 77. 123.
Article 81. 130.
Article 82. 135-36, 136.
Article 86. 165.
Article 91. 193.
Article 102. 212.
Article 103. 229-30, 243.
Atticle 106. 376.
Article 200. 688.
Article 204. 700-01.
Article 229. 810-11.
Article 289. 913.
New Article 68-A. 92.
New Article 72-A, B and C. 117.
New Article 111-A and 111-B. 829-30.
New Article 167-A. 864-65.
Part V-Chapter IIT 202.
Ratification of Commonwealth Decision. 36,
36-37, 50, 72.
Report of Advisory Committee on Minorities,
etc. 332-37, 337, 337-38, 338.
TAKING THE PLEDGE AND SIGNING THE
REGISTER—
Abdullah, Sheikh Mohd. 915.
Baigra, Shri Moitram. 915.
Beg, Mirza Mohd. Afzal. 915.
Bhagwant Roy. Shri Kaka. 1.
Masoodi, Maulana Mohd. Syeed. 915.
Jha, The Honourable Shri Binodanand. 1.
Singh, Sardar Ranjit. 443.
Sochet Singh, Sardar. 1.

TEK CHAND, DR. BAKSHI—
Draft Constitution—

Article 110. 593, 609-11, 611-12.
Article 111. 616-17, 629-30.
Article 115. 384, 484-85.
Article 121. 646-47.
Article 193. 667.
Article 200. 690, 690-91, 692.
Article 202, 696-97.
Article 204. 699-700.
New article 103-A. 265, 265-66.

New article 111-A and 111-B. 824-25,
850-52.

New article 122-A. 651-52.

THAKKAR, SHRI A. V. —

Draft Constitution—
Article 144. 514-15.
Article 300. 942.

TYAGI, SHRI MAHAVIR—
Adjournment of the House. 960, 961.
Draft Constitution—

Article 143. 494-95.

Article 147. 539.

Article 167. 570, 572, 574.
Article 196. 682, 682-83.

Article 226. 807-08.

Article 270. 880, 885.

Article 273. 895, 895-96, 896, 897, 898.
Article 289. 908, 949, 952.
Article 298. 939-40.

Article 300. 942-43.

New article 111-A and 111-B. 820.

Report of Advisory Committee on Minorities,
etc. 273, 276, 343-45, 345, 345-46.

U
UNION JACK—
Flying of — over Council House. 746.
z

ZAIDI, COL. B. H. —
Report of Advisory Committee on Minorities,
etc. 346-49.
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A
ABOLITION—
—of Privy Council Jurisdiction Bill. 1425,
1589-618.
ACT—

Government of India—, 1935, (Amendment)
Bill. 433-72.

AMBEDKAR, THE HONOURABLE DR. B R.—

Abolition of Privy Council Jurisdiction Bill.
1425, 1589-91, 1597, 1598, 1599, 1599-600,
1600, 1601, 1602, 1604-05, 1605, 1606, 1611,
1612, 1613.

Draft Constitution—

Article 1. 1669, 1670, 1674, 1675, 1685, 1686,
1689.

Articles 5 and 6. 343-44, 344, 347-49, 349,
365, 422-24, 424, 428.

Article 15-A. 1496-98, 1500, 1501, 1515,
1515-16, 1547, 1556-58, 1558-59, 1559,
1560, 1560-62, 1562, 1563-64, 1564, 1565,
1566.

Articles 99 and 134. 1666, 1667.
Article 104. 10, 12-13, 13.

Article 150. 21-22, 22, 27, 35-36, 36, 36-37,
473, 473-74, 490, 490-91, 491.

Atrticle 172. 43-44, 52, 57-59, 59.
Article 175. 41, 41-42, 43.
Article 176. 62.

Articles 188, 277-A. 278 and 278-A. 130,
131-32, 132-35, 175, 175-76, 176, 177.

Article 197. 64.

Article 202. 1184-85, 1185.

Article 209-A. 1570-71, 1575, 1578-79.
Articles 212 to 214. 65.

Article 248. 199.

Articles 248-A. 263-A. 1188, 1188-89.
Article 249. 203.

Article 213. 73-74, 100-01.

Article 214. 103.

Article 247. 198, 199.

Article 250. 209, 499, 500, 504, 1184.

Article 251. 211, 221, 222, 223.

Article 253. 224, 238-39, 241.

Article 254. 242-43, 259, 259-60, 260-61.

Article 255, 264, 265, 293.

Article 256. 294, 301.

Article 257. 302.

Article 259. 302.

Article 260. 303, 305, 311, 313-14, 314, 315.

Article 261. 315, 328-29.

Article 263. 330.

Article 264. 1147, 1153, 1155, 1157-58, 1158-
59, 1159, 1159-60.

Article 265. 1160.

Article 266. 1161, 1171.

Article 267. 330-31, 334.

Article 268. 339.

Article 269. 340, 342.

Article 275. 103-04, 125, 126.

Article 276. 129, 130.

Article 277. 504, 520, 521, 521-22.

Article 279. 185.

Article 280. 186, 198, 523-24, 548-49, 549,
549-50, 550-51, 551.

Article 281. 1082.

Article 282. 1082-83, 1088, 1090.

Article 283. 1119.

Article 284. 555, 555-56, 556, 571.

Article 285. 572, 573-76, 576, 592,
592-93.

Articles 286 to 288-A. 597, 597-98, 629-30,
630.

Article 292. 633, 643, 644, 657-58.

Article 293. 662.

Article 294. 663.

Article 296. 702.

Articles 296 to 299. 1171.

Article 299. 703.

Article 302. 1119-20, 1120, 1122, 1123.

Article 303, 1582, 1583, 1584, 1585, 1586,
1633, 1636, 1641, 1642.

Article 304. 1643, 1659-61, 1661-62, 1662~
63, 1663, 1665.

Eighth Schedule. 1640.
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AMBEDKAR, THE HONOURABLE DR.

B. R—contd.

Concurrent List : Entry 36.

Draft Constitution—contd.
Fifth Schedule. 965-967.
Fifth Schedule—

Paragraph 3. 974, 979, 999.
New article 79-A. 2-3, 9.
New article 83-A. 62.
New article 112-B. 1493, 1495-96, 1496.
New article 127-A. 63.
New article 148-A. 13-14, 20.
New article 103-A. 37, 38, 40.
New article 213-A. 102.
New article 234-A. 1185, 1186.
New article 242-A. 1187.
New article 254-A. 1262-63.
New article 265-A. 1161.

New article 282-B. 1094, 1104, 1112-13,
1113, 1113-14.

New article 282-C. 1118.

New article 295-A. 696-97, 697.

New article 295-A. 674.

New articles 300-A and 300-B. 1636-37,
1638, 1639.

New Part XIV-A (Language). 1316, 1476,
1485-1489

Part VIII-A New articles 215-A and B. 492-
93, 495

Part XA. 1123-24. 1142,

Seventh Schedule and article 250. 1172, 1173,
1182, 1183.

Seventh Schedule—
Concurrent List : Entry 3. 931.
Concurrent List : Entry 4. 931.
Concurrent List : Entry 6. 935, 935-36, 936.
Concurrent List : Entry 15. 937.
Concurrent List : Entry 17-A. 939,
Concurrent List : Entry 20. 939.
Concurrent List : Entry 21. 939.
Concurrent List : New Entry 25-A. 940.
Concurrent List : Entry 26. 940.
Concurrent List : Entry 26-A. 940.

Concurrent List : Entry 26-B. 944, 945,
945-46, 946.
Concurrent List : Entry 27. 946.
Concurrent List : Entry 28. 947.
Concurrent List : Entry 28-A. 947-48.
Concurrent List . Entry 31-A. 948.
Concurrent List : Entry 32. 949.
Concurrent List : Entry 33. 949.
Co;ctgxrrent List : Entries 33-A and 33-B.
49.

Concurrent List : Entry 34. 950, 952.
Concurrent List : Entry 34-A. 952-53.
Concurrent List : Entry 35. 953.
Concurrent List : Entry 35-A. 953.

Concurrent List : Entry 88-A. 954, 957,
958.

State List : Entry 1 865.

State List : Entry 2. 866.

State List : Entry 2-A. 926, 929, 930, 931.
State List : Entry 4. 867-68, 868.
State List : Entry 7-A. 869.
State List : Entry 9. 869-70, 870.
State List : Entry 10-A. 871.
State List : Entry 12. 871.

State List : Entry 15. 875, 877, 880.
State List : Entry 18. 881.

State List : Entry 24. 896.

State List : Entry 38. 918.

State List : Entry 43. 914.

State List : Entry 45. 917-18.
State List : Entry 46. 919.

State List : Entry 48. 919. ¢
State List : Entry 49. 920.

State List : Entry 50. 920, 921.
State List : Entry 52. 922.

State List . Entry 56. 923.

State List : Entry 58. 923, 924.
State List : Entry 59. 924.

State List : Entry 64. 925.

State List : Entry 67. 926.

Union List :
Union List :
Union List :

Union List :

730.
Union List :
Union List :
Union List :

7395

Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List .
Union List :
Union List :
Union List :
Union List :
Union List :
781-82.
Union List :
Union List :
Union List :
Union List
Union List :

Entry 91. 854, 856-57.
Entry 1. 721, 722.

Entry 2. 724, 726.

Entry 3. 727, 729, 729-30,

Entry 4. 731, 732.
Entry 5. 733.
New Entry 7. 733, 734, 735,

Entry 9-A. 744.

Entry 12. 743.

Entry 14. 945.

Entry 22. 747-48, 750, 751.
Entry 26. 752.

New Entry 26-A. 753.
Entry 31. 754.

Entry 37. 755, 756.

Entry 38. 757.

Entry 39. 758, 760.

Entry 40. 761, 767.

Entry 41. 769, 770.

Entry 43. 771, 772.

Entry 50. 774.

Entry 52. 774, 775, 778, 780,

Entry 53. 783, 784.
Entry 56. 784-85, 785.
Entry 57. 785, 787-88, 788.

. Entry 57-A. 788.

Entry 58. 797, 798, 799.
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AMBEDKAR, THE HONOURABLE DR. Government of India Act, 1935 (Amendment)
B. R—contd. Bill. 434, 465-66, 466-67, 467, 467-68.
Draft Constitution—contd. AMENDMENT—

Union List : Entry 58-A. 799, 800. See “Act”
Union List : Entry 60. 800, 801. ANTHONY, MR. FRANK—
Union List : Entry 61. 802. Draft Constitution—
Union List : Entry 61-A. 802, 803, 804. Ne;‘;g‘;ﬂﬂ XIV-A (Language). 1360-64, 1364,
Union List : Entry 63. 804, 805. '
Union List : Entry 64-A. 809-10, 810, 811, | ARTICLES)—
Union List : Entry 64. 806, 807. DistiConshanituse
Union List : Entry 65. 813. ik
10R ! — 5. and 6. 343-49, 351-91, 393-430.
Union List : Entry 66. 813, 816. — 24, 1191-311.
Union List : Entry 67. 817. — 99 and 148. 1665-68.
Union List : Entry 68. 818. — 104. 10-13.
Union List : Entry 69. 819, 819-20. 3 {gg: 2;33_;'2.
Union List : Entry 70. 820. — 172. 43-59.
Union List : Entry 70-A. 821, 824. — 175. 41-43, 59-62.
Union List : Entry 73. 788, 793, 796. — 176. 62.
Union List : Entry 73-A. 328, = 813;3, 277-A, 278 and 278-A, 130-63, 165-
Union List : Entry 74. 830. —_ 189, 495.
Union List ; Entry 75. 831. — 190. 495.
Union List : Entry 76. 831. — 197. 64.
Union List : Entry 79. 832. — 202. 1184-85.

— 210 and 211. 63-64.

Union List : Entry 81. 835, — 212 to 214, 65-73.
Union List : Entry 83. 836, 837. — 213. 73-83, 85-101.
Union List : Entry 86. 838, 839. - g ig {ggbogi
Union List : Entry 86-A. 840. o] Cotaet
Union List : Entry 88-A. 841, 843-44, 844, S o and 210 (CanVITo). 492-550
s — 247. 198-99.
845, 848, 84851, 853. T 248, 199-201.
Sixth Schedule— — 248-A, 263 and 263-A. 1188-90.
Paragraph 1. 1001, 1001-02, 1002, 1004- — 249. 203-09.
05, 1005. — 250. 209-10, 496-504.
Paragraph 2. 1007, 1013, 1024, 1024-25, — 250. 1184.
1025-27, 1027, 1028. — 251.210-23.
i — 252, 223-24.
Paragraph 3. 1029, 1031. 253 224-42.
Paragraph 4. 1033, 1035, 1036. — 254. 242-60.
Paragraph 9. 1039. — 255, 264-94.
Paragraph 10. 1041, 1041-42, 1042, — 256. 294-301.
12,1043 — 257. 302.
Bacastapale £ 0 — 259, 302,
Paragraph 13. 1044. — 260. 303-11, 313-15.
Paragraph 14. 1046, 1047, 1047-48, 1048, — 261. 315-29.
1049, 1050. — 262. 329-30.
. 1051. — 263. 330.
img"’" : :Z 1054 — 264. 1147-60.
SR S S — 265. 1160.
Paragraph 16-A. 1055. —_266. 1161-71.
Paragraph 17. 1055, 1056. — 267. 330-35.
Paragraph 18. 1056. — 268. 335-40.
— 269. 340-43.

Paragraph 19. 1056-57, 1064, 1070, 1070-
71, 1071, 1072, 1072-73, 1073, 1073-

74, 1074, 1075, 1076. — 276. 129-30.
— 277. 504-11, 513-23.

Paragraph 20. 1079, 1081. et
Third Schedule. 706-07, 711, 712, 714-15. — 280, 18698, 523-540,

— 275. 103-27.
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ARTICLE(S)—contd.
Draft Constitution—contd.
— 281. 1082.
— 282. 1082-92.
— 283. 1119.
— 284. 555-71.
— 285. 571-94.
— 286 to 288-A. 597-632.
— 292. 632-35, 637-59.
— 293. 659-62.
— 294. 663-74.
— 295. 674.
— 296. 701-03.
— 296 and 299. 1171-72.
— 299. 703-06.
— 302. 1119-23.
— 303. 1582-87, 1632-36, 1641-42.
— 304. 1642-65.
— 305. 1669.
— Re-opened. 1183-84.
Seventh Schedule and — 250. 1172-82.
ARTICLE(S), NEW—
Draft Constitution—
— 15A. 1496-539, 1541-70.
— 79-A. 2-10.
— 83-A. 62-63.
— 112-B. 1493-96.
— 148-A. 13-21.
— 163-A. 37-41.
—127:63.
— 209-A. to E. 1570-80.
— 213-A. 102.
— 234-A 1185-87.
— 242-A. 1187-88.
— 248-B. 201-03.
— 254-A. 261-64.
— 258-A. 302.
— 263-A. 330.
— 265-A. 1161.
— 274-A. to 274-E of Part XA.
1123-45.
— 279-A. 523.
— 282-A. 1092-93.
— 282-B. 1093-97, 1099-116.
— 282-C. 1116-19.
— 285-A, B and C. 594-95.
— 295-A. 674-98.
— 300-A and 300-B. 1636-40.
ASSEMBLY—
Motion re October Meeting of —. 1673.
Statement re Vindhya Pradesh Representation
in the—. 829-30.
AYYANGAR, SHRI M.
SAYANAM—
Abolition of Privy Council Jurisdiction Bill.
1616-17.
Draft Constitution—
Articles 5 and 6. 396.
Article 172. 49-50, 52.

ANANTHA

Article 250. 502-03, 503.
Article 251. 218.
Article 255. 272.
Article 256. 300-01.
Article 261. 324-25.
Article 268. 335-36.
Article 285. 572.
Articles 286 to 288-A. 624-27.
Article 292. 650.
Article 293. 661-662.
Article 299. 704, 705.
Motion re Translation of the Constitution.
1632.
New Article 15-A. 1543-44, 1545, 1545-46,
1546, 1547.
Government of India Act, 1935 (Amendment)
Bill. 470.
AYYANGAR, THE HONOURABLE SHRI N.
GOPALSWAMI—
Draft Constitution—
Article 1. 1675.
Articles 5 and 6. 417-18, 418, 418-20, 420-
21, 421, 421-22.
New Part XIV-A (Language) 1317 1318-23,
1323-24, 1449, 1465, 147
Government of India Act 1935 (Amendment)
Bill. 434, 435, 436, 436-39, 448, 449, 453-
54, 455-56, 462 63, 468-69, 469, 470.
AYYAR, SHRI ALLADI KRISHNASWAMI—
Abolition of Privy Council Jurisdiction Bill.
1607, 1610, 1614-15.
Draft Constitution—
Articles 5 and 6. 401-04.
Article 24. 1240, 1271-73, 1273-74, 1280.
Articles 188. 127-A, 278 and 278-A. 150-51.
Article 266. 1167-69.
Article 277. 509-10.
Article 280. 545-47.
Article 302. 1121-22.
New Article 15-A. 1535-38.
New Part XIV-A (Language). 1364-65, 1476.
Part X-A. 1141-42.
Seventh Schedule-
Union List : Entry 52. 776-77.
Union List : Entry 88-A. 844, 845, 851,
851-52, 852-53, 853.
Union List : Entry 52. 776-77.
AZAD, THE HONOURABLE MAULANA
ABUL KALAM—
Draft Constitution—
New Part XIV-A (Language). 1452-54, 1454-
58, 1459.

B

BANERJI, SHRIMATI PURNIMA—
Draft Constitution—
Article 24. 1238-39.
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BANERIJI, SHRIMATI PURNIMA—contd.
Draft Constitution—contd.

Article 150. 33, 483-84.

Article 256. 300.

New Article 15-A. 1510-11.

Seventh Schedule—
Concurrent List : Entry 34. 949.
State List : Entry 4. 867.

BARDOLAI, THE HONOURABLE SHRI
GOPINATH—

Draft Constitution—
Article 253. 224, 225, 225-29.
Sixth Schedule—
Paragraph 2. 1010-12.
Paragraph 16. 1054.

Paragraph 19. 1066-67, 1067, 1067-68,
1068, 1068-69, 1069, 1070.

BARMAN, SHRI UPENDRA NATH—
Draft Constitution—
Article 251. 210-11, 223.
New Article 295-A. 692-94.
BHAGWANT ROY, KAKA—
Draft Constitution—
Articles 286 to 288-A. 617.
Seventh Schedule—
State List : Entry 67. 925, 926.
Union List : Entry 64. 806.
Union List : Entry 70-A. 821
BHARATHI, SHRI L. KRISHNASWAMI—
Draft Constitution—
Article 24. 1238.
Articles 188, 277-A. 278 and 278-A, 140,
158-59.
Articles 212 to 214. 65.
New article 295-A. 680.
New Pan XIV-A (Language). 1422, 1452,
BHARGAVA, PANDIT THAKUR DAS—
Abolition of Privy Council Jurisdiction Bill.
Clause 2. 1519-92, 1594, 1596, 1597, 1598,
1600, 1602, 1605, 1606, 1607, 1608, 1613,
1617-18.
Draft Constitution—
Articles 5 and 6. 378-79, 379-86, 408, 409,
411, 412, 414.
Article 24. 1226, 1226-29.
Article 188, 277-A. 278 and 278-A. 135, 161,
167-69, 169-70.
Articles 202. 1185.
Articles 209-A. 1572, 1572-73, 1573, 1574.

Article 213. 83, 85-88, 88-89.

Article 255. 291-92.

Article 261. 317, 320-21.

Article 275. 125.

Article 280. 524, 524-29, 543, 550, 551.

Article 292. 632, 633, 647-48, 648-49.

New article 15-A. 1498, 1498-1500, 1501,
1501-05, 1505, 1505-08, 1545, 1546, 1558,
1559, 1563, 1566.

New article 112-B. 1493-94, 1496.

New article 279-A. 523.

New article 282-B. 1102-03.

New article 295-A. 686-88.

New articles 300-A and 300-B. 1637.

Pang\5/III-A‘ and articles 215-A and B. 494,

Part XA. 1125-28, 1128-30, 1138, 1140, 1143.
Seventh Schedule—
State List : Entry 22. 892-93.
State List : Entry 43. 913-14.
Union List : Entry 40-B. 768.
Union List : Entry 88-A. 843, 858.
BILL—
Abolition of Privy Council Jurisdiction-1425.
1589-618.
See also “Act”.
BRAJESHWAR PRASAD, SHRI—
Draft Constitution—
Article 1. 1677, 1678, 1680, 1691.
Article 5 and 6. 366, 404-05.
Article 24. 1206, 1206-08.
Article 104. 10.
Article 150. 33-34, 37, 482-83.
Article 172. 45-46, 48.
Article 175. 59-60, 61.
Articles 188. 277-A. 278 and 278-A. 135,
143, 170-72.
Article 209-A. 1577, 1578.
Articles 212 to 214. 67, 67-68, 71.
Article 213. 74, 76, 99.
Article 214. 99, 102, 103.
Article 249. 203, 204.
Article 250. 499, 502,
Article 253. 239.
Article 255. 271, 272, 273, 280-82, 282, 285,

Article 261. 317, 327.

Article 264. 1148.

Article 265. 1160.

Article 266. 1166, 1167, 1171.
Article 275. 104, 110, 110-12, 112, 118, 121.
Article 277. 514-15.

Article 279. 184, 185.

Article 282. 1084-85, 1091.
Article 284. 560.

Article 285. 282.

Articles 286 to 288-A. 617-18.
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BRAJESHWAR PRASAD, SHRI—contd.
Draft Constitution—contd.

Article 292. 656.

Article 294. 663-64.

Article 303. 1641.

Article 304. 1646-47, 1647-48, 1648, 1649,

1658, 1665.

Fifth Schedule—

Paragraph 8. 971, 981, 981-83, 995.
New article 15-A. 1542. 1543, 1548, 1564
New article 79-A. 8-9.

New article 112-B. 1495.

New article 148-A. 20.

New article 163-A. 37.

New article 234-A. 1186.

New article 242-A. 1187,

New article 282-A. 1092, 1093.

New article 282-B. 1093, 1094, 1096, 1099-

100, 1100.

New article 282-C. 1116, 1117.

New articles 300-A and 300-B. 1638.

New Part XIV-A (Language). 1471, 1483.

Part VIII-A. New articles 215-A and B. 493,
495.

Part XA. 1130, 1133.

Seventh Schedule—

Concurrent List : Entry 2-A. 930-31.

Concurrent List : Entry 6. 934, 935.

Concurrent List: Entry 34. 949, 950, 950-

51,.951.

Concurrent List : Entry 88-A. 956, 957.

State List : Entry 1. 864, 865.

State List : Entry 4. 867, 868.

State List : Entry 5-A. 869.

State List : Entry 13. 871,

State List : Entry 14. 872.

State List : Entry 15. 875, 877, 878, 879-

80.

State List : Entry 18. 881.

State List : Entry 21. 889-90.

State List : Entry 24. 896.

State List : Entry 27. 897.

State List : Entry 28. 897, 898.

State List : Entry 30. 898.

State List : Entry 32. 899.

State List : Entry 33. 900.

State List : Entry 36. 902.

State List : Entry 37. 903.

State List : Entry 38. 903.

State List : Entry 44. 916.

State List : Entry 46. 918.

State List : Entry 48. 919.

State List : Entry 49. 920.

State List : Entry 51. 921.

State List : Entry 52. 922.

State List : Entry 54.

Union List :
Union List :
Union List ;
Union List :
Union List :
Union List
Union List :
Union List :
Union List :
Union List
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :

Entry 2.
Entry 3.
Entry 4.
Entry 5.
Entry 8,

: Entry 14.
Entry 40.
Entry 52.
Entry 66.
: Entry 69.
Entry 74.
Entry 77.
Entry 81.
Entry 82.
Entry 84.
Entry 88.

Sixth Schedule—

Paragraph 2.
Paragraph 3.
Paragraph 4.
Paragraph 5.

1009-10.

1030-31.
1034.
1037.

922,

725, 726.
728-29.

731.

732, 733.

740.

745,

762, 763, 767.
774.

814-15.

819.

830.

832.

833-34, 834, 835.
825.

837.

840.

Paragraph 11. 1042, 1043,
Paragraph 13 1044.
Paragraph 14. 1045, 1049.
Paragraph 15 1051.
Paragraph 17. 1055.
Paragraph 18. 1056.
Paragraph 19. 1063.
Paragraph 20. 1080-81.
Third Schedule. 712-13.

CHACKO, SHRI P.

C
s

Draft Constitution—
Article 266. 1161-63, 1171.
New Part XIV-A (Language). 1394-96.
CHANDRIKA RAM, SH"I—
Draft Constitution—
New article 295-A. 689-91.
CHALIHA, SHRI KULADHAR—
Draft Constitution—
Article 292. 649-50.
Article 209-A. 1572.
Article 277. 515.
Article 284. 567-68, 571.
Fifth Schedule—

Paragraph 3.

981.

New Articles 300-A and 300-B. 1638.
New Part XIV-A (Language). 1401-03.

Part XA. 1036.

Seventh Schedule—
Union List : Entry 66. 815-16.
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CHALIHA, SHRI KULADHAR—contd.
Draft Constitution—contd.
Sixth Schedule—
Paragraph 1. 1002, 1003, 1004, 1005.

Paragraph 2. 1007-08, 1008-09, 1014,

1015, 1018, 1020, 1024, 1027.
Paragraph 3. 1029.
Paragraph 4. 1032-33.
Paragraph 8. 1038-39.
Paragraph 10. 1040-41.
Paragraph 11. 1042.
Paragraph 12, 1043.
Paragraph 14. 1046, 1047.
Paragraph 16. 1053-54, 1054.

Paragraph 19. 1061, 1061-63, 1063, 1068,

1072, 1073.
CHAUDHURI, SHRI ROHINI KUMAR—
Draft Constitution—

Articles 5 and 6. 413-14, 414, 414-15, 415-

17;
Article 254. 252-55, 255.
Article 255. 290-91.
Article 261. 327-28.
Seventh Schedule—
Concurrent List : Entry 34. 951-52.
Sixth Schedule—

Paragraph 2. 1012, 1013-14, 1014-15,

1015, 1016, 1023, 1024, 1027.
Paragraph 3. 1029-30, 1031.

Paragraph 4. 1033, 1034-35, 1035-36,
1036.

Paragraph 10. 1041.
Paragraph 13. 1044.
Paragraph 14. 1048-49, 1049.

Paragraph 19. 1061, 1063, 1064, 1064-65,

1065, 1065-66, 1069, 1071, 1076.
CHETTIAR, SHRI T. A. RAMALINGAM—
Draft Constitution—

New Part XIV-A (Language). 1371-72, 1372-

1375. 1479.
CONDOLENCE—

—on the death of Shri Gopinath Srivastava.

1877.
CONCURRENT LIST—
Draft Constitution—

Seventh Schedule—
— : Entry 1, 826.
— : Entry 2. 928.
— : Entry 2-A. 926-27, 929-31.
— : Entry 3, 931.
— : Entry 4. 931-32.
— : Entry 5. 932
— : Entry 6. 932-37.
— : Entry 7 to 14. 937.
— : Entry 15. 937.
— : Entry 16. 937.
— : Entry 17. 937-38.

— : Entry 17-A. 939.

— : Entry 18. 939.

— : Entry 19. 939.

— : Entry 20. 939.

— : Entry 21. 939.

— : Entry 22 to 25. 940.
— : Entry 25-A. 940.

— : Entry 26. 940.

— : Entry 26-A. 940-41.
— . Entry 26-B. 941-46.

— : Entry 27. 946.

— : Entry 28. 946-47.

— : Entry 28-A. 947-48.
— Entry 29. 948.

— : Entries 30 and 31. 948.
— . Entry 31-A. 948-49.

— : Entry 32. 949.

— : Entry 33. 949.

— : Entries 33-A and 33-B. 949.
—: Entry 34. 949-52.

— : Entry 34-A. 952-53.
—: Entry 35. 953.

— : Entry 35-A. 953.

— : Entry 36. 953-54.

. Entry 88-A. 959-964-A.

CONSTITUTION—

Motion re Translation of the—. 1618-32.

CONSTITUTION DRAFT—

Article 1. 1669-91.

Articles 5 and 6. 343-49, 351-91, 393-430.

Article 19. 495.

Article 24. 1191-311.

Articles 99 and 184. 1665-68.

Article 104. 10-13.

Article 150. 21-37, 473-92.

Article 172. 43-59.

Article 175. 41-43, 59-62.

Article 176. 62.

Articles 188. 277-A, 278 and 278-A, 130-63,
165-80.

Article 189. 495.

Article 197. 64.

Article 202. 1184-85.

Articles 210 and 211. 63-64.

Articles 212 to 214. 65-73.

Article 213. 73-83, 85-101.

Article 214. 102-03.

Article 215. 1580-82.

Article 247. 198-99.

Article 248. 199-201.

Articles 248-A. 263 and 263-A. 1188-90.

Article 249. 203-09.

Article 250. 209-10.

Article 250. 1184.

Article 251. 210-23.

Article 252. 223-24.

Article 253. 224-42.

Article 254. 242-60.

Article 255. 264-94.

Article 256. 294-301.

Article 257. 302.

Article 259. 302.
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CONSTITUTION, DRAFT—contd.

Article 260. 303-11, 313-15.
Article 261. 315-29.
Article 262. 329-30.
Article 263. 330.
Article 264. 1147-60.
Article 265. 1160.
Article 266. 1161-71.
Article 267. 330-35.
Article 268. 335-40.
Article 269. 340-43,
Article 275. 103-27.
Article 276. 129-30.
Article 277. 504-11, 513-23.
Article 279. 180-86.
Article 280. 186-98, 523-54.
Article 281. 1082.
Article 282. 1082-92.
Article 283. 1119.
Article 284. 555-71.
Article 285. 571-94.
Articles 286 to 288-A. 597-632.
Article 292. 632-35, 637-59.
Article 293. 659-62.
Article 294. 663-74.
Article 295. 674.
Article 296. 701-03.
Atticles 296 and 299. 1171-72.
Article 299. 703-06.
Article 302. 1119-23.
Article 303. 1582-87, 1632-36, 1641-42.
Article 304. 1642-65.
Article 305. 1669.
Article reopened. 1183-84.
Eighth Schedule. 1640.
Fifth Schedule—
Paragraph 1. 968-69.
Paragraph 2. 969.
Paragraph 3. 969-99.
Paragraph 4. 999-1000.
Paragraph 5. 1000.
Paragraph 6. 1001.
Paragraph 7. 1001.
New article 15-A. 1496-539, 1541-70.
New article 79-A. 2-10.
New article 83-A. 62-63.
New article 112-B. 1493-96.
New article 127-A. 63.
New article 148-A. 13-21.
New article 163-A. 37-41. .
New articles 209-A to 209E. 1570-80.
New article 213-A. 102.
New articles 215-A and 215-B (Part VIII-A).
492-95.
New article 234-A. 1185-87.
New article 242-A. 1187-87.
New article 248-B. 201-03.
New article 254-A. 261-64.
New article 258-A. 302.
New article 263-A. 330.
New article 265-A. 1161.
New articles 274-A to 274-E of Part XA.
1123-45.
New article 279-A. 523.
New article 282-A. 1092-93,

New article 282-B. 1093-97, 1099-116.
New article 282-C. 116-19.

New articles 285-A, B and C. 594-95.
New article 295-A. 674-98.

New articles 300-A and 300-B. 1636-40.
Part XTV-A-Language. 1312-489.

Seventh Schedule and article 250. 1172-82.

Seventh Schedule—
: Entry 1. 926.
: Entry 2. 926.
Concurrent List :

Concurrent List
Concurrent List

929-31.

Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :

Entry 2-A. 926-27,

Entry 3. 931.

Entry 4. 931-32.
Entry 5. 932.

Entry 6. 932-37.
Entries 7 to 14. 937.
Entry 15. 937.
Entry 16. 937.
Entry 17. 937-38.
Entry 17-A. 939.
Entry 18. 939.
Entry 19. 939.
Entry 20. 939.

Entry 21, 939.
Entries 22 to 25. 940.
Entry 25-A. 940.
Entry 26. 940.

Entry 26-A. 940-41.
Entry 26-B. 941-46.
Entry 27. 946.

Entry 28. 946-47.
Entry 28-A. 947-48.
Entry 29. 948.
Entries 30 & 31. 948.
Entry 31-A. 948-49.
Entry 32. 949.

Entry 33. 949.

Concurrent List : Entries 33-A & 33-B. 949.

Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :

Entry 34. 949-52,
Entry 34-A. 95253,
Entry 35. 953.

Entry 35-A. 953.

Entry 36. 953-54.
Entry 88-A. 959-964-A.

State List : Entry 1. 864-66.
State List : Entry 2. 866-67.
State List : Entry 3. 867.

State List : Entry 4. 867-68.
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CONSTITUTION, DRAFT—contd.

Seventh Schedule—contd.

State List : Entry 7-A. 869.
State List : Entry 8. 869.
State List : Entry 9. 869-70.

State List : Entry 14, 872-73.
State List : Entry 14-A. 875.

State List : Entry 15. 875, 877-80.

State List : Entry 16. 880-81.
State List : Entry 17. 881.

State List : Entry 18. 881-87.
State List : Entry 19. 887-88.

State List :
State List : Entry 27. 897.
State List : Entry 28. 897-98.
State List : Entry 29. 898.
State List : Entry 30. 898-99.
State List : Entry 31. 899.

State List : Entry 38. 903-11,
State List : Entry 39. 911.
State List : Entry 40. g]l]l

State List : Entry 47. 919.
State List : Entry 48. 919-20.
State List : Entry 49. 920.
State List : Entry 50. 920-21.
State List : Entry 51. 921.
State List : Entry 52. 922.

State List : En

State List : Entu?;s 65 & 66. 925.

State List : Entry 67. 925-26.
Union List : Enfry 1. 721-24.
Union List : Entry 2. 724-27.
Union List : Entry 3. 727-30.
Union List : Entry 4. 731-32.
Union List : Entry 5. 732-33.
Union List : Entry 6. 733.

Union List : Entry 7. 733-40.

Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List : Ei
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
: Entry 60 800-01.

: Entry 61. 802.

: Entry 6l-A 802-04.
: Entry 62. 804.

: Entry 63. 804-06.

: Entry 64. 806-07.

: Entry 64-A. 807-11.
: Entry 65. 811-13.

: Entry 66. 813-17.

: Entry 67. 817.

: Entry 68. 818-19.

: Entry 69. 819-20.

Union Li
Union L
Union Li
Union L;
Union L;
Union List
Union List
Union List
Union List
Union List
Union List
Union List

Union List :
Union List :

Entry 8. 740.
Entry 9. 744,
Entry 9-A. 744.
Entry 10. 741.
Entry 11. 741.
Entry 12, 741-44,
Entry 13. 745.
Entry 14, 745.
Entry 15. 745.
Entry 15-A. 745-47
Entry 16. 7:
Entry 17. 747.
Entry 18. 747.
Entry 19. 747.
Entry 20. 747.
Entry 21. 747.
Entry 22. 747-51.
Entry 23. 751‘
E o %g 751

nf
Entry 26, 752.
Entry 26-A. 752-54.
Entry 27. 754.
Entry 28, 754.
Entry 29. 754.
Entry 30. 754.
Entry 31 754 55.
Entry 32
Entries 33 & 34, 755.
Entry 35.
Entry 36. 755
Entry 37. 755-56.
Entry 38, 757-58.
Entry 39. 758-60.
Entry 40. 761-68.
Entry 40-A. 768.
Entry 40-B. 768.
Entry 4% 769 70.

Entry 43, i,
Entry 44, 772.
Entry 45. 772.
Entry 46. 772.
Entry 47. 773.
Entry 48. 773.

el
B
a
S
o
~

try
Entry 57-A., 788-97.
Entry 58. 797-99.
Entry 58-A. 799-800.
Entry 59. 800.

Entry 70. 820.
Entry 70-A. 821-22.
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CONSTITUTION, DRAFT—contd.
Seventh Schedule—
Union List : Entry 71. 825.
Union List : Entry 72. 825.
Union List : Entry 73. 825.
Union List : Entry 73-A. 825-28.
Union List : Entry 74. 830.
Union List : Entry 75. 831.
Union List : Entry 76. 831-32.
Union List : Entry 77. 832.
Union List : Entry 78. 832.
Union List : Entry 79. 832-33.
Union List . Entry 80. 833.
Union List : Entry 81. 833-35.
Union List : Entry 82. 835.
Union List : Entry 83. 836-37.
Union List : Entry 84. 837.
Union List : Entry 85. 838.
Union List : Entry 86. 838-89.
Union List : Entry 86-A. 839-40.
Union List : Entry 87. 840.
Union List : Entry 88-A. 841-53.
Union List : Entry 89. 853.
Union List : Entry 90. 854.
Union List : Entry 91. 854-57.
Sixth Schedule—
Paragraph 1. 1001-06, 1079.
Paragraph 2. 1007-28.
Paragraph 3. 1029-32.
Paragraph 4. 1032-37.
Paragraph 5. 1037-38.
Paragraph 6. 1038.
Paragraph 7. 1038.
Paragraph 8. 1038-39.
Paragraph 9. 1039-40.
Paragraph 10. 1040-41.
Paragraph 11. 1042-43.
Paragraph 12. 1043-44.
Paragraph 13. 1044-45.
Paragraph 14. 1045-51.
Paragraph 15. 1051.
Paragraph 16. 1053-56.
Paragraph 16-A. 1055.
Paragraph 17. 1055-56.
Paragraph 18. 1056.
Paragraph 19. 1056-79.
Paragraph 20. 1079-82.
Third Schedule. 706-17.
COUNCIL—
Abolition of Privy—Jurisdiction Bill. 1425,
1589-18.
D

DAS, DR. MONOMOHAN—
Draft Constitution—
Article 150. 475, 491.
Article 282. 1087-88, 1088.
Article 285. 576.
Article 299. 703.
New Article 295-A. 682-85, 685, 697.

DAS, SHRI B.—

Abolition of Privy Council Jurisdication Bill.
1579, 1603.

Draft Constitution—
Article 24. 1196, 1198, 1206, 1222-24, 1236.
Article 213. 97-98, 98, 98-99, 99.
Article 249. 205-07, 207-08.
Article 251. 218-20, 220, 222.
Article 253. 229-31.
Article 255. 275-79, 279, 282.
Article 260. 306-08, 308.
Article 269. 340-42.
Article 277. 517-19, 519-20.
Article 285. 591-92.

Motion re Translation of the Constitution. 1620,
1627-28, 1628.

New Part XIV-A (Language). 1315, 1396,
1396-97, 1397-98. Part XA. 1133.

Seventh Schedule—
Union List : Entry 39. 758.
Sixth Schedule—
Paragraph 2. 1027-28, 1028.
Paragraph 19 1077.

Government of India Act, 1935 (Amendment)
Bill. 433.

DAS, SHRI BASANTA KUMAR—
Draft Constitution—
Seventh Schedule—
Union List : Entry 57-A. 793-94, 797.
DAS, SHRI BISWANATH—
Draft Constitution—
Article 24. 1198, 1236, 1237, 1277, 1290-93.
Articles 212 to 214. 69, 69-71, 71.
Article 251. 213-15, 221.
Article 254. 249, 249-52, 252.
Article 255. 287-89.
Article 261. 322-23.
Article 277. 513-14.
Fifth Schedule—
Paragraph 3. 993, 994-95, 995, 995-96.
New article 282-B. 1096.

Government of India Act, 1935 (Amendment)
Bill. 450, 450-51, 451.

DAS, SHRI SARANGDHAR—

Draft Constitution—

New Part XTV-A (Language). 1334, 1365.
DEATH—

Condolence on the — of the Shri Gopinath
Srivastava. 1, 877.
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DEO, SHRI SHANKARRAO—
Draft Constitution—
Article 1. 1675.
New Part XIV-A (Language). 1429, 1429-30,
1430, 1430-31, 1431, 1431-32, 1432, 1432-
33, 1433-34, 1434-35, 1435, 1436, 1446,
1447.
Abolition of Privy Council Jurisdiction Bill.
1608.
DESHMUKH, DR. P. S.—
Draft Constitution—
Article 1. 1678, 1689.
Articles 5 and 6. 343, 351, 351-52, 552-53,
353, 353-56, 356, 356-57, 410, 421, 425.
Article 24. 1229-32, 1302, 1303.
Atrticle 150. 34-35, 484-87.
Article 172. 49.
Articles 188. 277-A, 278 and 278-A. 146.
146-48. 169.
Article 209-A. 1578.
Articles 212 to 214. 68-69.
Article 255. 282, 285, 285-86, 286-87.
Article 261. 319-20.
Article 267. 333-34.
Article 275. 114, 114-15.
Article 279. 183-84.
Article 228. 1086-87, 1088.
Article 284. 560-62, 568.
Article 285. 572, 587, 587, 590-91.
Articles 286 to 288-A. 600-01, 601-02, 602-
04, 606, 613, 623, 629, 631.
Article 304. 1644-46, 1665.
Fifth Schedule—
Paragraph 3. 979.
Seventh Schedule—
State List : Entry 1. 864.
State List : Entry 2. 866.
State List : Entry 4. 868.
State List : Entry 12. 871.
State List : Entry 14. 872.
Motion re Translation of the Constitution. 1623.
1623-24, 1625.
New article 15-A. 1505, 1512, 1512-14.
New article 148-A. 17-19.
New article 234-A. 1185-86, 1186.
New article 282-C. 1117, 1118.
New Part XIV-A (Language). 1314, 1316, 1316-
17, 1447, 1479.
Part XA. 1128, 1130-31, 1132-33, 1140.
Seventh Schedule and article 250 1181.
Seventh Schedule—
Concurrent List : Entry 6. 932-33, 935, 936.
Concurrent List : Entry 26-A. 940.

Concurrent List : Entry 26-B. 941, 941-42,
943, 945, 946.

Concurrent List : Entry 28. 947.

Concurrent List : New Entry 28-A. 948,

Concurrent List : Entry 88-A. 954, 955, 955-
6.

State List: Entry 38. 906-08, 908, 909, 910.
State List : Entry 40. 911.

State List : Entry 41. 912, 913.

Union List : Entry 1. 721, 722.

Union List : Entry 2. 725, 726.

Union List : Entry 3. 728-29.

Union List : Entry 4. 731.

Union List : Entry 7. 734-35, 737, 739.
Union List : Entry 37. 755, 756.

Union List : Entry 40. 761, 764, 765-66.
Union List : Entry 43. 772.

Union List : Entry 52. 775-776.

Union List : Entry 57-A, 791, 792, 796.
Union List : Entry 58. 797, 799.

Union List : Entry 58-A. 799-800.
Union List : Entry 61-A. 802-03, 803.
Union List : Entry 62. 804.

Union List : Entry 69. 819.

Union List : Entry 70-A. 821, 823, 824.
Union List : Entry 81. 834.

Union List : Entry 83. 836, 837.

Union List : Entry 88. 840.

Government of India Act, 1935 (Amendment)
Bill. 439-41, 441, 442, 453, 456, 460-61, 466.

DHULEKAR. SHRI R V.—
Draft Constitution—
Article 292. 654.

New Part XIV-A (Language). 1347, 1347-48,
1348, 1348-50, 1350, 1351, 1351-52, 1352.

Seventh Schedule—
Concurrent List : Entry 17. 937-38.
DIWAKAR, THE HONOURABLE SHRI R. R.—
Draft Constitution—
New Part XIV-A (Language). 1449, 1450.
DRAFT CONSTITUTION—
Article 1. 1669-91.
Articles 5 and 6. 343-49, 351-91, 393-430.
Article 24. 1191-311.
Article 104. 10-13.
Article 150. 473-92.
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DRAFT CONSTITUTION—contd.

Articles 99 and 184. 1665-68.

Article 150. 21-37.

Article 172. 43-59.

Article 175. 41-43, 59-62.

Article 176. 62.

Articles 188. 277-A, 278 and 278-A. 130-63,

165-80.
Article 189. 495.
Article 190. 495.
Article 197. 64.
Article 202. 1184-85.
Articles 210 and 211. 63-64.
Articles 212 to 214. 65-73.
Article 213. 73-83, 85-101.
Article 214. 102-03.
Article 215. 1580-82.
Article 247. 198-99.
Article 248. 199-201.
Articles 248-A, 263 and 263-A. 1188-90.
Article 249. 203-0
Article 250. 209- IO
Article 250. 1184.
Article 251. 210-23.
Article 252. 223-24.
Article 253. 224-42.
Article 254. 242-60.
Article 255. 264-94.
Article 256. 294-301.
Article 257. 302.
Article 259. 302.
Article 260. 303-11, 313-15.
Article 261. 315-29.
Article 262. 329-30.
Article 263. 330.
Article 264. 1147-60.
Article 265. 1160.
Article 266. 1161-71.
Article 267. 330-35.
Article 268. 335-40.
Article 269. 340-43.
Article 275. 103-27.
Article 276. 129-30.
Article 277. 504-11. 513-23.
Article 279. 180-86.
Article 280. 186-98, 523-54.
Article 281. 1082.
Article 282. 1082-92.
Article 283. 1119.
Article 284. 555-71.
Article 285. 571-94.
Articles 286-288-A. 597-632.
Article 292. 632-35, 637-59.
Article 293. 659-62.
Article 294. 663-74.
Article 295. 674.
Article 296. 701-03.
Articles 296 and 299.-1171-72.
Atrticle 299. 703-06.
Article 302. 1119-23
Article 303. 1582- 87 1632-36, 1641-42.
Article 304. 1642-6
Article 305. 1669.
Artlcles reopened. 1183-84.
th Schedule. 1640.
FxP Schedll{xle—9
aragraph 1. 968-69.
Paragraph 2. 969.
Paragraph 3. 969-99.
Paragraph 4. 999-1000.

u

Paragraph 5. 1000.
Paragraph 6. 1001.
Paragraph 7. 1001.
New article 15-A. 1496-539, 1541-70.
New article 83-A. 62-63.
New article 79-A. 2-10.
New article 112-B. 1493-96.
New article 127-A. 63.
New article 148-A. 13-21.
New article 163-A. 37-41.
New articles 209-A to E. 1570-80.
New article 213-A. 102.

New articles 215-A and 215-B (Part VIII-A).
492-95.

New article 234-A. 1185-87.

New article 242-A. 1187-88.

New article 248-B. 201-03.

New article 254-A. 261-64.

New article 258-A. 302.

New article 263-A. 330.

New article 265-A. 1161.

New articles 274-A to 274-E of Part X-A.
1123-45.

New articles 285-A. B & C. 594-95.

New article 279-A. 523.

New article 282-A. 1092-93.

New article 282-B. 1093-97, 1099-1116.

New article 282-C. 1116-19.

New article 295-A. 674-98.

New articles 300-A and 300-B. 1636-40.

Part XIV-a—Language. 1312-489.

Seventh Schedule and article 250. 1172-82.

Seventh Schedule—
Concurrent List : Entry 1. 926.
Concurrent List : Entry 2. 926.
Concurrent List : Entry 2-A. 926-27, 929-31.
Concurrent List : Entry 3. 931.
Concurrent List : Entry 4. 931-32.
Concurrent List : Entry 5. 932.
Concurrent List : Entry 6. 932-37.
Concurrent List : Entries 7 to 14. 937.
Concurrent List : Entry 15. 937.
Concurrent List : Entry 16. 937.
Concurrent List : Entry 17. 937-38.
Concurrent List : Entry 17-A. 939.
Concurrent List : Entry 18. 939.
Concurrent List : Entry 19. 939.
Concurrent List : Entry 20. 939.
Concurrent List : Entry 21. 939.
Concurrent List : Entries 22 to 25. 940.
Concurrent List : Entry 25-A. 940,
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DRAFT CONSTITUTION—contd.

Concurrent List :

Entry 26. 940.

Concurrent List : Entry 26-A. 940-41.
Concurrent List : Entry 26-B. 941-46.

Concurrent List :

Entry 27. 946.

Concurrent List : Entry 28. 946-47.
Concurrent List : Entry 28-A. 947-48.

Concurrent List :
Concurrent List :
Concurrent List :

Entry 29. 948.
Entries 30 & 31. 948.
Entry 31-A. 948-49.

Concurrent List : Entry 32. 949.

Concurrent List :

Entry 33. 949.

Concurrent List : Entries 33-A & 33-B. 949.
Concurrent List : Entry 34. 949-52.

Concurrent List :

Entry 34-A. 952-53.

Concurrent List : Entry 35. 953.
Concurrent List : Entry 35-A. 953.

Concurrent List :

Entry 36. 953-54.

Concurrent List : Entry 88-A. 959-64-A.

State List :
State List :
State List :
State List :
State List .
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :

Entry 1. 864-66.
Entry 2. 866-67.
Entry 3. 867.
Entry 4. 867-68.
Entry 5. 868.
Entry 5-A. 868-69.
Entry 6. 869.
Entry 7. 869.
Entry 7-A. 869.
Entry 8. 869.
Entry 9. 869-70.
Entry 10. 871.
Entry 10-A. 871.
Entry 11. 871.
Entry 12. 871.
Entry 13. 871.
Entry 14. 872-73.
Entry 14-A. 875.
Entry 15. 875, 877-80.
Entry 16. 880-81.
Entry 17. 881.
Entry 18. 881-87.
Entry 19. 887-88.
Entry 20. 888-89.
Entry 21. 889-91.
Entry 22. 891-95.
Entry 23. 895.

State List :

State List :
State List :

State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :

State List :

State List :
State List :
State List :
State List :
State List :
State List :
State List :

State List :
State List :

State List :
State List :

State List :

State List :
State List :
State List :

State List :
State List :
State List :

State List :

State List :
State List :
State List :

State List :

State List :

Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :

Entry 24. 895-97.
Entries 25 & 26. 897.
Entry 27. 897.

Entry 28. 897-98.
Entry 29. 898.

Entry 30, 898-99.
Entry 31. 899.

Entry 38. 903-11, 918.

Entry 49. 920.
Entry 50. 920-21.
Entry 51. 921.
Entry 52. 922.
Entry 53. 922.
Entry 54. 922.
Entry 55. 922.
Entry 56. 922-23.
Entry 57. 923.
Entry 58. 923-24.
Entry 59. 924-25.
Entries 60 to 63. 925.
Entry 64. 925.
Entries 65 and 66. 925.
Entry 67. 925-26.
Entry 1. 721-24.
Entry 2. 724-27.
Entry 3. 727-30.
Entry 4. 731-32.
Entry 5. 732-33.
Entry 6. 733.
Entry 7. 733-40.
Entry 8. 740.
Entry 9. 740.
Entry 9-A. 744.
Entry 10. 741.
Entry 11. 741.
Entry 12. 741-44.
Entry 13. 745.
Entry 14. 745.
Entry 15. 745.
Entry 15-A. 745-47.
Entry 16. 747.
Entry 17. 747.
Entry 18. 747.
Entry 19. 747.
Entry 20. 747.
Entry 21. 747.
Entry 22. 747-51.
Entry 23. 751.
Entry 24. 751.
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DRAFT CONSTITUTION—contd.
Seventh Schedule—contd.

Union List :
Union List : Es
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List .
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
: Entry 40-A. 768.
: Entry 40-B. 768.

Union List
Union Lis

Union List :
Union List :

Union List :
Union List :
Union List :
Union List :

Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List ¢
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :

Entry 25. 751.
ntry 26. 752.
Entry 26-A. 752-54.
Entry 27. 754,
Entry 28. 754.
Entry 29. 754.
Entry 30. 754.
Entry 31. 754-55.
Entry 32. 755.

Engl};s 33 a.nd 34. 755.

Entry 35. 7
Entry 36, 755.

Entry 37. 755-56.
Entry 38, 757-58.
Entry 39, 758-60.
Entry 40. 761-68.

Entry 41. 769-70.
Entry 42. 771.
7172,

try 57.

Entry 57-A. 788 97.
Entry 58, 797-99.
Entry 58-A. 799-800.
Entry 59. 800.
Entry 60. 800-01.
Entry 61. 802.
Entry 61-A. 802-04.
Entry 62. 804,
Entry 63. 408-06.
Entry 64, 806-07.
Entry 64-A. 807-11.
Entry 65. 811-13,
Entry 66. 813-17.
Entry 67. 817.
Entry 68, 818-19,
Entry 69. 819-20.
Entry 70. 820,
Entry 70-A. 821-25.
Entry 71. 825,
Entry 72. 825,
Entry 73. 825,
Entry 73-A. 825-28.
Entry 74. 830

Entry 75. Bl
Entry 76. 831-32,
Entry 77. 832,
Entry 78, 832,

Entry 83. 836-37.
Entry 84. 837.

Union List : Entry 85. 838.

Union List : Entry 86. 838-39.
Union List : Entry 86-A. 839-40.

Union List : Entry 87. 840.

Union List : Entry 88-A. 841-53.

Union List : Enlry 89. 853.
Union List : Entry 90. 854.

Union List : Entry 91. 854-57.

Sixth Schedule—
Paragraph 1. 1001-06. 1079.
Paragraph 2. 1007-28.
Paragraph 3. 1029-32.
Paragraph 4. 1032-37.
Paragraph 5. 1037-38
Paragraph 6. 1038.
Paragraph 7. 1038.
Paragraph 8. 1038-39.
Paragraph 9. 1039-40.
Paragraph 10. 1040-42.
Paragraph 11. 1042-43.
Paragraph 12. 1043-44,
Paragraph 13. 1044-45.
Paragraph 14. 1045-51.
Paragraph 15. 1051.
Paragraph 16. 1053-56.
Paragraph 16-A. 1055.
Paragraph 17. 1055-56.
Paragraph 18. 1056.
Paragraph 19 1056-79.
Paragraph 20, 1079-82.

Third Schedule. 706-17.

D’SOUZA. REV. JEROME—

Draft Constitution—

New Part XIV-A (Language). 1403-05.

DURGABAI SHRIMATI G.—

Abolition of Privy Council Jurisdiction Bill.

1615-16.

Draft constitution—
Article 24. 1262.
Articles 212 to 214. 73.
Article 261. 328.
Article 277. 515-16.
Article 280. 539.
New article 15-A. 1554-56.
New article 282-B 1096.

New part XIV-A (Language). 1426-29.

Part XA. 1142.
Seventh Schedule—

Concurrent List : Entry 6. 933-34, 934-35,

936

UnionAList : Entry 70-A. 822-23. 823.

E
EIGHTH SCHEDULE—
Draft Constitution—
—. 1640.
ENTRY(IES)—
Draft Constitution—
Seventh Schedule—

Concurrent List : — 1. 926.
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Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
- Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
:— 30 & 31. 948.

Concurrent List

Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :

Concurrent List :

21926

— 2-A. 926-27, 929-31.

= 3:1931%
—4..931-32,

— 5,932

— 6. 932-37.

— 7 to 14. 937.
o037

— 16:937.

o 17593738,
— 17-A. 939.
—181930;

== 109307

B 2049392

— 21..939.

— 22'to 25. 940.
— 25-A. 940.
— 26. 940.

— 26-A. 940-41.
— 26-B. 941-46.
— 27. 946.

— 28. 946-47.
— 28-A. 947-48.
— 29. 948.

— 31-A. 948-49.

— 32, 949.

— 33. 949,

— 33-A & 33-B. 949.
— 34, 949-52.

— 34-A.952-53.
—35.953.

— 35-A, 953.

— 36.953-54.

— 88-A. 959-964-A.

State List : — 1. 864-66.
State List : — 2. 866-67.
State List : — 3. 867.
State List : — 4. 867-68.
State List : — 5. 868.
State List : — 5-A. 868-69.
State List : — 6. 869.

State List : — 7. 869.
State List : — 7-A. 869.
State List : — 8. 869.
State List : — 9. 869-70.
State List : — 10. 871.
State List : — 10-A. 871.
State List : — 11. 871.
State List 12. 871.

. 880-81.
. 881.

. 881-87.
. 887-88.
. 888-89.

State List : — 36. 902-03.
State List : — 37. 903

State List : — 38. 903-11, 918.

State List : — 39. 911
State List : — 40. 911.
State List : — 41. 911 13.
State List : — 42. 9

State List : — 43. 913 14
State List : — 44. 914-17.
State List : — 45. 917-18.
State List : — 46. 918-19.
State List : — 47. 919.
State List : — 48. 919-20.
State List : — 49. 920.
State List : — 50. 920-21.
State List : — 51. 921.
State List : — 52. 922.
State List : — 53. 922.
State List : — 54. 922.
State List : — 55. 922.
State List : — 55. 922.
State List : — 56. 922-23.
State List : — 57. 923.
State List : — 58. 923-24.
State List : — 59. 924-25.

State List : — 60 to 63. 925.
25

State List : —

64. 9
State List : — 65 & 66, 925.

State List : — 67. 925-26.
Union List : — 2. 724-27.
Union List : — 3. 727-30.
Union List : — 4. 731-32.
Union List : — 5. 732-33.

Union List : g
Union List : 733-40.
Union List : 740.
Union List : . 740.
Union List : — 9-A. 744.
Union List : — 10. 741.

& 875 877-80.
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ENTRY(IES)—contd.
DRAFT CONSTITUTION—contd.
Seventh Schedule—contd.

Union List : — 11. 741.
Union List : — 12. 741-44.
Union List : — 13. 745.
Union List : — 14. 745.
Union List : — 15. 745.
Union List : — 15-A. 74547.
Union List : — 16. 747.
Union List : — 17. 747.
Union List : — 18. 747.
Union List : — 19. 747.
Union List : — 20. 747.
Union List : — 21. 747.
Union List : — 22. 747-51.
Union List : — 23_ 751.
Union List : — 24. 751.
Union List : — 25 751.
Union List : — 26. 752.
Union List : — ”6—A 752-54.
Union List : — 27. 754.
Union List : — 28. 754
Union List :
Union List :

Union List :
Union List :
Union List :
Union List :
Union List
Union List
Union List
Union List
Union List :
Union List :
Union List :
Union List :
Union List
Union List
Union List
Union
Union Li
Union List
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List
Union List
Union List
Union List
Union List
Union List
Union List
Union List
Union List
Union List
Union List :
Union List :
Union List
Union List
Union List
Union List :

Union List : — 70-A. 821-25.
Union List : — 71. 825.
Union List : — 72. 825.
Union List : — 73. 825.
Union List : — 73-A. 825-28.
Union List : — 74. 830.
Union List : — 75. 831.
Union List : — 76. 831-32.
Union List : — 77. 832.
Union List : — 78. 832.
Union List : — 79. 832-33.
Union List : — 80. 833.
Union List : — 81. 833-35.
Union List : — 82. 835.
Union List : — 83. 836-37.
Union List : — 84. 837.
Union List : — 85. 838.
Union List : — 86. 838-39.
Union List : — 86-A. 839-40.
Union List : — 87. 840.
Union List : — 88-A. 841-53.
Union List : — 89. 853.
Union List : — 90. 854.
Union List : — 91. 854-57.

F

FIFTH SCHEDULE—
Draft Constitution—

Paragraph 1. 968-69.
Paragraph 2. 969.
Paragraph 3. 969-99.
Paragraph 4. 999-1000.
Paragraph 5. 1000.
Paragraph 6. 1001.
Paragraph 7. 1001.

G

GADGIL, THE HONOURABLE SHRI N. V.—
Draft Constitution—
New Part XIV-A (Language). 1370-71. 1371.
GAUTAM, SHRI MOHAN LAL—
Draft Constitution—
Fifth Schedule—
Article 213. 90-92, 92-93.
GHOSH, SHRI AMIYO KUMAR—
Draft Constitution—
Paragraph 1. 969.
GOENKA, SHRI RAMNATH—
Draft Constitution—
New Part XIV-A (Language) 1473.
Seventh Schedule and article 250, 1178, 1180,
1180-81. 1181.

GOVERNMENT OF INDIA—
—Act. 1935 (Amendment) Bill. 433-72.
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GOVIND DAS, SETH—
Condolence on the death of Shri Gopinath
Srivastava. 877.
Draft Constitution—
Article 1. 1678. 1682. 1683. 1683-84.
Article 24. 1191.
Articles 99 and 184. 1667-68.
Article 304. 1665.
Motion re Translation of the Constitution. 1624-
25. 1628. 1629.
New Part XIV-A (Language). 1313, 1324, 1324-
25, 1325, 1326-29, 1341, 1426.
Seventh Schedule—
Concurrent List : Entry 88-A. 957.
State List : Entry 2-A. 927.
Statement re Vindhya Pradesh Representation
in the Assembly. 829.
GUPTANATH SINGH, SHRI—
Draft Constitution—
Article 24. 1251-52, 1307.
GUPTA, SHRI DESHBANDHU—
Draft Constitution—
Article 24. 1263.
Article 213. 75. 75-76, 76, 76-81, 88, 92, 98,
99, 100, 101.
New article 15-A. 1538.
New Part XIV-A (Language). 1315, 1329,
1364, 1365.
Seventh Schedule and article 250. 1175-77,
1177-78, 1178, 1178-79, 1179.
Seventh Schedule—
State List : Entry 58. 924.
Union List : Entry 88-A. 841, 482. 848,
851. 853.
GUPTA, THE HONOURABLE
SHRI GHANSHYAM SINGH-—
Draft Constitution—
Article 1. 1679, 1680.
Article 24. 1198.
Articles 296 to 299. 1172.
Fifth Schedule—
Paragraph 3. 992, 993.
Motion re Translation of the Constitution.
1622-23.
New Part XIV-A (Language). 1316, 1333,
1463, 1464, 1465, 1468, 1471, 1475.
GUPTE, SHRI B. M. —
Draft Constitution— 4
Article 1. 1684-85, 1685-86. 1686.
Articles 5 and 6. 349.
Articles 188. 277-A, 278 and 278-A. 151-52.
Article 256. 296.
Article 264. 1156, 1156-57.
Article 280. 541.
New article 15-A. 1553-54.
New Part XIV-A (Language) 1406-08.

H

HASRAT MOHANI, MAULANA—
Draft Constitution—

Article 1. 1669, 1670, 1678, 1678-79, 1679,
1680, 1681-82, 1682.

Article 24. 1295. 1296-97.

New Part XIV-A. (Language). 1313, 1446,
1447, 1463, 1474, 1489.

Seventh Schedule—
State List : Entry 18. 881-83, 883-84, 884,

886.

Government of India Act, 1935 (Amendment)
Bill 435, 436.
HIFZUR RAHMAN, MOHD.—
Draft Constitution—
New Part XIV-A (Language). 1339-41, 1341-44,
1344-45, 1345-46.
HIMATSINGKA, SHRI PRABHU DAYAL—
Draft Constitution—
Article 24. 1253, 1307.
Article 255. 287.
Article 256. 298.
New article 258-A. 302.
Part XA. 1137.
Seventh Schedule and article 250. 1181.
Third Schedule. 714.
HUKAM SINGH, SARDAR—
Draft Constitution—
Article 1. 1670.
Articles 5 and 6. 418, 420.
Article 24. 1263.
Article 172. 48, 48-49.
Article 253. 236.
Article 284. 563-64.
Articles 286 to 288-A. 599, 604, 610-11.
Article 292. 644, 664-46, 658.
Article 293. 660. 660-61.
Article 296. 702-03.
Article 299. 704.
Motion re Ti
1631.
New article 15-A. 1564.
New article 148-A. 17.
New article 295-A. 679.
New Part XIV-A. (Language). 1425, 1426,
1436-39, 1483.
Seventh Schedule—
State List : Entry 1. 865. 866.
State List : Entry 2. 866.
State List : Entry 43. 914.
State List : Entry 45. 917.
Union List : Entry 2. 725.

lation of the C
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HUKUM SINGH, SARDAR—contd.
Draft Constitution—contd.
Seventh Schedule—contd.
Union List : Entry 4. 731.
Union List : Entry 22. 751.
Union List : Entry 40. 762.
Union List : Entry 52. 774-75, 775.
Union List : Entry 62. 804.
Union List : Entry 91. 854, 855.

1

IBRAHIM, MR. K. T. M. AHMAD—
Draft Constitution—
Article 24. 1248-49.
INDIA—
Government of — Act. 1935 (Amendment) Bill.
433-72.
J

JAGANNATH BAKSH SINGH, SHRI—
Draft Constitution—
Article 24. 1284-86, 1286. 1286-87.
JAGAT NARAIN LAL, SHRI—
Draft Constitution—
Article 261. 328.
Article 275. 121, 121-22.
Article 292. 656.
New article 295-A. 691-92.
New Part XIV-A (Language). 1471.
Seventh Schedule—
Union List : Entry 7. 734.
Union List : Entry 50. 773-74.
Union List : Entry 66. 816.
Union List : Entry 88-A. 845, 846-47.
Third Schedule. 714.
JAIN, SHRI AJIT PRASAD—
Draft Constitution—
Article 24. 1260.
JAIPAL SINGH, SHRI—
Draft Constitution—
Article 292. 650-54, 654-55, 655.
Fifth Schedule—

Paragraph 3. 975-76, 990, 990-91, 991-92,
992, 993, 993-94.

Paragraph 4. 999.
Sixth Schedule—
Paragraph 2. 1015, 1017-18, 1018-19,
1020.

New Part XIV-A (Language). 1439-41.

JHA, THE HONOURABLE SHRI BINODA-
NAND—

Draft Constitution—
Article 1. 1670.
Fifth Schedule—
Paragraph 3, 970.
JHUNJHUNWALA, SHRI B, P—
Draft Constitution—
Articles 5 and 6. 389-90, 428.
Article 24. 1253-55, 1307.
New Part XIV-A (Language). 1417.
Part XA. 1133, 1133-36.
JUGAL KISHORE, ACHARYA—
Draft Constitution—
Article 304. 1654, 1654-55, 1664.
JURISDICTION—
Abolition of Privy Council—Bill 1425, 1589,
1618.
K

KAMARAJ, SHRI K. —
Draft Constitution—
New article 15-A. 1544.
KAMATH, SHRI H. V—
Draft Constitution—

Article 1. 1673, 1673-74, 1674, 1675,
1675-76, 1677, 1619.

Article 24. 1192, 1199, 1210-12, 1212-13,
1213-14, 1232, 1263.

Article 150. 22, 23, 36, 474, 476, 478-79,
479-82, 491.

Article 175. 41,

Articles 188. 277-A. 278 and 278-A, 135,
235-36, 136, 136-40, 140-42, 177.

Article 261. 316-17, 317, 317-18.
Article 262. 329.

Article 267. 331-33.

Article 268. 336-37, 339.

Article 269. 340.

Article 275. 104, 104-09, 125.
Article 279. 182-83.

Article 280. 186, 186-87, 187-88, 188,
188-90, 192, 524, 533-38, 538, 539, 543,
544, 551, 554.

Article 282. 1089-90, 1090

Article 285. 585-87, 587-90, 592, 594.
Articles 286 to 288-A. 612-13, 613, 613-15.
Article 302. 1120-21, 1122.

Article 303. 1583, 1584, 1585, 1634.
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KAMATH, SHRI H. V.—contd.
Draft Constitution—contd.

Article 304. 1649, 1649-50, 1650, 1650-52,
1652, 1653.

Motion re Translation of the Constitution.
1619-20, 1620-21, 1621-22, 1630.

New article 15-A. 1514-15, 1515, 1516, 1516-
17, 1517-18, 1518-19, 1532, 1538, 1564.

New article 79-A. 3, 4, 4-6, 7.
New article 148-A. 14-16.
New article 163-A. 38, 38-39. Part VIII-A,
New articles 215-A and B. 494, 495.
New article 282-B. 1107, 1108, 1113.
New Part XIV-A (Language). 1316, 1317,
1353, 1467, 1468.
Seventh Schedule—
State List . Entry 2-A. 926, 926-27.
State List : Entry 15. 875, 878-79, 879.
State List : Entry 35. 901.
State List : Entry 38. 903
State List : Entry 40. 911.
State List : Entry 41. 912.
State List : Entry 44. 915,
Union List : Entry 1. 722, 723.
Union List : Entry 3. 728.
Union List : Entry 4. 731.
Union List : New entry 9-A 744.
Union List : Entry 12. 741, 741-42.
Union List : New entry 15-A, 746.
Union List : Entry 22. 749-50.
Union List : Entry 37. 756.
Union List : Entry 40. 763, 763-64, 764,
764-65.
Union List : Entry 41. 769.
Union List : Entry 52. 776, 777-78, 781.
Union List : Entry 53. 783, 784.

Union List: Entry 57. 785, 786, 786-87,
788.

Union List : Entry 57-A. 791.

Union List : Entry 58. 798, 799.

Union List : Entry 60. 800-01.

Union List : Entry 64. 806-07.

Union List : Entry 65. 812, 8i2-13.
Union List : Entry 66. 813-14, 816, 817.
Union List : Entry 68. 818.

Union List : Entry 69. 819.

Union List : Entry 70-A. 821, 823-24, 824.
Union List : Entry 73-A. 826, 826-27, 827.
Union List : Entry 83. 836.

Union List : Entry 86-A. 839, 840.

Sixth Schedule—
Paragraph 2. 1024
Paragraph 19. 1078.
Third Schedule. 707, 707-08, 712, 715.

Government of India Act. 1935 (Amendment)
Bill. 433, 434, 435, 444-45, 445-47, 447-48,
454, 468, 470, 470-71.

More re October Meeting of Assembly 1673.

Statement re Vidhya Pradesh Representation in
the Assembly. 829, 830.

KAMESHWAR SINGH OF DARBHANGA,
SHRI—

Draft Constitution—
Article 24. 1269-71.
KAPOOR, SHRI JASPAT ROY—
Draft Constitution—

Articles 5 and 6. 344, 346, 361, 361-63,
363-65, 365, 366, 366-68, 425, 429.

Article 24. 1192, 1224, 1242, 1243-47,
1247-48, 1303.

Article 285. 576-79, 579-82, 582, 585, 593,
594

Article 285-B. 595.
Article 285-C. 595.
Articles 286 to 288-A. 598-99.
Article 292, 640-43.
Article 303. 1634, 1641. 1642.

New article 15-A 1541, 1541-42, 1542-43,
1543, 1546, 1562, 1563.

New article 148-A. 19-20.
New article 282-A. 1093.

New article 282-B. 1093, 1097, 1100-01,
1101-02.

New article 285-B. 595.
New Part XIV-A (Language). 1314, 1459.
Third Schedule. 708, 709, 716.
KARIMUDDIN, KAZI SYED—
Draft Constitution—
Article 275. 115-16.
Article 292. 648.

New Part XIV-A (Language). 1325. 1366-68,
1368.

Government of India Act. 1935 (Amendment)
Bill, 448, 448-49, 449, 449-50, 451-53, 460.
KHANDEKAR, SHRI H. J—
Draft Constitution—
Article 294. 666, 666-67, 667, 668-69, 669,
669-70.

Article 304. 1648.
New Part XIV-A (Language). 1397, 1446.
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KRISHNAMACHARI, SHRIT. T. —
Abolition of Privy Council Jurisdiction Bill.

1598, 1602, 1603.

Draft Constitution—

Articles 5 and 6. 346, 363, 365, 366, 425,
429.

Article 24. 1299.

Article 150. 30-31, 31, 31-33, 487.

Article 172. 44-45.

Article 175. 43, 61.

Articles 188, 277-A, 278 and 278-A. 157,
163.

Article 197. 64.

Article 212 to 214. 66.

Article 213. 100.

Article 248. 199, 199-200.

Article 250. 1184.

Article 251. 213, 220.

Article 252. 223.

Article 253. 238.

Article 254. 258.

Article 261. 325-27.

Article 264. 1148, 1156, 1157.

Article 266. 1170.

Article 275. 122-25.

Article 276. 130.

Article 292. 633.

Article 293. 659.

Article 296. 702.

Article 299. 704, 705, 706.

Article 302. 1121, 1122.

Article 303. 1584, 1586, 1634, 1635, 1636,
1641.

Article 304. 1643, 1649, 1657, 1665.

Article 305. 1669.

Motion re Translation of the C
1627.

New article 15-A. 1523, 1541, 1549, 1564,
1566.

New article 127-A. 63.

New article 242-A. 1187.

New article 248-B. 202.

New article 254-A. 262.

New article 263-A. 330.

New article 282-B. 1095-96, 1111, 1112.

New article 295-A. 685. 688-89.

New articles 300-A and 300-B. 1637, 1638.

New Part XIV-A (Language). 1401, 1485,
1486, 1489.

Part X-A 1132, 1138, 1138-40, 1140.

Seventh Schedule and Article 250. 1172, 1175.
State List : Entry 1. 864.
State List : Entry 2. 866, 867.
State List : Entry 16. 881.
State List : Entry 18. 885-86, 886-87.
State List : Entry 19. 887-88, 888.
State List : Entry 20. 889.
State List : Entry 21. 890-91.
State List : Entry 22. 891, 891-92, 894.

State List : Entry 28. 897.
State List : Entry 30. 898.
Stale List : Entry 32. 899.
State List : Enlry 33. 900.
State List : Entry 35. 902.
State List : Entry 36. 902.
State List : Entry 37. 903.
State List : Entry 38. 908. 909, 909-10.
910, 911.

State List : Entry 40. 911.
State List : Entry 41. 911-12. 912.
State List : Entry 44. 914, 915. 916.
Union List : Entry 1. 721, 723. 724.
Union List : Entry 7. 734, 737.
Union List : Entry 50. 773.
Union List : Entry 52. 780.
Union List : Entry 57-A. 791.
Union List : Entry 64-A. 811.
Union List : Entry 65. 812.
Union List : Entry 66. 814.
Union List : Entry 70-A. 823.
Union List : Entry 73-A. 825, 826.
Union List : Entry 88-A. 844,
Union List : Entry 91. 854.

Sixth Schedule—
Paragraph 5. 1038.
Paragraph 14. 1047.
Paragraph 19. 1058. 1064. 1075. 1077.

Government of India Act, 1935 (Amendment)

Bill. 434, 471.

KUNZRU, PANDIT HIRDAY NATH—
Draft Constitution—

Articles 5 and 6. 353, 409, 410, 410-11, 411,
412-13, 414.

Article 24. 1263-64.

Article 104. 11.

Atticle 172. 50-52, 52, 59.

Article 188. 277-A, 278 and 278-A. 154-57,
157-58, 176.

Article 209-A. 1574, 1574-75.

Article 251. 215-16, 216, 216-18.

A.rtzig};e 254. 249, 249, 255-56, 257, 257-58,

Article 260. 303-05, 305, 305-06, 314.

Article 263. 330.

Article 264. 1158.

Article 275. 109.

Article 277. 505-08, 511, 520, 521.

Article 280. 192-93, 549, 552.

Article 285. 582-84, 585.

Articles 286 to 288-A. 627-29, 629.

Article 299. 705, 706.

Fifth Schedule—
Paragraph 3. 969. 970.

New article 15-A. 1551-53, 1563.

New article 248-B. 201-02.

New article 285-B. 595.

New Part XIV-A (Language). 1364, 1464.
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KUNZRU, PANDIT HIRDAY NATH—
Draft Constitution—contd.
Seventh Schedule—
State List : Entry 4. 868.
Union List : Entry 79. 832.
Sixth Schedule—
Paragraph 14. 1047, 1048.

Paragraph 19. 1057-58, 1058-61, 1061,
1067, 1070, 1072, 1075.

Govt. of India Act, 1935 (Amendment) Bill 457.
L

LAKRA, MR. BONIFACE—
Draft Constitution—
New Part XIV-A (Language). 1480.
LANGUAGE—
Part XIV-A (—). 1312-489.
LARI, MR. Z. H—
Draft Constitution—

New Part XIV-A (Language). 1475, 1476,
1479.
LASKAR, PROF. NIBARAN CHANDRA—
Draft Constitution—
Article 292. 633-34, 635, 637-38, 639,
639-40, 658.
LIST—
Draft Constitution—
Seventh Schedule—
Concurrent — : Entry 1. 926.
Concurrent — : Entry 2. 926.

Concurrent — : Entry 2-A. 926-27,
929-31.

Concurrent — : Entry 3. 931.
Concurrent — : Entry 4. 931-32.
Concurrent — : Entry 5. 932.
Concurrent — : Entry 6. 932-37.
Concurrent — : Entries 22 to 14 937.
Concurrent — : Entry 15. 937.
Concurrent — : Entry 16. 937.
Concurrent — : Entry 17. 937-38.
Concurrent — : Entry 17-A. 939.
Concurrent — : Entry 18. 939.
Concurrent — : Entry 19. 939.
Concurrent — : Entry 20. 939.
Concurrent — : Entry 21. 939.
Concurrent — : Entries 22 to 25. 940.
Concurrent — : Entry 25-A. 940.
Concurrent — : Entry 26. 940.

Concurrent — : Entry 26-A. 940-41.
Concurrent — : Entry 26-B. 941-46.
Concurrent — : Entry 27, 946.
Concurrent — : Entry 28, 946-47.
Concurrent — : Entry 28-A. 947-48.
Concurrent — : Entry 29. 948.
Concurrent — : Entries 30 and 31. 948.
Concurrent — : Entry 31-A. 948-49.
Concurrent — : Entry 32. 949.
Concurrent — : Entry 33. 949.
Concurrent — : Entries 33-A and 33-B.

949.

Concurrent — : Entry 34. 949-52.
Concurrent — : Entry 34-A. 952-53.
Concurrent — : Entry 35. 953.
Concurrent — : Entry 35-A. 953.
Concurrent — : Entry 36. 953-54.
Concurrent — : Entry 88-A. 959-64-A.

State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State —
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — :
State — ¢
State — :
State — :
State — :

Entry 1. 864-66.
Entry 2. 866-67.
Entry 3. 867.
Entry 4. 867-68.
Entry 5. 868.
Entry 5-A. 868-69.
Entry 6. 869.
Entry 7. 869.
Entry 7-A 869.
Entry 8. 869.
Entry 9. 869-70.
Entry 10, 871.
Entry 10-A. 871.
Entry 11. 871.

: Entry 12. 871.

Entry 13. 871.
Entry 14. 872-73.
Entry 15. 875. 877-80.
Entry 16, 880-81.
Entry 17. 881.

Entry 18. 881-87.
Entry 19. 887-88.
Entry 20. 888-89.
Entry 21. 889-91.
Entry 22. 891-95.
Entry 23. 895.

Entry 24. 895-97.
Entries 25 and 26. 897.
Entry 27. 897.

Entry 28. 897-98.
Entry 29. 898.

Entry 30. 898-99.
Entry 31. 899.

Entry 32. 899.

Entry 33. 900.

Entry 34. 900-01.
Entry 35. 901-02.
Entry 36. 902-03.
Entry 37. 903

Entry 38. 903-11. 918.
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LIST—contd.
Draft Constitution—contd.
Seventh Schedule—contd.
State — : Entry 39. 911.
State — : Entry 40. 911.
State — : Entry 41. 911-13.
State — : Entry 42. 913.
State — : Entry 43. 913-14.
State — : Entry 44 914-17.
State — : Entry 45. 917-18.
State — : Entry 46. 918-19.
State — : Entry 47. 919.
State — : Entry 48. 919-20.
State — : Entry 49. 920.
State — : Entry 50. 920-21.
State — : Entry 51. 921.
State — : Entry 52. 922.
State — : Entry 53. 922.
State — : Entry 54. 922.
State — : Entry 55. 922.
State — : Entry 56. 922-23.
State — : Entry 57. 923.
State — : Entry 58. 923-24.
State — : Entry 59. 924-25.
State — : Entry 60 to 63. 925.
State — : Entry 64. 925.
State — : Entries 65 and 66. 925.
State — : Entry 67, 925-26.
Union — : Entry 1. 721-24.
Union — : Entry 2. 724-27.
Union — : Entry 3. 727-30.
i : Entry 4. 731-32.
Entry 5. 732-33.
Entry 6. 733.
Entry 7. 733-40.
Entry 8. 740.
Entry 9. 740.
Entry 9-A. 744.
Entry 10. 741.
Entry 11. 741.
Entry 12. 741-44.
Union —: Entry 13. 745.
Union —: Entry 14. 745,
Union —: Entry 15. 745.
Union —: Entry 15-A. 745-47.
Union —: Entry -16. 747.
Union —: Entry 17. 747.
Union —: Entry 18. 747,
Union —: Entry 19. 747.
Union — : Entry 20. 747.
Union — : Entry 21. 747.
Union — : Entry 22. 747-51.
Union — : Entry 23. 751.
Union — : Entry 24. 751.
Union — : Entry 25. 751.
Union — : Entry 26. 726.
Union — : Entry 26-A. 742-54.
Union — : Entry 27. 754.
Union — : Entry 28. 754.
Union — : Entry 29. 754.
Union — : Entry 30. 754.
Union — : Entry 31. 754-55.
Union — : Entry 32. 755.
Union — : Entries 33 and 34. 755.

Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union —
Union —
Union —
Union —
Union —
Union —
Union —
Union —
Union —
Union —
Union —
Union —
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union —
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :
Union — :

Entry 35. 755.
Entry 36. 755.
Entry 37. 755-56.
Entry 38. 757-58.
Entry 39 758-60.
Entry 40 761-68.
Entry 40-A. 768.
Entry 40-B. 768,
Entry 41. 769-70.
Entry 42. 771:
Entry 43. 771-72.
Entry 44. 772.
Entry 45. 772.
Entry 46. 772.
Entry 47. 773.
Entry 48. 773.
Entry 49. 773.
Entry 50. 773-74.
Entry 51. 774.
Entry 52. 774-82.
Entry 53. 783-84.
Entry 54. 784.
Entry 55. 784.
Entry 56. 784-85.
Entry 57. 785-88.
Entry 57-A. 788-97
Entry 58. 797-99.
Entry 58-A. 799-800.
Entry 59. 800.
Entry 60. 801-801.
Entry 61. 802.
Entry 61-A. 802-04.
Entry 62. 804.
Entry 63. 804-06.
Entry 64. 806-07.
ntry 64-A. 807-11.
ntry 65. 811-13.
Entry 66, 813-17.
Entry 67. 817.
Entry 68. 818-19.
Entry 69. 819-20.
ntry 70. 820,

ntry 70-A. 821-25,
Entry 71. 825.
Entry 72. 825.
Entry 73. 825.
Entry 73-A, 825-28.
Entry 74. 830.
Entry 75. 831,
Entry 76. 831-32.
Entry 77. 832.
Entry 78. 832.
Entry 79. 832-33.
Entry 80. 833.
Entry 81. 833-35.
Entry 82. 835.
Entry 83. 836-37.
Entry 84. 837.
Entry 85. 838.
Entry 86. 838-39.
Entry 86-A. 839-40.
Entry 87. 840.
Entry 88-A. 841-53.
Entry 89. 853.
Entry 90. 854.
Entry 91. 854-57.
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M

MAHBOOB ALI BAIG, MR.—
Draft Constitution—
Articles 5 and 6. 394-96, 396, 397, 397-98.
Article 24. 1257, 1257-58, 1259, 1260.

New article 282-B. 1109, 1110-11, 1111,
1111-12,

New Part XIV-V (language). 1476, 1479.

MAITRA, PANDIT LAKSHMI KANTA—
Draft Constitution—

Article 1. 1670.

Articles 99 and 184. 1667.

Article 150. 29. 31.

Article 172. 54.

Article 251. 216, 222.

Article 254. 245-49, 257.

Article 264. 1150, 1152, 1152-53, 1153-54.

Motion re. Translation of the Constitution.
1630.

New article 15-A. 1538.

New Part XIV-A (Language). 1317, 1323,
1352, 1352-53, 1353, 1353-54, 1355, 1355-
60, 1365, 1448, 1451.

Seventh Schedule—

State List : Entry 38, 903-06. 908, 909,
910.

MUNSHI, SHRI K. M.—
Draft Constitution—

Article 24. 1265-66, 1266, 1297-98, 1298-99,
1299, 1299-1300, 1300-01, 1301-02, 1302,
1302-03.

MAJUMDAR, SHRI SURESH CHANDRA—
Govt. of India Act. 1935 (Amendment) Bill. 467.
MALAVIYA, PANDIT GOVIND—
Draft Constitution—
Article 150. 37.
New Part XIV-A (Language). 1324, 1366,
1368, 1465.
MAN SARDAR BHOPINDER SINGH—
Draft Constitution—
Article 5 and 6. 391, 393-94.
Article 256. 294.
Article 292. 657.
Fifth Schedule—
Paragraph 3. 992.
Third Schedule 709.
MATTHAI, THE HONOURABLE DR. JOHN—
Draft Constitution—
Article 266. 1169-70, 1170-71.

MEETING—
Motion re. October — of Assembly. 1673.
MISHRA. SHRI YUDHISTHIR—
Draft Constitution—
Fifth Schedule—
Paragraph 3. 977-78. 978.
Paragraph 4. 999.
Paragraph 5. 1000.
New article 295-A. 674-75.
New article 295-A. 697.
Part VII-A. New articles 215-A and B. 493-94.
MOHD. TAHIR. MR. —
Draft Constitution—
Article 293. 659.
New Part XIV-A (Language). 1478. 1485.
MOHAMED ISMAIL, MR—
Draft Constitution—
New Part XIV-A (Language). 1313, 1471,
1472, 1473-74, 1485.
MOOKERIJEE, TEe
DR. SYAMA PRASAD—
Draft Constitution—
New Part XIV-A (Language). 1389-93, 1446,

HONOURABLE

1447, 1448.
MOTION RE—
— October Meeting of Assembly. 1673.
— Translation of the C 1618-32.

MUNAVALLI. SHRI B. N—
Abolition of Privy Council Jurisdiction Bill.
1593.

Draft Constitution—
Article 261. 323-24.
Article 280. 529.
Article 284. 566-67.
New article 282-B. 1109.
New Part XIV-A (Language). 1355.
MUNSHI, SHRI K. M.—

Abolition of Privy Council Jurisdiction Bill.
1606, 1614.

Draft Constitution—

Article 1. 1675.

Article 213. 97.

Fifth Schedule—

Paragraph 3. 997-99, 999.

Motion re. Translation of the C
1618-19, 1628-29, 1629, 1630, 1632.

New article 15-A. 1538.

New Part XIV-A (Language). 1463, 1466,
1467, 1486.

Motion re. October Meeting of Assembly.
1673.
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N

NAGAPPA. SHRI § —

Draft Constitution—
Article 1. 1677, 1689.
Articles 5 and 6. 390-91. 428.
Article 24. 1224-25, 1306.
Article 150. 477, 477-78, 478, 490, 491.

Articles 286 to 288-A. 619-20, 621, 621-22.

Article 292. 644.

New article 295-A. 677-78, 679, 679-80, 680,
697.

New Part XIV-A (Language). 1324.
Seventh Schedule—
Concurrent List : Entry 26-B. 942, 943,

Concurrent List : Entry 28. 946, 946-47,
947.

Union List : Entry 88-A. 842.

NAZIRUDDIN AHMAD, MR —

Abolition of Priry Council Jurisdiction Bill.
1592-93, 1596, 1598-99. 1599, 1601, 1602,
1602-03, 1605, 1609-10, 1611-12, 1612, 1613.

Draft Constitution—
Article 1. 1671.
Articles 5 and 6. 344-45, 346, 349, 353, 357,
358-61, 425

Article 24. 1198, 1224, 1225, 1232, 1233-35,
1235-36, 1236, 1237, 1237-38, 1269, 1273,

1277.

Articles 99 and 184. 1666, 1666-67, 1667,
1668.

Article 150. 27, 28, 473, 476, 477.

Article 172. 47-48.

Articles 188. 277-A, 278 and 278-A. 136,
159-61, 161-63, 163, 165-67.

Articles 212 to 214. 65.

Article 213. 99-100.

Article 247. 198.

Article 250. 499-500, 500.

Article 253. 232.

Article 254. 258.

Article 255. 264, 265, 282-84, 284.

Article 266. 1161.

Article 275. 116-17.

Article 276. 129, 129-30.

Article 277. 516, 517.

Article 280. 524, 529-33, 533.

Article 282. 1089.

Article 284. 556, 557-59, 571.

Article 285. 571-72, 572, 573, 576, 585, 592.

Articles 286 to 288-A. 604-06, 606-09.
Article 292. 655, 656.

Article 294. 664. 664-65.

Article 296. 701-02, 702.

Article 296 to 299. 1171.

Article 299. 704, 705, 706.

Article 303. 1642.

Article 304. 1643, 1653-54, 1663, 1665.

Fifth Schedule—
Paragraph 1. 968.
Paragraph 3. 970, 970-71, 971-72, 972-75,
999.
New article 15-A. 1509, 1509-10, 1565.
New article 112-B. 1494-95. 1496.
New article 254-A. 261-62, 263.
New article 279-A. 523.

New article 282-B. 1094-95, 1095, 1097,
1104, 1105-06.

New article 295-A. 682, 685-86, 689.

New Part XIV-A (Language). 1314, 1324,
1329-31, 1331-33, 1333, 1333-34, 4,
1463, 1464 1466, 1468, 1474, 1475 1480.

Part VIII-A, New articles 215-A and B. 493.

Seventfl Schedule and article 250. 1172, 1173,
1181.

w
()

Seventh Schedule—
Concurrent List : Entry 2-A. 929, 929-30,
930.

Concurrent List : Entry 3. 931.

Concurrent List : Entry 26-B. 494.

Concurrent List : Entry 88-A. 957,
957-58.

State List : Entry 15. 875.

State List : Entry 18. 881.

Union List : Entry 2. 724-25, 726.

Union List : Entry 3. 727-28.

Union List : Entry 22. 748-49, 750, 751.

Union List : Entry 26. 752.

Union List : Entry 39. 758-60.

Union List : Entry 40. 761-62, 766.

Union List : Entry 52. 778, 779, 780.

Union List : Entry 56. 785.

Union List : Entry 57-A. 792-93.

Union List : Entry 73. 825.

Union List : Entry 73-A. 827-28,

Union List : Entry 75. 831.

Union List : Entry 79. 833.

Union List : Entry 86. 838.

Union List : Entry 86-A. 840.

Union List : Entry 88-A. 841, 847,
847-48.

Union List : Entry 91. 854, 855, 857.
Sixth Schedule—

Paragraph 3. 1030.
Third Schedule. 707, 710, 711, 712, 715, 716.

Government of India Act, 1935 (Amendment)

Bill. 451-53.

NEHRU, THE HONOURABLE SHRI
JAWAHARLAL—
Draft Constitution—

Articles 5 and 6. 398-99, 399-01.

Article 24. 1191-92. 1192-96, 1297.

Article 213. 81-83.

Article 253. 241-42.

New Part XIV-A (Language). 1314, 1351,
1409-16.




INDEX TO THE CONSTITUENT ASSEMBLY DEBATES 25

NEW ARTICLE—
Draft Constitution—
— 15-A. 1496-539, 1541-70.
— 79-A. 2-10.
— 83-A. 62-63.
— 112-B. 1493-96.
— 127-A. 63.
— 148-A. 13-21.
— 163-A. 37-41.
— 209-A to E. 1570-80.
— 213-A. 102.
— 234-A. 1185-87.
— 242-A. 1187-88.
— 248-B. 201-03.
— 254-A. 261-64.
— 258-A. 302.
— 263-A. 330.
— 265-A. 1161.
— 247-A to 274-E of Part XA. 1123-45.
— 279-A. 523.
— 282-A. 1092-93.
— 282-B. 1093-97, 1099-1116.
— 282-C. 1116-19.
— 295-A. 674-98.
— 285-A. B & C. 594-95.
— 300-A and 300-B. 1636-40.
NICHOLS ROY, THE HONOURABLE REV. J.
I M—
Draft Constitution—
Article 253. 225, 234-36.
Article 254. 243-45.
Article 255. 274. 275.
Article 292. 644, 656, 656-57.
Article 294. 665-66.
Sixth Schedule—
Paragraph 2. 1020-23, 1023, 1024.
Paragraph 19. 1074, 1075, 1076, 1076-77.
(0]

OCTOBER MEETING—
See “Meeting(s)”.
P
PANT. SHRI HARGOVIND—
Draft Constitution—

Article 1. 1689-90.
PANT, THE HONOURABLE
GOVIND BALLABH—

Draft Constitution—

Article 24. 1287-90.
PARAGRAPH—

Draft Constitution—

Fifth Schedule—

— 1. 968-69.
— 2. 969.

— 3. 969-99.
— 4. 999-1000.

PANDIT

— 5. 1000.
— 6. 1001.
— 7..1001.
Sixth Schedule—
— 1. 1001-06. 1079.
— 2. 1007-28.
— 3. 1029-32.
— 4. 1032-37.
— 5. 1037-38.
— 6. 1038.
— 7. 1038.
— 8. 1038-39.
— 9. 1039-40.
— 10. 1040-42.
— 11. 1042-43.
— 12. 1043-44.
— 13. 1044-45.
— 14. 1045-51.
— 15. 1051.
— 16. 1053-55.
— 16-A. 1055.
— 17. 1055-56.
— 18. 1056.
— 19. 1056-79.
— 20. 1079-82.
PART—
Draft Constitution—
New articles 274-A to 274-E of
— XA. 1123-45,
— XIV-A (Language). 1312-489.
PATASKAR, SHRI H. V—
Draft Constitution—
New article 15-A, 1519-23. 1524-25.
PHOOL SINGH. SHRI—
Draft Constitution—
Articles 5 and 6. 422.
Article 24. 1249-51, 1306.
Article 282. 1085, 1085-86.
Article 286 to 288-A. 615-17.
Seventh Schedule—
Union List : Entry 56. 785,
Union List : Entry 57-A. 795.
PILLAI, SHRI P. S. NATARAJA—
Draft Constitution—
Article 209-A. 1578.
Article 255. 289-90.
Article 266. 1163-65. 1171.
PILAY, SHRI V. I. MUNISWAMI—
Draft Constitution—
Article 150. 28, 475, 491.
Article 172. 52-53.
Article 284. 570.
Article 292. 646-47, 658.
Article 303. 1583.
Fifth Schedule—
Paragraph 3. 989-90.
Motion re. Translation of the Constitution.
1632.
New article 282-C. 1117, 1119.
New article 295-A. 680-81, 697.
New articles 300-A and 300-B. 1638-39.
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PILAY, SHRI V. I. MUNISWAMI-—contd.
Draft Constitution—contd.
New Part XIV-A (Language). 1366.
Seventh Schedule—
Concurrent List : Entry 88-A. 958.
State List : Entry 58. 924,
POCKER SAHIB, B —
Government of India Act, 1935 (Amendment)
Bill. 442, 443-44.
PRIVY COUNCIL—

Abolition of — Jurisdiction Bill. 1425, 1589-
618.

R

RADHAKRISHNAN, PROF. S. —
Draft Constitution—
New article 295-A. 676.
RAGHU VIRA, DR.—
Draft Constitution—
New Part XIV-A (Language). 1459-61, 1461,
1463
RAJ BAHADUR. SHRI—
Draft Constitution—
Articles 5 and 6. 414.
Articles 188. 277-A, 278 and 278-A. 148,
148-49.
Article 253. 232-34.
Article 284. 568, 568-69, 569-70.
Articles 286 to 288-A. 609, 622-23, 623-24.
Seventh Schedule—
State List : Entry 2. 867.
State List : Entry 9. 870.
State List : Entry 11. 871.
Union List : Entry 57-A. 791.
Union List : Entry 63. 805.
Union List : Entry 70-A. 821-22, 823, 824.
RAMNARAYAN SINGH, BABU—
Draft Constitution—
Article 213. 96-97.
Article 256. 299.
Article 264. 1157, 1159.
Article 304. 1657-58.
Fifth Schedule—,
Paragraph 3. 969, 984, 984-85.
Motion re. Translation of the Constitution.
1632.

New article 15-A. 1556, 1559, 1560.
RAM SAHAI, SHRI—
Draft Constitution—
Article 1. 1686-87.
New article 15-A. 1541.
New Part XIV-A (Language). 1365, 1422-24.

RANBIR SINGH, CHAUDHARI—
Draft Constitution—
Articles 212 to 214. 71. 72.
Article 213. 93-94.
Article 256. 298-99.
Article 284. 564-66.
Articles 286 to 288-A. 613.
Seventh Schedule—
Concurrent List : Entry 26-B. 944.
State List : Entry 21. 890.
State List : Entry 46. 918-19.
RANGA, PROF. N. G. —
Draft Constitution—
Article 150. 29-30.
Article 172. 53-54, 54.
Article 277. 511.
New article 15-A. 1534.
New Part XIV-A (Language). 1372.
Seventh Schedule and article 250. 1178, 1179,
1179-80, 1180.
RAO. SHRI KALA VENKATA—
Draft Constitution—
Article 24, 1239-40, 1240-41, 1241, 1276,
1283.
Article 304. 1684.
New Part XIV-A (Language). 1326.
RAO, SHRI KALLUR SUBBA—
Draft Constitution—
Article 1. 1684.
RAO, SHRI M. THIRUMALA—
Draft Constitution—
Article 303. 1634.
Article 304. 1648.
Motion re. October Meeting of Assembly.
1673.
RAO, SHRI S. V. KRISHNAMOORTHY—
Abolition of Privy Council Jurisdiction Bill—
Cause 3. 1598.
Draft Constitution—
Article 266. 1165, 1165-66, 1171.
Article 277. 516.
New Part XIV-A (Language). 1315, 1335-39.
Seventh Schedule—
Union List : New Entry 15-A. 747.
RASUL, BEGAM AIZAZ—
Draft Constitution—
Article 24. 1263, 1293-95, 1295, 1301, 1302.
RAY, SHRIMATI RENUKA—
Draft Constitution—
Article 24. 1260-61, 1261, 1262, 1262-63,
1295-96, 1298.
Article 172. 56-57.
Article 277. 510-11, 512.
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RAY, SHRIMATI RENUKA—contd.
Draft Constitution—contd.
Seventh Schedule—
Union List : Entry 57-A. 794.
REDDY, SHRI H. R. GURUV—
Draft Constitution—
New Part XTV-A (Language). 1348.
REHMAN, MAULANA MOHD. HIFZUR—
Draft Constitution—
Atticles 5 and 6. 405-08, 408, 409.
Article 213. 94-96.
Taking the Pledge and Signing the Register. 1.
REOPENED—
Draft Constitution—
Articles —. 1183-84.
REPRESENTATION—
Statement re. Vindhya Pradesh — in the
Assembly. 829-30.

S

SA’ADULLA, SYED MUHAMMAD—
Draft Constitution—
Atticle 255. 265-67, 267-71, 271-72, 272,
272-73, 273.
SAHAY, SHRI JADUBANS—
Draft Constitution—
Article 24, 1221-22.
Fifth Schedule—
Paragraph 3. 985-86.
New article 295-A. 694, 694-95, 695-96.
SAHAY, THE HONOURABLE SHRI KRISHNA
BALLABHA—

Draft Constitution—

Article 24. 1241.

Article 292. 656.

SAHAYA, SYAMANANDAN SHRI—
Draft Constitution—

Article 24. 1196, 1197, 1197-98, 1263, 1274,
12775, 1275-76, 1276-77, 1277, 1277-80,
1280-81.

Atticle 172, 54-55, 55, 55-56.

Article 264. 1159.

Seventh Schedule—

Union List : Entry 43, 771.
SAHU, SHRI LAKSHMINARAYAN—
Draft Constitution—

Article 1. 1680-81.

Article 24. 1255-57.

Article 284. 555, 556, 562-63.

Article 285. 576.

Articles 286 to 288-A. 599, 600, 612.

Fifth Schedule—
Paragraph 3. 983-84.
New article 163-A. 39, 39-40.
New Part XIV-A (Language). 1368-70.
Seventh Schedule—
State List . Entry 22. 894,
State List : Entry 45. 917.
Union List : Entry 57-A. 974-95.
Union List : Entry 66. 815.
Sixth Schedule—
Paragraph 2. 1016-17.
Paragraph 4. 1034.
Paragraph 5. 1037-38.
SAKSENA, PROF SHIBBAN LAL—
Draft Constitution—
Articles 5 and 6. 346, 356, 375-78, 426.
Article 24, 1201, 1201-04, 1204, 1204-05,
1205-06.
Article 150. 23-25, 25.
Atrticle 172. 46.
Article 175. 60-61, 61.
Article 188. 277-A. 278 and 278-A. 136,
142-43, 143-44, 144-45.
Article 209-A. 1571, 1576, 1576-77.
Articles 212 to 214. 66.
Article 213. 74-75.
Arricfe 248. 200.
Article 250. 500-01.
Article 251. 211-12.
Atrticle 253. 237-38.
Article 254. 243.
Atrticle 255, 292-93.
Article 256. 295-96.
Article 260. 308-10.
Article 261. 318-19.
Article 267. 331.
Article 268. 336.
Article 275. 109-10, 126.
Article 277. 508-09.
Article 279. 180-82, 185.
Article 280. 190-92, 541-42.
Article 282. 1086
Fifth Schedule—
Paragraph 1. 969.
Paragraph 3. 970, 972, 978, 979, 979-80.
New article 15-A. 1564.
New article 79-A. 7.
New article 112-B. 1494, 1496.
New article 148-A. 14.
New article 148-B. 202.
New article 254-A. 263-64.
New article 282-B. 1106, 1112.
New Part XIV-A (Language). 1347, 1468,
1468-71.
Part XA. 1137-38.
Seventh Schedule—
State List : Entry 2-A. 926,
State List : Entry 16. 880, 881.
State List : Entry 18. 884, 885.
State List : Entry 19. 888.
State List : Entry 20. 888-89.
State List : Entry 21. 890.

S
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SAXENA, PROF. SHIBBAN LAL—contd.
Draft Constitution—contd.
Seventh Schedule—contd.
State List : Entry 22. 893-94.
State List : Entry 24. 895-96.
State List : Entry 27. 897.
State List : Entry 29. 898.
State List : Entry 31. 899,
State List : Entry 34. 900-01.
State List : Entry 36. 902.
State List : Entry 44. 915-16.
State List : Entry 45. 917.
State List : Entry 46. 918.
State List : Entry 47. 919.
State List : Entry 48. 919.
State List : Entry 49. 920.
State List : Entry 50. 920-21.
State List : Entry 51. 921.
State List : Entry 56. 923.
State List : Entry 58. 923-24, 924
Union List : Entry 1. 723, 724.
Union List : Entry 2. 726.
Union List : Entry 3. 729.
Union List : Entry 5. 732.
Union List : Entry 9-A. 744.
Union List : Entry 12. 742-43.
Union List : Entry 22, 748.
Union List : Entry 26-A. 752, 753.
Union List : Entry 39. 760.
Union List : Entry 40. 766, 766-67.
Union List : Entry 43. 772.
Union List : Entry 57-A. 795, 797.
Union List : Entry 63. 804-05.
Union List : Entry 64-A. 807-08, 808-09,
810-11, 811.
Union List : Entry 65. 811-12, 812.
Union List : Entry 81. 834-35.
Union List : Entry 91. 855-56.
Sixth Schedule—
Paragraph 2. 1012. 1013.
Paragraph 14, 1048, 1049.
Paragraph 19. 1068.
Paragraph 20. 1079-80.
Government of India Act, 1935 (Amendment)
Bill. 456, 457-58, 461-62.
SAMANTA. SHRI SATISH CHANDRA—
Draft Constitution—
Article 282. 1083-84.
New Part XIV-A (Language). 1375-76. 1479.
SANTHANAM, THE HONOURABLE SHRI K.—
Draft Constitution—
Article 1. 1677. 1678.
Articles 5 and 6. 397.
Article 172. 45.
Article 188, 277-A, 278 and 178-A. 152-54.

Article 253. 240.
Article 269. 342.
Article 303. 1585, 1586, 1635.
Article 304. 1643.
New article 15-A. 1560.
New Part XIV-A (Language). 1334, 1449,
1465
Seventh Schedule—
Union List : Entry 57. 786.
Union List : Entry 61. 802.
SARWATE, SHRI V. S. —
Draft Constitution—
Article 150. 484.
Article 250. 501. 502.
Article 277. 517.
Seventh Schedule—
Union List : Entry 57-A. 789-91, 791.
Union List : Entry 61-A. 804.
SATISH CHANDRA, SHRI—
Draft Constitution—
Article 175. 42.
New Part XIV-A (Language). 1435, 1436.
SATYANARAYANA, SHRI M. —
Draft Constitution—
New Part XIV-A (Language). 1449.
SCHEDULE—
Draft Constitution—
Eighth —. 1640.
Fifth—
Paragraph 1. 968-69.
Paragraph 2. 969.
Paragraph 3. 969-99.
Paragraph 4. 999-1000.
Paragraph 5. 1000.
Paragraph 6. 1001.
Paragraph 7. 1001.
Third —. 706-17.
Seventh — and artic’> 250. 1172-82.
Seventh —
Concurrent List : Entry 1. 926.
Concurrent List : Entry 2. 926.

Concurrent List : Entry 2-A. 926-27,
929-31.

Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :

Entry 3. 931.
Entry 4. 931-32.
Entry 5. 932.

Entry 6. 932-37.
Entries 7 to 14. 937.
Entry 15. 937.
Entry 16. 937.

Entry 17. 937-38.
Entry 17-A. 939.
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SCHEDULE—contd.
Draft Constitution—contd.
Seventh — contd.

Concurrent List
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List: Entries 33-A and 33-B.

949

Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
State List :
: Entry 2. 866-67.
: Entry 3. 867.

Slate List :
Slate List :
Slate List :
Slate List :
State List :
State List :
: Entry 8. 869.
State List :
State List :
: Entry 10-A. 871.
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :

Slate List
State List

State List

State List

: Entry 18. 939.
Entry 19. 939.
Entry 20. 939.
Entry 21. 939.
Entries 22 to 25. 940.
: Entry 25-A. 940.
Entry 26. 940.
Entry 26-A. 940-41.
Entry 26-B. 941-46.
Entry 27. 946,
Entry 28. 946-47.
Entry 28-A. 947-48.
Entry 29. 948.

Entry 31-A. 948-49.
Entry 32. 949.
Entry 33. 349.

Entry 34. 949-52.
Entry 34-A. 952-53.
Entry 35. 953.
Entry 35-A. 953,
Entry 36. 953-54

Entry 1. 864-66.

Entry 4. 867-68.
Entry 5. 868.
Entry 5-A. 868-69.
Entry 6. 869.
Entry 7. 869.
Entry 7-A. 869.

Entry 9. 869-70.
Entry 10. 871.

Entry 11. 871.
Entry 12. 871.

Entry 13. 871.

Entry 14. 872-73.
Entry 14-A. 875.
Entry 15. 875. 877-80.
Entry 16. 880-81.
Entry 17. 881

Entry 18. 881-87.

Entries 30 and 31. 948.

Entry 88-A. 959-964-A.

State List :
State List :
State List :

State List :
State List :
State List :
State List :

State List :
State List :
State List :

State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :

State List :

State List :
State List :
State List :
State List :
State List :
State List :
State List :
Slate List :
Slate List :
State List .

Slate List :
State List :
State List :

State List :
State List :
State List :
State List :
Slate List :
State List :

State List :
State List :
State List :
State List :

State List :
State List :

Union List :
Union List :

Union List :
Union List :

Entry 19. 887-88.
Entry 20. 888-89.
Entry 21. 889-91.
Entry 22. 891-95.
Entry 23. 895.
Entry 24. 895-97.
Entries 25 and 26. 897.
Entry 27. 897.

Entry 28. 897-98.
Entry 29. 898,

Entry 30. 898-99.
Entry 31. 899.

Entry 32. 899.

Entry 33. 900.

Entry 34. 900-01.
Entry 35. 901-02.
Entry 36. 902-03.

- 903,

Entry 38. 903-11, 918.
o1l

Entry 40. 911.

Entry 41, 911 13.

Entry 43, 913 14.
Entry 44. 914-17.
Entry 45. 917-18.
Entry 46. 918-19.
Entry 47. 919,

Entry 48. 913 20,

Entry 50. 920-21.
Entry 51. 921.
Entry 52. 922.
Entry 53. 922,
Entry 54. 922.
Entry 55. 922.
Entry 56. 922-23.
..923;
Entry 58. 923-24.
Entry 59. 924-25.
Entries 60 to 63. 925.
Entry 64. 925.
Entries 65 and 66. 925.
67. 925-26.
Entry 1. 721-24.
Entry 2. 724-27.
. 727-30.
. 731-32.
. 732-33.
7331
. 733-40.

©0.00
o0

jes
=
3
ES
&)
©

Union List :
Union List :
Union List :
Union List :
Union List :

Entry 14. 745

Entry 15.

New Enlry IS-A 745-47.
Entry 16.747.

Entry 17. 747.

Entry 18. 747.

Entry 19. 747.

: Entry 20. 747.
Union List :
Union List :
Union List :

Entry 21. 747.
Entry 22. 747-51.
Entry 23. 751.
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SCHEDULE—contd.
DRAFT CONSTITUTION—contd.
Seventh — contd.

Union List :
Union Lisi .
Union Lisi : En
Union List :
Union List :
Union List :
Union List :
Union List .
Union List :
Union List :
Union List :
Union List .
Union List : En
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List .
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List .
Union List : Entry
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List .
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :

Entry 24. 751.
Eniry 25. 751.

try 26. 752.
Entry 26-A. 752-54.
Entry 27. 754.
Entry 28. 754.
Entry 29. 754.
Entry 30, 754.
Entry 31. 754-55.
Entry 32. 755.

Entries 33 and 34. 755.

Entry 35. 755.

try 36. 755.

Entry 37. 755-56.
Entry 38. 757-58.
Entry 39, 758-60.
Entry 40. 761-68.
Entry 40-A. 768,
Entry 40-B. 768.
Entry 41. 769-70.
Entry 42. 771.

Entry 43. 771-72.

Entry 56. 784-85.
Entry 57. 788-97.
Entry 57-A. 788-97.
Entry 58. 797-99.
Entry 58-A. 799-800.
Entry 59. 800.
Entry 60. 800-01.
Entry 61. 802.
Entry 61-A. 802-04.
Entry 62. 804.
Entry 63. 804-06.
Entry 64. 806-07.
Entry 64-A. 807-11.
Entry 65. 811-13.
66. 813-17.
Entry 67. 817.
Entry 68. 818-19.
Entry 69. 819-20.

Entry 74. 830
Entry 75. 831.
Entry 76. 831-32.
Entry 77. 832.
Entry 78. 832.
Entry 79. 832-33.

Union List : Entry 80. 833.
Union List : Entry 81. 833-35.
Union List : Entry 82. 835.
Union List : Entry 83. 836-37.
Union List : Entry 84. 837.
Union List : Entry 85. 838.
Union List : Entry 86 838-39.
Union List : Entry 86-A. 839-40.
Union List : Entry 87. 840.
Union List : Entry 88-A. 841-53.
Union List : Entry 89. 853.
Union List : Entry 90. 854.
Union List : Entry 91. 854-57.
Sixth —
Paragraph 1. 1001-06, 1079.
Paragraph 2. 1007-28.
Paragraph 3. 1029-32.
Paragraph 4. 1032-37.
Paragraph 5. 1037-38
Paragraph 6. 1038.
Paragraph 7. 1038.
Paragraph 8. 1038-39.
aragraph 9. 1039-40.
Paragraph 10. 1040-42,
Paragraph 11. 1042-43,
Paragraph 12. 1043-44,
Paragraph 13. 1044-45.
Paragraph 14. 1045-51.
Paragraph 15 1051.
Paragraph 16. 1053-55.
Paragraph 16-A. 1055.
Paragraph 17. 1055-56.
Paragraph 18. 1056.
Paragraph 19. 1056-79.
Paragraph 20. 1079-82.
SEN, DR. P. K. —
Draft Constitution—
New Article 15-A. 1549-51.
SEVENTH SCHEDULE—
Draft Constitution—
Concurrent List : Entry 1. 926.
Concurrent List : Entry 2. 926.
Concurrent List : Entry 2-A. 926-27, 929-31.
Concurrent List : Entry 3. 931.
Concurrent List : Entry 4. 931-32.
Concurrent List : Entry 5. 932.
Concurrent List : Entry 6. 932-37.
Concurrent List : Entries 7 to 14. 937.
Concurrent List : Entry 15. 937.
Concurrent List : Entry 16. 937.
Concurrent List : Entry 17. 937-38.
Concurrent List : Entry 17-A. 939.
Concurrent List : Entry 18. 939.
Concurrent List : Entry 19. 939.
Concurrent List : Entry 20. 939.
Concurrent List : Entry 21. 939.
Concurrent List : Entries 22 to 25. 940.
Concurrent List : Entry 25-A. 940.
Concurrent List : Entry 26. 940.
Concurrent List : Entry 26-A. 940-41.
Concurrent List : Entry 26-B. 941-46.
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SEVENTH SCHEDULE—contd.
Draft Constitution—contd.

Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List : Entry 33-A & 33-B. 949.
Concurrent List
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List :
Concurrent List : Entry 88-A. 959-964-A.

Entry 27, 946.
Entry 28, 946-47.
Entry 28-A., 947-48.
Entry 29, 948,
Entries 30 & 31. 948.
Entry 31 A, 948-49.
Entry 32. 949.

Entry 33, 949,

: Entry 34. 949-52.
Entry 34-A. 952-53.
Entry 35. 953

Entry 35-A. 953.
Entry 36. 953.

— and Article 250. 1172-82.

State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
: Entry 40. 911.

: Entry 41. 911-13.
: Entry 42. 913.

State List :
State List :

Entry 1. 864-66.
Entry 2. 866-67.
Entry 3. 867.
Entry 4. 867-68.
Entry 5. 868.
Entry 5-A. 868-69.
Entry 6. 869.
Entry 7. 869.
Entry 7-A. 869.
Entry 8. 869.
Entry 9. 869-70.
Entry 10. 871.
Entry 10-A. 871.
Entry 11. 871.
Entry 12. 871.
Entry 13. 871.
Entry 14. 872-73.
Entry 14-A. 875.
Entry 15. 875, 877-80.
Entry 16. 880-81.
Entry 17. 881.
Entry 18. 881-81.
Entry 19. 887-88.
Entry 20. 888-89.
Entry 21. 889-91.
Entry 22. 891-95.
Entry 23 895.
Entry 24. 895-97.
Entries 25 & 26. 897.
Entry 27. 897.
Entry 28. 897-98.
Entry 29. 898.
Entry 30. 898-99.
Entry 31. 899.
Entry 32. 899.
Entry 33. 900.
Entry 34. 900-01.
Emrv 35. 901-02.
Entry 36. 902-03.
Entry 37. 903.
Entry 38. 903-11. 918.
Entry 39. 911.

Entry 43. 913-14.
Entry 44. 914-17.

State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
State List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :

Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
: Entry 32. 755.

Entries 33 & 34. 755.

Union List

Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :
Union List :

Entry 46. 918-19.
Entry 47. 919.
Entry 48. 919-20.
Entry 49. 920.
Entry 50. 910-21.
Entry 51. 921.
Entry 52. 922.
Entry 53. 922,
Entry 54. 922.
Entry 55. 922.
Entry 56. 922-23.
Entry 57. 923.
Entry 58, 923-24.
Entry 59. 924-25.
Entry 60 to 63. 925.
Entry 64. 925.
Entries 65 & 66. 925.
Entry 67. 925-26.
Eniry 1. 721-24.
Entry 2. 724-27.
Entry 3. 727-30.
Entry 4. 731-32.
Entry 5. 732-33.
Entry 6. 733.
Entry 7. 733-40.
Entry 8. 740.
Entry 9. 740.
Entry 9-A. 744,
Entry 10. 741.
Entry 11, 741.
Entry 12. 741-44.
Entry 13. 745.
Entry 14, 745,
Entry 15. 745,
Entry 15-A. 745-47.
Entry 16. 747.
Entry 17. 747.
Entry 18. 747.
Entry 19. 747.
Entry 20. 747.
Entry 21 747
Entry 22. 747-51.
Entry 23, 751.
Entry 24. 751.
Entry 25. 751.
Entry 26. 752.
Entry 26-A. 752-54.
Entry 27. 754.
Entry 28. 754.
Entry 29. 754.
Entry 30. 754.
Entry 31. 754-55.

Eniry 35. 755.
Entry 36. 755.
Entry 37. 755-56.
Entry 38. 757-58.
Entry 39. 758-60.
Entry 40. 761-68.
Entry 40-A. 768.
Entry 40-B. 768.
Entry 41. 769-70.
Entry 42. 771.
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SEVENTH SCHEDULE—contd.
Draft Constitution—contd.

Union List : Entry 43. 771-72.

Union List : Entry 44. 772.
Union List : Entry 45. 722.
Union List : Entry 46. 772.
Union List : Entry 47. 773.
Union List : Entry 48. 773.
Union List : Entry 49. 773.

Union List : Entry 50. 773-74.

Union List : Entry 51. 774.

Union List : Entry 52. 774-82.
Union List : Entry 53. 783-84.

Union List : Entry 54. 784,
Union List : Entry 55. 784.

Union List : Entry 56. 784-85.

Union List : Entry 57. 785-88.

Union List : Entry 57-A. 788-97.

Union List : Entry 58. 797-99.

Union List : Entry 58-A. 799-800.

Union List : Entry 59. 800.

Union List : Entry 60. 800-01.

Union List : Entrv 61. 802.

Union List : Entry 61-A. 802-04.

Union List : Entry 62. 804.

Union List : Entry 63. 804-06.
Union List : Entry 64. 806-07.
Union List : Entry 64-A. 807-11.
Union List : Entry 65. 811-13.
Union List : Entry 66. 813-17.

Union List : Entry 67. 817.

Union List : Entry 68. 818-19.

Union List : Entry 69. 819-20.
Union List : Entry 70. 820

try
Union List : Entry 70-A. 821-25.

Union List : Entry 71. 825.
Union List : Entry 72. 825.
Union List : Entry 73. 825.

Union List : Entry 73-A. 825-28.

Union List : Entry 74. 830
Union List : Entrv 75. 831.

Union List : Entry 76. 831-32.

Union List : Entry 77. 832.
Union List : Entry 78. 832.

Union List : Entry 79. 832-33.

Union List : Entry 80. 833.

Union List : Entry 81. 833-35.

- Union List : Entry 82. 835.

Union List : Entry 83. 836-37.

Union List : Entry 84. 837.
Union List : Entry 85. 838.

Union List : Entry 86. 838-39.
Union List : Entry 86-A. 841-53.

Union List : Entry 87. 840.

Union List : Entry 88-A. 841-53.

Union List : Entry 89. 835.
Union List : Entry 90. 852.

Union List : Entry 91. 854-57.
SETH, SHRI DAMODAR SWARUP—

Draft Constitution—
Article 24. 1199-1201.
SIDDAVEERAPPA, SHRI H.—
Draft Constitution—
Article 24. 1265.

SIDHAVA, SHRI R. K.—
Draft Constitution—

Article 1. 1678, 1682.

Articles 5 and 6. 386-89.

Article 24. 1263.

Article 104. 11-12, 13.

Article 150. 476.

Article 209-A., 1575, 1576, 1577. 1578.

Articles 212 to 214. 72-73.

Article 250. 209, 210, 496-99, 501-02, 502,
503.

Article 253. 239.

Article 256. 294, 296-98.

Article 264. 1147, 1148, 1148-49, 1149, 1149-
50, 1150, 1150-52, 1157, 1159, 1160.

Article 279. 184.

Article 280. 343, 543-44, 543-44, 544, 544-45.

Article 284. 556.

Article 286 to 288-A. 609, 609-10.

Article 293. 660-661.

Article 303. 1584, 1634.

Article 304. 1657, 1658, 1658-59, 1659.

Fifth Schedule. 968.

Motion re translation of the Constitution.
1623, 1625, 1626-27.

New article 15-A. 1525-27, 1527.

New article 79-A. 7-8.

New article 148-A. 16-17, 21.

New article 242-A. 1187.

New article 282-B. 1094, 1095, 1096.

Neng;a.rt X1V-A (Language). 1314, 1398,
1399.

Seventh Schedule—
Concurrent List : Entry 26-B. 943-44, 945,
Co;;:;ment List : Entry 88-A. 955, 956-57,

Seventh Schedule and article 250. 1172, 1173,
1173-74, 1175, 1181, 1182.
Seventh Schedule—
State List : Entry 14. 872.
State List : Entry 14-A. 875.
State List : Entry 15. 875.
State List : Entry 35. 902.
State List : Entry 7. 734. 739.
State List : Entry 37. 756.
State List : Entrv 38. 757.
State List : Entry 41. 796-70.
State List : Entry 73-A. 826.
State List : Entry 81. 834.
State List : Entry 82. 835.
State List : Entry 83. 836, 837.
State List : Entry 86. 838.
State List : Entry 88-A, 842, 844, 845, 846.
Sixth Schedule—
Paragraph 15. 1051.
Statement re Vindhya Pradesh Representation
in the Assembly. 829.
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SINHA, THE HONOURABLE SHRI SATYA-
NARAYAN —
Draft Constitution—
Article 172. 56.
Article 277. 516. 517.
New article 15-A, 1539.
New Pan XIV-A (Language). 1474.
Government of India Act, 1935 (Amendment)
Bill. 453.
SITARAMAY YA, DR. B. PATTABHI—
Draft Constitution—
Article 254. 252,
Sixth Schedule—
Draft Constitution—
Paragraph 1. 1001-06, 1079.
Paragraph 2. 1007-28.
Paragraph 3. 1029-32.
Paragraph 4. 1032-37.
Paragraph 5. 1037-38.
Paragraph 6. 1038.
Paragraph 7. 1038.
Paragraph 8. 1038-39.
Paragraph 9. 1039-40.
Paragraph 10 1040-42.
Paragraph 11. 1042-43.
Paragraph 12. 1043-44.
Paragraph 13. 1044-45.
Paragraph 14. 1045-51.
Paragraph 15. 1051.
Paragraph 16. 1053-55.
Paragraph 16-A. 1055.
Paragraph 17. 1055-56.
Paragraph 18. 1056.
Paragraph 19. 1056-79.
Paragraph 20. 1079-82.
SHAH, SHRI CHIMANLAL CHAKUBHAI—
Draft Constitution—
Article 264. 1254-55, 1155-56.
SHAH, PROF. K. T.—
Draft Constitution—
Article 5 and 6. 383, 368, 369-75.
Article 24. 1215, 1215-21.
Article 150. 476, 487, 487-89.
Article 261. 321.
Article 268. 337-39.
Article 275. 112-14.
Article 280. 196-98.
Article 280. 539, 540.
Government of India Act, 1935 (Amendment)
Bill. 462, 463, 463-65.
SHAH, SHRI SHANTILAL H. —
Taking the Pledge and Signing the Register. 85.
SHARMA. PANDIT BALKRISHNA—
Draft Constitution—
Article 24. 1197, 1274, 1275, 1281-83,
1283-84.
Article 294. 667.

New Part XIV-A (Language). 1313, 1314, 1317,

1353, 1399, 1400, 1432, 1435, 1463 and 1467.

SHARMA, SHRI KRISHAN CHANDRA—
Draft Constitution—

Articles 5 and 6. 375. 398.

Article 24. 1266-68, 1268-69, 1269.

Article 80. 547-48.

SHASTRI, SHRI ALGU RAI—
Draft Constitution—

Articles 5 and 6. 421, 422,

Atticle 24. 1297.

Articles 188. 277-A, 278 and 278-A. 172-75.

New Part XIV-A (Language). 1376-79. 1379-
84. 1384-87, 1388-89.

SHUKLA, THE HONOURABLE SHRI RAVI
SHANKAR—
Draft Constitution—

New Part XIV-A (Language) 1313, 1315,
1316, 1416-17, 1417-18, 1418-19, 1419,
1420-21, 1421-22, 1422, 1429, 1454, 1464.

SONDHI, SHRI BIKRAM LAL—
Draft Constitution—

Articles 5 and 6. 421.

New article 295-A. 696.

Seventh Schedule and article 250. 1181.

Seventh Schedule—

State List : Entry 1. 865.
Union List : Entry 73-A. 827.
SRIVASTAVA, SHRI GOPINATH—
Condolence on the data of —. 1877.
STATE LIST—
Draft Constitution—
Seventh Schedule—
— : Entry 1. 864-66.
— : Entry 2. 866-67.
— : Entry 3. 867.
— : Entry 4. 867-68.
— : Entry 5. 868.
— : Entry 5-A. 868-69.
— : Entry 6. 869.
— : Entry 7. 869.
— : Entry 7-A. 869.
— : Entry 8. 869.
— : Entrv 9. 869-70.
— : Entry 10. 871.
— : Entry 10-A. 871.
— : Entry 11. 871.
— + Entry 12. 871.
— : Entry 13. 871.
— : Entry 14. 872-73.
— : Entry 14-A. 875.
— : Entry 15. 875, 877-80.
— : Entry 16. 880-81.
— : Entry 17. 881.
— : Entry 18. 881-87.
— : Entry 19. 887-88.
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STATE LIST—contd.
Draft Constitution—contd.
Seventh Schedule—contd.
— : Entry 20. 888-89.
— : Entry 21. 889-01.
— : Entry 22. 891-95.
— : Entry 23. 895.
— : Entry 24. 895-97.
— : Entries 25 & 26. 897.
— : Entry 27. 897.
— : Entry 28. 897-98.
— : Entry 29. 898.
— : Entry 30. 898-99.
— ¢ Entry 31. 899.
— : Entry 32. 899.
— : Entry 33. 900.
— : Entry 34. 900-01.
— : Entry 35. 901-02.
— : Entry 36, 902-03.
— : Entry 37. 903.
— : Entry 38. 903-11, 918.
— : Entry 39. 911.
— : Entry 40. 911,
— : Entry 41. 911-13.
— : Entry 42, 913.
— : Entry 43. 913-14.
— : Entry 44. 914-17.
— : Entry 45. 917-18.
— : Entry 46 918-19.
— : Entry 47. 919.
— : Entry 48. 919-920.
— : Entry 49. 920.
— : Entry 50. 920-21.
— : Entry 51. 921.
— : Entry 52. 922.
— : Entry 53. 922.
— : Entry 54. 922.
— : Entry 55. 922.
— : Entry 56. 922-23.
— : Entry 57. 923.
— : Entry 58. 923-24.
— : Entry 59. 924-25.
— : Entries 60 to 63. 925.
— : Entry 64. 925.
— : Entries 65 & 66. 925.
— : Entry 67. 925-26.
STATEMENT. RE.—
— Vindhya Pradesh Representation in the
Assembly 829-30.
SUBBARAYAN, DR. P. —
Draft Constitution—
New Part XIV-A (Language). 1398, 1398-99,
1399, 1399-1400, 1400, 1400-01, 1401.
SUBRAMANIAM, SHRI C.—
Draft Constitution—
New Part XIV-A (Language). 1466.

T

TAJAMUL HUSAIN, MR.—
Draft Constitution—
Article 172. 46-47.

Article 213. 96.

Article 253. 231-32.

Article 275. 117-18, 118, 118-19.
Article 280. 192.

TAKING THE PLEDGE AND SIGNING THE
REGISTER—

Rahman, Maulana, Mohd. Hifzur. 1.
Shah, Shri Shantilal H. 85.

TANDON, THE HONOURABLE SHRI
PURUSHOTTAM DAS—

Draft Constitution—

New Part XIV-A (Language). 1441-43, 1443-
46, 1446, 1447, 1447-48, 1448, 1449, 1449-
50, 1450, 1451, 1451-52, 1452, 1476, 1483,
1484, 1485.

TEK CHAND, DR. BAKSHI—

Abolition of Privy Council Jurisdiction Bill.
1594, 1594-96.

Draft Constitution—

New article 15-A. 1527, 1527-31, 1531, 1531-
32, 1533-34, 1534, 1534-35, 1562, 1565.

THAKKAR, SHRI A. V. —
Draft Constitution—
Article 255. 284-85, 285.
Articles 286 to 288-A. 630.
Article 292. 635, 644.
Fifth Schedule—
Paragraph 1. 968.
Paragraph 3. 987-89, 990.
New article 295-A. 697.
Sixth Schedule—
Paragraph 2. 1015, 1019-20, 1020, 1025.
THIRD SCHEDULE—
Draft Constitution—
706-17.
TRANSLATION—
Motion re — of the Constitution. 1618-32
TRIPATHI, SHRI KAMALAPATI—
Draft Constitution—
Article 1. 1687-89 1689
TRIPATHI, SHRI KRISHORIMOHAN—
Draft Constitution—
Article 24. 1208-10, 1304.
Article 294. 665.
Seventh Schedule—
Union List : Entry 64-A. 809.
TYAGI, SHRI MAHAVIR—
Draft Constitution—
Article 1. 1671, 1679, 1683.
Articles 5 and 6. 415, 418, 421.
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TYAGI, SHRI MAHAVIR—contd.
Draft Constitution—contd.

Article 24. 1263, 1286.

Article 150. 25-27.

Articles 188. 277-A. 278 and 278-A.

Articles 212 to 214. 71.

Article 213, 89-90, 90, 101.

Article 253, 224, 224-25, 239, 240.

Article 275. 119-21.

Article 280, 193-96.

Article 282. 1088-89, 1089, 1090.

Articles 286 to 288-A. 601.

Article 294. 670-71, 671-73.

Article 303. 1634.

Article 304. 1652, 1655-56, 1656-57, 1657,
1659, 1662.

Motion re Tr
1629.

New article 15-A. 1509, 1534, 1547, 1547-
48, 1548, 1548-49, 1549, 1559, 1560, 1562,
1562-63, 1563.

New article 79-A. 6.

New article 282-B. 1094.

New Part XIV-A (Language). 1365.

New Part XIV-A (Language). 1312-13, 1316.
1344, 1345, 1451. 1464, 1466, 1467, 1471,
1480, 1485, 1486.

Seventh Schedule—

Concurrent List : Entry 88-A. 955, 956.

State List : Entry 4. 864.

State List : Entry 14. 872.

State List : Entry 14-A. 875.

Union List : Entry 1. 723.

Union List : Entry 2. 724.

Union List : Entry 5. 732.

Union List : Entry 7. 733, 734, 735, 737-38,
739.

Union List : Entry 52 778.

Union List : Entry 64-A. 808.

Union List : Entry 86-A. 840.

Union List : Entry 91. 854, 855.

Third Schedule. 713-14. 715.
Government of India Act, 1935 (Amendment)

Bill. 458-60, 469.

Motion re October Meeting of Assembly. 1673.

U

of the C

UNION LIST—
Draft Constitution—
Seventh Schedule—
— : Entry 1. 721-24.
— : Entry 2. 724-27.
— : Entry 3. 727-30.
— : Entry 4. 731-32.
— : Entry 5. 732-33.

||IlI[lIlIlII|||II\I!JIII[]HIIIIIII!II\I[]Hl

HIII]I]IIIH!IIIHH

: Entry 6. 733.

: Entry 7. 733-40.
: Entry 8. 740.

: Entry 9. 740.

: Entry 9-A. 744.

: Entry 10. 741.
 Entry 11. 741.

: Entry 12. 741-44.
: Entry 13. 745.

: Entry 14. 745,

: Entry 15. 745.

: Entry 15-A. 745-47.
: Entry 16. 747.

: Entry 17. 747.

: Entry 18. 747.

: Entry 19, 747

: Entry 20, 7

: Entry 21. 747.

: Entry 22. 747-51.
: Entry 23. 751.

: Entry 24. 751.

: Entry 25. 751.

: Entry 26. 752.

: Entry 26 A 752 54.
: Entry 27.

 Entry 28, 754

: Entry 29. 754.
 Entry 30. 754.

: Entry 31. 754-55.
: Entry 32. 755,

: Entries 33 & 34. 755.
5 Entry

Entry 36. 755

 Entry 37. 755-56.
 Entry 38. 757-58.

. 785-88.
> Entry 57-A. 788-97.
: Entry 58. 797-99.
: Entry 58-A. 799-800.
: Entry 59. 800.
: Entry 60. 800 01.
: Entry 61.
2 Emry 61-A 802 04.

try 62. 804,

: Entry 63. 804-06.

: Entry 64. 806-07.

: Entry 64-A. 807-11.
: Entry 65. 811-13.

: Entry 66. 813-17.

: Entry 67. 817.
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UNION LIST—contd.
Draft Constitution—contd.
Seventh Schedule—contd.

i A e e O

: Entry 68. 818-19.

: Entry 69. 819-20.

: Entry 70. 820.

: Entry 70-A. 821-25.
: Entry 71. 825.

: Entry 72. 825.

: Entry 73. 825.

: Entry 73-A 825-28.
: Entry 74. 830.

: Entry 75. 831.

: Entry 76. 831-32.

: Entry 77. 832.

: Entry 78. 832.

: Entry 79. 832-33.

: Entry 80. 833.

: Entry 81. 83354-35.

o2}
-]
3
o0
(&
%0

try
: Entry 86-A. 839-40.
: Entry 87. 840.
: Entry 88-A. 841-53.
: Entry 89. 853.
: Entry 90. 854.
: Entry 91. 854-37.

A4

VIJAYAVARGIYA, SHRI GOPIKRISHAN—
Draft Constitution—
Articles 5 and 6. 399.
VINDHYA PRADESH—
S re— Rep ion in the A bl
829-30.
VYAS, SHRI JAINARAIN—
Draft Constitution—
Article 213. 90.
New Part XIV-A (Language). 1425.

Y,

YASHWANT RAI, PROF. —
Draft Constitution—
Articles 286 to 288-A. 618-19.

zZ

ZAIDI, COL. B. H—
Draft Constitution—
Articles 188, 277-A, 278 and 278-A. and
5-46.
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A

ADJOURNMENT—

— of the House. 1.

ADVISORY COMMITTEE—

Statement re. Report of Minorities, 256-66.

ALLOWANCES—

Motion re. — of Members, 385-88.

AMBEDKAR. THE HONOURABLE DR. BR —

Draft Constitution—

Article 13. 402. 403.

Article 42. 360.

Article 48. 268.

Article 85. 374-75.

Article 59. 390.

Article 175. 393-94, 394.

Article 296. 229, 237, 250.

Article 299. 262.

Article 306. 3, 4, 6.

Article 307. 65.

Article 308. 72-73, 76.

Article 309. 7.

Article 310. 77, 79.

Article 311. 79-80, 98-99, 100.

Article 312. 15, 23, 378-80.

Article 313. 27-28, 30-31, 31.

Article (re-opened) 3. 210.

Article (re-opened) 62. 269, 270.

Article (re-opened) 135. 274.

Article (re-opened) 303, 282,

First Schedule. 286. 287-88, 288, 324.

New article. 264-A. 325-27, 330, 339-40, 340,
342,

New article 274-DD. 342-43, 344, 345.

New article 280-A., 361, 372,

New article 302-AAA. 405-06.

New article 310-A and 310-B. 8, 9.

New article 311-A. 9-10. 10-11. 11,

New article 311-B. 12. 14, 15.

New articles 312-A to 312-E, 312-G and
312-H. 23-24, 26, 26-27.

New article 312-F. 103-04, 112-13.

New Part VI-A. 154-55, 157, 158, 175-77,
183

Preamble 442, 446, 454, 454-55, 455,
455-56, 456.

Schedule III-A and IV, 114, 115-16.

Second Schedule. 116-22, 144,
147-48, 148, 149.

Meeting time for the House. 2.

146-47,

AMENDMENT—
Constituent Assembly Rules (—) 289-. 312.
ARTICLE—
Draft Constitution—
— 4. 411.
— 13. 348, 394-403.
— 16. 348-52.
— 27. 352-53.
— 42. 353-60.
— 59. 388-91.
— 62.

39182
3392

. 5372,

72-77.

Lot

. 77-79.

. 791-03.

. 15-23.

27 32
— 315
—_ (reopcned) 3. 210-15.
— (reopened) 47. 216.
— (reopened) 48. 266-68.
— (reopened) 55. 55-216.
— (reopened) 62. 268-71.
— (reopened) 67. 217, 271-72.
— (reopened) 83. 217.
— (reopened) 100. 217-18.
— (reopened) 109. 273-74.
— (reopened) 112. 273.
— (reopened) 119. 273-74.
— (reopened) 135. 274-75.
— (reopened) 144. 275.
— (reopened) 149. 275-77.
— (reopened) 230. 277-78.
— (reopened) 270. 219-20.
— (reopened) 303. 278-86.

ARTICLE, NEW—

Draft Constitution—

— 67-A. 220-23.

— 213-A. 382.
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ARTICLE. NEW—(Contd.)

— 215-A. 382-83.

— 264-A. 325-41.

— 274-DD. 342-45.

— 280-A. 361-73.

— 283-A. 33-53.

— 302-AA. 345-47.

— 302-AAA. 403-06.

— 306-A. 421-29.

— 310AJ-B- 8-9.

— 311-A. 9-11.

— 311-B. 12-15.

— 312-A to E, G & H. 23-27.

— 312-F. 103-14.

— (reopened) 248-B. 218.
ASAWA, SHRI GOKUL LAL—

Draft Constitution—
New Part II-A. 201.

ASSEMBLY—
See Constituent Assembly.

AYYANGAR, SHRI M. ANANTHASA-
YANAM—

Draft Constitution—
Article 312. 22-23.
New article 283-A. 42-44.
AYYANGER, THE HONOURABLE SHRI N.
GOPALASWAMI—
Draft Constitution—
Article 42. 356-57, 357, 360.
“New article 306-A. 422-23, 423-24, 424-26,
426-27, 428.
AYYAR. SHRI ALLADI, KRISHNASWAMI—
Draft Constitution—
Article 16. 351-52.
Article 42. 355-357-58, 358, 358-59, 359.
Article 307. 62-63.
Article (reopened) 62. 270-71.
Pan XVIIL 417-18, 418.
Second Schedule. 142-44.
Meeting time for the House. 2.

BHAGWANT ROY. KAKA—
Draft Constitution—
New Part VI-A. 158. 204.
BANERJI, SHRIMATI PURNIMA—
Draft Constitution—
Article 296. 231.
Article 311. 95, 97.
Article 312. 16, 17, 20-21.
New article 312-F. 107, 113.
Preamble. 438, 451, 456.
BHARATHI, SHRI L. KRISHNASWAMI—
Draft Constitution—
Second Schedule. 146.

BHARGAVA, PANDIT THAKUR DAS—
Draft Constitution—
Article 13. 395, 395-98.
Article 16. 348, 349-50, 350, 351.
Article 42. 355-56.
Article 112. 378.
Article 307. 58-62, 68, 69.
New article 306-A. 422.
New article 312-F. 106-07.
BHATT, SHRI GOKULBHAI DAULATRAM—
Draft Constitution—
Article (reopened) 303. 285.
First Schedule. 314.
BRAJESHWAR PRASAD, SHRI—
Draft Constitution—
Article 16. 349.
Article 42. 355.
Article 85. 374, 375.
Article 296. 237, 238, 238-39.
Article 299. 258-59.
Article 306. 4, 4-5.
Article 307. 55.
Article 311. 92-93.
Article (reopened) 3. 213, 213-14, 214, 215.
New article 280-A. 365-66, 366.
New article 283-A. 36, 45.
New article 311-B. 13.
New article 312-F. 109.
New article (reopened) 67-A. 222.
First Schedule. 286. 317, 321, 322.
New Part VI-A. 158. 177-78, 178, 179.
Preamble 445. 447, 448 |, 448-49, 449,

Schedule III-A and IV. 114.
Second Schedule. 133-34, 134, 134-35, 135,
135-36.
C

CHALIHA, SHRI KULADHAR—
Draft Constitution—
Article 16. 350.
Article 299. 253.
Article (reopened) 3. 215.
First Schedule, 314, 316, 317.
New article 283-A. 46-47.
CHAUDHARI, SHRI ROHINI KUMAR—
Draft Constitution—
Article 307. 66-67.
New article 280-A. 372.
New article 283-A. 38-39.
Part XVIIL 418.
Preamble. 439, 441.
Schedule ITI-A and IV. 115.
Meeting time for the House. 1.
COMMITTEE—
See Minorities Advisory—
CONSTITUENT ASSEMBLY—
— Rules (Amendment) 289-312.
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CONSTITUTION, DRAFT—
Article 4. 411.
Article 13.
Atticle 13, 394-403.
Article 16. 348-52.
Article 27. 352-53.
Article 42. 353-60.
Article 59. 388-91.
Article 62. 391-92.
Article 67. 411.
Article 85. 373-75.
Article 111. 375-76.
Article 112. 376-80.
Article 122. 381.
Article 130. 381.
Article 147. 392.
Article 169. 381-82.
Article 175. 392-94.
Article 203. 380.
Article 296. 229-51.
Article 299. 251-64.
Article 306. 3-7.
Article 307. 53-72.
Article 308. 72-77.
Article 309. 7.
Article 310. 77-79.
Article 311. 79-103.
Article 312. 15-23.
Article 313. 27-32.
Article 315. 421.
Article (reopened) 43. 210. 15.
Article (reopened) 47. 216.
Article (reopened) 48. 266-68.
Article greopened 55. 216.

w
5
%"

Article (reopened) 62. 268-71.
Article (reopened) 67. 217, 271-72.
Article Ereopened 83. 217

Article (reopened) 100. 217-18.
Article (reopened) 109. 272-73.
Article (reopened) 112. 273.
Article (reopened) 119. 273-74.
Article (reopened) 135. 274-75.
Article Ereopened) 144. 275.
Article (reopened) 149. 275-77.
Article (reopened) 230. 277-78.
Article (reopened) 270. 219-20.
Article (reopened) 303. 278-86.
First Schedule 286-88. 312-24.
New article 67-A. 220-23.

New article 264-A. 325-41.
New article 274-DD. 342-45.
New article 280-A. 361-73.
New article 283-A. 33-53.
New article 302-AA. 345-47.
New article 302-AAA. 403-06.
New article 306-A. 421-29.
New article 310-A and B. 8-9.
New article 311-A. 9-11.

New article 311-B. 12-15.

(=
=

New articles 312-A to E. G. & H. 23-27.

New article 312-F. 103-14.

New article 213-A. 382.

New article 215-A. 382-83.

New article (reopened) 248-B. 213.
New Part VI-A. 154-209.

Part XVIIL 411-21.

Preamble. 429-56.

Schedule ITI-A. 407-10.

Schedules ITI-A & IV. 114-16.
Second Schedule. 116-53.

Seventh Schedule (reopened). 218-19.
Third Schedule. 347-48.

D

DAS, SHRI B.—
Draft Constitution—
Article 13. 400, 401.
Article 16. 349.
Article 85. 375.
Article 112. 378.
Article 312. 18-19.
Article (reopened) 3. 214.
First Schedule. 287.
New Part VI-A. 184-85.
Part XVIIL. 412-416.
Programme re. Third Reading. 227.
Schedule ITI-A and IV. 114-15.
DAS, SHRI BISWANATH—
Draft Constitution—
Article 307. 64-65, 65, 65-66.
Meeting time for the House. 2.
DAS, SHRI SARANGADHAR—
Draft Constitution—
New Part VI-A. 183, 185-88.
DEO, SHRI SHANKAR RAO—
Draft Constitution—
First Schedule. 315. 316.

Motion 7e. Allowances of Members. 385. 387.

DESHMUKH, DR. P. S.—
Draft Constitution—
Article 306. 4. 6.
Article 308. 75.
Article 312. 17.
Article 313. 28-29, 31.
New article 283-A. 40-42.
New article 310-A and 310-B. 8-9.
New article 311-A. 10, II.
New article 311-B. 12.

New articles 312-A to 312-E. 312-G and 312-

H. 24.
Preamble. 445-46, 447.
Second Schedule. 127, 131. 134, 138.
DRAFT CONSTITUTION—
Article 4. 411,
Article 13. 348, 394-403.
Article 16. 348-52.
Article 27. 352-53.
Article 42. 353-60.
Article 59. 388-91.
Article 62. 391-92.
Article 67. 411.
Article 85. 373-75.
Article 111. 375-76.
Article 112. 376-80.
Article 122. 381.
Article 130. 381.
Article 147. 392.
Article 169. 381-82.
Article 175. 392-94.
Article 203. 380.
Article 296. 229-51.
Article 299. 251-64.
Article 306. 3-7.
Article 307. 53-72.
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DRAFT CONSTITUTION—(Contd.)

Article 308. 72-77.

Article 309. 7.

Article 310. 77-79.

Article 311. 79-103.
Article 312. 15-23.

Article 313. 27-32.

Article 315. 421.

Article (reopened) 43. 210-15.
Article (reopened) 47. 21b.
Article (reopened) 48. 266-68.
Article (reopened) 55. 216.
Article (reopened) 62. 268-71.
Article (reopened) 67. 217. 271-72.
Article (reopened) 83. 217.

Article (reopened) 100. 217-18.

Article (reopened) 109. 272-73.

Article (reopened) 112. 273.

Article (reopened) 119 273-74.

Article (reopened! 135. 274-75.

Article (reopened) 144. 275.

Article (reopened) 149. 275-77.

Article (reopened) 230. 277-78.

Article reopened) 270. 219-20.

Article (reopened) 303. 278-86.

First Schedule. 286-88, 312-24.

New article 67-A. 220-23.

New article 213-A. 382.

New article 215-A. 382-83.

New article 264-A. 325-41.

New article 274-DD. 342-45.

New article 280-A. 361-73.

New article 283-A. 33-53.

New article 302-A A. 345-47.

New article 302-AAA. 403-06.

New article 306-A. 421-29.

New articles 310-A and B. 8-9.

New article 311-A. 9-11.

New article 311-B.12-15.

New articles 312-A to E. G. and H. 23-27.
New article 312-F. 103-14.

New article (reopened) 248-B. 210.
New Part VI-A. 154-209.

Part XVIII. 411-21.

Preamble. 429-56.

Schedule I1I-A. 407-10.

Schedules ITT-A. & IV. 114-16.

Second Schedule. 116-53.

Seventh Schedule (reopened). 218-19.
Third Schedule. 347-48.

()

DURGABAI SHRIMATI G —

es (Amendment). 289-

Ci
91. 294, 307 08. 308
F

FIRST SCHEDULE—

Draft Constitution—
—. 286-88, 312-24.

G

GADGIL, THE HONOURABLE SHRIN. V —

Draft Constitution—
First Schedule. 319-20

GANDHI. SHRI SAMALDAS LAXMIDAS—

Taking the Pledge and Signing the Register. 3.

GHOSH. SHRI AMIYA KUMAR—
Draft Constitution—
Article 307. 69-70.
New article 264-A. 331, 331-33.
GOPAL NARAIN, SHRI—
Draft Constitution—
New article 264-A. 338.
GOVIND DAS. SETH—
Draft Constitution—
First Schedule. 288.
Motion re. Allowances of Members 388.
GUPTA, SHRI DESHBANDHU—
Draft Constitution—
Preamble. 430. 431. 435, 438.
GUPTANATH SINGH. SHRI—
Draft Constitution—
Article 296. 240, 240-41. 242, 245. 250.
GUPTA, SHRI B. M. —
Draft Constitution—
Article 59. 390.
New article 264-A. 336-37.

H

HASRAT MOHANI. MAULANA—
Draft Constitution—
New article 306-A. 421. 424, 428.

Preamble. 439. 430. 431. 432. 432-34, 435.

436. 436-37. 437. 446. 454. 455.
HIMATSINGKA, SHRI PRABHUDAYAL—
Draft Constitution—
New article 264-A. 337-38.
Second Schedule. 139-40,
HOUSE—
Adjournment of the —. 1.
Meeting time for the —. 1-2.
HUKAM SINGH, SARDAR—
Draft Constitution—

Article 296. 232-36. 250. Article 299. 259.

262
J

JAGAT NARAIN LAL, SHRI—
Draft Constitution—
New artice 334.
New article 264-A. 334.
JAJOO, SHRI SITA RAM S. —
Draft Constitution—
Article 311. 97.
JASWANT SINGH, KANWAR—
Draft Constitution—
New Part VI-A. 195-96.
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K

KAMATH, SHRI H. V.—
plase

A hlv Rules (A d ). 294,
294-96, 296-99, 304, 306, 307, 308.

Draft Constitution—

Article 13. 348.

Article 42. 354, 355, 357, 358, 359.

Article 48. 267, 268.

Article 62. 392.

Article 85. 375.

Article 130. 381, 11

Anicle 175-393. 394.

Article 296. 229, 238, 242, 242-44, 250.

Article 299. 252, 257, 257-58, 261.

Article 307. 55-56.

Article 311. 80-84, 102.

Article 312. 19, 20, 23.

Article 315. 421.

Article (reopened) 62. 268-69, 269-270, 271.

Atticle (reopened) 135. 274.

Article (reopened) 149. 276.

Article (reopened) 303. 278, 279, 281,
284-85.

Article (reopened) 230. 277.

First Schedule, 313. 314, 316, 317, 324.

New article 280-A. 363, 363-65, 367, 372.

New article 311-B. 12, 12-13, 14.

New articles 312-A to 312-E 312-G and
312-H, 24-25, 26.

New article 342-F. 108-09, 109-10.

New article 283-A. 34, 34-36, 52, 53.

New Part VI-A. 160.

Part XVIIL 413. 413-14, 414-420.

Preamble 438. 439, 439-40, 442, 443, 450.

Programme re. Third Reading 225, 226, 227.
Schedule IT1-A. 409.

Second Schedule. 128. 136-37, 137-38, 138,
139, 147, 148, 152.

Third Schedule. 347.

KHANDEKAR, SHRI H. J.—
Draft Constitution—

Article 311. 101.

First Schedule. 314.

Article (reopened) 303. 285, 286.
New article 342-F. 110-11.

Article 42. 353, 354.

Article 48. 266, 266-67, 267.

Article 59. 389, 390.

Article 62. 391, 392.

Article 67. 411.

Article 85. 374.

Article 111. 375-76.

Article 112. 376-77, 380.

Article 122. 381.

Article 130. 381.

Article 147. 392.

Article 169. 381.

Article 175. 392-93.

Article 307. 53-55, 67-68, 69, 69-70.

Article (reopened) 3. 210, 214, 215.

Atrticle (reopened) 47. 216.

Article (reopened) 55. 216.

Article (reopened) 62. 268, 271.

Article (reopened) 67. 217, 271-72, 272.

Article (reopened) 83. 217.

Article (reopened) 100. 217-18.

Article (reopened) 109. 272-73.

Article (reopened) 112. 273.

Article (reopened) 119. 273-74.

Article (reopened) 135. 274.

Article (reopened) 144. 275.

Article (reopened) 149. 275, 275-76, 276, 277.

Article (reopened) 230. 277, 278.

Article (reopened) 263. 218.

Article (reopened) 270. 219, 219-20.

Article (reopened) 303. 278, 279, 279-80, 280,
281, 282, 283, 284, 285, 286.

Article 309. 7.

First Schedule. 313.

First Schedule. 288.

New article 213-A. 382.

New article 215-A. 383.

New article 274-DD. 343, 344,

New article 280-A. 369-71.

New article 213-A. 38, 52.

New article 302-AA. 345-46, 346.

New article 302-AAA. 403-04, 404.

New article 306-A. 421.

New article 310-A and 310-B. 8.

New article 312F 112.

New article (reopened) 67A. 220, 220-21, 223.

New article (reopened) 284-B. 218.

New Part VI-A. 158, 160, 201, 205.

Part XVIIL 411, 412, 414, 418, 419-20, 420.

Programme re Third Reading. 223, 224, 225.

Schedule TII-A. 407-09.

Motion re Allowances of Members. 386, 387.
KRIPALANI, ACHARYA. J. B.—

Draft Constitution—

Preamble. 445. 452-54.

KRISHNAMACHARI, SHRIT. T. —
Consti A bly Rules (A d ). 296.
302-04, 305, 310.
Draft Constitution—

Schedule I1I-A and IV. 114,
Seventh Schedule (reopened) 218. 218-19.
Third Schedule. 347.
KUNZRU, PANDIT HIRDAY NATH—
Draft Constitution—
Article 42. 359.
Article 306. 5-6.

Article 4. 411.

Article 13. 348.

Article 13. 394-95, 395.
Article 16. 348, 349, 352.
Aniele 27. 352, 353.

New article 264-A. 333, 335-36, 342.

New article 280-A. 368-69.

New article 306-A. 423.

Preamble. 441.

Second Schedule. 144. 144-46, 146, 150.
Meeting time for the House. 1
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M

MAHESHWARI, SHRI HIMMAT SINGH K.—
Draft Constitution—
New Pan VI-A. 200.
MAITRA, PANDIT LAKSHMI KANTA—
Draft Constitution—
Article 312. 22. 23.
MAJUMDAR, SHRI SURES CHANDRA—
Draft Constitution—
P re. Third Reading. 227.
MALVIYA, PANDIT GOVIND—
Draft Constitution—
Preamble. 441, 442, 443-44, 444, 445, 446.
MAN, SARDAR BHOPINDER SINGH—
Draft Constitution—
Article 296. 229, 229-30, 232, 237.
Article 299. 253-55, 255, 255-56, 256, 257.
MASCARENE, SHRIMATI ANNIE—
Draft Constitution—
First Schedule. 324.
New Part VI-A. 174.
MEETING—
— Time for the House. 102.
MEMBERS—
Motion re. Allowances of — 385-88.
MENON, SHRI P. GOVIND—
Draft Constitution—
New Part VI-A. 196-200.
MINORITIES ADVISORY COMMITTEE—
Statement re. Report of — 265-66.
MISRA, SHRI YUDHISTHIR—
Draft Constitution—

First Schedule. 286, 318-319, 320-21, 321,
322,

New article 264-A. 338.
MOHD. TAHIR, MR.—
Draft Constitution—
Article 311. 98.
MOTION—
—see Allowances of Members. 385-88.
MUNSHI, SHRI K. M. —
Draft Constitution—
Article 299. 251, 259, 260-61, 261-62, 262.
First Schedule. 315, 316.
New article 280-A. 371-72.
New article 283-A. 33-34, 52.
New Part VI-A. 155, 157, 201-02, 202, 203.
Preamble. 429.
Meeting time for the House. 2.

N

NAGAPPA, SHRI S. —

Draft Constitution—

New article 312-F. 111, 111-12, 112.
NAZIRUDDIN AHMAD, MR. —

Constituent Assembly Rules (Amendment).
291-94, 294, 304, 306.

Draft Constitution—
Article 4. 411
Article 13. 399-400, 403.
Article 16. 350-51.
Article 27. 353.
Article 42. 354, 354-55, 355.
Article 296. 229, 230-31, 231.
Article 307. 57.
Article 308. 73-75.
Article 310. 77, 78, 78-79, 79.
Article 311. 85-86, 100.
Article (reopened) 62. 270, 271.
Article (reopened) 149. 275, 277.
Atrticle (reopened) 230. 278.
Article (reopened) 303. 278, 279, 280, 284,

285

First Schedule. 288.
New article 264-A. 342.
New article 283-A. 36-37, 53.
New article 302-AAA. 404.
New article 311-B. 13-14.
New Part VI-A. 155-56, 157.
Part XVIIL 414, 415, 416, 420.
Preamble. 446, 450, 454.
Programme re. Third Reading. 224, 225, 226.
Second Schedule. 129-33. 129-30, 130-31.
131-33.
NEW ARTICLE—

Draft Constitution—
— 67-A. 229-23.
— 213-A. 382.
— 215A. 382-83.
— 264-A. 325-41.
— 274-DD. 342-45.
— 280-A. 361-73.
— 283-A. 33-53.
— 302-AA. 345-47.
— 302-AAA. 403-06.
— 306-A. 421-29.
— 310-A & B. 89
— 31I-A. 9-11.
— 311-B. 12-15.
— 312-A to E. G & H. 23-27
— 312-F. 103-14.
— (reopened) 248-B. 218.

NEW PART—

Draft Constitution—

— VI-A. 154-209.

P

PART—
Draft Constitution—
— XVIII. 411-21.
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PART. NEW—
Draft Constitution—
— VI-A. 154-209.
PATASKAR, SHRI H. V. —
Draft Constitution—
Article 296. 250.
Article 311. 89-92, 99, 102.
Artzicl:g: (reopened) 3. 210, 211, 211-12, 212,

First Schedule. 315, 322, 323-24.
PATEL, THE HONOURABLE SARDAR
VALLABHBHAI J.—
Draft Constitution—
Article 296. 246-50.
New article 283-A. 48-5.
New Part VI-A, 161-68.
PILLAI, SHRI A. THANU—
Draft Constitution—
Article (reopened) 55. 216.
First Schedule, 318.
New Part VI-A. 160. 172-73. 174.
Preamble. 439. 442,
PILLAY, SHRI V. I. MUNISWAMY—
Draft Constitution—
Article 307. 56, 70.
Article 311. 87-89, 101.
New Article 312-F. 106. 113.
Preamble. 440.
Motion re. Allowances of Members. 385-86.
PREAMBLE—
Draft Constitution—
—. 429-56.
PROGRAMME—
— re, Third Reading 223-28,

R

RAJ BAHADUR, SHRI—
Draft Constitution—
New Article 274-DD. 344-45.
New Part VI-A. 161.
RAMNARAYAN SINGH. BABU—
Draft Constitution—
New article 283-A. 47-48.
RAO, SHRI KALA VENKATA—
Consti Assembly Rules (A d
RAO, SHRI M. THIRUMALA—
Draft Constitution—
First Schedule, 316.
Preamble. 440. 440-41.
Meeting time for the House. 1.
RAO, SHRI S.V. KRISHNAMOORTHI—
Draft Constitution—
Part VI-A. 183.

) 305,

RAM SAHAI, SHRI—
Draft Constitution—
Article 311. 100.
New Part VI-A. 170-71.
REDDY, SHRI H. R. GURUV—
Draft Constitution—
Atrticle (reopened) 3. 210.
New Part VI-A. 160, 183. 204.
REDDY, SHRI K. CHENGALARAYA—
Draft Constitution—
Article (reopened) 47. 216.
New Part VI-A. 188-92.
REOPENED—
See Article.
Draft Constitution—
Seventh Schedule (—). 218-19.

REPORT—
Statement re. — of Minorities Advisory
Committee. 265-66.
RULE(S)—
Constituent Assembly — (Amendment),
289-312.
S

SAHAY, SHRI JADUBANS—
Draft Constitution—
First Schedule. 322-23.
SAKSENA, PROF. SHIBAN LAL—
i bly Rules (Amend

C A ). 299,
299-301. 307.

Draft Constitution—
Article 13. 395.
Article 27. 353.
Article 42, 356.
Article 48. 267.
Article 112, 377.
Article 306. 6.
Article 307. 57-58.
Article 308. 75-76.
Article 311. 93-94,
Article 312, 17-18, 19.
Article 313. 29-30.
Article (reopened) 62. 271,
Article (opened) 135. 274.
Article (reopened) 149. 275, 276-77.
First Schedule. 317, 319.
New Article 67-A (reopened). 221-22.
New Article 264-A. 327-28.
New Article 274-DD. 343.
New Article 280-A. 362.
New Article 283-A. 45-46.
New Article 311-A, 10.
New Article 311-B. 12,
Ne‘\;r Ani;lg 312-A to 312-E, 312-G and 312-

New Article 312-F. 104-05.

New Part VI-A. 158. 159, 160-61, 184.
Preamble. 440, 444-45,

Programme re, Third Reading. 226, 227.
Second Schedule. 123-24, 128-29, 140-41.
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SANTHANAM, THE HONOURABLE
SHRI

Draft Constitution—
Article 13. 401-02,
Article 16. 350.
Article 42. 353, 354.
Article 59. 388, 389-90.
Article 62. 391, 392.
Article 85. 374.
Article 296. 232, 237.
Article 312. 16-17, 19.
Article 315. 421.
Article (reopened) 3. 210, 211.
Article (reopened) 55. 216.
Article (reopened) 62. 269-70, 271.
Article (reopened) 303. 278. 279. 280, 281.
282. 283, 285.
First Schedule. 315, 316.
New Article 213-A. 382.
New Article 274-DD. 343-44, 344.
New Article 306-A. 426.
New Article 311-A. 11.
New Article (reopened) 67-A. 222-23
New Part VI-A. 156, 157, 159, 159-60, 203.
Part XVIIIL. 412, 415-16, 416, 418, 420,
420-21.

Preamble. 439.
Programme re Third Reading 228.
SARANGDHAR DAS, SHRI—
Draft Constitution—
First Schedule. 316. 318.
SATYANARAYANA, SHRI M. —
Motion re Allowances of Members. 387.
SATISH CHANDRA, SHRI—
Draft Constitution—
Preamble. 447,
SCHEDULE(S)—
Draft Constitution—
First —. 286-88, 312-24.
— III-A. 407-10.
1I-A and IV. 114-16.
Second —. 116-53.
Second Schedule 116-53.
Seventh—(reopened) 218-19.
Third—. 347-48.
SEVENTH SCHEDULE—
Draft Constitution—
— (reopened). 218-19.
SHARMA, PANDIT BALKRISHAN—
Draft Constitution—
First Schedule. 317.
SHARMA, SHRI KRISHNA CHANDRA—
Draft Constitution—
Article 13. 401.
Article 296. 239.
SIDHVA, SHRI R. K. —
C i A bly Rules (A q
306, 308.
Draft Constitution—
Article 13. 398-99.
Article 48. 267.

). 305,

Article 85. 374.

Article 112. 377-78, 380.

Article 296, 230, 231, 237, 240, 244, 244-45,
245-46.

Article 299. 251-52, 252, 255, 256, 259.

Article 310. 77, 79.

Article 311. 98.

Article 312. 16, 19, 21, 22.

Article (reopened) 230. 278.

Article (reopened) 303. 283.

First Schedule. 288. 314, 316, 317, 324.

New article 280-A. 366-67, 367-68.

New article 283-A. 37, 39-40.

New article 302-AAA. 405.

New article 306-A. 422.

New article 311-A. 10. 11.

New Part VI-A. 157, 179-82, 192, 202, 203,
205.

Part XVIIL 416. 417.
Programme re Third Reading. 225.
Second Schedule. 124-25, 125-26, 126-27,
127-28, 140, 148.
Meeting time for the House. 1, 2.
Motion re Allowances of Members. 387, 388.
SINHA, THE HONOURABLE SHRI SATYA-
NARAYAN—
Draft Constitution—
First Schedule 322. 324.
Article 311. 98.
Article 313. 32.
New article 306-A. 422.
Preamble. 441.
SITARAMAYYA, DR B. PATTABHI—
A bly Rules (Amend: )

Consti
301-02.
Draft Constitution—
New Part VI-A. 168-70.
Part XVIIL. 418-19.
Preamble. 431, 432, 435, 439, 441.
SOCHET SINGH, SARDAR—
Statement re Report of Minorities Advisory
Committee. 265, 265-66.
T
TAKING THE PLEDGE AND SIGNING THE
REGISTER—
Gandhi, Shri Samaldas Laxmidas. 3.
Tripathi, Shri Hira Vallabh. 33.
TEK CHAND, DR. BAKSHI—
Draft Constitution—
Article 310, 78.
THIRD READING—
Programme re —. 223-28.
Time—
Meeting — for the House. 1-20.
TRIPATHI, SHRI HIRA VALLABH—
Taking the Pledge & Signing the Register. 33.
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TYAGI, SHRI MAHAVIR— New Article 306-A. 427.
Consti A bly Rules (Amend: ). 306. Preamble 440. 443, 446, 446-47, 447, 449,
Draft Constitution— 450, 451-52, 455.
Article 85. 375. Second Schedule. 122-23, 125, 135.
Article 112. 380. v
Article 296. 250.
Article 308. 75. VYAS, SHRI JAINARAIN—
Article 311. 94, 94-95, 95-96, 97, 103. Draft Constitution—
Article 312. 15-16. Article (reopened) 303. 285.
Firsl Schedule. 313. 317. First Schedule. 288. 315, 320.
New article 264-A. 328-30, 331-338, 340. New Part VI-A. 192, 192-94.

New Article 283-A. 37-38, 38, 52. Preamble. 435.
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A

ACT—

Government of India — (Amendment) Bill.
923-38.

AIZAZ RASUL, BEGUM—
Draft Constitution—
Third Reading. 774-75.
ALAGESON, SHRI D. V.—
Draft Constitution—
Third Reading. 898-901.
AMBEDKAR, THE HONOURABLE DR. B. R—
Draft Constitution—

Amendments of articles 507, 508, 509, 519,
525, 536, 550-51, 574, 575-78, 578, 578-
81, 581-82, 582, 606.

Third Reading. 607, 972-81.

Government of India Act (Amendment) Bill.
923, 927, 928, 928-29, 929, 930, 935, 936,
937.

AMENDMENT(S)—
Draft Constitution—
— of articles. 459-606.
Government of India Act (—) Bill. 923-38.
AMENDMENT—
— re. States. 983.
ANTHONY. MR FRANK—
Draft Constitution—
Third Reading 938-41, 941, 941-42, 942-43.
ARTICLE(S)—
Draft Constitution—
Amendments of —. 459-606.
AYYAR SHRI ALLADI KRISHNASWAMI—
Draft Constitution—
Third Reading 834-41.

AYYANGAR, SHRI M. ANANTHASA-
YANAM—

Draft Constitution—
Third Reading. 661-65.

B

BAIG SAHIB, SHRI MAHBOOB ALI—
Draft Constitution—
Third Reading. 742-44.
BANERIJI, SHRIMATI PURNIMA—
Draft Constitution—
Amendments of articles. 535-36, 600.
Third Reading. 878-81.
BARMAN, SHRI UPENDRANATH—
Draft Constitution—
Third Reading. 812-15.
BHARATHI, SHRI L. KRISHNASWAMI—
Draft Constitution—
Amendments of articles. 479, 506.

Third Reading. 607, 608, 761, 780, 897, 902,
903-04, 904, 905. 905-06, 906-07.

BHARGAVA, PANDIT THAKUR DAS—
Draft Constitution—

Amendments of articles. 470-71, 471-72,
485-86, 490, 490-91, 491-92, 494-96, 496,
500, 510-11, 511, 511-12, 512, 512-13, 548,
549, 573, 584, 588, 589.

Third Reading. 682-88, 882.
BHATKAR. SHRI L. 8. —
Draft Constitution—
Third Reading. 915-16.
BHATT, SHRI GOKULBHAI DAULATRAM—
Draft Constitution—
Amendments of articles. 564-65, 565.
Third Reading. 647-48, 648-49, 649-52.
BILL—

Government of India Act (Amendment) —.
923-38.

BRAJESHWAR PRASAD, SHRI—
Draft Constitution—

Amendments of articles. 468, 469, 471, 481,
506, 515, 570.

Third Reading. 710, 741, 875, 875-77, 877.
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C

CHACKO, SHRI P. T. —
Draft Constitution—
Amendments of articles. 571.
Third Reading. 745-46, 746-747, 747-48, 904,
960.

CHALIHA, SHRI KULADHAR—
Draft Constitution—
Amendments of articles. 518, 569.
Third Reading. 642-45.
CHAUDHURI. SHRI ROHINI KUMAR—
Draft Constitution—

Third Reading. 611. 790-91, 791-93, 793,
793-95, 795.

Government of India Act (Amendment) Bill.

CONSTITUTION, DRAFT—
Amendments of articles. 459-606.
Third Reading. 607-870, 871-921, 938-81,
983-96.
D

DAS, SHRI B. —
Draft Constitution—
Amendments of articles. 466, 468, 486
515-16, 522, 528, 575, 584, 587.
Third Reading. 634-35, 635-38, 983-84.
DAS, SHRI BASANTA KUMAR—
Draft Constitution—
Third Reading 885-86.
DAS, SHRI NANDKISHORE—
Draft Constitution—
Third Reading. 850-52.
DEO, SHRI SHANKARRAO—
Draft Constitution—
- Third Reading. 729-32.
DESAI, SHRI KHANDUBHAI K. —
Draft Constitution—
Third Reading. 679-80. 680-82, 682.
DESHMUKH, DR. P. S. —
Draft Constitution—

Amendments of articles. 481, 483, 490, 492,
492-93, 496-97, 497, 547, 548, 549, 557,
559, 560, 592.

Third Reading. 607, 680, 693, 775-76,
776-78.

DHULEKAR. SHRI R. V.—
Draft Constitution—
Third Reading. 826-28. 828-29, 984.

DRAFT CONSTITUTION—
Amendments of articles. 459-606.
Third Reading. 607-870, 871-921, 938-81,
983-96.

DURGABAI, SHRIMATI G. —
Draft Constitution—
Amendments of articles. 549.
Third Reading. 886-89.
DWIVEDI, SHRI MANNULALJI—
Taking the Pledge and Signing the Register. 871.
G
GADGIL, THE HONOURABLE SHRI N. V—
Draft Constitution—
Third Reading. 607, 657-61.
GAUTAM, SHRI MOHAN LAL—
Draft Constitution—
Amendments of articles. 573.
Third Reading. 693, 747.

Government of India Act (Amendment) Bill.
924, 925.

GHOSH, SHRI AMIYO KUMAR—
Draft Constitution—
Third Reading. 769-72.
GHOSE, SHRI S. M. —
Draft Constitution—
Third Reading. 744-45.
GOPAL NARAIN, SHRI—
Draft Constitution—
Third Reading. 803-04, 804.
GOVERNMENT —
— of India Act (Amendment) Bill. 923-38.
GOVIND DAS, SETH—
Draft Constitution—
Third Reading. 610, 611-13.
GUHA, SHRI ARUN CHANDRA—
Draft Constitution—
Third Reading. 726-29.
GUPTANATH SINGH, SHRI—
Draft Constitution—
Third Reading 871.
GUPTA, SHRI DESHBANDHU—
Draft Conslitution—
Third Reading. 966-67.

Government of India Act (Amendment) Bill.
925

GUPTA, SHRI RAM CHANDRA—
Draft Constitution—
Third Reading. 919-22.
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GUPTE, SHRI B. M. —
Draft Constitution—
Third Reading. 843-45.
GURUNG, SHRI ARI BAHADUR—
Draft Constitution—
Third Reading. 821-22, 822, 868.

H

HANUMANTHAIYA. SHRI K.—
Draft Constitution—
Amendments of articles. 516-17, 517.
Thi9r4d2Rcading. 610, 616-18, 719, 822, 941,

HASRAT MOHANI, MAULANA—
Draft Constitution—
Third Reading. 692, 693.
HIMATSINGKA, SHRI PRABHUDAYAL—
Draft Constitution—
Amendments of articles. 573.
Third Reading. 669-70.
HUKAM SINGH, SARDAR—
Draft Constitution—
Third Reading. 749-53.
HYDER HUSEIN, MR. —
Draft Constitution—
Third Reading. 841-43.

1

INDIA—
Government of — Act (Amendment) Bill.
923-38.
J

JAGAT NARAIN LAL, SHRI—

Draft Constitution—

Third Reading 947-48.
JAIPAL SINGH. SHRI—

Draft Constitution—
Amendments of articles. 499-500.
Third Reading. 893-94.

JAIN, SHRI AJIT PRASAD—

Draft Constitution—
Amendments of articles. 534.
Third Reading. 805-09.

JAJOO, SHRI SITA RAM S.—

Draft Constitution—

Third Reading. 778-80, 780-81.

JASWANT S\-GH, KANWAR—
Draft Constitution—
Amendments of articles. 564, 567-68.
JEDHE, SHRI K. M.—
Draft Constitution—
Third Reading. 890-91.
JHUNJHUNWALA. SHRI B.P—
Draft Constitution—
Third Reading. 831-34.

K

KAKKAN, SHRI P—
Draft Constitution—
Third Reading. 815.
KAMATH. SHRI H. V—
Draft Constitution—
Amendments of articles. 464, 464-65, 465,
468, 468-69, 470, 472-73, 473, 473-74,
474, 475, 476, 477, 477-78, 479, 483-84,
487, 488, 489, 490, 492, 493, 493-94, 494,
504, 504-05, 513-14, 519, 520, 522, 523,
525, 526, 527, 527-28, 529, 529-30, 531,
532-33, 540-41, 543, 545, 546, 550, 553,
554, 560, 560-61, 570, 572, 578, 583, 584,
585, 586, 587, 588, 589, 590, 594, 596,
604.
Third Reading. 607, 615, 635, 649, 655,
689-90, 690-92, 721, 740, 742, 773, 782.
KAPOOR, SHRI JASPAT ROY—
Draft Constitution—
Amendments of articles. 482, 482-83, 483,
561, 561-62, 562, 572-73, 573.
Third Reading. 757-61, 761-63. 804.
Government of India Act (Amendment) Bill.
933, 933-34, 934.
KARIMUDDIN, KAZI SYED —
Draft Constitution—
Third Reading. 723-26.
KHER, THE HONOURABLE SHRI B. G.—
Draft Constitution—
Third Reading. 665-68.
KHANDEKAR, SHRI H. J.—
Draft Constitution—
Amendments of articles. 497-98.
Third Reading. 608, 632, 736-40, 740, 741,
742, 773.
KRISHNAMACHARI, SHRIT. T. —
Draft Constitution—
Amendments of articles. 477, 478, 488, 494,
496, 503, 520, 523, 528, 531, 532, 534-35,
539, 543, 544, 545, 546, 547, 548, 549,
551, 553, 554, 555, 558, 559, 560, 561,
562, 568, 569, 570, 571-72, 572, 583, 586,
589, 591, 594, 595. 598, 602-606.
Third Reading. 782, 783, 882, 949-53, 953-
57, 958, 958-60, 960-62, 962.
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Government of India Act (Amendment) Bill.
928.
KUNZRU, PANDIT HIRDEY NATH—
Draft Constitution—
Amendments or articles. 501, 501-02, 506,
507, 508, 508-09, 509, 518-19, 519-20,
555.
Third Reading. 781-82, 782, 782-83, 783-86.
Government of India Act (Amendment) Bill.
927, 928.

M

MAITRA, PANDIT LAKSHMIKANTA—
Draft Constitution—
Third Reading. 652-53, 653-55, 655-56, 901.
MAJUMDAR, SHRI SURESH CHANDRA—
Draft Constitution—
Third Reading. 964-66.
MALVIYA, SHRI RATTAN LAL—
Draft Constitution—
Third Reading. 907-08, 908-09.
MANDLOI, SHRI B A—
Draft Constitution—
Third Reading. 674-76.
MAN. SARDAR BHOPINDER STNGH—
Draft Constitution—
Third Reading. 721-23.
MASCARENE, SHRIMATI ANNIE—
Draft Consiitution—
Third Reading. 645-47.
MATARI, SHRI DHARINDHAR BASU—
Draft Constitution—
Third Reading. 867-68.
MEHTA. SHRI BALWANT SINHA—
Draft Constitution—
Third Reading. 845-49.
MEHTA, SHRIMATI HANSA—
Draft Constitution—
Third Reading. 795-97.
MISRA, SHRI LOKANATH—
Draft Constitution—
Third Reading. 781, 797, 797-800.
Government of India Act (Amendment) Bill.
923,
MOHAMMAD TAHIR, MR. —
Draft Constitution—
Third Reading. 877-78.
MUNSHI, SHRI K. M.—
Draft Constitution—
Amendments of articles. 563, 566, 606.
MUSARR, GIANI GURAMUKH SINGH—
Draft Constitution—
Third Reading. 823-25.

N

NAGAPPA, SHRI S. —
Draft Constitution—
Third Reading. 648, 693, 754-57.
NAZIRUDDIN AHMAD, MR. —
Draft Constitution—
Amendments of articles. 465, 466, 467, 468,
470, 472, 475, 477, 479-80, 488, 536, 537,
538, 539, 539-40, 540, 541, 542, 544, 545,
549, 559, 584, 595.
Third Reading 630, 630-31, 631, 632-33,
633-34.
Government of India Act (Amendment) Bill.
926, 927, 928, 929, 930, 937.
NEHRU, THE HONOURABLE PANDIT
JAWAHARLAL—
Draft Constitution—
Third Reading. 996.

NICHOLS ROY, THE HONOURABLE REV. J.
I M—

Draft Constitution—
Amendments of articles. 570.
Third Reading. 708-10, 710-11.

P

PANT, SHRI HAR GOVIND—
Draft Constitution—
Third Reading. 909-11.
PANT, THE HONOURABLE
GOVIND BALLABH—
Draft Constitution—
Amendments of articles. 574.
PATASKAR, SHRI H. V. —
Draft Constitution—
Third Reading. 670-74, 953.

Government of India Act (Amendment) Bill.
926, 930-31, 931, 934, 936.

PATEL, THE HONOURABLE SARDAR
VALLABHBHAI J—

Announcement re States. 983.
Draft Constitution—
Amendments of articles. 566, 566-67, 567.
PILLAY, SHRI V. I. MUNISWAMY—
Draft Constitution—
Amendments of articles. 496.
Third Reading. 608-10, 610.
PILLAL SHRI A. THANU—
Draft Constitution—
Amendments of articles. 574.
Third Reading. 894-97, 897-98, 904.

PANDIT
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PRAKASAM, SHRI T.—
Draft Constitution—
Third Reading. 696-700, 700-01, 701-03.

R

RAGHUVIRA, DR.—
Draft Constitution—
Third Reading. 711-15, 995.
RAJ BAHADUR, SHRI—
Draft Constitution—

Amendments of articles. 466,480,486,487,
559, 565, 575.

Third Reading. 969-70.
RAMNARAYAN SINGH, SHRI—
Draft Constitution—
Third Reading. 639-42.
RANBIR SINGH, CHAUDHURI—
Draft Constitution—
Third Reading. 871-73.
RANGA, PROF. N. G. —
Draft Constitution—
Amendments of articles. 510, 606.
Third Reading 626-30.
RAO, SHRI M. THIRUMALA—
Draft Constitution—
Amendments of articles. 517, 525.
Third Reading. 815-20.

Government of India Act (Amendment) Bill.
934, 935.

RAO, SHRI S. V. KRISHNAMOORTHY—
Draft Constitution—
Third Reading. 809-12.
RAY, SHRIMATI RENUKA—
Draft Constitution—
Third Reading. 715-18.
READING—
Draft Constitution—
Third — 607-870, 871-921, 938-81, 983-96.
ROY, KAKA BHAGWANT—
Draft Constitution—
Third Reading. 892-93.

S

SAADULLA, SYED MUHAMMAD—
Draft Constitution—
Third Reading. 732-36.
SAHAY, SHRI JADUBANS—
Draft Constitution—
Third Reading. 800-03.

SAHAY, SHRI SYAMANANDAN—
Draft Constitution—
Third Reading. 786-90.
SAHU, SHRI LAKSHMINARAYAN—
Draft Constitution—
Third Reading. 613-15, 615, 615-16.
SAKSENA. PROF. SHIBBAN LAL—
Draft Constitution—
Third Reading. 703-08.
Amendments of articles. 466-67, 467, 468,
470, 475, 476, 484, 485, 488, 521-22, 528,
532, 555, 556, 558, 570, 584, 585, 586,
587.
SAMANTA, SHRI SATISH CHANDRA—
Draft Constitution—
Third Reading. 891-92.
SANTHANAM, THE HONOURABLE SHRI K.—
Draft Constitution—
Amendments of articles. 474, 475, 477, 479,
491, 500, 500-501, 501, 513, 550, 552, 554,
555, 559, 562, 573, 574, 592.
Third Reading. 718-19, 719, 720.
SARANGDHAR DAS, SHRI—
Draft Constitution—
Third Reading. 911-14.
SARWATE, SHRI V. S. —
Draft Constitution—
Third Reading. 881-82, 882, 882-85.
SEN, DR. P. K. —
Draft Constitution—
Third Reading. 829-31.
SETH. SHRI DAMODAR SWARUP—
Draft Constitution—
Third Reading. 693-96.
SHAH, PROF. K. T—
Draft Constitution—
Third Reading. 618-22.
SHARMA, PANDIT BALKRISHNA—
Draft Constitution—
Amendments of articles 484, 501, 502, 509,
512, 522, 526, 527, 551-52, 552-53, 581,
590, 599.
Third Reading. 690, 967-69.
Government of India Act (Amendment) Bill.
932.
SHARMA, SHRI KRISHNA CHANDRA—
Draft Constitution—
Third Reading. 676-78
SHASTRI, SHRI ALGU RAI—
Draft Constitution—
Third Reading. 763-69, 984.
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SHUKLA, SHRI SHAMBUNATH—

Taking the Pledge and Signing the Register. 871.
SIDHVA, SHRI R. K.—

Draft Constitution—

Amendment of articles. 467, 475-76, 478, 480,
480-81, 482, 483, 489, 490, 514-15,
520,521, 523, 523-24, 525, 526, 527, 530,
538, 542, 550. 551, 556, 559, 562, 563,
585, 587, 588, 590, 592, 595.

Third Reading 615, 622-26, 631, 719, 720,
741, 746.

Government of India Act (Amendment) Bill.

923-24, 928, 932, 932-33, 936.

SINGH, CAPTAIN AWADESH PRATAP—
Taking the Pledge and Signing the Register. 871,
SINHA, SHRI DIP NARAYAN—
Draft Constitution—
Third Reading. 868-70.
SINHA, SHRI SATYANARAYAN—
Draft Constitution—
Third Reading. 995.
SITARAMAYYA, DR. B. PATTABHI—
Draft Constitution—
Amendments of articles. 480.
Third Reading. 943-44, 944-47.
SCHET SINGH, SARDAR—
Draft Constitution—
Third Reading. 852-56.
SONDHI, SHRI B. L.—
Draft Constitution—
Third Reading. 902.
STATES—
Announcement re —. 983.
SUBBARAYAN, DR. P—
Draft Constitution—
Third Reading. 962-63.
SUBRAMANIAM, DR. V.—
Draft Constitution—
Third Reading. 8, 9.
SWAMINATHAN, SHRIMATI AMMU—
Draft Constitution—
Third Reading. 914-15.

i

TAJAMUL HUSAIN, MR.—
Draft Constitution—
Third Reading. 970, 970-71.
Government of India Act (Amendment) Bill.
937-38.
TAKING THE PLEDGE AND SIGNING THE
REGISTER—

Dwivedi, Shri Mannulalji. 871.
Shukla, Shri Shambhu Nath. 871.

Singh, Captain Awadesh Pratap. 871.
Tewari, Pandit Ram Sahai. 871.
TANDON, THE HONOURABLE SHRI
PURSHOTTAM DAS—
Draft Constitution—
Amendments of articles. 556.
TEK CHAND, DR. BAKSHI—
Draft Constitution—
Amendments of articles, 572.
TEWARI, PANDIT RAM SAHAI—
Taking the Pledge and Signing the Register. 871.
THAKKAR, SHRI A. V—
Draft Constitution—
Amendments of articles. 571.
Third Reading. 793.
THIRD READING—
Draft Constitution—
—. 607-870, 871-921, 938-81, 983-96.
TIWARI, SHRI KAMLAPATI—
Draft Constitution—
Third Reading 860-67.
TYAGI, SHRI MAHAVIR—
Draft Constitution—
Amendments of articles. 490, 496, 498, 498-
99, 500, 505, 506, 517-18, 525, 527, 554,
555, 556, 567, 574.
Third Reading. 607, 631, 633, 962, 963-64.
Government of India Act (Amendment) Bill.
932

U

UPADHYAYA, SHRI RAM CHANDRA—
Draft Constitution—
Third Reading. 917-19.

\

VARMA, SHRI MANIKYA LAL—
Draft Constitution—
Third Reading. 873-75.
VYAS, SHRI JAINARAIN—
Draft Constitution—
Amendments of articles. 563-64, 564, 566.
Third Reading. 773.

w

WILSON, MR. T. J. M. —
Draft Constitution—
Third Reading. 856-60.

Y

YADAV, SHRI KAMLESHWARI PRASAD—
Draft Constitution—
Third Reading. 971-72.
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K
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Election of President of India. 4.
PRESIDENT—

Election of — of India. 2.

Election of — of India : Statement by Mr. —
on the conclusion of the debate on the Draft
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for their goodwill and he assured the House

that the duties imposed on him would be
discharged to their satisfaction with joint
efforts. 2-6.

S

SAKSENA, PROF. SHIBBAN LAL—
Election of New Members. 2.
SHASTRI, SHRI ALGU RAI—
Signing of the Constitution. 6.
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